ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF May 2026
S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER

IMS. NEELOFER} 301, ExtensionSEC-34 IOMP COMM-38/2026 02.05.2026 TONY JOSE VS AAKASHABHISHEK 7668880705 ILEGALAID.ABHISHEK|30.04.2026

JABIDA PERVEEN| Block, Tis Hazari [EDUCATIONAL SERVICES LTD. [KUMAR SINGH (@GMAIL.COM

IDISTRICT JUDGE| Courts, Delhi

(COMMERCIAL

ICOURT)-01
301, Extensionfi51 Misc. DJ-298/2026 02.05.2026 IM/S. AHUJA BOOK COMPANY|[YOGENDER 0810668042 IYOGENDERGAUTAM. [30.04.2026
Block, Tis Hazari IPVT. LTD. VS M/S. RVS INSTITUTEGAUTAM ILEGAL@GMAIL.COM
Courts, Delhi OF MEDICAL SCIENCE &

[HOSPITAL

301, ExtensionEX [EX. COMM-231/2026 07.05.2026 ICIVILMANTRA CONSAI LTD. VS S|DEEKSHA 0628545469 ILEGAL@CIVILMANTR[06.05.2026
Block, Tis Hazari IRAME SONS AND CO. THAKUR A.COM
Courts, Delhi
301, Extensionf151 [Misc. DJ- 318/2026 08.05.2026 IM/s. DHANUKA AGRITECH VSKAPILYADAV [9650508945 IADVDK.YADAV79@G [07.05.2026
Block, Tis Hazari IHANSABEN KISHORBHAI IMAIL.COM
Courts, Delhi TIMBADIYA
301, ExtensionfSec-9 IOMP (I) COMM-469/2026  [11.05.2026 IDCB BANK LTD. VS ASHISHJANISH BHOLA 9811452022 ANISH_BHOLA17@YA [08.05.2026
Block, Tis Hazari ICHAUHAN [HOO.COM
Courts, Delhi
301, Extension[Recovery ICS COMM-555/2026 16.05.2026 ISTATE BANK OF INDIA VSSUCHITA 8806932838 agnihotrisuchita@gmailfi5.05.2026
Block, Tis Hazari IGAJENDER KUMAR DIXIT .com
Courts, Delhi
301, ExtensionTRADEMARK ICS COMM-567/2026 18.05.2026 IG.S. LIGHTS VS GLITZ LIGHTHARSH 8860844961 ILEGONOMICS2017@G [16.05.226
Block, Tis Hazari IGALLERY IDHINGRA IMAIL.COM
Courts, Delhi
301, Extension[Recovery ICS COMM-568/2026 18.05.2026 ISUPER NETS AND FABRICS VSROHIT JAIN 9450183268 ICORPCOUNSELOFFIC [16.05.226
Block, Tis Hazari JASHWANI KUMA ARORA [E@CORPCOUNSEL.IN
Courts, Delhi
301, ExtensionSec-29A IOMP MISC COMM-5/2026 [20.05.2026 IPANKAJ MITTAL VS UNION OHBHUPESH 0810260240 INFO@ICONOFHUMA [19.05.2026
Block, Tis Hazari INDIA INARULA INITY.COM
Courts, Delhi
301, ExtensionfSec-34 IOMP COMM-44/2026 21.05.2026 TINA RAMI VS SBI CARDS &MADHAB 8700568976 IMADHAV@RKGCO.CO20.05.2026
Block, Tis Hazari IPAYMENT SERVICES LTD. IGAWRI IM
Courts, Delhi
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301, Extension[Recovery ICS COMM-592/2026 23.05.2026 IM/S. YORKER HOLIDAYSAMJAD KHAN (8920952108 ILAWYER.DHC@GMAI [22.05.2026
Block, Tis Hazari| ISERVIVES PVT. LTD. VS JOHAR| IL.COM

Courts, Delhi TRAVELS AND ORS.

301, ExtensionfSec-9 IOMP (I) COMM-490/2026 [23.05.2026 ASHISH CHAUDHARY VS JMDRSARTHAK 0582678877 SARTHAKMITTAL@L [22.05.2026
Block, Tis Hazari [PROJECTS PVT.. LTD. IMITTAL JAWCITORLEGAL.COM

Courts, Delhi

301, ExtensionSec-34 IOMP COMM-48/2026 23.05.2026 ICHANDER BHAN VS M/S. JUNEJAIRAJEEV 8377998989 IACQUITYLAWASSOCI [22.05.2026
Block, Tis Hazari [FINANCE COMPANY & ORS. BANSAL ATES@GMAIL.COM

Courts, Delhi

301, Extension[Recovery ICS COMM-598/2026 25.05.2026 IBALAR MARKETING PVT. LTD. VSSHRAVAN 6201970125 lunitedmark@unitedandf23.05.2026
Block, Tis Hazari ILAKHARAM SHARMA & ORS. IBANSAL lunited.com

Courts, Delhi

301, Extension[Recovery ICS COMM-599/2026 25.05.2026 IM/S. MANOHAR SALES AGENCYJRAJEEV JAIN [9810736621 RAJIV1178 @GMAIL.C [23.05.2026
Block, Tis Hazari IVS STATE BANK OF INDIA & ANR. OM

Courts, Delhi

301, ExtensionSec-9 IOMP (I) COMM-501/2026  [26.05.2026 ITATA CAPITAL LTD. VS AAKASH|SUNIL 0212190624 IDELHILAWYERS76@ [25.05.2026
Block, Tis Hazari IKAMAL SHARMA ISEHRAWAT IGMAIL.COM

Courts, Delhi

301, Extension[EX [EX. COMM-250/2026 26.05.2026 ISUNIL KUMAR LADHA  VSANIL KUMAR 9313579493 IADV.ANILSIRFGH88@25.05.2026
Block, Tis Hazari IDHARMENDRA KUMAR REDH IGMAIL.COM

Courts, Delhi

301, Extensionf151 Misc. DJ-361/2026 29.05.2026 IM/S. PREM NATH RAM SARUPANKIT 0953538322 IANKITSHARMA9Q9@G [28.05.2026
Block, Tis Hazari EXPORTS) PVT. LTD. VSSHARMA IMAIL.COM

Courts, Delhi IGAJENDRA SINGH RATHORE

301, Extension|Sec-9 IOMP (I) COMM-519/2026  [30.05.2026 [TATA CAPITAL LTD. VS PAWAN|ANISH BHOLA 9811452022 IANISH_BHOLA17@YA [29.05.2026
Block, Tis Hazari [KUMAR BANSAL [HOO.COM

Courts, Delhi

301, Extension|Sec-9 IOMP (I) COMM-520/2026  [30.05.2026 ITATA CAPITAL LTD. VSJANISH BHOLA 19811452022 JANISH_BHOLA17@YA [29.05.2026

Block, Tis Hazari
Courts, Delhi

IMURLIWALA STONE INDUSTRY]
ILTD.

[HOO.COM
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301, Extensionfi51 NOT E FILED [Misc. DJ-369/2026 30.05.2026 IGOYAL ENTERPRISES IMOHINI 20.05.2026
Block, Tis Hazari ISHARMA
Courts, Delhi
2 ISH. RAJESH KUMARICENTRAL [306 IOMP (COMM) IOMP (COMM)/39/2026 04.05.2026 IGNCTD Vs M/S BHAGIRATH RAM [SUSHIL 0718669547 INA 01.05.2026
IGOEL, DISTRICT] IKUMAR
JUDGE
(COMMERCIAL
ICOURT)-02
306 IOMP (COMM) IOMP (COMM)/40/2026 04.05.2026 IGNCTD Vs M/S BHAGIRATH RAM [SUSHIL 0718669547 INA 01.05.2026
KUMAR
306 IOMP (I) (COMM) |OMP (I) (COMM)/459/2026 [05.05.2026 ITATA CAPITAL LTD Vs DINESH|SUNIL 0212190624 delhilawyers76 @gmail. [02.05.2026
KUMAR ISEHRAWAT lcom
306 ICS (COMM) ICS (COMM)/523/2026 06.05.2026 INIKHIL SACHDEVA Vs PARASIIRA GUPTA 0818976099 iragupta2y@gmail.com [02.05.2026
WADHWA
306 ICS (COMM) ICS (COMM)/532/2026 11.05.2026 ANISH JAIN Vs JAGURO SPORTSAVNEET 9899565511 avneetjuneja86 @gmail. [07.05.2026
INDIA PVT LTD AND ORS ISINGH JUNEJA com
306 M Ex IM Ex/532/2026 11.05.2026 JATS HOLIDAYS PVT LTD VSAMJAD KHAN [8920952108 corporatelawyer.dhc@g [04.05.2026
IYORKER HOLIDAYS SERVICES] Imail.com
IPVT LTD
306 ICS (COMM) ICS (COMM)/537/2026 11-05-2026 ISUNIL JUNEJA Vs ICICIAmit Kumang871897844 savlawassociate@gmail.[06.05.2026
ILOMBARD GENERAL INSURANCEMaihan(P), com
ICO LTD
306 [Execution (Comm) [Execution (Comm)/238/2026[19-05-2026 AYUSH BANSAL Vs KAVITHAVirender kumarng911569395 puries_1@yahoo.co.in [16.05.2026

IKANWAR

[Puri(P),
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306 OMP (E) (COMM) [OMP (E) (COMM)/1/2026 [20-05-2026 IM/S BEAUTEX ADVERTISINGAKBAR 0818416099 18.05.2026
IMEDIA PVT LTD Vs M/S VAISHALIKALEEM(P),
IPUBLICITY PVT LTD

306 ICS (COMM) ICS (COMM)/594/2026 23-05-2026 IDEEPU JINDAL Vs MUNICIPALSATYENDRA [9811161525 sksingh116 @gmail.com [20.05.2026
ICORPORATION OF DELHI [KUMAR SINGH

306 [Execution (Comm) [Execution (Comm)/244/2026[23-05-2026 IM/S GWALEC ELECTRICALS PVTIROHIT KUMARP810243904 rkm_modi@rediffmail. [20.05.2026
ILTD Vs M/S MONA GENERATORMODI(P), com
ISERVICES PVT LTD

306 ICounter Claim ICounter Claim/25/2026 23-05-2026 ISPG CONSUMER PRODUCTS PVT.AMIT SAGAR 9886688109 bikram.singh1924@gm [22.05.2026
ILTD. il.com
Vs JAI VAISHNO OIL MILLS

306 IOMP (I) (COMM) |OMP (I) (COMM)/491/2026 [25-05-2026 ITATA CAPITAL LTD Vs KALANTRIISUNIL 0212190624 delhilawyers76 @gmail. [20.05.2026
[ENGINEERING AND ELECTRIC  [SEHRAWAT com

306 OMP (I) (COMM) [OMP (I) (COMM)/491/2026 [25-05-2026 [TATA CAPITAL LTD Vs KALANTRISUNIL 0212190624 [delhilawyers76 @gmail. [20.05.2026
[ENGINEERING AND ELECTRIC  [SEHRAWAT com

1306 IOMP (I) (COMM) [OMP (I) (COMM)/494/2026 [26-05-2026 TATA CAPITAL LIMITED VsSUNIL 0212190624 [delhilawyers76 @gmail. [22.05.2026
IKRISHNA KUMAR ISEHRAWAT com

306 M EX IM Ex/474/2026 26-05-2026 IK K SEHGAL HUF Vs M/S AUREUSAMIT KUMAR [7011591256 ladvocateamit51@gmail. [25.05.2026
ICAPITAL com

306 IOMP (I) (COMM) [OMP (I) (COMM)/496/2026 [26-05-2026 [TATA CAPITAL LIMITED VsSUNIL 9212190624 [delhilawyers76 @gmail. [23.05.2026
IMAHBOOB ALI TAK ISEHRAWAT com
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Courts, Delhi

38,99,488/-

IPVT. LTD.

306 OMP (I) (COMM) [OMP (I) (COMM)/497/2026 [26-05-2026 ITATA CAPITAL LIMITED Vs LAXMISUNIL 0212190624 delhilawyers76 @gmail. [23.05.2026
ICRANE SERVICES ISEHRAWAT com
306 IOMP (COMM) IOMP (COMM)/49/2026 29-05-2026 [Fermium Constructions LLP Vs BajajVISHAL 0555893614 contactsharmaandassocf25.05.2026
[Finance Ltd ISHARMA iates@gmail.com
306 OMP (I) (COMM) [OMP (I) (COMM)/510/2026 [30-05-2026 TATA CAPITAL LTD Vs UNIQUEANISH 0811452022 lanish_bholai7@yahoo. [27.05.2026
ICRANE SERVICES IBHOLA(P), com
306 IOMP (I) (COMM) |OMP (I) (COMM)/511/2026 [30-05-2026 ITATA CAPITAL LTD Vs AMIT KANTIANISH 0811452022 lanish_bhola17@yahoo. [27.05.2026
ITYAGI BHOLA(P), com
306 OMP (I) (COMM) |OMP (I) (COMM)/508/2026 [30-05-2026 ITATA CAPITAL LTD Vs AVISHANISH 0811452022 lanish_bhola1y@yahoo. [27.05.2026
IPANWAR BHOLA(P), com
306 OMP (I) (COMM) [OMP (I) (COMM)/509/2026 [30-05-2026 ITATA CAPITAL LTD Vs YOGENDRAJANISH 9811452022 lanish_bhola17@yahoo. [27.05.2026
IKUMAR AGNIHOTRI IBHOLA(P), com
IMS. DEVENDERICENTRAL [303, Extension[U/S 9 PETITION [OMP(I)COMM./ 286456 04.05.2026 ITATA CAPITAL LTD. VS DAYASUNIL 0212190624 IDELHILAWYERS76@ [30.04.2026
IKUMAR SHARMA, Block, Tis Hazari IKISHAN ISEHRAWAT IGMAIL.COM
DISTRICT JUDGE, Courts, Delhi
ICOMMERCIAL
ICOURT-03
303, Extension[U/S 9 PETITION [OMP(I)COMM./ 457/2026 |04.05.2026 ITATA CAPITAL LTD. VS MANGLA [SUNIL 0212190624 IDELHILAWYERS76@ [30.04.2026
Block, Tis Hazari JAMIT BUILDERS PVT. LTD. ISEHRAWAT IGMAIL.COM
Courts, Delhi
303, ExtensionfSuit for Recovery |CS/COMM/ 514/2026|04.05.2026 TRISQUARE SWITCHGEARS PVT SR &9871008489 lenquiry@srandpartnersf01.05.2026
Block, Tis Hazari RECOVERY OF RS| ILTD. VS EARTH EPC PROJECTS[PARTNERS llp.com
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303, ExtensionMISCELLANEOUS [MISC DJ/ 319/2026 08.05.2026 JAGRICO ORGANICS LTD. VSAMANDEEP [9873967070 lamandeep@adsandcom(06.05.2026
Block, Tis HazariAPPLICATION JASTAN AGRO INDUSTRIES ISINGH lpany.com

Courts, Delhi

303, Extension[U/S 9 PETITION [OMP(I)COMM./ 467/2026 [11.05.2026 IDCB BANK LTD. VS AMIT JANISH BHOLA 9811452022 ANISH_BHOLA17@YA [07.05.2026
Block, Tis Hazari [HOO.COM

Courts, Delhi

303, ExtensionTRADEMARK &CS/COMM/ 534/2026[11.05.2026 ISPINKS INDIA PVT. LTD. VSINATWARRAI 9818906064 INATWARRAI@GMAIL.J07.05.2026
Block, Tis HazariPERMANENT RECOVERY OF RS, ISPINKS INDIA PAD PRINTING] COM

Courts, Delhi INJUNCTION 10,00,400/- IPVT. LTD.

303, ExtensionMISCELLANEOUS [MISC DJ/ 324/2026 12.05.2026 IM/S A TO Z CHEMICALS VS M/S[LOVEKESH 0873300964 lovekesh27@gmail.com [08.05.2026
Block, Tis HazariAPPLICATION ICONTINUOUS DYEING &AGGARWAL

Courts, Delhi [PRINTING MILLS & ANR.

303, Extension[U/S 9 PETITION [OMP(I)COMM./ 470/2026 [12.05.2026 TATA CAPITAL LTD. VS RISUNIL 0212190624 IDELHILAWYERS76@ [08.05.2026
Block, Tis Hazari ILOGISTICS AND WAREHOUSINGSEHRAWAT IGMAIL.COM

Courts, Delhi IPVT. LTD.

303, ExtensionSuit for Recovery |CS/COMM/ 538/2026(12.05.2026 ISEAMAX GLOBAL FORWARDINGSSHIVAM 9654545855 legal@shivamsharma.inf08.05.2026
Block, Tis Hazari RECOVERY OF RS| IPVT. LTD. VS SATPAL SINGH[SHARMA fo

Courts, Delhi 27,13,384/- ICHAWLA

303, ExtensionMISCELLANEOUS [MISC DJ/ 333/2026 15.05.2026 IVANSH ELECTROMECHANICALJARPIT 0811006742 Annisharmai13@gmail.cfi3.05.2026
Block, Tis HazariAPPLICATION IDEVICES PVT. LTD. VS FLUXLITE[SHARMA om

Courts, Delhi INIMS PVT. LTD.

303, Extension|U/S 9 PETITION |OMP(I)COMM./ 479/2026 [16.05.2026 JAXIS BANK LTD. VS RIZWANA ISHOBHA 08911192158 ISRSHOBHAGUPTA@G}15.05.2026
Block, Tis Hazari IGUPTA IMAIL.COM

Courts, Delhi

303, ExtensionfTRADEMARK  &CS/COMM/ 557/2026(16.05.2026 THE SUPREME  INDUSTRIES[SHIRIHAR 0548888420 ladvocate.shrihar@gmai [15.05.2026
Block, Tis HazariPERMANENT RECOVERY OF RS, ILIMITED VS HIGHMAST AND|TRIPATHI l.com

Courts, Delhi INJUNCTION 5.01,700/- JOCTAGONAL POLE

303, Extension[U/S 9 PETITION [OMP(I)COMM./ 488/2026 [23.05.2026 ITATA CAPITAL LTD. VS KALANTRI|SUNIL 0212190624 IDELHILAWYERS76@ [21.05.2026
Block, Tis Hazari I[EQUIPMENTS PRIVATE LIMITED [SEHRAWAT IGMAIL.COM

Courts, Delhi
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303, ExtensionSuit for Recovery |CS/COMM/ 597/2026/25.05.2026 ISHRI RIKAB CHAND MUNOT VS|YASH MITTAL 9582551234 mittal808@gmail.com [19.05.2026
Block, Tis Hazari RECOVERY OF RS| KONNECT INFRATECH PVT. LTD.
Courts, Delhi 55,58,879/-
303, ExtensionEXECUTION [EX. COMM. AWARD BY[26.05.2026 KOTAK MAHINDRA PRIMEAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE@ [23.05.2026
Block, Tis Hazari JARB. COMM. /71/2026 ILIMITED VS DEEPAK SAROJ IGMAIL.COM
Courts, Delhi
303, ExtensionSuit for RecoverylCS/COMM/ 608/2026/26.05.2026 ISUKH STEELS PRIVATE LIMITEDMOHD. 0910763929 IADV.MWK1986 @GMA [23.05.2026
Block, Tis Hazariu/s 37 RECOVERY OF RS, IVS ITALIA MANUFACTURERS ANDWASEEM [L.COM
Courts, Delhi 13,14,783/- TRADING KHAN
303, ExtensionSuit for Recovery |CS/COMM/ 612/2026 29.05.2026 REEMA SHINH VS PREET]] MAN MOHALj9811063950 adv.jasdeepanand@gm [26.05.2026
Block, Tis Hazari RECOVERY OF RS, ISHARMA IGOEL lail.com
Courts, Delhi 5,76,919/~
303, ExtensionSuit for RecoverylCS/COMM/ 613/2026[29.05.2026 KAPIL MALHOTRA VSRAHUL 0899218215 rahulssmalhotra@gmailf22.05.2026
Block, Tis Hazariu/s 37 IRECOVERY OF RS, IMEENAKSHI GILL IMALHOTRA L.com
Courts, Delhi 16,19,200/-
303, Extension[U/S 9 PETITION |OMP(I)COMM./ 505/2026 [30.05.2026 ITATA CAPITAL LTD. VS SAMARJANISH BHOLA 9811452022 ANISH_BHOLA17@YA [27.05.2026
Block, Tis Hazari IPAL [HOO.COM
Courts, Delhi
303, Extension[U/S 9 PETITION [OMP(I)COMM./ 506/2026 [30.05.2026 ITATA CAPITAL LTD. VS BRAJESHJANISH BHOLA 9811452022 ANISH_BHOLA17@YA [27.05.2026
Block, Tis Hazari IKUMARPAL [HOO.COM
Courts, Delhi
303, Extension[U/S 9 PETITION |OMP(I)COMM./ 507/2026 [30.05.2026 ITATA CAPITAL LTD. VS RAHULANISH BHOLA 9811452022 JANISH_BHOLA17@YA [27.05.2026
Block, Tis Hazari KUMAR [HOO.COM
Courts, Delhi
303, ExtensionfSuit for Recovery [CS/COMM/ 614/2026[30.05.2026 IR.K. GOEL ABHEY KUMAR JAINJA.K. TRIVEDI 9871441764 aktrivedilawoffices@gmf27.05.2026
Block, Tis Hazari IRECOVERY OF RS, VS MCD lail.com
Courts, Delhi 24,37,412/-
IMS ANIL KUMARICENTRAL [304 RECOVERY ICS (COMM)/518/2026 05-05-2026 [SHAN SNACKS AND NAMKIN PVTJAshok Goel(P), [98738-15146 [P@ASHOKLAW.COM [04.05.2026
ISISODIA, DISTRICT] ILTD Vs SHREE SHYAM FOODS]
JUDGE, JAND ANR
ICOMMERCIAL
ICOURT-04 304 RECOVERY ICS (COMM)/531/2026 11-05-2026 ICANARA BANK Vs SHREEAJAY KUMARI88824-49168 SK.LAWRENCE@GMA [04.05.2026
IGANESH INNOVATIVE PVT LTD  [SAINI(P), [L.COM
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304 RECOVERY ICS (COMM)/563/2026 18-05-2026 IDALJEET SINGH JUNEJA SOLENaveen 0711375609 ADV.NKBANSAL@GM [14.05.2026
IPROPRIETOR MS JUNEJA[Kumar(P), JATL.COM
[ELECTRONICS Vs MS T (
ICOMPONENTS INDIA PVT LTD|
304 RECOVERY ICS (COMM)/562/2026 18-05-2026 JAMNA DASS AND SONS|Seema 0212412289 lgseemagupta1968@gm [13.05.2026
TRADERS PVT LTD Vs ANON|Gupta(P), lail.com
[FOOD AND BEVERAGES PRIVATE]
ILIMITED
304 RECOVERY ICS (COMM)/572/2026 19-05-2026 IMS HIND CARES GLOBAILjShubhankar 099147160 ISHUBHANKARSEHGA [07.05.2026
ILIMITED Vs M/S SUPER MARCHE/Sehgal(P), IL@GMAIL.COM
37 TRADE LLP
304 RECOVERY ICS (COMM)/596/2026 21-05-2026 [Rajneesh Verma Sole Proprietor offSahil Ahuja(P), [85880-57040 INAYATILEGAL@GMAIf15.05.2026
IMs Indo Tex Vs HIMALAYA| IL.COM
JOVERSEAS AND ANR
5 ISH. MANOJ KUMARICENTRAL (305 I[EXECUTION [EXCOMM - Award by Arbf13-05-2026 IKOTAK MAHINDERA BANKIRITESH(P), 09099495500 mohitmongaadvocate [06.04.2026
IDISTRICT JUDGE| IComm/66/2026 [ILIMITED Vs SUMIT KUMAR Imail.com
(COMMERCIAL
ICOURT)-05
305 RECOVERY ICS (COMM)/516/2026 04-05-2026 [Smt Alpna Vs Three-N-Products PvfHEMANT 0891265248 [HEMANT.LEGAL@GM [29.04.2026
ILtd IGUPTA(P), AIL.COM
305 RECOVERY ICS (COMM)/517/2026 04-05-2026 JUNION BANK OF INDIA Vs ARUNJALOK 0911000126 IALOK.ADV2001 130.0.4.2026
IKUMAR PURI KUMAR(P), @GMAIL.COM
305 RECOVERY ICS (COMM)/520/2026 05-05-2026 [Bank of Baroda Vs Krishna Devi Geetanjali 8447833470 ladvocate.134@gmail.co [04.05.2026
ISharma(P), Im
305 RECOVERY ICS (COMM)/583/2026 20-05-2026 [Harsh Goel Vs Ravi Organics Ltd IAJAY JASRA(P),j0810184546 JASRAAJAY@GMAIL.C [07.05.2026
oM
305 IARBITRATION IOMP (I) (COMM)/475/2026 [12-05-2026 IDCB BANK LTD Vs ASHISHANISH 0811452022 Anish 08.05.2026
ICHAUHAN BHOLA(P), bhola17()yahoo.com
305 EXECUTION [Execution (Comm)/236/2026[12-05-2026 ARPIT KEYAL Vs JOGINDERANKIT 8860363372 ladvocatnnkltiggoQgma [11.05.2026
ISINGH PROPRIETOR OF M/SIGUPTA(P), [|.com
IPRINT CENTER
305 IARBITRATION IOMP (I) (COMM)/477/2026 [13-05-2026 IVERTEX CRANES HOISTS INDIAMANDEEP 654861675 ladvmandeepsingh@yahfi2.05.2026
IPVT LTD Vs CENTRALSINGH(P), oo.com
JORGANISATION FOR
IMODERNIZATION OH

WORKSHOPS AND ORS
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305 RECOVERY ICS (COMM)/579/2026 19-05-2026 IM/S BANWARI LAL ARORA ANDRISHABH 858683465 rishabhgu:RtaJawvencl [14.05.2026
ISONS Vs M K ENTERPRISESGUPTA(P), gmaiL.com,
ITHROUGH ITS PARTNERS

305 RECOVERY ICS (COMM)/577/2026 19-05-2026 IMILAWA RAM Vs MOHAMMADUDAY BHATIA 9999880465 [UdavbhatialOrib.amail. [16.05.2026
IKASHIF com

305 RECOVERY ICS (COMM)/576/2026 19-05-2026 IM/S B R AGROTECH LTD Vs M/SDeepak 9999980081 [DeepakVadavAdv©<€at [18.05.2026
IGROWERO TECHNOLOGIES PVT|Yadav(P), @ G MAIL
ILTD

305 EXECUTION [EXCOMM - Award by Arbj26-05-2026 ICIVILMANTRA CONSAI LIMITED[Deeksha 8708990732 legal@civilmantra.com [20.05.2026

IComm/73/2026 Vs M/S WISER TIRUPATI CITY[Thakur(P),

ILIMITED

305 EXECUTION [Execution (Comm)/255/2026 [22-05-2026 ISUNIL AGGARWAL Vs M/S N RINA INA INA INA
IFABTECH PVT LTD

305 EXECUTION [Execution (Comm)/246/2026[23-05-2026 INEERAJ AGGARWAL VSANANT 0811070396 [PankaJkotrao34@gmai [22.05.2026
IMUNICIPAL CORPORATION OHRAO(P), l.com
IDELHI

305 RECOVERY ICS (COMM)/595/2026 23-05-2026 IKHABAR BHARAT 360lAnil Kumarn:9650732474 ladvocateakmishra@yah[22.05.2026
IBROADCASTING PVT LTD Vs M/SMishra(P), 0.com
ISHARPLINE BROADCAST LTD|
JAND OTHERS

305 IARBITRATION IOMP (1) (COMM)/502/2026 [26-05-2026 ITATA CPITAL LIMITED Vs IMDAD|Sunil 0212190624 [Delhilawyers76 @)gmail[23.05.2026
[HUSSAIN sehrawat(P), .com

305 IMISC. Misc DJ/360/2026 26-05-2026 [Bindal Marketing Co Vs MegmalSachin Kumar9136136336 advskjain@gmail.com [26.05.2026

IAPPLICATION [Print -O- Pack Pvt 1td Jain(P),
305 IMISC. Misc DJ/359/2026 26-05-2026 BINDAL MARKETING CO VsSachin Kumar9136136336 ladvskjain@gmail.com [26.05.2026
IAPPLICATION IMEGMA PRINT -O- PACK PVT LTDJain(P),

and Ors

305 IARBITRATION IOMP (I) (COMM)/515/2026 [30-05-2026 TATA CPITAL LIMITED VSANISH 0811452022 Anishbho1a17(a)yahoo. [29.05.2026
IMURLIWALA STONE INDUSTRYBHOLA(P), com
ILIMITED 4939
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305 IARBITRATION IOMP (I) (COMM)/514/2026 [30-05-2026 TATA  CPITAL LIMITED IANISH 0811452022 Anishbho1a17(a)yahoo. [29.05.2026
IMANISH YADAV BHOLA(P), com
305 RECOVERY ICS (COMM)/615/2026 30-05-2026 JASHOK KUMAR RANA  Vssatyendra 9811161525 sksinghll6 @gmail.com [18.04.2026
IMUNICIPAL CORPORATION OFkumar singh(P),
IDELHI AND ANR
305 IARBITRATION IOMP (I) (COMM)/503/2026 [26-05-2026 [TATA CPITAL LIMITED Vs DEEN|Sunil 0212190624 [Delhilawyers76(algmail [13.05.2026
IDAYAL VYAS sehrawat(P), .com
6 ISH. RAM LALICENTRAL {410 OMP (DIOMP (I) (COMM)/464/2026 [06-05-2026 ITATA CAPITAL LTD Vs MEHBOOB|Sunil 0212190624 [Delhilawyers76 @gmail. [p2-05-2026
IMEENA, DJ COMM-| (COMM)/464/202 IMEHBOOB sehrawat(P), com
06 TIS HAZRI| 6
ICOURT CENTRAL
IDELHI
410 [Execution [Execution (Comm)/230/2026|07-05-2026 AXIS BANK LTD Vs NADEEMMAYANK 0873347330 Imayank_mahajano5@y[28-04-2026
(Comm)/230/2026 IAHMAD IMAHAJAN(P), lahoo.com
K10 ICS ICS (COMM)/545/2026 13-05-2026 IM/S RRM TRADINGMUNISH 9811427955 Imunishlaw.vohra@gma [04-05-2026
(COMM)/545/2026 INTERNATIONAL PVT LTD Vs M/SVOHRA(P), il.com
ISIMAAYA PACKAGING
K10 OMP (DIOMP (I) (COMM)/476/2026 [13-05-2026 IDCB BANK LTD Vs SHIV KUMAR |ANISH 0811452022 Anish_ bhola1y@yahoo. [07-05-2026
(COMM)/476/2026 [BHOLA(P), com
410 ICS ICS (COMM)/553/2026 16-05-2026 IM/S TISHA FOODS ANDIANKIT GOEL (9999903426 lankitgoeladv88 @gmail. [11-05-2026
(COMM)/553/2026 IPACKAGING PVT LTD Vs SH] lcom
IMUKESH GURJAR
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410 ICS ICS (COMM)/571/2026 19-05-2026 ISAROJ BALA Vs MUNICIPAL}atyendra 0811161525 sksingh116 @gmail.com [12-05-2026
(COMM)/571/2026 ICORPORATION OF DELHI kumar singh(P),
K10 ICS ICS (COMM)/570/2026 19-05-2026 ILAXMI PUBLICATIONS PVT LTDIGAURAV 958295960 [Rakeshk1987@yahoo.c [10-05-2026
(COMM)/570/2026 Vs ABDUL NAEEM KOCHHAR(P), om
410 OMP (DIOMP (I) (COMM)/487/2026 [21-05-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 [Delhilawyers76 @gmail. fi4-05-2026
(COMM)/487/2026] [BHANU PRATAP SINGH sehrawat(P), com
K410 ICS ICS (COMM)/584/2026 21-05-2026 ISHRI RAJENDER KUMARINitin Arora(P), [9818189667 nitin.arora465@gmail.c[08-05-2026
(COMM)/584/202 IMALHOTRA Vs MR JAFAR ALI om
6
k1o ICS ICS (COMM)/610/2026 29-05-2026 IMR AMIT GUPTA Vs MUNICIPAlJAvinash Kumar9810104312 laktrivedilawoffices@gm23-05-2026
(COMM)/610/2026 ICORPORATION OF DELHI [Trivedi(P), lail.com
k10 Misc DJ/299/2026 Misc DJ/299/2026 02-05-2026 IMANOJ  GUPTA Vs  ANKITISHEEZAN 9811053811 Inashmisheezan.adv@g [29-04-2026
POLYMERS THROUGH ITSHASHMI Imail.com
IREPRESENTATIVE MR O P YADAV
k10 ICS ICS (COMM)/512/2026 04-05-2026 [HAMDARD NATIONAISHIVENDRA (9953394364 shivendra@theacmeco. [27-04-2026
(COMM)/512/2026 IFOUNDATION (INDIA) VS.|PRATAP SINGH com
IHAMDARD PUBLIC CHARITABLE]
JAND WELFARE TRUST
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7 [MS. REKHA JCENTRAL

IDISTRICT JUDGE,)

ICOMMERCIAL

ICOURT-07
COURT ROOM| ISTATE BANK OF INDIA VS VEDISUCHITA lagnihotrisuchita@gmail
302 ICIVIL SUIT ICS(COMM) 533/2026 11.05.2026 IPRAKASH IDIXIT 8896932839 .com 08.05.2026
COURT ROOM| ICANARA BANK VS SHREEHARDIK ladvocatehardikaggarwa
302 ICIVIL SUIT ICS(COMM) 550/2026 15.05.2026 IGANESH CARBON INDUSTRIES JAGGARWAL  [7859984398 l@gmail.com 08.05.2026
ICOURT ROOM| ISAURABH sk.lawnexus@gmail.co
302 ICIVIL SUIT ICS(COMM) 549/2026 15.05.2026 IVIJAY LAXMI VS RAVI AGGARWALIKKUSHWAHA 8882449168 Im 11.05.2026
COURT ROOM| IMANTHAN CREATION VSISHASHANK shashanksharma.advoc
302 ICIVIL SUIT ICS(COMM) 554/2026 16.05.2026 IGHANSHYAM ISHARMA 0560417636 ate@gmail.com 13.05.2026
ICOURT ROOM| ISATYENDRA
302 ICIVIL SUIT ICS(COMM) 559/2026 16.05.2026 ISHALABH GUPTA VS MCD & ANR |[KUMAR SINGH |9811161525 sksingh116@gmail.com [15.05.2026
ICOURT ROOM| IM/S LIFE STYLE VS NANDINIJHEEBA heeba.ansari1729@gma
302 ICIVIL SUIT ICS(COMM) 569/2026 18.05.2026 IGOYAL JANSARI 7701958747 fil.com 16.05.2026
COURT ROOM| ISUNIL [delhilawyers76 @gmail.
302 ICIVIL SUIT IOMP(I) (COMM) 483/2026 [19.05.2026 ITATA CAPITAL LTD VS SHRWAN |[SEHRAWAT 0212190624 lcom 18.05.2026
COURT ROOM IM/S GOEL SALES CORPORATIONJAANCHAL prakashdwivedisocis@g
302 ICIVIL SUIT ICS(COMM) 585/2026 21.05.2026 VS M/S KANHIYA STEEL IBINDAL 8850936506 Imail.com 20.05.2026
COURT ROOM| ISANGEETA DEVI JAIN VS M/SANANT bhushan_anant@causaj
302 ICIVIL SUIT ICS (COMM) 591/2026 23.05.2026 JALLIA FABRICS & ORS. IBHUSHAN 8010070705 Jure.com 22.05.2026
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IM/S VERTEX THE LAM STUDIO|

COURT ROOM| JAND ANR. VS GODREJ FINANCE lahoti.anupoog@gmail.
302 ICIVIL SUIT IOMP (COMM) 747/2026 23.05.2026 ILTD. JANUP LAHOTI [9890170373 lcom 22.05.2026
COURT ROOM| [TATA CAPITAL LTD VS SANDEEP|SUNIL [delhilawyers76 @gmail.
302 ICIVIL SUIT IOMP(I)COMM 498/2026 26.05.2026 IKUMAR SEHRAWAT 9212190624 com 25.05.2026
ICOURT ROOM| TATA CAPITAL LTD VS VISHALSUNIL [delhilawyers76 @gmail.
302 ICIVIL SUIT IOMP(I) COMM 499/2026 26.05.2026 IYATI ISEHRAWAT 0212190624 com [23.05.2026
ICOURT ROOM| ISANT NIRANKARI MANDAL VS| karunachhatwal@yahool
302 ICIVIL SUIT ICS(COMM) 616/2026 30.05.2026 ISPIRITUAL INDIA AND ORS. JK K SELOPAL 8588836808 .com 26.05.2026
COURT ROOM| IVIDYA SAGAR ladvocatevidyasagarg4@
302 ICIVIL SUIT [EX. COMM / 254/2026 29.05.2026 IRAJESH KUMAR VS MCD ISHARMA 8279971561 lgmail.com 26.05.2026
ISH. RAMESHICENTRAL
IKUMAR 11
IDISTRICT JUDGE,| [Possession
ICOMMERCIAL landRecovery [PAWAN
ICOURT lofRent/Damages/ INaresh Kumar SabharwalVsRajuKUMAR lpawan@idiwanchand.c
308 Mesne profit:151  |CS (COMM)508/2026 02-05-2026 [Kumar AGGARWAL 9810020362 om 30-04-2026
[R.R.M TRADINGINTERNATIONAL
IPVT. LTD.VsM/s. CREATIVE]
INDUSTRIESTHROUGH ITSMUUNISH 0811427955 Imunishlaw.vohra@Gm
308 RECOVERY ICS (COMM)511/2026 02-05-2026 IPARTNERS IVORA 0643434456 lail.com 130-04-2026
IU/S 9 O
IARBITRATION [TATA CAPITAL LTDVsRAHBAR [Delhilawyersy6 @gmail.
308 IACT IOMP (1)(COMM.)455/2026 |04-05-2026 [HUSSAIN KHAN ISunil sehrawat 9212190624 com 02-05-2026
[Ex.COMM -Award byArb. JANITA NIGAMVsMANISH|Gracey ISACHDEVAGRACEY@
308 EXECUTION IComm.62/2026 04-05-2026 IRATHORE ISachdeva 0811650761 IGMAIL.COM 02-05-2026
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[PRAVEEN KUMAR 0810080638, Imailvikramdua@gmalL
308 RECOVERY ICS (COMM)519/2026 05-05-2026 IAHUJAVsSHEKHAR THAKUR IVikram Dua 0212080638 lcom 04-05-2026

IM/S SAVELIFE INSTITUTE]
JOFMEDICAL SCIENCES PVT]

ILTDVsM/S ANH TECHNOLOGIES|Parveen laggarwal_parveenkuma

308 IMISC. IOMP MISC.(COMM.)4/2026 |05-05-2026 IPVTLTD [KumarAggarwal 9873935534 r@yahoo.co.in 04-05-2026
IM/S VASTRAM INDIA PVT] 0350018343, ladvamitgarg10502019

308 EXECUTION [Execution(Comm.)226/2026 |05-05-2026 ILTDVsM/S MANVIK GARMENTS |JAMIT GARG 0811377679 (@gmail.com l04-05-2026

sksharma@candidlex.c
IMADHU BANSALVSRAM|AVNEET 0871588055 om
308 [EXECUTION [Execution(Comm.)227/2026 |05-05-2026 ICHANDRA RATHI ISINGHSIKKA 0871547417 avneet@candidlex.com [04-05-2026

ISHEELA DEVI AND ORSVsMS]
JAMBUJ HOTEL AND REALESTATE|Parmeet 0810082422,
308 IM-EXE. IM Ex433/2026 06-05-2026 IPVT LTD ISinghBhalla 6300090962 INA l05-05-2026

[Modern Paper Mart P
[LtdVSADHUNIK PACKAGERS
308 RECOVERY ICS (COMM)528/2026 07-05-2026 IPVTLTD Karan Jain 0810367549 advocatekj@gmail.com [06-05-2026

IDIVYESH BHAGATVsSURESH]

308 IEXECUTION [Execution(Comm.)234/2026 [11-05-2026 IKUMAR MITTAL IDIXIT MEHTA [NA INA 08-05-2026
JASHWANI KUMAR| nishantgupta.adv@gma

308 RECOVERY ICS (COMM)539/2026 12-05-2026 IGUPTAVSTINKU MIGLANI Nishant Gupta 9999966244 fil.com 11-05-2026
IPRADEEP KUMAR JAINVsUnitedSANJAY IDEEPAKJOSHIAOR@

308 RECOVERY ICS (COMM)540/2026 12-05-2026 orldwide couriers pvtltd ISHARMA 0873580987 IGMAIL.COM 11-05-2026
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IU/S 9 OH
IARBITRATION TATA CAPITAL LTDVsNITESH] [Delhilawyers76 @gmail.
308 IACT IOMP (I)(COMM.)471/2026 _ [12-05-2026 IKUMAR SHARMA [Sunil sehrawat 9212190624 com 11-05-2026
IRAGUPTA27@GMAIL
308 RECOVERY ICS (COMM)546/2026 13-05-2026 INikhil SachdevaVsSatish Kumar [ra Gupta 0818916099 .COM 12-05-2026
[Radhey krishan|
[KumarVsAbhinandan Jha Prop off
308 RECOVERY ICS (COMM)548/2026 14-05-2026 MinaTraders sudhir kumar 19136582045 Advsudhirk|d@gmail [13-05-2026
lagnihotrisuchita
308 RECOVERY ICS (COMM)556/2026 16-05-2026 [State Bank of IndiaVsHemant Kumar|Suchita Dixit  |8896932838 (@gmail.com 15-05-2026
IU/S 9 OH JANISH
IARBITRATION BHOLA17@YAHOO.CO
308 IACT IOMP (1)(COMM.)478/2026 [16-05-2026 IDCB BANK LTDVSsMANQOJ KUMAR |ANISH BHOLA 9811452022 IM 15-05-2026
IU/S 9 OH
IARBITRATION ITATA CAPITAL LTDVsMOHIT] [Delhilawyers76 @gmail.
308 ACT IOMP (I)(COMM.)481/2026 [19-05-2026 [KUMAR DAGUR [Sunil sehrawat 9212190624 com 18-04-2026
JARI SAREE CENTRE INDIA|
[Ex.COMM -Award byArb. IPVTLTDVSPAYAL CHEMEXIM PVT]
308 IEXECUTION IComm.67/2026 20-05-2026 ILTD INAVEEN JAIN 9711793507 INA 19-05-2026
[Ex.COMM -Award byArb. IMAMTAPAL.01@GMAI
308 EXECUTION IComm.68/2026 22-05-2026 ICANARA BANKVsRajesh Kumar IMAMATA PAL 9873270654 IL.COM 21-05-2026
U/s 34 OH
IARBITRATION [RAJVI ENTERPRISESVsSGODREJ|Salima Pahoti.anupoog @
308 ACT JOMP(COMM.)45/2026 23-05-2026 IFINANCE LTD VahirSiddiqui  j9890170373 amil.com I22-05-2026
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ISH. ANIL ANTIL,

IDISTRICT JUDGE,)
ICOMMERCIAL
ICOURT-09

ICENTRAL

[Polylam Printers Pvt Ltd Vs RachnaShreshth ISHRESHTH@LAWKIN

109 [Execution (Comm)/224/2026]04-05-2026 lOverseas Pvt Ltd Yain(P), 0871206484 S.IN 02.05.2026
Binod Kumar Chaharia Vs ToyotalRajiv Ranjan| ladvocaterajivranjan@g

109 IOMP (COMM)/41/2026 05-05-2026 [Financial Services India Ltd [Prasad(P), 8586087906 Imail.com 104.05.2026

JANISH

109 IOMP (I) (COMM)/468/2026 [11-05-2026 IDCB BANK LTD Vs AZAD IBHOLA(P), 0811452022 08.05.2026
IM/S M H POLYMERS PRIVATE]

109 ICS (COMM)/536/2026 11-05-2026 ILIMITED Vs M/S BALAJI TRADERS|Feroz Khan(P), 9818416099 08.05.2026
RENOVISION AUTOMATION|
ISERVICES PVT LTD Vs MS SHINE]
I[EVENTS AND PRINTING|Ashish lashishadvocateoy@pm

109 ICS (COMM)/535/2026 11-05-2026 ISOLUTIONS ISharma(P), 0650398837 lail.com 11.05.2026
[ROSEFEEL IMPEX PVT LTD VsRahul

109 ICS (COMM)/543/2026 12-05-2026 JARMAN ENTERPRISES kumar(P), 9997083039 ladvrahulg3@gamil.comf12.05.2026
RITU ARORA Vs SUKUMARAN[BINOD KUMAR| bka.advocate@gmail.co

109 ICS (COMM)/558/2026 16-05-2026 IPUSHPARANI PRAVEEN JAGRAWAL(P), 19810287596 Im 16.05.2026
Bank of Baroda Vs SANGEETAJQUAISAR AL]J laliquaisar110@gmail.co

109 ICS (COMM)/564/2026 18-05-2026 IGUPTA JADVOCATE 0999802592 Im 16.05.2026
[TATA CAPITAL LTD Vs NANDSunil IDeThilawvers76 @gmail.

109 IOMP (I) (COMM)/485/2026 [19-05-2026 IKISHORE sehrawat(P), 0212190624 com 19.05.2026
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REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
[DBI BANK LTD Vs NAVEEN| kumarvivekadv@gmail.
109 ICS (COMM)/573/2026 19-05-2026 IBHARDWAJ IVivek Kumar(P),l0811867703 com 19.05.2026
[EXCOMM - Award by Arb| JAxis Bank Ltd Vs RONIT TRADINGIMAYANK layank_mahajanos@ya
109 IComm/69/2026 23-05-2026 ICO IMAHAJAN(P), 0873347330 hoo.com 22.05.2026
TATA CAPITAL LTD Vs RKSunil [Delhilawvers76(tilgmail
109 IOMP (I) (COMM)/489/2026 [23-05-2026 IROADLINES sehrawat(P), 0212190624 .com [22.05.2026
IMOON BOSE Vs SBI CARDS ANDJAY  KISHAN| Paykirshnadevadv@gmi
109 IOMP (COMM)/46/2026 23-05-2026 IPAYMENT SERVICE LTD IDEV(P), 0717449671 lal.com 22.05.2026
ITATA CAPITAL LTD Vs NARENDRA|Sunil [DeThilawvers76 @gmail.
109 IOMP (I) (COMM)/492/2026 [25-05-2026 KUMAR ASIWAL sehrawat(P), 0212190624 com 23.05.2026
10 ISH. AJAY PANDEY,CENTRAL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
Axis Bank Ltd Vs DHAN HANGMAYANK Imayank_mahajanos@y
307 Civil [Execution (Comm)/232/2026|07-05-2026 ISUBBA IMAHAJAN 0873347330 lahoo.com [29-04-2026
IM/s Globus Agrofoods Pvt Ltd Vs
[Sandeep Kumar Singh (Prop of SK JAdvsunildahiya1979@g
307 ICivil ICS (COMM)/529/2026 07-05-2026 [Trading) [Sunil Dahiya 0555650325 Imail.com 130-04-2026
ITATA CAPITAL LTD Vs ABADUL [Delhilawyersy6 @gmail.
307 Civil IOMP (I) (COMM)/466/2026 |07-05-2026 JABID MODI ISunil sehrawat 9212190624 com l04-05-2026
ITATA CAPITAL LTD Vs AKRAM [Delhilawyers76 @gmail.
307 Civil IOMP (I) (COMM)/465/2026 |07-05-2026 IMAHBUB HASAN [Sunil sehrawat 9212190624 com l08-05-2026
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RENU GUPTA (Prop M/s Ram|
Narain Laxmi Narain) Vs M/s

VARDHMAN INDUSTRIES ANDJAnand Kumar office@prakantlawoffic

307 Civil ICS (COMM)/551/2026 15-05-2026 IORS Singh 0818227749 les.com 08-05-2026
IGHANSHYAM DASS Vs PUNJAB| lanmol_mehta@sngpart

307 Civil ICS (COMM)/544/2026 12-05-2026 JAND SIND BANK JAnmol Mehta 9643866104 ners.in l08-05-2026

IM/s MARUTI OVERSEAS (Prop|
JAshok Kumar) Vs M/s RAUNAK| bimal_advocateoi@yah
307 Civil ICS (COMM)/547/2026 13-05-2026 [TRADING CO AND ORS IBIMAL KUMAR 9605460591 loo.com 12-05-2026

IADITYA BIRLA CAPITAL LTD Vj
IM/S FINE GUJRANWALA|
307 Civil IOMP (I) (COMM)/480/2026 [16-05-2026 VEWELLERS lAjay Uppal 0811740125 IN.A. 09-05-2026

IM/S ROSEFEEL IMPEX PVT LTD|
Vs EMENZA PLASTOFAB INDIA|

307 Civil ICS (COMM)/581/2026 19-05-2026 IPVT LTD Rahul kumar [9997083039 ladvrahulg3 @gmail.comf15-05-2026
kumarvivekadv@gmail.
307 Civil ICS (COMM)/578/2026 19-05-2026 IDBI BANK LTD Vs RAHUL IVivek Kumar 9811867703 com 16-05-2026

IM/S CLEAR VISION OUTDOOR

IADVERTISERS Vs M/S|
[RAMPRASTHA PROMOTERS AND|PRADEEP Imanish.dua.advocate@
307 ICivil ICS (COMM)/580/2026 19-05-2026 IDEVELOPERS PVT LTD JASWAL 0899350360 lgmail.com 16-05-2026

IHERO INVESTCORP PVT LTD AND]
307 Civil Misc DJ/342/2026 19-05-2026 JANR Vs MAYANK JAIN JAastha Sharma 9810481016 Imail @thelegist.com 10-05-2026

IM/S BEAUTEX ADVERTISING]
IMEDIA Vs M/S VAISHALIAKBAR
307 Civil JARB A (COMM)/8/2026 20-05-2026 IPUBLICITY PRIVATE LIMITED [KALEEM 0818416099 IN.A. 18-05-2026
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INARESH KUMAR BABBAR Vg
INITIN (Prop of M/s HIT FIT GYM| areness@arenesslaw.co
307 Civil ICS (COMM)/588/2026 21-05-2026 JAND FITNESS STUDIO) [Tusharr Mawkin|9810980834 Im 19-05-2026

JASHOK KANODIA (PROP M/s
IMETAL INDIA) Vs SARTHAK]
JAGGARWAL (PROP M/s SARTHAK

307 Civil ICS (COMM)/589/2026 21-05-2026 INDUSTRIES) ROHIT KUMAR [9818408033 Im.s.dedha@gmail.com [20-05-2026
IDelhi Finvest Solution LLP Vs Rg| ladvmadhavkumar@gm

307 Civil ICS (COMM)/593/2026 23-05-2026 [Wealth India Private Limited [Madhav Kumar 9560366379 lail.com [22-05-2026
[The Supreme Industries Ltd VsSHRIHAR ladvocate.shrihar@gmai

307 Civil ICS (COMM)/604/2026 25-05-2026 JAshok Kumar and Anr [TRIPATHI 0548888420 l.com 22-05-2026
[The Supreme Industries Ltd VSSHRIHAR ladvocate.shrihar@gmai

307 Civil ICS (COMM)/603/2026 25-05-2026 XXXX [TRIPATHI 0548888420 l.com ]22-05-2026
IM/S TATA CAPITAL LTD Vs [Delhilawyers76 @gmail.

307 Civil IOMP (I) (COMM)/504/2026 [26-05-2026 [HANSRAJ HANSRAJ [Sunil sehrawat 9212190624 com [22-05-2026

IM/S SIMPLY LOGISTICS PVT LTD|
Vs UNIGLOBAL DISTRIBUTORSASHWINI lashwani.mishrai@yaho
307 ICivil [Execution (Comm)/252/2026[26-05-2026 IPVT LTD IMISHRA 0811514844 .co.in I23-05-2026

THE SUPREME  INDUSTRIES

ILIMITED Vs ASHOK KUMAR AND|SHRIHAR ladvocate.shrihar@gmai
307 Civil ICS (COMM)/619/2026 30-05-2026 IORS [TRIPATHI 0548888420 l.com 28-05-2026
ISHIKHA GOYAL Vs DHEE VIKANT

307 Civil [Execution (Comm)/256/2026[30-05-2026 JARORA ANDEY 0711899678 rlawyer.p@gmail.com [27-05-2026
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ITATA CAPITAL LTD Vs ASS] lanish_bhola17@yahoo.
307 Civil IOMP (I) (COMM)/524/2026 [30-05-2026 IMOHAMMAD JANISH BHOLA 9811452022 com 27-05-2026
TATA CAPITAL LTD Vs VARUN| lanish_bhola1y@yahoo.
307 Civil IOMP (I) (COMM)/523/2026 [30-05-2026 IBISHT JANISH BHOLA 9811452022 lcom [27-05-2026
11 ISH. MUKESH|ICENTRAL
IKUMAR, DISTRICT]
UUDGE,
ICOMMERCIAL EX COMM -
ICOURT ICOURT ROOMAWARD BY ARBJEx.COMM - Award by Arb, IM/S AAR KAY FINLEASE PVT. LTD
309 ICOMM IComm./61/2026 04-05-2026 Vs SMT PRIYANKA AND ORS IVikas Deepak  [7838963403 lawvikasgg@gmail.com [24.04.2026
ICOURT ROOM| [Execution IMADAN LAL Vs CHANDER
309 [EX (COMM) (Comm.)/223/2026 04-05-2026 IBEHERA PRAKASH INitin Gupta 8860057314 ica.gupta@gmail.com  [22.04.2026
COURT ROOM| ISTATE BANK OF INDIA Vs AJIT] lagnihotrisuchita@gmail
309 ICS (COMM) ICS (COMM)/513/2026 04-05-2026 KAUR Suchita Dixit  [8896932838 .com 20.04.2026
ICOURT ROOM| [UNION BANK OF INDIA Vg lalok.adv2001@gmail.co
309 ICS (COMM) ICS (COMM)/515/2026 04-05-2026 [TAJINDER BAJAJ JAlok Kumar 9911000126 Im 29.04.2026
ITATA CAPITAL LTD Vs INFINITY]
ICOURT ROOM 3100MP (I) (COMM) |OMP (I) (COMM.)/463/2026 |05-05-2026 ICONSTRUCTIONS ISunil Sehrawat 9212190624 3 02.05.2026
[EX COMM -
AWARD BY ARBJEx.COMM - Award by Arb. KOTAK MAHINDRA BANK LTD Vs
ICOURT ROOM 310/COMM IComm./64/2026 06-05-2026 ISHUBHAM BHARDWAJ [Mohit Monga 19999495500 Imongahk@yahoo.com [03.04.2026
ICENTRAL BANK OF INDIA Vs M/S| [khanshadabadvocate@g|
ICOURT ROOM 310|CS (COMM) ICS (COMM)/524/2026 06-05-2026 IKARAN ENTERPRISES [Shadab Khan 9999699489 [mail.com 04.05.2026
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COURT ROOM|

R S Salaria Vs Khanna Book

309 ICS (COMM) ICS (COMM)/525/2026 06-05-2026 [Publishing Co Pvt Ltd and Ors [Kunal Anand _ [8447226339 office@marklegal.co.in [04.05.2026
TEK CHAND ENTERPRISES Vj
IGANESH CHANDER JOSH]

PROPRIETOR OF LAXMI] kushagrabansal @akass

ICOURT ROOM 310/CS (COMM) ICS (COMM)/526/2026 07-05-2026 [TRADERS) [Kushagra Bansaljg999448797 ociates.org.in 28.04.2026

COURT ROOM| ITATA CAPITAL LTD Vs RAJU| [Delhilawyers76 @gmail.

309 IOMP (I) (COMM) |OMP (I) (COMM.)/472/2026 [12-05-2026 IMOTORS [Sunil Sehrawat 9212190624 com 08.05.2026

ICOURT ROOM| THE SUPREME INDUSTRIES] eludication.legal@outlo

309 ICS (COMM) ICS (COMM)/542/2026 12-05-2026 ILIMITED Vs ASHOK KUMAR IGautam Bhasin 9999306881 ok.com 09.05.2026
IYOGESH AGGARWAL Vs

ICOURT ROOM| IMUNICIPAL CORPORATION OFSatyendra

309 ICS (COMM) ICS (COMM)/552/2026 16-05-2026 IDELHI Kumar Singh  [0811161525 sksingh116@gmail.com [12.05.2026
ISHAN SNACKS AND NAMKIN]
IPVT. LTD Vs UNICORN SNACKS]

ICOURT ROOM 310/CS (COMM) ICS (COMM)/561/2026 16-05-2026 IPVT. LTD AND ANR. A K Goel 0873815146 lip@ashokalaw.com 109.05.2026
[TATA CAPITAL LTD. Vs JAGROOP| [Delhilawyers76 @gmail.

ICOURT ROOM 3100MP (I) (COMM) |OMP (I) (COMM.)/482/2026 [19-05-2026 ISINGH ISunil Sehrawat 9212190624 lcom 16.05.2026
IDBI BANK LTD Vs SIMRANDEYV] kumarvivekadv@gmail.

ICOURT ROOM 310/CS (COMM) ICS (COMM)/574/2026 19-05-2026 ISINGH IVivek Kumar 90811867703 com 16.05.2026

COURT ROOM| [Execution JARUN  BANSAL Vs BAROT/Ghanshyam legal gm1968@yahoo.c

309 EX (COMM) (Comm.)/241/2026 20-05-2026 IMANISHBHAI PRAVIN CHANDRA [Mishra 0899794006 o.in 12.05.2026




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
ICOURT ROOM| ICHITRANJAN DASS KAKKAD VsRakesh
309 ICS (COMM) ICS (COMM)/587/2026 21-05-2026 IMANOHAR LAL BAJAJ through LRs|Srivastava 0911116314 3 19.05.2026
ISPONTANEOUS
ICOMMUNICATION PVT. LTD Vg
ICOURT ROOM 310(CS (COMM) ICS (COMM)/590/2026 22-05-2026 IVINITA GUPTA [Piyush Gupta 9818020868 uptapiyush@live.com [19.05.2026
[Execution JAVEC AMOR Enterprises LLP Vs Go[Yash Pratap| ashsingh272@gmail.col
ICOURT ROOM 310[EX (COMM) (Comm.)/245/2026 23-05-2026 IClick E Commerce Pvt Ltd Singh 7827215064 Im 07.05.2026
ICOURT ROOM| [Execution IM/S TAURUS APPARELS PVT LTD|
309 [EX (COMM) (Comm.)/247/2026 25-05-2026 Vs SANTOSH YADAV [Feroze Ahmed 9810016199 ferozehmd @gmail.com [20.05.2026
ICOURT ROOM| IMS SHREE VAISHNO TRADING CO|
309 ICS (COMM) ICS (COMM)/609/2026 20-05-2026 Vs MS NITISH CLOTH HOUSE Praveen Kumar | 3 20.05.2026
ICOURT ROOM| [TATA CAPITAL LIMITED Vg JAnish_bhola17@yahoo.
309 IOMP (I) (COMM) |OMP (I) (COMM.)/521/2026 [30-05-2026 ISANJAY SINGH Anish Bhola 0811452022 com [27.05.2026
ICOURT ROOM| TATA CAPITAL LIMITED Vg JAnish_bhola17@yahoo.
309 IOMP (I) (COMM) |OMP (I) (COMM.)/522/2026 [30-05-2026 IVAISHNAVI CONSTRUCTION JAnish Bhola 0811452022 lcom 27.05.2026
12 ISH. LAL SINGH,/CENTRAL
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
IDMI FINANCE PVT LTD
401 OMP (I) (COMM.) K54/2026 02-05-2026 Vs UMESH IPARVEEN 20-04-2026
IM/S TATA CAP. LTD. [Delhilawyers76 @gmail.
o1 OMP (I) (COMM.) k458/2026 04-05-2026 Vs SATISH KUMAR [Sunil sehrawat 9212190624 com 30-04-2026
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[Harlal gupta IMUKHLIS

o1 [Execution (Comm.) |228/2026 05-05-2026 Vs Sampax india Rehman 02-05-2026
IM/S TATA CAPITAL LTD. [Delhilawyersy6 @gmail.

l4o1 OMP (I) (COMM.) k61/2026 05-05-2026 Vs GD INFRA SOLUTION ISunil sehrawat 9212190624 com 02-05-2026
IM/S TATA CAPITAL LTD. [Delhilawyers76 @gmail.

K4o1 OMP (I) (COMM.) |462/2026 05-05-2026 Vs MUKESH SUTHAR [Sunil sehrawat 9212190624 com l02-05-2026
S K TRADING COMPANY Vs ANUJ KUMAR

ko1 CS (COMM) 522/2026 05-05-2026 ISHATABADI EXPORTS ISHARMA 17-04-2026

Ex.COMM - Award| IKOTAK MAHINDRA BANK]

l4o1 by Arb. Comm. 63/2026 06-05-2026 ILIMITED Vs VINOD SAHU RITESH 03-04-2026
[Prachi India Pvt Ltd Vs Arjun Singhl
[Proprietor New Vidya Mandir RAHUL

K4o1 Execution (Comm.)[235/2026 11-05-2026 VERMA l07-05-2026

ko1 ICS (COMM) 541/2026 12-05-2026 ISTATE BANK OF INDIA [Suchita Dixit l08-05-2026
JANIL. DHAWAN Vs SATKIRTINAVIN

401 ICS (COMM) 566/2026 18-05-2026 INFOTAINMENT IPRAKASH 15-05-2026

[Delhilawyers76 @gmail.
o1 : OMP (I) (COMM.)484/2026 19-05-2026 ITATA CAPITAL LTD Vs GAVDAN  [Sunil sehrawat 9212190624 com 16-05-2026




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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[Delhilawyers76 @gmail.
o1 IOMP (I) (COMM.) |486/2026 19-05-2026 [TATA CAPITAL LTD Vs VINOD [Sunil sehrawat 9212190624 com 16-05-2026
IM/S SUNIL KUMAR ARUN KUMARMISBAHUDDIN] siddiquimisbahuddin78
l4o1 [Execution (Comm.) [239/2026 19-05-2026 land SONS ISIDIQQUI 0871133146 6@gmail.com 16-05-2026
IM/S AAROKA FASHION PVT LTD|
IORS Vs M/S GODREJ FINANCE| ladvocateakanshijain@g
l4o1 IOMP (COMM.) 43/2026 20-05-2026 ILIMITED JAKANSHI JAIN 9958385162 Imail.com 18-05-2026
IM/S LOREAL SA Vs KATSON]|
KYo1 [Execution (Comm.) |248/2026 25-05-2026 INTERNATIONAL 23-05-2026
IMS ADROIT TRADING NUT PVT]
ILTD Vs M/S SEWA NAND
IRAVINDER KUMAR AND COM]
JAND OTHERS HARINDRASIN
l4o1 [Execution (Comm.) [249/2026 25-05-2026 IGH 0717822673 19-05-2026
[TATA CAPITAL LTD. VS RAM| [Delhilawyers76 @gmail.
K4o1 IOMP (I) (COMM.) K93/2026 26-05-2026 [IPRASAD SAINI [Sunil sehrawat 9212190624 com [22-05-2026
ANUY| ladvocateanujagarwal@
ko1 ICS (COMM) 606/2026 26-05-2026 ICANARA BANK VS UMA GARG JAGARWAL 9999490798 ahoo.com 21-05-2026
IViva Books Private Limited VS[NARENDER
ko1 ICS (COMM) 611/2026 20-05-2026 [Mayank Adlakha IVASHISHTA 9811140704 Invashishta@gmail.com [20-05-2026
ITATA CAPITAL VS UNIQUE CRANE JAnishbhola17@yahoo.c
o1 IOMP(I) COMM. 516/26 30-05-2026 ISERVICES JANISH BHOLA 9811452022 om 27-05-2026




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

RAJESH rbchatia_advocate@yah
401 . CS (COMM) 617/2026 23-05-2026 ISUMIT GUPTA vs ATUL JAIN BHATIA 0811331125 0.c0.in 130-05-2026

IDAGA FASHION CENTRE]
[THROUGH ITS PAWAN KUMAR|
[IDAGA Vs DEVI ENTERPRISES
ITHROUGH ITS PROP MAHESH

Ko1 [Execution (Comm.) [253/26 26-05-2026 IVIRUMAL TEJWANI
13 ISH. RAKESHICENTRAL

IPANDIT, DISTRICT]

UUDGE,

ICOMMERCIAL

ICOURT ICOURT ROOM| ISOLEIL INTERNATIONAL ISH/MSSHIVAN IShivansh@rrassociates.
ko2 ICIVIL SUIT ICS (COMM)/510/2026 02-05-2026 Vs BHAGWATI DRUG HOUSE ISH SRIVASTAYV [8896273708 net.in
COURT ROOM| [Execution VAIBHAV AGGARWAL ladvocateakjain.associat
ko2 ICIVIL SUIT (Comm.)/225/2026 04-05-2026 Vs SHRT GAUTAM MOUR JAK JAIN 8920260088 es@gmail.com
ICOURT ROOM| [TATA CAPITALM LTD ISUNIL [Delhilawyers76 @gmail.
o2 ICIVIL SUIT IOMP (I) (COMM.)/460/2026 [05-05-2026 Vs ALIM KHAN ISEHRAWAT 0212190624 com

[Delta Enterprises its Prop Samar
ICOURT ROOM| [Shakeel
Ko2 ICIVIL SUIT ICS (COMM)/521/2026 05-05-2026 Vs M K Textile IGM AKHTAR 9999443216

INANYA RISE PRIVATE LIMITED

COURT ROOM| Vs M/S HOTAGE INDIA) [Mnglawoffice@gmail.co
ko2 ICIVIL SUIT ICS (COMM)/527/2026 07-05-2026 [THROUGH ITS PARTNERS IMAYANK GOEL|9999340256 Im

ICOURT ROOM IDCB BANK LTD JAnishbhola17@yahoo.c
ko2 ICIVIL SUIT JIOMP (I) (COMM.)/474/2026 [12-05-2026 Vs KHUSHNOOD MAHMOOD JAnish bhola 0811452022 om

COURT ROOM| IDr Nidhi Aggarwal

o2 ICIVIL SUIT ICS (COMM)/560/2026 16-05-2026 Vs Shri Sachin Sharma [Raghav garg 0717371860
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REGISTRATION RESPONDENT NAME MOBILE
NUMBER

COURT ROOM| IGIRISH AGGARWAL Gupta.jayaditya@gmail.
ko2 ICIVIL SUIT ICS (COMM)/565/2026 18-05-2026 Vs HIMANSHU RASTOGI Payadity gupta 8383906434 com

[UCO BANK
ICOURT ROOM; Vs M/S MATHUR PEN CO AND Imanojkumaradv81@gm
ko2 ICIVIL SUIT ICS (COMM)/575/2026 19-05-2026 ANR [Manoj kumar 9211938138 il.com

UINRAJ PAPER UDYOG PRIVATE]
COURT ROOM| ILIMITED info@lexjenlawgroup.c
ko2 ICIVIL SUIT IOMP (COMM.)/42/2026 20-05-2026 Vs SUNNY STATIONERS [Samtak jain 9990413737 om
COURT ROOM| [Execution IMANSHU BANSAL [Paripooran ladv.paripooransingh@g
ko2 ICIVIL SUIT (Comm.)/240/2026 20-05-2026 Vs ELGIN ELECTRONICS PVT LTD [singh 0810220436 Imail.com

IVERMA TRAVELS
ICOURT ROOM| Vs MUNICIPAL CORPORATION OR sunilchauhan@svalegal.
o2 ICIVIL SUIT ICS (COMM)/582/2026 20-05-2026 IDELHI ISunil chauhan 9810213040 co.in

IMS GOEL SALES CORPORATION
COURT ROOM| Vs M/S AGGARWAL STEEL prakashdiwedisccis@g
Ko2 ICIVIL SUIT ICS (COMM)/586/2026 21-05-2026 INDUSTRIES lAanchal bindal [8850936506 Imail.com

JAMIT MITTAL PROP OF MS

IVAISHNAVI SALES]

ICORPORATIONS
COURT ROOM| Vs ASLAM SAYYED PROP OF M/S K] [Lawfirm@unsolvedlega
ko2 ICIVIL SUIT ICS (COMM)/600/2026 25-05-2026 IWELD CORPORATION Yagriti Jain 8527506427 l.com
COURT ROOM [Shree Radhy Shyam Enterprises fficeofadvshikhagoel @
ko2 ICIVIL SUIT ICS (COMM)/602/2026 25-05-2026 Vs ASB Film Village Sales PVT LTD |Shikha goel 8287634805 lgmail.com
COURT ROOM| [TATA CAPITAL LTD [Delhilawyers76 @gmail.
o2 ICIVIL SUIT IOMP (I) (COMM.)/495/2026 [26-05-2026 Vs VINAY BHARDWAJ ISunil sehrawart [8212190624 com
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[Ltd

COURT ROOM| [TATA CAPITAL LTD [Delhilawyers76 @gmail.
o2 ICIVIL SUIT IOMP (I) (COMM.)/500/2026 [26-05-2026 Vs NAYAN KUMAR TELI [Sunil sehrawart [8212190624 com
IMOHAN KUMAR JHA
ICOURT ROOM; Vs MUNICIPAL CORPORATION OH lawyer.sanjay@gmail.co
402 ICIVIL SUIT ICS (COMM)/607/2026 26-05-2026 IDELHI [Sanjay kumar 9968010672 Im
ICOURT ROOM| [Ex.COMM - Award by Arb, IKOTAK MAHINDRA BANK LTD
ko2 ICIVIL SUIT IComm./72/2026 30-05-2026 Vs NARENDER KUMAR [HK MONGA 9999495500
ICOURT ROOM| ITATA CAPITAL LTD JAnishbhola17@yahoo.c
Ko2 ICIVIL SUIT IOMP (I) (COMM.)/512/2026 [30-05-2026 Vs UNIQUE CRANE SERVICES 7147|Anish bhola 0811452022 om
ICOURT ROOM| ITATA CAPITAL LTD JAnishbhola17@yahoo.c
o2 ICIVIL SUIT IOMP (I) (COMM.)/513/2026 [30-05-2026 Vs AMAN SINGH JAnish bhola 0811452022 m
14 ISH. ASHUTOSH|WEST 201 ICS ICS (COMM)/434/2026 02-05-2026 IM/S SIRCA PAINTS INDIA LTD VsParth 9810866704 officeofparthsharma@g [30-04-2026
[KUMAR, DISTRICT] [U P PAINTS [Sharma(P), Imail.com
WUDGE
(COMMERCIAL
ICOURT) CS ICS (COMM)/433/2026 02-05-2026 IPEPSICO  INDIA  HOLDINGSSSonu Vivek(P), 9999023790 ladvocaterajneeshkumarf29-04-2026
[PRIVATE LIMITED Vs M/S (@gmail.com
ICHINTAMANI TRADERS AND ORS
ICS ICS (COMM)/436/2026 04-05-2026 lAditya Jain Proprietor of M/s JAIVibhu Jain(P), 9729615170 ladmin@vjlawoffie.in  [01-05-2026
ISHREE RADHEY SHYAM|
[ENTERPRISES Vs Renu Sharmal
[Proprietor of M/s YANKIT TECHNO
ICS ICS (COMM)/441/2026 04-05-2026 IM/S ALUTECH INDUSTRIES VsNancy Jain(P), 9660729214 ADV.NANCYJ@GMAIL[01-05-2026
ISANDEEP SRIVASTAVA PROP OH .COM
IM/S R S ALUMINIUM AND|
[HARDWARE
ICS ICS (COMM)/442/2026 04-05-2026 IMAKE MY LAGAN LLP Vs SHREYJANSH SINGHj9999068681 chambers@anshsinghlufo1-05-2026
IDEEP MAHAJAN AND ANR ILUTHRA(P), thra.com
ICS ICS (COMM)/443/2026 04-05-2026 IM/s Kohinoor Factory PrivateArvind 0811317311 ladvocatearvindggpta@glo2-05-2026
[Limited Vs Upventa Knocepts PvtiGupta(P), Imail.com
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[Misc DJ/489/2026 05-05-2026 [HS MEHTA INFRA PRIVATESanjeev 0811378900 contactsanjeevs @gmail.[02-05-2026
ILIMITED Vs SHAKTI|Sharma(P), lcom
IENTERPRISES
IOMP (1) IOMP (I) (COMM)/896/2026 [05-05-2026 [Yes Bank Ltd Vs GAURAV SHARMA |ADV. LALIT9555861211 lalitpandeyadvassociate [p4-05-2026
IPANDEY(P), s@gmail.com
IOMP (I) IOMP (I) (COMM)/898/2026 |05-05-2026 [DFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal.co [15-05-2026
DHARANA JENA IPATHAK(P), m
ICS ICS (COMM)/448/2026 05-05-2026 [Levikas Enterprises Pvt Ltd VsjAnkit Kumar(P),j9015505737 ladv.aankitarya@gmail.cjo2-05-2026
[Bikramjeet Singh Prop of Link om
IChemists
ICS ICS (COMM)/455/2026 06-05-2026 [Manpreet Singh Proprietor offVishwendra 9871704611 erma.vishwendra@yah|04-05-2026
JOPTIONS UNLIMITED Vs Vikram[Verma(P), oo.co.in
[Sharma and another
ICS ICS (COMM)/454/2026 06-05-2026 ICANARA BANK Vs ASHUTOSH|CHITRA 0212888057 Inot mentioned l04-05-2026
[IPROP - M/S DAILY NEEDS IMALHOTRA(P),
ICS ICS (COMM)/453/2026 06-05-2026 IM/S MITARTH INDIA PVT LTD VsJAGRITI 8527506427 ILAWFIRM@UNSOLVE[04-05-2026
[RAFIQ AHMED GANAIE PROP ORJAIN(P), IDLEGAL.COM
IM/S PIPE HOUSE
ICS ICS (COMM)/456/2026 07-05-2026 IPARVEEN KUMAR GARGDEEPAK 0899951648 IBANSALASSOCIATESL{05-05-2026
Proprietor of GSV PRODUCTS) -{KUMAR AWFIRM @GMAIL.CO
Vs M/S ASHIANA ISPAT LIMITEDBANSAL(P), IM
JAND ORS
ICS ICS (COMM)/468/2026 08-05-2026 JUNION BANK OF INDIA Vs FARUKJALOK 0911000126 IALOK.ADV2001@GMA [07-05-2026
ISARKAR KUMAR(P), [LCOM
ICS ICS (COMM)/467/2026 08-05-2026 [Kansal Metal Private Limited Vs AKASH 9999906303 AU ADV@OUTLOOK.C[06-05-2026
Manish Industries through itsGUPTA(P), OM
proprietor Chander Prabha
IOMP (I) IOMP (I) (COMM)/922/2026 [12-05-2026 AXIS BANK LTD Vs KHEMRAJADV. LALITj9555861211 lalitpandeyadvassociate [11-05-2026
IGIRI IPANDEY(P), s@gmail.com
IOMP (1) IOMP (I) (COMM)/925/2026 [12-05-2026 AXIS BANK LTD Vs PRAVEENADV. LALIT9555861211 lalitpandeyadvassociate [11-05-2026
IKUMAR IPANDEY(P), s@gmail.com
IOMP (I) IOMP (I) (COMM)/926/2026 [12-05-2026 IPIRAMAL FINANCE LIMITED VS|MANOJ 0910076176 sambhav@sdjainlaw.co [08-05-2026
ISATYA PRAKASH KUMAR Im
ISINGH(P),
IOMP (I) IOMP (I) (COMM)/923/2026 [12-05-2026 JAXIS BANK LTD Vs NASIR KHAN |ADV. LALITo555861211 lalitpandeyadvassociate [11-05-2026
IPANDEY(P), s@gmail.com
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IOMP (I) IOMP (I) (COMM)/944/2026 [13-05-2026 IHDFC BANK LTD Vs NAVNEETADV. LALITj9555861211 lalitpandeyadvassociate [12-05-2026
IGUPTA IPANDEY(P), s@gmail.com

ICS ICS (COMM)/478/2026 13-05-2026 JALEX JOSEPH PROPRIETOR OFalex joseph(P), 9899120689 ladvalexjosephadv@outl 08-05-2026
IMYSPACE ARCHITECTS Vs Ricardo ok.com
[Elevators Private Limited

ICS ICS (COMM)/479/2026 13-05-2026 IM/S TIRUPATI KRAFT PAPERDEV PRAKASH|9811113445 laaradhyashukla2os@g [12-05-2026
[THROUGH ITS SOLE PROPRIETOR[PACHAURI(P), Imail.com
IPARUL GUPTA Vs M/S WISE
IPARTNERS AB

IMISC Misc DJ/520/2026 13-05-2026 IGSI ~ ENTERPRISES  PRIVATEBhaskar 9910358225 office@vali.co.in 12-05-2026
ILIMITED Vs KAMLADITYYAVali(P),
ICONSTRUCTION PRIVATE]
ILIMITED

IOMP (1) IOMP (I) (COMM)/897/2026 [05-05-2026 IYes Bank Ltd Vs AJAY KUMARADV. LALIT555861211 lalitpandeyadvassociate [04-05-2026
IYADAV IPANDEY(P), s@gmail.com

ICS ICS (COMM)/486/2026 15-05-2026 A- and S LABELS PVT LTD VSADITI 9999630431 adititutejals@gmail.co [14-05-2026
JAISHWARYA LIFESCIENCES I[TUTEJA(P), m

ICS ICS (COMM)/488/2026 16-05-2026 ISINGHANIA OVERSEAS PRIVATEAMIT 0810954389 AMITSANDUJA99@G [14-05-2026
ILIMITED Vs DSS SALES AND|SANDUJA(P), IMAIL.COM
ISERVICES AND ORS

ICS ICS (COMM)/492/2026 18-05-2026 IMUKESH SANGHI Vs M/S KEYSSANJEEV 0810232810 sanjeevkpaila@gmail.cofi4-05-2026
I[EVENTSS KUMAR Im

ICHAUHAN(P),

ICS ICS (COMM)/494/2026 18-05-2026 IDALJEET SABHARWAL Vs M/Spuneet bajaj(P), 9213187809 ladvocate.puneet31@gm [15-05-2026
IDIVYA FABRICS AND| ail.com
[FURNISHING THROUGH ITS
PROP ANAMIKA AGGARWAL

ICS ICS (COMM)/493/2026 18-05-2026 IRAM PAL SINGH Vs SUNIManish 0818010102 Imanishadvo@gmail.co [15-05-2026
ISHARMA AND ANR [Tanwar(P), Im

IOMP (I) IOMP (I) (COMM)/976/2026 [19-05-2026 [IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srceslegal.co [17-05-2026
BHUPENDER SINGH IPATHAK(P), m

ICS ICS (COMM)/502/2026 20-05-2026 IM/S AREO EDGE INDUSTRIESMUKESH 0810682372 shekhawatilegal @yahoof18-05-2026
PVT LTD Vs M/S DECOZYKUMAR(P), in
[HOMETECH INDIA PVT LTD

IOMP (1) IOMP (I) (COMM)/988/2026 [20-05-2026 IYES BANK LTD Vs MOTOWISEKARTIK 9731424935 kartikevashannal1409 @[18-05-2026
ILOGISTICS INDIA PVT LTD KUMAR(P), lgmail.com

IOMP (I) IOMP (I) (COMM)/987/2026 [20-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.co [17-05-2026

VARUN KUMAR

PATHAK(P),

m
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ICS (COMM)/501/2026 20-05-2026 IM/S SWASTIK POLYMERS Vs M/SGaurav 9811407050 tygarlaw@gmail.com [18-05-2026
[TRUSOURCE TECHNOLOGY PVT|Tyagi(P),
ILTD
IOMP (1) IOMP (I) (COMM)/989/2026 [21-05-2026 IYES BANK LTD Vs DINESHJKARTIK 9731424935 kartikevashannal1409@[20-05-2026
ISACHDEVA KUMAR(P), gmail.com
IOMP (I) IOMP (I) (COMM)/992/2026 [21-05-2026 IYES BANK LTD Vs SUSHMA RANI [KARTIK 9731424935 kartikevashannal1409@}20-05-2026
KUMAR(P), gmail.com
IOMP (I) IOMP (I) (COMM)/991/2026 [21-05-2026 IYES BANK LTD Vs DEEPAKKARTIK 9731424935 kartikevashannali409@}20-05-2026
IKUMAR UMAR(P), gmail.com
IOMP (1) IOMP (I) (COMM)/990/2026 [21-05-2026 IYES BANK LTD Vs PARTHA DE RTIK 0731424935 kartikevashannal1409@[20-05-2026
UMAR(P), gmail.com
ICS ICS (COMM)/513/2026 23-05-2026 IFOOTWEAR (KLICK) INDIA PVT|Shram Ving818365011 vatsadvocate1978 @gmaf21-05-2026
ILTD Vs Khurshed Alam ProprietorjVats(P), fil.com
IM/s Bihar Agency
IOMP (I) IOMP (I) (COMM)/1012/2026 [25-05-2026 Yes Bank Ltd Vs PARVEEN KUMAR |ADV. LALIT9555861211 lalitpandeyadvassociate [23-05-2026
IPANDEY(P), s@gmail.com
ICS ICS (COMM)/519/2026 25-05-2026 IM/S ATS Wood Products Privateatin 9953283177 jka.legal@gmail.com [20-05-2026
[Limited Vs M/S Exim ContractsAggarwal(P),
[Private Limited
IOMP (I) IOMP (I) (COMM)/1013/2026 [25-05-2026 IYes Bank Ltd Vs AMIT KUMAR IADV. LALITj9555861211 lalitpandeyadvassociate [23-05-2026
IPANDEY(P), s@gmail.com
ICS ICS (COMM)/531/2026 26-05-2026 [Saraogi Super Sales Pvt Ltd VSVARUN 8285672608 ladvocatevarunbedi@g [25-05-2026
Pitendra Kumar Prop SonaliBEDI(P), Imail.com
Vastralay
ICS ICS (COMM)/530/2026 26-05-2026 IM/S GIPSKARTON INDIA PRIVATEKRISHNA 910397977 [Subhashgarg.advocate [22-05-2026
ILTD Vs SHRI HARENDRA BECHOO[PAL(P), (@mall.com
IPAL. PROP OF M/S RUDRA|
IAGENCIES
ICS ICS (COMM)/532/2026 29-05-2026 IRADIANT TRS AND GROUPS VsglPratishtha 8744002114 ladvpratishtha18 @gmailf25-05-2026
IASTER HOMES IVerhwani(P), .com
IOMP (1) IOMP (I) (COMM)/1028/2026[29-05-2026 IYes Bank Ltd Vs SEEMA NAGAR JADV. LALITjo555861211 lalitpandeyadvassociate [26-05-2026
IPANDEY(P), s@gmail.com
IOMP (I) JOMP (I) (COMM)/1027/2026 [29-05-2026 [Yes Bank Ltd Vs KM KAVITA IADV. LALITo555861211 lalitpandeyadvassociate [26-05-2026
IPANDEY(P), s@gmail.com
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IOMP (I) IOMP (I) (COMM)/1025/2026[29-05-2026 IYes Bank Ltd Vs VIRESHJADV. LALITj9555861211 lalitpandeyadvassociate [26-05-2026
IRAJENDER SINGH IPANDEY(P), s@gmail.com
ICS ICS (COMM)/538/2026 30-05-2026 [State Bank of India Vs Latika andiSHALINI 0899408618 SHALINIUPADHYAY.Af[7-05-2026
Anr [UPADHYAY(P), IDVOCATE@GMAIL.CO|
M
IOMP (1) IOMP (I) (COMM)/1049/2026(30-05-2026 [Shriram Finance Ltd Vs PRAMOD|Manoj 0811133644 Imanojk.adv@gmail.co [27-05-2026
ISHAH Kumar(P), Im
IOMP (I) IOMP (I) (COMM)/1050/2026(30-05-2026 [Shriram Finance Ltd Vs SANDEEPManoj 9811133644 Imanojk.adv@gmail.co [27-05-2026
[RANJOT SINGH [Kumar(P), Im
IOMP (1) IOMP (I) (COMM)/1051/2026 [30-05-2026 JAXIS BANK LTD Vs VIPIN KUMARJADV 0210585331 INDOLEXLAW@GMAI [29-05-2026
ISINGH IDHEERAJ(P), IL.COM
IOMP (1) IOMP (I) (COMM)/1053/2026[30-05-2026 IPIRAMAL FINANCE LTD VsSambhav 0910076176 sambhav@sdjainlaw.co [26-05-2026
IDINESH KUMAR Jain(P), m
ICS ICS (COMM)/540/2026 30-05-2026 IM/S CONTINENTAL HYGIENENarendra 0811403864 Inot mentioned 28-05-2026
ICONCEPTS Vs M/S  DAILY[Kalra(P),
IHYGIENE
ICS ICS (COMM)/539/2026 30-05-2026 [Rajeev aggarwal Proprietor of M/sINITIN 9999340256 Imnglawoffice@gmail.cof26-05-2026
[Rajnish INC Vs Jovian Creations LtdGOEL(P), Im
land Anr
IOMP (I) IOMP (I) (COMM)/1048/2026/30-05-2026 [Shriram Finance Ltd Vs RAJESHManoj 0811133644 Imanojk.adv@gmail.co [27-05-2026
IKUMAR Kumar(P), Im
15 IMS. PREETIWEST 209 ICS(COMM k45/2026 05.05.2026 ICANARA BANK VS. SUNON RAJ|ICHITRA 9212888057 chitramalhotrasobti@g [05.05.2026
IAGARWAL GUPTA, [KONWAR IMALHOTRA Imail.com
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT)-02 IOMP(I)/COMM 885/2026 05.05.2026 [DFC FIRST BANK LTD VS. ANILSANJEEV 9717028845 litigation@srclegal.com [05.05.2026
[KUMAR AGGRWAL IPATHAK
IOMP(I)/COMM 886/2026 05.05.2026 [IDFC FIRST BANK LTD VSJSANJEEV 0717028845 litigation@srclegal.com [05.05.2026
IGIRWAR SINGH IPATHAK
IOMP(I)/COMM 887/2026 05.05.2026 IYES BANK VS. GAURAV SINHA ILALIT PANDEY [8130383143 lalitpandeyadvassociate [05.05.2026
s@gamil.com
ICS(COMM k52/2026 06.05.2026 ICHAUDHARY TIMBERJASPREET 0899641617 jaspreet.law@gmail.co [06.05.2026
INDUSTRIES VS. RINA DEVISINGH Im
IKANAKKUMAR TOLIA
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ICS(COMM 912/2026 11.05.2026 IDEEPALI BHERA VS. M/S SHIVAMMANISH 7838014247 legalinstinctllp@gmail.cj11.05.2026
[HOSIERY m
ICS(COMM k76/2026 12.05.2026 IBEC CONDUTIS PVT LTD VS. KKJANITA SINGH [8800592373 ladvocate.anitasingh@o [12.05.2026
IVENTURE lutlook.com
OMP(1)/COMM  [934/2026 12.05.2026 JAXIS BANK VS. RIMPY KUMAR LALIT PANDEY (8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
OMP(1)/COMM  [935/2026 12.05.2026 JAXIS BANK VS. MANOJ RASTOGI [LALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
OMP(I)/COMM  [936/2026 12.05.2026 JAXIS BANK VS. BANKE LAL ILALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
OMP(I)/COMM  [|937/2026 12.05.2026 AXIS BANK VS. GURSEWAK|LALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
ISINGH s@gamil.com
IOMP(I)/COMM 038/2026 12.05.2026 AXIS BANK VS. SATYAVEERJLALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
ISINGH s@gamil.com
IOMP(I)/COMM 939/2026 12.05.2026 JAXTS BANK VS. SURESH ILALIT PANDEY [8130383143 lalitpandeyadvassociate [12.05.2026
s@gamil.com
IOMP(I)/COMM 958/2026 13.05.2026 [HDFC BANK VS. VIBHA SHARMA [LALIT PANDEY [8130383143 lalitpandeyadvassociate [13.05.2026
s@gamil.com
IOMP(I)/COMM 959/2026 13.05.2026 [HDFC BANK VS. AKASH KAPOOR [LALIT PANDEY [8130383143 lalitpandeyadvassociate [13.05.2026
s@gamil.com
IOMP(I)/COMM 963/2026 14.05.2026 I[HDFC BANK VS. MOHD. SALIM LALIT PANDEY [8130383143 lalitpandeyadvassociate [14.05.2026
s@gamil.com
IOMP(I)/COMM 970/2026 18.05.2026 JAXTS BANK VS. JUNNU RAIN ISANJEEV 0717028845 litigation@srclegal.com [18.05.2026
IPATHAK
IOMP(I)/COMM 971/2026 18.05.2026 IYES BANK VS. GUNJAN EARTHANANJAY 7455023130 lasap.legalandadvocats [18.05.2026
IMOVERS ISINGH (@gmail.com
ICS(COMM 490/2026 18.05.2026 IDALJEET SABHARWAL VS/PUNEET BAJAJ|9213187809 ladvocate.puneet@gmailf18.05.2026
ITANISHKA ENTERPRISES .com
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ICS(COMM 491/2026 18.05.2026 IM/S SGM PAPER PRODUCTS VS|AAYUSH 8527274542 ladmin@rvslegal.in 18.05.2026
JAMBITIOUS PENS PVT LTD KUCHHAL
ICS(COMM 496/2026 19.05.2026 IBANK OF BARODA VS. M/S V.K|PRATYUSH 0971444643 sumeetanand.adv@gmali9.05.2026
ICONSTRUCTION IPARIMAL fil.com
ICS(COMM l497/2026 19.05.2026 IMEENU GUPTA VS. SUSHILO.P. GUPTA 0868005927 sanjeev.kumar@knowlef19.05.2026
ISHARMA x.in
IOMP(I)(COMM 977/2026 19.05.2026 IDFC FIRST BANK LTD VS/SANJEEV 0717028845 litigation@srclegal.com [19.05.2026
IHEMLATA KULDEEP IPATHAK
IOMP(I)(COMM 978/2026 19.05.2026 [DFC FIRST BANK LTD VS. NIKUSANJEEV 0717028845 litigation@srclegal.com [19.05.2026
IKARMVIR IPATHAK
IOMP(I)(COMM 979/2026 19.05.2026 IDFC FIRST BANK LTD VS/SANJEEV 0717028845 litigation@srclegal.com [19.05.2026
JASMEET KAUR IPATHAK
IOMP(I)(COMM 080/2026 19.05.2026 IDFC FIRST BANK LTD VS/SANJEEV 0717028845 litigation@srclegal.com [19.05.2026
IGANESH PRASAD GUPTA IPATHAK
ICS(COMM 505/2026 21.05.2026 [PUNJAB NATIONAL BANK VS|AMBRISH 9971790507 ambrish22 @gmal.com [21.05.2026
IKAMLESH GOEL
IOMP(I)(COMM 993/2026 21.05.2026 IYES BANK VS. SAMAYAK JAIN ISACHIN l011-26211488 legal @katyalassociates. [21.05.2026
KATYAL lcom
IOMP(I)(COMM 994/2026 21.05.2026 IYES BANK VS. AKHIL TEJPALSACHIN l011-26211488 legal @katyalassociates. [21.05.2026
IGOYAL IKATYAL com
IOMP(I)(COMM 995/2026 21.05.2026 IYES BANK VS. AMIT CHHIKARA  [SACHIN l011-26211488 legal @katyalassociates. [21.05.2026
IKATYAL com
IOMP(I)(COMM 996/2026 21.05.2026 IYES BANK VS. ASHISH KUMAR ISACHIN 011-26211488 legal @katyalassociates. [21.05.2026
IKATYAL lcom
ICS(COMM 517/2026 23.05.2026 IBIGJOS GLOBAL CORPORATION[SHUBHAM 8279850249 shadvocates@gmail.co[23.05.2026
IVS. SANYA GARG ISINGHAL Im
ICS(COMM 518/2026 23.05.2026 ISMART ENTERPIRSES VSJKARAN ATRI  |8851547492 ladvocates@lexpractica. [23.05.2026
IATHARVA METAL CRAFT com
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IOMP(I)(COMM 1015/2026 25.05.2026 IYES BANK VS. ANUJ CHAUHAN  [LALIT PANDEY [8130383143 lalitpandeyadvassociate [25.05.2026
s@gamil.com
IMISC.DJ 573/2026 26.05.2026 [KAILASH KUMAR VS. HDFC BANK |[ABHISHEK 9650331195 ladvaskks@gmail.com [26.05.2026
SHARMA
ICS(COMM 526/2026 26.05.2026 ISTATE BANK OF INDIA VS. ISTAK |ADAITA 9999132159 lakroutadvocate@gmail. [26.05.2026
KUMAR com
ICS(COMM 527/2026 26.05.2026 [EURO FOODS PVT LTD VSMANOHAR LAL©Y971014581 chaitanyarohillag@gmaf26.05.2026
INAVNATH GULAB PAWLE fil.com
IOMP(I)(COMM 1023/2026 26.05.2026 [HDFC BANK VS. SRI SAI STEELJLALIT PANDEY [8130383143 lalitpandeyadvassociate [25.05.2026
IMPEX s@gamil.com
IOMP(I)(COMM 1030/2026 20.05.2026 IYES BANK VS. VIPIN GUPTA ILALIT PANDEY [8130383143 lalitpandeyadvassociate [29.05.2026
s@gamil.com
16 ISH. RAGHUBIR[WEST ICS (COMM)/439/2026 04-05-2026 IMs Shaswat Fashion P Ltd Vs AviTANISHA 0810283700 tverma2508 @gmail.co [02-05-2026
ISINGH, DISTRICT] ICouture P Ltd IVERMA(P), Im
WUDGE
(COMMERCIAL
ICOURT)-03 ICS (COMM)/440/2026 04-05-2026 [Shyam Gopal Charitable Trust AnrSahil INot Mentioned  [Not Mentioned l02-05-2026
Vs Baij Nath Sharma ISharma(P),
ICS (COMM)/438/2026 04-05-2026 JORIENT MICRO  ABRASIVESNipun Gupta(P),[089995100 legal.nkpartners@gamilfp2-05-2026
ILIMITED Vs SHYAM GLASSES .com
IM-Ex/178/2026 04-05-2026 [Dharmen M Shah Vs KRF LTD RANJAN l02-05-2026
IDOSHI(P),
ICS (COMM)/446/2026 05-05-2026 IBTB MARKETING PRIVATERaghav Sethi(P),j9717253648 nitin@tandriawoffices.clo4-05-2026
[ILIMITED Vs Sanjeev Kumar om
IOMP (I) (COMM)/899/2026 |06-05-2026 IYes Bank Ltd Vs GAGANMEETADV. LALIT] l05-05-2026
IKAUR BHATIA IPANDEY(P),
ICS (COMM)/450/2026 06-05-2026 IBTB Marketing Private Limited VsNitin (P), 0717253648 nitin@tandriawoffices.clo5-05-2026
IQUICK SERVICES| om
INTERNATIONAL
ICS (COMM)/464/2026 08-05-2026 ZIRCON EXPORTS PVT LTD VSPRATYARK 7503710142 shreydodheech@gamil. [07-05-2026
ARV BUILDWELL PVT LTD IVATSA(P), com
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IOMP (I) (COMM)/904/2026 |08-05-2026 IMITUSHI CREDIT AND HOLDINGADV. LALIT] l07-05-2026
[PVT LTD Vs UMAR DARAJ [PANDEY(P),
ICS (COMM)/469/2026 11-05-2026 ISIDHARTH SINGH Vs VIVEKAJEET 8130126004 ladvajeetkumar22@gam [08-05-2026
IMEHTA KUMAR(P), fil.com
IOMP (I) (COMM)/930/2026 [12-05-2026 JAXIS BANK LTD Vs ARNAV IADV. LALIT 11-05-2026
IPANDEY(P),
IOMP (I) (COMM)/929/2026 [12-05-2026 IAXIS BANK LTD Vs DHANANJAYJADV. LALIT] 11-05-2026
IMISHRA IPANDEY(P),
ICS (COMM)/472/2026 12-05-2026 IMs ALLEGIANCE PETROLEUM|DEEPAK 0899951648 IBANSALASSOCIATESLf11-05-2026
[Through its Partner Vs M/SKUMAR AWFIRM @GMAIL.CO
JASHIANA ISPAT LIMITED Through[BANSAL(P), M
lits Directors
IOMP (I) (COMM)/928/2026 [12-05-2026 AXIS BANK LTD Vs KRISHNAADV. LALIT] 11-05-2026
INAND JAISWAL IPANDEY(P),
IOMP (I) (COMM)/927/2026 [12-05-2026 JAXIS BANK LTD Vs POOJA GARG |ADV. LALIT] 11-05-2026
IPANDEY(P),
IOMP (I) (COMM)/948/2026 [13-05-2026 [HDFC BANK LTD Vs ANUPAMADV. LALIT] 12-05-2026
IMAHAJAN IPANDEY(P),
ICS (COMM)/481/2026 14-05-2026 ISUSHIL JINDAL PROP RIDHIKALPANA 0211033533 ladvocate_kalpana@yah [13-05-2026
ISIDHI POLYMERS Vs DIKSHAHINGORANI(P) loo.com
IGOEL PROP VEDANSH OVERSEAS |,
[EXCOMM - Award by Arbji4-05-2026 Axis Bank Ltd VSIMAYANK 13-05-2026
IComm/77/2026 IAMARJEETKUMAR GUPTA IMAHAJAN(P),
ICS (COMM)/484/2026 15-05-2026 IBANK OF BARODA Vs INDERJEET|GIRISH 0811135305 legal.gva@gamil.com [14-05-2026
ISINGH IVERMA(P),
ICS (COMM)/483/2026 15-05-2026 ISANDEEP KUMAR Vs HARISH[SHAKEEL 0899855215 INot Mentioned 14-05-2026
IKALRA IAHMED
KHAN(P),
Misc DJ/533/2026 16-05-2026 Zion International Food Ingredients{NIKITA 15-05-2026
[Private Limited Vs mohd Akhtar IGUPTA(P),
[EXCOMM - Award by Arb{16-05-2026 |Axis Bank Ltd Vs ACHIN BATRA IMAYANK 15-05-2026
IComm/78/2026 IMAHAJAN(P),
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KUMAR(P),

[Execution (Comm)/192/2026 [16-05-2026 ICenturion Packaging pvt ltd Vs NinelChakit 15-05-2026
[Plus Shoes Pvt Ltd [Singhal(P),

IOMP (I) (COMM)/968/2026 [18-05-2026 IYES BANK LIMITED Vs PARSHANTIANANJAY 16-05-2026
ITRADING COMPANY ISINGH(P),

IOMP (I) (COMM)/969/2026 [18-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 16-05-2026
JABHA LOGISTIC IPATHAK(P),

[Execution (Comm)/195/2026 [18-05-2026 IGSI ENTERPRISES PRIVATE[Bhaskar 16-05-2026
ILIMITED Vs PRAVESH GUPTA Vali(P),

ICS (COMM)/489/2026 18-05-2026 lOrient micro abrasives ltd Vs RITANipun Gupta(P),0899995100 legal.nkpartners@gamilf16-05-2026
ICHAUHAN PROP OF M/S SHREE| L.com
IKAILA ENTERPRISES

[Execution (Comm)/194/2026 [18-05-2026 [ULTRATECH CEMENT LIMITED Vs ASHKRIT 16-05-2026
JACROSS NETWORK PRIVATETIWARI(P),
ILIMITED

Misc DJ/539/2026 19-05-2026 [RAJ BALA TANWAR Vs DHRUV|Sauraj Yadav(P), 18-05-2026
IKUMAR SINHA

IOMP (I) (COMM)/974/2026 [19-05-2026 [DFC FIRST BANK LIMITED VSSANJEEV 18-05-2026
ISANDEEP SEHGAL IPATHAK(P),

Misc DJ/547/2026 20-05-2026 IPUNEET GUPTA Vs SANJEEV|Sanjeev(P), 19-05-2026
IKUMAR NOW DECEASED|
ITHROUGH HISLR

IOMP (I) (COMM)/984/2026 [20-05-2026 IYES BANK LTD Vs MOTOWISEKARTIK 19-05-2026
[LOGISTICS INDIA PVT LTD IKUMAR(P),

IOMP (I) (COMM)/985/2026 [20-05-2026 IYES BANK LTD Vs MOTOWISEKARTIK 19-05-2026
[LOGISTICS INDIA PVT LTD [IKUMAR(P),

Misc DJ/554/2026 21-05-2026 IMS AGRICO ORGANICS LTD Vs MSAviral Garg(P), [20-05-2026
IBARODA AGRO CHEMICALS]
ILIMITED

IOMP (I) (COMM)/998/2026 [21-05-2026 YES BANK LTD Vs KARANKARTIK [20-05-2026
ISHARMA KUMAR(P),

IOMP (I) (COMM)/999/2026 [21-05-2026 IYES BANK LTD Vs KHUSHI VERMA|KARTIK 20-05-2026
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IOMP (I) (COMM)/997/2026 [21-05-2026 IYES BANK LTD Vs SURENDRAIKARTIK 20-05-2026
IPATEL KUMAR(P),
ICS (COMM)/506/2026 21-05-2026 B E C CONDUTIS PRIVATERam Naresh(P), [8800592373 INot Mentioned 20-05-2026
ILIMITED Vs Prakriti  Energy|
[Resources Private Limited
Misc DJ/560/2026 22-05-2026 JANIL ARORA Vs ACHAL SHARMA |Pankaj 21-05-2026
[Tomer(P),
ICS (COMM)/509/2026 22-05-2026 [[ntegral International Vs Symcon[RAVINDER 9999502875 rkoffice.adv@gamil.co [21-05-2026
[Industries Private Limited [KUMAR(P), Im
ICS (COMM)/512/2026 23-05-2026 [FOOTWEAR KLICK INDIA PVTShram Ving818365011 atsadvocate1978 @gmal22-05-2026
ILTD Vs SH PRAKASH NAIK BN Vats(P), fil.com
IOMP (I) (COMM)/1017/2026 [25-05-2026 [Yes Bank Ltd Vs SURAJ KUMAR JADV. LALIT] 23-05-2026
IPANDEY(P),
IOMP (I) (COMM)/1020/2026[25-05-2026 Yes Bank Ltd Vs SULTAN KHAN JADV. LALIT] 23-05-2026
IPANDEY(P),
ICS (COMM)/529/2026 26-05-2026 IPUNJAB NATIONAL BANK Vs[PARAS l05-05-2026
IDIVYANSH TALWAR IAGGARWAL(P),
ICS (COMM)/528/2026 26-05-2026 [Saraogi Super Sales Pvt Ltd Vs AjayVARUN 8285672608 ladvocatevarunbedi@g [25-05-2026
Verma IBEDI(P), Imail.com
IOMP (I) (COMM)/1029/2026[29-05-2026 IYes Bank Ltd Vs PRADEEPADV. LALIT] I25-05-2026
IOMVEER IPANDEY(P),
IOMP (I) (COMM)/1026/2026[29-05-2026 IYes Bank Ltd Vs ROHIT KHANDUJAJADV. LALIT] 28-05-2026
IPANDEY(P),
IOMP (I) (COMM)/1024/2026[29-05-2026 IYes Bank Ltd Vs RAMPALJADV. LALIT] 28-05-2026
[RAMNARAYAN IPANDEY(P),
IOMP (I) (COMM)/1037/2026 [30-05-2026 [Shriram Finance Ltd Vs GUFARAN [Manoj 29-05-2026
Kumar(P),
IOMP (I) (COMM)/1036/2026[30-05-2026 IAXIS BANK LTD Vs INDRESH |ADV o

IKUMAR

IDHEERAJ(P),
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IPOOJA AGGARWAL

IPATHAK

n

IOMP (I) (COMM)/1035/2026[30-05-2026 IPIRAMAL FINANCE LTD VsSambhav 29-05-2026
JAYSUKHBHAI SANGANI PJain(P),
IOMP (I) (COMM)/895/2026 |05-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV l04-05-2026
IMOHAN LAL BARSIWAL IPATHAK(P),
IOMP (I) (COMM)/894/2026 |05-05-2026 IYes Bank Ltd Vs ARUN KUMAR IADV. LALIT l04-05-2026
IPANDEY(P),
IOMP (I) (COMM)/893/2026 [05-05-2026 [Yes Bank Ltd Vs AKSHAY KUMAR |ADV. LALIT l04-05-2026
IPANDEY(P),
Misc DJ/493/2026 06-05-2026 [ndian Bank Vs Advika Urban|Vinita l05-05-2026
[Packaging [Raghav(P),
IOMP (I) (COMM)/909/2026 [11-05-2026 [Shriram Finance Ltd Vs MAHAJAFI [Manoj l08-05-2026
[Kumar(P),
Misc DJ/505/2026 11-05-2026 [State Bank Of India Vs Mangi LalSiddharth(P), l08-05-2026
[Bheel
IOMP (I) (COMM)/964/2026 [14-05-2026 [DFC FIRST BANK LIMITED VSSANJEEV 13-05-2026
IRISHI KUMAR IPATHAK(P),
IOMP (I) (COMM)/975/2026 [19-05-2026 ITSC FINSERV PRIVATE LIMITEDADV. LALIT] 18-05-2026
Vs GILL MOTORS IPANDEY(P),
IOMP (I) (COMM)/1018/2026 [25-05-2026 Yes Bank Ltd Vs DINESH KUMAR |ADV. LALIT] 23-05-2026
IPANDEY(P),
IOMP (I) (COMM)/1019/2026 [25-05-2026 IYes Bank Ltd Vs DEEN MOH IADV. LALIT] 23-05-2026
IPANDEY(P),
IOMP (I) (COMM)/1016/2026 [25-05-2026 IYes Bank Ltd Vs RAJEEV KUMARIADV. LALIT] 23-05-2026
IPANDEY IPANDEY(P),
17 ISH. HARISHWEST ICS (COMM) ICS (COMM)/437/2026 04-05-2026 JALUTIX INSULATIONS Vs NRIS[PALLAV 9910186086 ladvpallavgupta@gmail. [04.05.2026
IKUMAR, ISTEEL STRUCTURES PVT LTD IGUPTA com
IDISTRICT JUDGH
(COMMERCIAL-04)
OMP (I) (COMM) [OMP (I) (COMM.)/879/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation @srcslegal.con(04.05.2026
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OMP (I) (COMM) [OMP (I) (COMM.)/880/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.conf04.05.2026
JAAKASH KUMAR IPATHAK In

OMP (I) (COMM) [OMP (I) (COMM.)/881/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation @srcslegal.con(04.05.2026
IPANKAJ AGGARWAL IPATHAK n

OMP (I) (COMM) [OMP (I) (COMM.)/882/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation @srcslegal.con(04.05.2026
IMANOJ KUMAR IPATHAK n

IOMP (I) (COMM) [OMP (I) (COMM.)/883/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation @srcslegal.con(04.05.2026
IKARTAR SINGH IPATHAK n

ICS (COMM) ICS (COMM)/444/2026 05-05-2026 INORMA ISPAT LLP Vs SHRI SATACHIN MITTALj9811112729 02.05.2026
IFITNESS Imittalsoffice@gmail.co

Im

ICS (COMM) ICS (COMM)/447/2026 05-05-2026 INDIAN BANK Vs M/s S PSWEETY SOOD [9811786067 Imsssoodadvocate@gmafi4.04.2026
I[ENTERPRISES fil.com

ICS (COMM) ICS (COMM)/449/2026 05-05-2026 IDILIP KUMAR TANEJA VS A. HASHMI [800726786 iftikharalihashmi784@ [05.05.2026
ISHUBRA JYOTI gmail.com

OMP (I) (COMM) [OMP (I) (COMM.)/884/2026 [05-05-2026 ITSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 ILALITPANDEYADV@Gj04.05.2026
Vs CAR CAR O BAR SERVICES] IMAIL.COM
IPRIVATE LIMITED

OMP (I) (COMM) [OMP (I) (COMM.)/890/2026 [05-05-2026 IYes Bank Ltd Vs AISHWARYA|LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ04.05.2026
ISAGAR IMAIL.COM

OMP (I) (COMM) [OMP (I) (COMM.)/891/2026 [05-05-2026 IYes Bank Ltd Vs JAIDEEP RANA ILALIT PANDEY [8130383143 ILALITPANDEYADV@GJ04.05.2026

IMAIL.COM

OMP (I) (COMM) [OMP (I) (COMM.)/892/2026 [05-05-2026 IYes Bank Ltd Vs SANTOSH|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|05.05.2026
ISANTOSH IMAIL.COM

ICS (COMM) ICS (COMM)/451/2026 06-05-2026 IDHARMENDER SAINI Vs MSSUMIT RANA 9818621098 ADVSUMITRANA@G [13.04.2026
ISHIVAM CONSTRUCTION| IMAIL.COM
ITHROUGH ITS PROPRIETOR]
IVIPIN KUMAR

OMP (I) (COMM) [OMP (I) (COMM.)/900/2026 [06-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.conf06.05.2026
IANJAL MASIH IPATHAK In

OMP (I) (COMM) [OMP (I) (COMM.)/901/2026 [06-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation @srcslegal.con(06.05.2026

ANIL KUMAR SHARMA

IPATHAK

n
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IKALYAN

OMP (I) (COMM) [OMP (I) (COMM.)/902/2026 [06-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srceslegal.conf06.05.2026
IMEENU SUNDER [PATHAK In

OMP (I) (COMM) [OMP (I) (COMM.)/903/2026 [06-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation @srcslegal.con[06.05.2026
IGAJE SINGH IPATHAK In

ICS (COMM) ICS (COMM)/458/2026 07-05-2026 IGSI  ENTERPRISES = PRIVATEVALI &CO. 9910358225 OFFICE@ VALI.CO.IN [10.04.2026
ILIMITED Vs ASHUTOSH KUMAR

OMP (I) (COMM) [|OMP (I) (COMM.)/910/2026 [11-05-2026 [Shriram Finance Ltd Vs ANKITRAHUL 0891009515 ILEXPACIFICQ3@GMA [11.04.2026
TYAGI IKASHYAP [L.COM

ICS (COMM) ICS (COMM)/477/2026 12-05-2026 [SHAN HIRING COMPANY VsgAmarendra 0599800118 globalvisionlawoffice@ [11.04.2026
[BADRI RAT AND COMPANY [Kumar Dubey gmail.com

OMP (I) (COMM) [OMP (I) (COMM.)/914/2026 [12-05-2026 IYES BANK LTD Vs KRISH ANOJ 0811565635 IMANOJKUMAR.ADV@[13.04.2026
ISUDAMA TRANSPORT CARRIER UMAR IYAHOO.COM

OMP (I) (COMM) [OMP (I) (COMM.)/940/2026 12-05-2026 AXIS BANK LTD Vs SARWAN|LALIT PANDEY [8130383143 ILALITPANDEYADV@G{16.04.2026
ISINGH IMAIL.COM

OMP (I) (COMM) [OMP (I) (COMM.)/941/2026 [12-05-2026 JAXIS BANK LTD Vs KAMALESH ILALIT PANDEY [8130383143 ILALITPANDEYADV@G{16.04.2026

IMAIL.COM

IOMP (I) (COMM) [OMP (I) (COMM.)/942/2026 [12-05-2026 IAXIS BANK LTD Vs MANINDERA|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|16.04.2026
ISINGH DHAMI IMAIL.COM

OMP (I) (COMM) [OMP (I) (COMM.)/943/2026 [12-05-2026 ITSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|16.04.2026
Vs SHIV MOTORS IMAIL.COM

OMP (I) (COMM) [OMP (I) (COMM.)/949/2026 13-05-2026 [IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.confi3.05.2026
ISANJAY KUMAR IPATHAK In

OMP (I) (COMM) [OMP (I) (COMM.)/950/2026 [13-05-2026 [DFC FIRST BANK LIMITED VSsSANJEEV 0717028845 litigation@srcslegal.confi3.05.2026
IYOGESH SADWAL IPATHAK In

OMP (I) (COMM) [OMP (I) (COMM.)/951/2026 [13-05-2026 JAXIS BANK LTD Vs SUNNY GILL [LALIT PANDEY [8130383143 ILALITPANDEYADV@G}13.05.2026

IMAIL.COM
IOMP (I) (COMM) [OMP (I) (COMM.)/953/2026 [13-05-2026 AXIS BANK LTD Vs SUNNY|LALIT PANDEY [8130383143 ILALITPANDEYADV@G{13.05.2026

IMAIL.COM
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OMP (I) (COMM) [OMP (I) (COMM.)/956/2026 13-05-2026 JAXIS BANK LTD Vs SATYA JEET|LALIT PANDEY [8130383143 ILALITPANDEYADV@G{13.05.2026
ISINGH IMAIL.COM
ICS (COMM) ICS (COMM)/482/2026 15-05-2026 IMS Naira Fruits Vs DSY FruiDEVRESH 0899568564 ISRADVOCATE 24.05.2026
lcompany DUDEJA (@GMAIL.COM
IOMP (I) (COMM) [OMP (I) (COMM.)/965/2026 [15-05-2026 JAXIS BANK LTD Vs Jyoti Pandey  [LALIT PANDEY [8130383143 ILALITPANDEYADV@G{13.05.2026
IMAIL.COM
lOMP (I) (COMM) [OMP (I) (COMM.)/966/2026 [15-05-2026 [HDFC BANK LTD Vs ANIL KUMAR [LALIT PANDEY [8130383143 [LALITPANDEYADV@G}13.05.2026
IMAIL.COM
IOMP (I) (COMM) [OMP (I) (COMM.)/967/2026 [15-05-2026 [HDFC BANK LTD Vs AANANTLALIT PANDEY [8130383143 ILALITPANDEYADV@G{13.05.2026
IDUGAR IMAIL.COM
IOMP (I) (COMM) [OMP (I) (COMM.)/972/2026 [18-05-2026 [Shriram Finance Ltd Vs SUMIT IMANOJ 0811133644 IMANOJKUMAR.ADV@18.05.2026
IKUMAR IYAHOO.COM
OMP (COMM) IOMP (COMM.)/10/2026 20-05-2026 RAJESH KUMAR Vs AMARDEEPIGURMEET 0896696965 IGURMEETSINGH@G [15.05.2026
ISINGH ISINGH HANS IMAIL.COM
ICS (COMM) ICS (COMM)/504/2026 21-05-2026 ICanara Bank Vs DRISHTI JAISWAL [SUMIT 0073245547 IVIRmanilawco@email.cft8.05.2026
IVIRMANI om
ICS (COMM) ICS (COMM)/507/2026 21-05-2026 IM/S TECHNOCRAFT FINANCIAMUKESH 0810910312 IOFFICEOFRGLAWZ@ [19.05.2026
ISERVICES PRIVATE LIMITED Vs(GOYAL IGMAILCO
ITHE PUNJAB NATIONAL BANK
OMP (I) (COMM) |OMP (Df21-05-2026 IYES BANK LTD Vs MANDEEP|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|19.05.2026
(COMM.)/1006/2026 ISINGH DAGAR IMAIL.COM
ICS (COMM) ICS (COMM)/508/2026 22-05-2026 IMIS King Milk Product Vs VijaykantJEEVESH 9811617186 jeevesh@mavenlegal.nef17.05.2026
[Dairy And Food Products Ltd IMEHTA It
OMP (I) (COMM) |OMP (Df22-05-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srceslegal.conf22.05.2026
(COMM.)/1009/2026 ISANJEEV SHARMA IPATHAK n
ICS (COMM) ICS (COMM)/515/2026 23-05-2026 ISTATE BANK OF INDIA Vs ASHISH[TIRATH  LALjo643228307 IADVOCATTIRATH 21.05.2026
IKUMAR IYADAV (@GMAIL.COM
OMP (I) (COMM) [OMP (I) (COMM.)/1011/2026 [23-05-2026 IYes Bank Ltd Vs RAJESH KUMAR|LALIT PANDEY [8130383143 ILALITPANDEYADV@Gl21.05.2026
IMARWAHA IMAIL.COM
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(COMM.)/873/202
6

IRAM RAHEES

JAK

OMP (I) (COMM) |OMP (Df25-05-2026 lYes Bank Ltd Vs ANANDYADAV LALIT PANDEY [8130383143 ILALITPANDEYADV@GI21.05.2026
(COMM.)/1022/2026 IMAIL.COM
IOMP (COMM) IOMP (COMM.)/11/2026 130-05-2026 JAmandeep Singh Vs Aar Kay Fin[VINEET JAIN (9891055897 IADVOCATEVINEETJA [25.05.2026
[Lease Pvt Ltd Through its Authorized| IN@GMAIL.COM
[Representative Mr Ram Niwas
[Dahiya
ICS (COMM) ICS (COMM)/541/2026 30-05-2026 IMAKE MY LAGAN LLP Vs PARTHANSH SINGH9999068681 chambers@anshsinghlul27.05.2026
IGANDHI ILUTTIRA thra.com
OMP (I) (COMM) [OMP (I|30-05-2026 [Yes Bank Ltd Vs HEENA BEGAM  [LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ30.05.2026
(COMM.)/1045/2026 IMAIL.COM
lOMP (I) (COMM) [OMP (DI30-05-2026 Yes Bank Ltd Vs BABITA DEVI ILALIT PANDEY 8130383143 [LALITPANDEYADV@GJ]30.05.2026
(COMM.)/1046/2026 IMAIL.COM
OMP (I) (COMM) |OMP (I)30-05-2026 Yes Bank Ltd Vs POOJA STORE ILALIT PANDEY [8130383143 ILALITPANDEYADV@Gj30.05.2026
(COMM.)/1047/2026 IMAIL.COM
OMP (I) (COMM) [OMP (D|30-05-2026 [Yes Bank Ltd Vs MANSUI TRADINGJLALIT PANDEY [8130383143 ILALITPANDEYADV@GJ30.05.2026
(COMM.)/1052/2026 IPRIVATE LIMITED IMAIL.COM
OMP (I) (COMM) [OMP (D|30-05-2026 IYes Bank Ltd Vs BRAMJEET|LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ30.05.2026
(COMM.)/1054/2026 BRAMJEET IMAIL.COM
IOMP (I) (COMM) [OMP (D|30-05-2026 Shriram Finance Ltd Vs ANCHAL  [MANOJ 9811133644 IMANOJKUMAR.ADV@[30.05.2026
(COMM.)/1056/2026 KUMAR IYAHOO.COM
18 SH. RAJ KUMAR|WEST ICS ICS (COMM)/432/2026 02-05-2026 IPICKNPACK SOLUTIONS INDIANITENDRA 0350292404 [dsaxena(ci!leg l02-05-2026
TRIPATHI, (COMM)/432/2026 IPVT LTD Vs KHULLAR APPEARLS [SHARMA hlprism .. co .in
IDISTRICT JUDGE|
(COMMERCIAL
ICOURT) Misc DJ/473/2026 Misc DJ/473/2026 02-05-2026 ISKAI Tubes Vs PSA Polymers Kartik Jindal ~ [807618960 office@veralex.in l02-05-2026
[Execution [Execution (Comm.)/173/2026(04-05-2026 ISANTOSH KUMAR RANA Vs ManojBHAVNEET 9810072011 ladvbhavneet@gmail.co [04-05-2026
(Comm.)/173/2026 [Kumar Birla and others ISINGH Im
OMP (DIOMP (I) (COMM.)/872/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@sreslegal.co [04-05-2026
(COMM.)/872/202 I[FUEL WINGS INDIA PVT LTD ANDJAK Im
6 JANR
IOMP (DIOMP (I) (COMM.)/873/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@srcslegal.co [04-05-2026

m
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(COMM.)/924/202
6

OMP (DIOMP (I) (COMM.)/874/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@srceslegal.co [04-05-2026
(COMM.)/874/202 RUPAN SHARMA AND ANR JAK Im
6
IOMP (DIOMP (I) (COMM.)/875/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@srcslegal.co [04-05-2026
(COMM.)/875/202 ICHETARAM HETRAM AND ANR [AK m
6
OMP (DIOMP (I) (COMM.)/876/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@srcslegal.co [04-05-2026
(COMM.)/876/202 INARAYAN KARKEE IAK m
6
OMP (DIOMP (I) (COMM.)/877/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH |9717028845 litigation@srcslegal.co [04-05-2026
(COMM.)/877/202 IPARAS RAM KUMAR SINGH AND[AK m
6 JANR
OMP (DIOMP (I) (COMM.)/878/2026 [04-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH [9717028845 litigation@srcslegal.co [04-05-2026
(COMM.)/878/202 [RAJU AKHILESH AND ANR IAK m
6
IOMP (DIOMP (I) (COMM.)/888/2026 [05-05-2026 IYes Bank Ltd Vs AMIT GIRI ILALIT PANDEY [8130383143 ILALITPANDEYADV@Gj05-05-2026
(COMM.)/888/202 IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/889/2026 [05-05-2026 IYes Bank Ltd Vs SATPAL HANSA  |LALIT PANDEY [8130383143 [LALITPANDEYADV@Gj05-05-2026
(COMM.)/889/202 IMAIL.COM
6
[Execution [Execution (Comm.)/178/2026/06-05-2026 RAHUL SINGLA SOLEkamakshi garg 9899838728 IGARG.KAMAKSHI.KG [06-05-2026
(Comm.)/178/2026 IPROPERIETOR OF DELH]| (@GMAIL.COM
IPOLYMER Vs NINEPLUS SHOES]
IPVT LTD And ORs
ICS ICS (COMM)/459/2026 07-05-2026 ICalpro Specialities Pvt Ltd Vs BaniyaDiwan Singhj9810284088 labhi_ chauhan1991 l07-05-2026
(COMM)/459/2026] IKi Dukan Pvt Ltd IChauhan (@yahoo.in
ICS ICS (COMM)/460/2026 07-05-2026 ISUNRISE FOAM PRODUCTS PVT|Taksh Suri 8588800181 INot Provided l07-05-2026
(COMM)/460/202 ILTD Vs SURINDER KUMAR GOEL
6 [PROP OF MIS BHARAT FOAM]
INDUSTRIES
ICS ICS (COMM)/462/2026 08-05-2026 [nder Prabha Vs Bhansali ValueSHAILENDRA [9811028868 shailybhardwaj@hotma(08-05-2026
(COMM)/462/202 ICreations Private Limited AND ANR [BHARDWAJ fil.com
6
ICS ICS (COMM)/475/2026 12-05-2026 INEVA POLYMERS PVT LTD Vs M/Sjawil gupta 9871255299 INot Provided 12-05-2026
(COMM)/475/2026 [HEMKUNT TRADERS AND ORS
OMP (DOMP (I) (COMM.)/913/2026 [12-05-2026 IYES BANK LTD Vs KRISHANJAnanjay Singh [7030378800 INot Provided 12-05-2026
(COMM.)/913/202 ISUDAMA TRANSPORT CARRIER]
6 JAND ANR
OMP (DIOMP (I) (COMM.)/924/2026 [12-05-2026 [Shriram Finance Ltd Vs AKASHManoj Kumar [9811133644 IMANOJK.ADV@GMAI [12-05-2026
IYADAV IL.COM
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OMP (DIOMP (I) (COMM.)/931/2026 [12-05-2026 AXIS BANK LTD Vs JAMSHED|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|12-05-2026
(COMM.)/931/202 QURESHI IMAIL.COM
6
IOMP (DIOMP (I) (COMM.)/932/2026 [12-05-2026 AXIS BANK LTD Vs SANKITLALIT PANDEY [8130383143 ILALITPANDEYADV@G{12-05-2026
(COMM.)/932/202 IKUMAR IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/933/2026 12-05-2026 AXIS BANK LTD Vs VIMLESH|LALIT PANDEY [8130383143 ILALITPANDEYADV@G{12-05-2026
(COMM.)/933/202 IKUMAR UPADHAYAY IMAIL.COM
6
[Execution [Execution 13-05-2026 lOzone Overseas Pvt Ltd Vs DezineMahesh 0810133604 tridentlaw@hotmail.co [13-05-2026
(Comm.)/188/2026|(Comm.)/188/2026 [Display Solutions P Ltd [Katyayen Im
[Execution [Execution 13-05-2026 IM/S MITTAL FOOTCAREISHAN MITTAL 9016825900 Imittalandcodelhi@gmaifi3-05-2026
(Comm.)/190/2026)(Comm.)/190/2026 ITHROUGH PROP DEEPAK MITTAL l.com

Vs Pawan Mittal Prop MS Tanisha

Impex
OMP (DIOMP (I) (COMM.)/945/2026 [13-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@srcslegal.co [13-05-2026
(COMM.)/945/202 [HIMANSHU VERMA IAK m
6
IOMP (DIOMP (I) (COMM.)/946/2026 13-05-2026 IDFC FIRST BANK LIMITED VSSSANJEEVPATH |9717028845 litigation@srcslegal.co [13-05-2026
(COMM.)/946/202 VISHWANATH  SHARMA ANDAK m
6 JANR
OMP (DIOMP (I) (COMM.)/947/2026 [13-05-2026 IDFC FIRST BANK LIMITED VSsSANJEEVPATH j9717028845 litigation@srcslegal.co [13-05-2026
(COMM.)/947/202 IRANJEET SINGH JAK Im
6
OMP (DIOMP (I) (COMM.)/960/2026 13-05-2026 [HDFC BANK LTD Vs SONU KUMAR|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|13-05-2026
(COMM.)/960/202 IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/961/2026 [13-05-2026 [HDFC BANK LTD Vs ROHITLALIT PANDEY [8130383143 ILALITPANDEYADV@G|13-05-2026
(COMM.)/961/202 IKUMAR IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/962/2026 13-05-2026 [HDFC BANK LTD Vs CHITRAJLALIT PANDEY [8130383143 ILALITPANDEYADV@G|13-05-2026
(COMM.)/962/202 ISHARMA IMAIL.COM
6
ICS ICS (COMM)/485/2026 15-05-2026 ICanara Bank Vs RISHI VERMAkumitvirmani [9873245548 irmanilawco@zgmail.clt5-05-2026
(COMM)/485/202 IPROPRIETOR OF ALL STATE| om
6 ITECH SERVICE and anr
ICS ICS (COMM)/487/2026 15-05-2026 IBANK OF BARODA Vs Jamalludin |LALIT PANDEY [8130383143 ILALITPANDEYADV@G{15-05-2026
(COMM)/487/2026] IMAIL.COM
[Execution [Execution 19-05-2026 IBANK OF BARODA VS|LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ19-05-2026
(Comm.)/196/2026|(Comm.)/196/2026 IMOHAMMAD KAMRAN IMAIL.COM
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(COMM.)/1010/20
26

(COMM.)/1010/2026

IPVT LTD Vs RICHH PAL SHRMA|
JAND ANR

ICS ICS (COMM)/495/2026 19-05-2026 INEETU KAKKAR Vs NILANJANJAnanjay Singh [7030378800 INot Provided 19-05-2026

(COMM)/495/2026] IBHARDWAJ

IOMP (DIOMP (I) (COMM.)/973/2026 19-05-2026 IYES BANK LIMITED Vs MAZIDAnanjay Singh [7030378800 INot Provided 19-05-2026

(COMM.)/973/202 IRAFAKAT

6

[Execution [Execution 20-05-2026 lOm Logistiscs Ltd Vs Gupta Infotech/Ananjay Singh [7030378800 [Not Provided [20-05-2026

(Comm.)/199/2026{Comm.)/199/2026 lAnd ANR

ICS ICS (COMM)/498/2026 20-05-2026 [PUNJAB NATIONAL BANK VSSANCHEET 9548667393 sssanchitog@gmail.en [20-05-2026

(COMM)/498/202 ISACHIN KUMAR SHARMA ISHARMA m

6

ICS ICS (COMM)/500/2026 20-05-2026 JAshish Papers Pvt Ltd Vs ShimlaRaghav Sethi 9650644055 ladvraghavseth@gmail.cj20-05-2026

(COMM)/500/202 [Rani om

6

Misc DJ/546/2026 [Misc DJ/546/2026 20-05-2026 [Sardarani Ravinder Kaur Vs ShakeellAmit Goswami [9311091092 IASSOCIATEGOSWAMI [20-05-2026
[Khan (@GMAIL.COM

ICS ICS (COMM)/503/2026 21-05-2026 [Daya Distribution Technologies PvtfHemant Sharmal9999737322 [HemantSharma4or@g [21-05-2026

(COMM)/503/202 [Ltd Vs Naresh Kumar Imail.com

6

[Execution [Execution 22-05-2026 IGST ENTERPRISES PRIVATE[Bhaskar Vali 0910358225 office@vali.co.in [22-05-2026

(Comm.)/202/202 |(Comm.)/202/2026 [LIMITED Vs SHRI SIYA RAM

6

Misc DJ/561/2026 [Misc DJ/561/2026 22-05-2026 ISANJAY KUMAR AGGARWAL VsJatin Sethi 8860070760 lgs.lawattomey@gmail.c [22-05-2026
AJAY om

OMP (DIOMP (Df22-05-2026 [IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@sreslegal.co [22-05-2026

(COMM.)/1007/20 (COMM.)/1007/2026 ISHIV KUMAR JAK Im

26

OMP (DIOMP (Df22-05-2026 IDFC FIRST BANK LIMITED VSSANJEEVPATH j9717028845 litigation@sreslegal.co [22-05-2026

(COMM.)/1008/20 (COMM.)/1008/2026 JASHISH MOHAN JAK Im

26

Ex.COMM - Award[Ex.COMM - Award by Arb.23-05-2026 KOTAK MAHINDRA BANKRITESH 9999495500 Imohitmongaadvocate@ [23-05-2026

by ArbComm./80/2026 ILIMITED Vs BHANU PANDEY gmail.com

IComm./80/2026

ICS ICS (COMM)/514/2026 23-05-2026 [FOOTWEAR KLICK INDIA PVT|Shram Vir Vats 9818365011 atsadvocate1978.@gm [23-05-2026

(COMM)/514/2026 ILTD Vs Sh Dulal Kumar Das lail.com

OMP (DioMP (D|23-05-2026 IMITUSHI CREDIT AND HOLDING|LALIT PANDEY [8130383143 ILALITPANDEYADV@Gf23-05-2026

IMAIL.COM
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PREMIER

OMP (DIOMP (I) (COMM.)/1021/2026[25-05-2026 IYes Bank Ltd Vs MANJEET SUMER|LALIT PANDEY [8130383143 ILALITPANDEYADV@Gj25-05-2026
(COMM.)/1021/20 ISINGH IMAIL.COM
26
OMP (DIOMP (I) (COMM.)/1031/2026[29-05-2026 IYES BANK LTD Vs MOTOWISE[Sachin Katyal J011-26211488 legal @Katyalassociates. [29-05-2026
(COMM.)/1031/20 ILOGISTICS INDIA PVT LTD com
26
OMP (DIOMP (Dj29-05-2026 IYES BANK LTD Vs MOTOWISE[Sachin Katyal [011-26211488 legal @Katyalassociates. [29-05-2026
(COMM.)/1032/20 [(COMM.)/1032/2026 ILOGISTICS INDIA PVT LTD lcom
26
OMP (DoMP (D[29-05-2026 IYes Bank Ltd Vs MOHD SHAHZAD |[LALIT PANDEY [8130383143 ILALITPANDEYADV@Gj29-05-2026
(COMM.)/1034/20 [(COMM.)/1034/2026 IMAIL.COM
26
ICS ICS (COMM)/534/2026 30-05-2026 IKAMAL GUPTA Vs RAVINDER|/ARPIT VERMA 999055878 ladv.arpitverma@gmail. [30-05-2026
(COMM)/534/2026 IKUMAR lcom
IOMP (DOMP (I)30-05-2026 ISAVITA ANAND Vs TEJINDERSUDHIR 0560322277 ladvocatesudhiranand @ [30-05-2026
(COMM.)/1044/20 (COMM.)/1044/2026 ISINGH JANAND gmail.com
26
OMP (DOMP (D|30-05-2026 [Shriram Finance Ltd Vs MITHUNManoj Kumar 9811133644 IMANOJK.ADV@GMAI [30-05-2026
(COMM.)/1055/20 ((COMM.)/1055/2026 VHA IL.COM
26
19 ISH. PRASHANT|WEST [Execution [Execution l04-05-2026 Deepika  Internationall
[KUMAR, DISTRICT] (Comm.)/174/202 |(Comm.)/174/2026 Limited Vs  Punjab)
JUDGE 6 Chemical Agency
(COMMERCIAL
ICOURT) CS Ics lo4-05-2026 [AMIT GUPTA Vs NASIRDEEPAK YADAV 9999980081 05.05.2026
(COMM)/435/202 (COMM)/435/2026 KHAN
6
[Execution [Execution l07-05-2026 IMOHIT GAUR Vs
(Comm.)/179/202 |(Comm.)/179/2026 HEMANT KUMAR
6 IVAID
CS ICS l07-05-2026 VS ConstructionSHUDHANSU TIWARI 18285070338 05.05.2026
(COMM)/457/202 (COMM)/457/2026 [Equipment Rental and|
6 Hiring Vs Shri Khaatuyl
IShyam Enterprises
CS ICS l07-05-2026 Sunrise Foam ProductsiTAKSH SURI 85888800181 05.05.2026
(COMM)/461/202 (COMM)/461/2026 Vs Mamta Aggarwal
6
CS ICS l08-05-2026 IPARVEEN KUMARIDEEPAK KUMAR BANSAL 0899951648 05.05.2026
(COMM)/465/202 (COMM)/465/2026] IGARG Proprietor of GSV]
6 PRODUCTS Vs M/S
JRD INFRATECH]
CS ICS 08-05-2026 IKARAN GAMBHIR Prop]MANU SETH 09071919431 06.05.2026
(COMM)/466/202 (COMM)/466/202 GNKK ENTERPRISES
6 6 Vs SATPAL SINGH Prop
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(COMM.)/919/202|{(COMM.)/919/202
6 6

SUKHMEET KAUR

OMP (DoOMP (D[o8-05-2026 [Yes Bank Ltd Vs AASIFLALIT PANDEY l0120-4351287 02.05.2026
(COMM.)/905/202(COMM.)/905/202 IAASIF
6 6
OMP (DOMP (D[o8-05-2026 IYes Bank Ltd VSLALIT PANDEY 0120-4351287 02.05.2026
(COMM.)/906/20 [((COMM.)/906/202 IFAYYAZ AHMED
26 6
OMP (DoMP (D[o8-05-2026 IDFC FIRST BANKISANJEEV PATHAK 0717028845 02.05.2026
(COMM.)/907/202((COMM.)/907/202 LIMITED Vs SUNEEL
6 6 IKUMAR PAL
OMP (DoMP (Do8-05-2026 IDFC FIRST BANKJSANJEEV PATHAK 9717028845 02.05.2026
(COMM.)/908/20 [(COMM.)/908/202 LIMITED Vs IMRANA
26 6 MOHD
CS cS 11-05-2026 Wings PharmaceuticalfSANCHIT GUPTA 9811180270 e 08.05.2026
(COMM)/471/202 (COMM)/471/2026 P Ltd Vs Brinton|
6 [Pharmaceuticals Ltd
OMP (DOMP (Dft1-05-2026 Shriram Finance Ltd VSSMANOJ KUMAR 0811133644 11.05.2026
(COMM.)/911/202 (COMM.)/911/202 IAKASH YADAYV 2219
6 6
[Execution [Execution 12-05-2026 neelkanth  enterprises|
(Comm.)/185/202 |(Comm.)/185/2026 pvt Itd Vs vertex
6 construction  company]
land ors
CS ICS 12-05-2026 OJAS FOOTWEAR[SHRAM VIR VATS 0818365011 05.05.2026
(COMM)/473/202 (COMM)/473/2026 INDIA PVT LTD Vg
6 IMUKESH KUMAR
CS ICS 12-05-2026 VS ConstructionSHUDHANSU TIWARI 8285070338 07.05.2026
(COMM)/474/202 (COMM)/474/2026) [Equipment Rental and|
6 Hiring Vs Shri Khatyl
IShyam Developers
OMP (DOMP (Dfi2-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/915/202|(COMM.)/915/202 IMANOJ DANGI
6 6
OMP (DOMP (Df2-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/916/202|{(COMM.)/916/202 RAJESH KUMAR
6 6 IYADAV
OMP (DoOMP (Dp2-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/917/202 (COMM.)/917/202 IWASEEM KHAN
6 6
OMP (DoOMP (Df2-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
(COMM.)/918/202|(COMM.)/918/202 [UPENDRA SINGH
6 6
OMP (DoOMP (Df2-05-2026 IAXIS BANK LTD VSLALIT PANDEY 0120-4351287 08.05.2026
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OMP (DoOMP (Dp2-05-2026 IAXIS BANK LTD Vs[LA l0120-4351287 08.05.2026
(COMM.)/920/20 [((COMM.)/920/202 HILAL AHMAD
26 6
OMP (DOMP (Dp2-05-2026 IPIRAMAL FINANCEMANOJ KUMAR SINGH 90910076176 08.05.2026
(COMM.)/921/202|(COMM.)/921/202 ILIMITED Vs SATPAL
6 6 ISINGH
CS ICS 13-05-2026 IVINTAGE CREDIT ANDIGAURAV MALHOTRA 9999797229 12.05.2026
(COMM)/480/202|(COMM)/480/202 ILEASING PVT LTD Vj
6 6 KULBHUSHAN SINGH
Misc DJ/524/2026 Misc DJ/524/2026 [13-05-2026 IMs  Shivani LeathefMADHU 12.05.2026
Cloth  Industries Vg
INDERPREET SINGH
OMP (DOMP (Dp3-05-2026 HDFC BANK LTD VSLALIT PANDEY 0120-4351287 12.05.2026
(COMM.)/952/202[(COMM.)/952/202 ISAFIQ NANDU
6 6
OMP (DOMP (Df3-05-2026 HDFC BANK LTD VSLALIT PANDEY 0120-4351287 12.05.2026
(COMM.)/954/202[(COMM.)/954/202 RAMESH SINGH
6 6
OMP (DOMP (Df3-05-2026 HDFC BANK LTD VSLALIT PANDEY 0120-4351287 12.05.2026
(COMM.)/955/202[(COMM.)/955/202 IANKIT GULATI
6 6
OMP (DOMP (Df3-05-2026 HDFC BANK LTD VSLALIT PANDEY 0120-4351287 [12.05.2026
(COMM.)/957/202{(COMM.)/957/202 IDEEPAK KUMAR
6 6
[Execution [Execution 19-05-2026 IBANK OF INDIA Vj
(Comm.)/197/202 |(Comm.)/197/2026 GURDIYAL SINGH
6
OMP (DOMP (Df19-05-2026 IDFC FIRST BANKSSANJEEV PATHAK 9717028845 [17.05.2026
(COMM.)/981/202{(COMM.)/981/202 LIMITED Vs ANMOL
6 6 ISINGH BANKA
OMP (DOMP (Df19-05-2026 IDFC FIRST BANKSANJEEV PATHAK 9717028845 [17.05.2026
(COMM.)/982/202[(COMM.)/982/202 LIMITED Vs SAJAL
6 6 IKUMAR RAY
OMP (DoOMP (Df9-05-2026 IDFC FIRST BANKISANJEEV PATHAK 0717028845 17.05.2026
(COMM.)/983/202[(COMM.)/983/202 LIMITED V9
6 6 [RAVINDRA SINGH]
RAWAT
[Execution [Execution [20-05-2026 IKAVITA  GARG  V§
(Comm.)/200/202 |(Comm.)/200/202 ISANJAY TYAGI
6 6
CS ICS [20-05-2026 IFOOTWEAR KLICKISHRAM VIR VATS 9818365011 [15.05.2026
(COMM)/499/202 (COMM)/499/202 INDIA PVT LTD Vs Shrij
6 6 [Nawal Kishor Prasad
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OMP (DoOMP (Df20-05-2026 IDFC FIRST BANKSANJEEV PATHAK 0717028845 17.05.2026
(COMM.)/986/202(COMM.)/986/202 ILIMITED Vs SATYA
6 6 [PARKASH
OMP (DOMP (Dfe1-05-2026 IYES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1000/20[(COMM.)/1000/20 IPRAVESHH GAUR
26 26
OMP (DoMP (Df21-05-2026 IYES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1001/20|(COMM.)/1001/20 ISANTOSH KUMAR]]
26 26 GAUTAM
OMP (DoMP (Df21-05-2026 IYES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1002/20{(COMM.)/1002/20 IDEEPAK AGARWAL
26 26
OMP (DOMP (Df21-05-2026 YES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1003/20{(COMM.)/1003/20 IBALJIT PATHAK
26 26
OMP (DOMP (Df21-05-2026 YES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1004/20[(COMM.)/1004/20 IDIPU KUMAR SONI
26 26
OMP (DOMP (Df21-05-2026 IYES BANK LTD VSKARTIK KUMAR 0811250543 20.05.2026
(COMM.)/1005/20{(COMM.)/1005/20 ISURENDER KARAN|
26 26 ISINGH
CS Ics p2-05-2026 Booming Bulls AcademyBHAVYA KOHLI 7838837246 o [19.05.2026
(COMM)/510/202 |(COMM)/510/2026 [Pvt Ltd Vs John Doe
6
CS ICS I22-05-2026 IMs Hukam Chand GuptaASHISH UPADHAYAY 0811215280 20.05.2026
(COMM)/511/2026(COMM)/511/2026 [Fabrics Pvt Ltd Vs

[Miatela Etail Private

[Limited
CS ICS I23-05-2026 State Bank Of India VSSWEETY SOOD 0811786067 21.05.2026
(COMM)/516/202 ((COMM)/516/2026 [Harinder
6
IM-Ex/221/2026 [M-Ex/221/2026 [25-05-2026 Metropol India Pvt Ltd|

Vs Sixteen Directions

[Homecare Pvt Ltd
CS ICS [25-05-2026 IFOOTWEAR KLICKISHRAM VIR VATS 9818365011 21.05.2026
(COMM)/520/202 (COMM)/520/202 INDIA PVT LTD Vs My
6 6 IVinod Kumar Sahu
OMP (DoOMP (D25-05-2026 IYes Bank Ltd VSLALIT PANDEY 0120-4351287 [22.05.2026
(COMM.)/1014/20 |(COMM.)/1014/20 IPRADEEP OMVEER
26 26
[Execution [Execution [26-05-2026 ISEMICONIC DEVICES]
(Comm.)/204/202 |(Comm.)/204/202 IPVT LTD Vs SANDEEAP|
6 6 IYADAV
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CS ICS 26-05-2026 OM LOGISTICSARUN AGGARWAL 0810163624 24.05.2026
(COMM)/521/202 |(COMM)/521/2026 LIMITED Vs ARVIND|
6 IMETALS AND|
IMINERALS PRIVATE|
CS ICS 26-05-2026 Saraogi Super Sales PvfVARUN BEDI 8285672608 25.05.2026
(COMM)/522/202 (COMM)/522/2026) ILtd Vs Sandeep Kumar
6
CS ICS [26-05-2026 Saraogi Super Sales PvfVARUN BEDI 8285672608 25.05.2026
(COMM)/523/202 (COMM)/523/2026 ILtd Vs Rahul Singh
6
CS ICS [26-05-2026 Saraogi Super Sales PvfVARUN BEDI 8285672608 25.05.2026
(COMM)/524/202 (COMM)/524/2026) Ltd Vs Anil Kumar
6 Choudhary
CS ICS [26-05-2026 |Alok Prakash Vs AnumittANURAG PARASHAR 9871077171 23.05.2026
(COMM)/525/202 (COMM)/525/2026 ISwani
6
[Ex.COMM - AwardEx.COMM - Awardl29-05-2026 IMONEYWISE
by Arb.py Arb/ [FINANCIAL SERVICES]
Comm./82/2026 |Comm./82/2026 [PVT LTD Vs BANSAL
ISTEELS
CS ICS 29-05-2026 ISTATE BANK OF INDIAMANOJ KUMAR 0654371856 26.05.2026
(COMM)/533/202 (COMM)/533/2026) Vs RISHIPAL
6
OMP (DOMP (Df29-05-2026 [Yes Bank Ltd Vs MANJU|LALIT PANDEY 0120-4351287 29.05.2026
(COMM.)/1033/20|{(COMM.)/1033/20 IYADAV
26 26
[Ex.COMM - AwardEx.COMM - Award|30-05-2026 [Tata Capital Limited Vs
by Arb.by Arb) IANOOP ABBOT
Comm./83/2026 |Comm./83/2026
[Execution [Execution 130-05-2026 State Bank Of India Vs
(Comm.)/208/202 |(Comm.)/208/202 SH GANESH PRASAD
[PROP OF MS GANESH]
INDUSTRIES
CS ICS 30-05-2026 [POOJA SONI Vs Kiran[DILEEP KUMAR GUPTA 9868906439 26.05.2026
(COMM)/536/202 (COMM)/536/2026) Garg
6
CS ICS 30-05-2026 BANDMA INDIA PVTIRAHUL SINGH LATWAL 9313233329 - 26.05.2026
(COMM)/537/202 (COMM)/537/2026 LTD Vs ALM FOOD|
6 IPRODUCTS LTD
OMP (DoMP (Dj30-05-2026 Shriram Finance Ltd VSMANOJ KUMAR 9811133644 30.05.2026
(COMM.)/1043/20|{(COMM.)/1043/20 INSHAD ALI
26 26
20 ISH. PULASTYA| 1 ICS (COMM.) 313/2026 02.05.2026 IM/S VALVOLINE CUMMINS PVT|RAKESH 8860030068, wlawlegal @gmail.com [28.04.2026
IPARAMCHALA, [LTD. V/S SMT RINKU KUMARI ~ [WADHWA  &9811072845,
IDISTRICT JUDGE ISAHIL 0999117818
(COMMERCIAL ISHARMA &
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ICS (COMM.) 312/2026 02.05.2026 IMOHD JAVED V/S M/S NKGAKSHAY 0899098093 27.04.2026
[INFRASTRCTURE LTD & ORS. BHATIA
1 IOMP (I) COMM. [77/2026 02.05.2026 IPRADEEP KUMAR V/S KOTAKNEERAJ 9999690775 1396Neeraj@gmail.com(30.04.2026
IMAHINDRA PVT. LTD. KUMAR
1 OMP (MISC.)l26/2026 04.05.2026 [BUDHIRAJA ELECTRICALS V/SBHAVYA 0811389644, sethibhavya@gmail.co [29.04.2026
ICOMM. JUNION OF INDIA ISETHI/ 8375047081 Im
[KARTHIK K.R.
1 EXE. (COMM.) 66/2026 04.05.2026 AMIT JAIN V/S BVG INDIARAVI DRALL &9999500503, ladvocateravindrall@gm(02.05.2026
ILIMITED IASSOCIATES 9999560502 lail.com
it IMISC. (DJ). I785/2026 05.05.2026 RSPLL. HEALTH PVT. LTD. V/SPRABHAKAR [9953396643 INA 130.03.2026
ISANJEET & SONS CHEMICALIPANDEY &
IPRODUCTS [IPRIYANKA RAI
it [EX.(COMM) 87/2026 05.05.2026 BESTECH ADVISORS PRIVATERAGHVENDRA 9810048083 off.rmb@gmail.com 130.04.2026
IAWARD BY] ILIMITED V/S ORIEL FINANCIAJMOHAN BAJAJ
IARBITRAL COMM. ISOLUTIONS PRIVATE LIMITED
it [EX. (COMM.) [72/2026 05.05.2026 IM/S SHREE BALAJI COLOURARCHANA 8081973476 ladvarchanadwivedi@g [27.04.2026
IPRINTER V/S RISHABH|DWIVEDI Imail.com
ISAKLECHA
1 OMP(E)(COMM) [9/2026 06.05.2026 IFAMILY HEALTH CARE HOSPITALSIDDHARTH [9839211111 ISIDDHARTHARORA@ [02.05.2026
IPVT LTD VS ANSHUL JAIN JARORA ILIVE.COM
1 ICS (COMM.) 1324/2026 08.05.2026 IRETURNABLE LOGISTICS[KOHLI & SOBTIj9910040471 kohlisobti@gmail.com [02.05.2026
ISOLUTIONS PVT. LTD. V/S Bg
IBEVERAGES LIMITED
1 IMISC. (DJ). 799/2026 11.05.2026 SANJAY MARWAH V/S RPSHRIKANT 0911108825 sladvocateoo@gmail.co [05.05.2026
ILASERTECH PVT. LTD. ILAKHERA m
1 IMISC. (DJ). [800/2026 11.05.2026 [FARMART SERVICE PVT. LTD. V/SSONDHI ANDP999925860 IDEEPANKUR@SOND [27.04.2026
IDANBRO FOOD SOLUTIONSIPARTNERS [HIPARTNERS.COM
IPRIVATE LTD.
1 ICS (COMM.) 1334/2026 12.05.2026 IWORKIN BUSINESS PRIVATEPOOJA SINGH 9667951673 ladvpoojasingh7@gmail.f18.11.2025
[LIMITED AND ANR. V/S VEER com
ISINGH MALIK AND ORS.
1 IMISC. (DJ). 808/2026 13.05.2026 IM/S CALPRO SPECIALITIES PVT./S.C. 7836833437, aishnavilaw.associates [06.05.2026
ILTD. V/S LV DAIRY PATAS AND[SRIVASTAVA, [8178232426 Po11@gmail.com
JORS. I[HARSH GOYAL,
UYOTI SINGH
1 ICS (COMM.) 339/2026 13.05.2026 [HAMDARD NATIONALSHIVENDRA (9953394364 shivendra@theacmeco. [07.05.2026
IFOUNDATION (INDIA) V/S|PRATAP SINGH com
INARENDER YADAV AND ORS.
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10/2026
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REGISTRATION

13.05.2026

OFPETITIONER

NAME VS
RESPONDENT NAME

RAMKALA SINGH AND ANR. V/S|
IM/S INTERNATIONAL SOCIE
FOR SMALL AND MEDIUM|
[ENTERPRISES (ISSME)

ADVOCATE

URPREET

ACHDEVA,
RUKBAN

ADVOCATE
MOBILE
NUMBER

9953858877

ADVOCATE EMAIL ID DATE OF E-
FILING

08.05.2026

ICS (COMM.)

1338/2026

13.05.2026

IMR. MANOJ DHINGRA (PROP. OH
IM/S PEECO PLASTICS) V/S MR,
JAKSHIT YADAV (PROP. OF M/}
[LAXMI PLASTIC UDYOG)

JAGRITI JAIN|
AND
PARTHESH
IBHARDWAJ

8527506427,
7042312792

lawfirm@unsolvedlegal [08.05.2026
com

OMP COMM.

82/2026

14.05.2026

J[UNION OF INDIA V/S M/S SATISH]
ICHAND RAJESH KUMAR PVT|
ILTD.

ISANDEEP
ICHANDNA

0811338691

chandnasandeep@hot [12.05.2026
Imail.com

ICS (COMM.)

1342/2026

14.05.2026

IM/S RARE BUILDWELL PRIVATE]
[LIMITED V/S M/S KASHVI]
I[ENTERPRISES AND ORS.

[ADITYA
GAURI,
YATHARTH
ROHILA, AMAR

9899772062,
8083973969

lag@aeddhaaslegal.com, [11.05.2026
lamarvivek@aeddhaasle
lgal.com

ICS (COMM.)

341/2026

14.05.2026

IM/S BUILDER SMART PUBLIC]

IM/S WORKSPACE SOLUTIONS|
JAND ORS.

IPRAN

ICOMPANY LTD. AND ORS. V/SKRISHNA

JANA AND|
ISAURABH

0811294972

ladvprankrishna@gmail.J11.05.2026
com

IMISC. (DJ).

842/2026

15.05.2026

IM/S BHRAMAPUTRA|
[INFRASTURCTURE LTD. V/S M/}
IPUSHPA SALES PVT. LTD.

IDEEPAK
ICHAUDHARY
AND
JASSOCIATES

9355007966

dclegalig@gmail.com [12.05.2026

IMISC. (DJ).

841/2026

15.05.2026

M/S VAYUDOOT MULTI SERVICES]

ILIMITED

[PURUSHOTTA

IV/S ALLIANCE AIR AVIATION]M KUMAR JHA

9971291939

pkjha85@gmail.com  [12.05.2026

IMISC. (DJ).

840/2026

15.05.2026

IGAIL GAS LIMITED V/S NAYARA
IENERG LIMITED

IN.L. GANPATHI|

0810935911

ganpathi.nl@ppartners.[12.05.2026
fin

[EX. (COMM.)

[76/2026

16.05.2026

IMOVIN EXPRESS PRIVATE]
ILIMITED V/S MS Al
[RATHINATHANGAM

VEEVESH
IMEHTA

0811617186

jeevesh@mavenlegal.nef11.05.2026
It

IMISC. (DJ).

850/2026

16.05.2026

ISHAILESH KUMAR SINGH V/§
IYOGESH SIKKA

IVISHAL
[RANJAN

8447789392

ladv.ranjanvishal@gmai [13.05.2026
l.com

OMP COMM.

86/2026

16.05.2026

IVEERAPPA MANDA AGRO|
[EXPORTS AND ANR V/S SMALL
[FARMERS AGRIBUSINESS]
ICONSORTIUM AND ANR.

K.K.
IAGGARWAL
AND GAYATR]]
IAGGARWAL

0810006579,
0818977682

INA 13.05.2026

OMP COMM.

87/2026

16.05.2026

INDIAN RAILWAY CATERING AND|
[TOURISM CORPORATION|
[LIMITED AND ANR. V/S P. SIVA|
IPRASAD

IMTIYAZ

9999288564

ladv.kumarabhishek@g [06.05.2026
Imail.com

IMISC. (DJ).

854/2026

18.05.2026

INAMREET AUTOWORKS LLP. V/S|
INTERGLOBE AVIATION LTD.

PURUSHOTTA
IM KUMAR JHA

9971291939

pkjha85@gmail.com [14.05.2026

ICS (COMM.)

359/2026

18.05.2026

[HIPPOSTORES TECHNOLOGY]
IPRIVATE LIMITED V/S
IPROJECTS PRIVATE LIMITED

HARISH

BIGMALIK

7838855710

Imalik.harisho1@gmail. [13.05.2026
com
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IRAJPUROHIT, PROPRIETOR OH
ISANTOSH ELECTRICALS AND

IBANSAL

IOMP COMM. 90/2026 18.05.2026 IMADAN CHAUDHARY V/SKUMAR 0611936968 [Prashant.adv@hotmail. [15.05.2026
JAAKASH EDUCATIONALJPRASHANT com
ISERVICES
ICS (COMM.) 1358/2026 18.05.2026 ICANARA BANK V/S DINESHKUNAL 0811575138 IKKUNALASHHARMAL(14.05.2026
IKUMAR AND ORS. ISHARMA AW@GMAIL.COM
ICS (COMM.) 366/2026 19.05.2026 ICANARA BANK V/S SH. SRAVESHHITESH 8178800668 ladvocatehiteshchopra@fi5.05.2026
IKUMAR ICHOPRA gmail.com
ICS (COMM.) 365/2026 19.05.2026 [HAH Intl shipping Pvt. Ltd. V/S MS|Y.P. SINGH|o811434477, ladv.ypsingh@gmail.co [15.05.2026
IDeepak Anand HUF through itsAND 0811166299 Im
Karta Mr. Deepak Anand JASSOCIATES
OMP (MISC.)[31/2026 19.05.2026 IONE97 COMMUNICATIONSINAKUL 0810896389 office@.nmlegal.in 15.05.2026
ICOMM. ILIMITED v/S NIGHTSTAYMEHTA,
[TRAVELS PRIVATE LIMITED IAYUSH
[KASHYAP AND
OMP COMM. 01/2026 19.05.2026 ANKUR KUMAR AND ANR. V/SSHUBHAM 0818531901, ladvsingh.shubham@gmf12.05.2026
[IKOTAK MAHINDRA PRIME LTD. [SINGH 0870516269 lail.com
ICS (COMM.) 1364/2026 19.05.2026 IBANK OF BARODA V/S RENUKAISUMEET 9953154353, suprapartnerslegal@gmfi5.05.2026
ISINGH JANAND, 0971444643 lail.com
IPRATYUSH
PARIMAL
ICS (COMM.) 1369/2026 20.05.2026 [FARMAT SERVICE PVT. LTD. V/SSONDHI ANDP999925860 IDEEPANKUR@SOND [08.05.2026
ISRI SIDDHI VINAYAK FLOUR IPARTNERS [HIPARTNERS.COM
ICS (COMM.) 1372/2026 20.05.2026 J[UCO BANK V/S MANJU AND ORS. [NTHARIKA RAI981184579 ladv.niharikarait1i09@g [13.05.2026
JAND TSERING Imail.com
IANGMO
(OMP COMM. 92/2026 20.05.2026 IM/S ARUSH INFRA PROMOTERSJASPREET 0899641617 IOFFICE@JSBASSOCIA[16.05.2026
IPVT. LTD. V/S VINOD KRISHNA [SINGH [TES.IN
INANDINI
ISINGH
ICS (COMM.) 1368/2026 20.05.2026 ISTATE BANK OF INIDA V/SJITENDER 0310232373 ladvjmishra@outlook.co [16.05.2026
IDIGANTA BORAH IKUMAR m
IMISHRA
IOMP(MISC) 132/2026 21.05.2026 IM/S ALTRUST CUSTOMER|VISHAL 0953229926 ishallegal371@gmail.c [18.05.2026
ICOMM. IMANAGEMENT INDIA PVT. LTD.,SHARMA AND om
IV/S M/S O2 SPA SALON PVT. LTD. [SAGAR
OMP COMM. 94/2026 22.05.2026 IM/S  KIRAN  CONSTRUCTION[ISAURAV 8954377855 sauravyadavri@gmail.c [19.11.2025
ICOMPANY V/S UNION OF INDIAISINGH YADAV om
JAND ANR.
ICS (COMM.) 1379/2026 22.05.2026 IGOLDMEDAL ELECTRICALS PVT/SHRAVAN 8447887541 [UNITEDMARK@UNIT [19.05.2026
ILTD. v/S VIKRAN SINGHKUMAR IEDANDUNITED.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (I) COMM. [149/2026 22.05.2026 IPERNOD RICARD INDIA PVT. LTD.JA 08-11-126091 lankursinghaladvocate@[19.05.2026
IV/S SOMAN KUMAR SONKAR INGHAL, lgmail.com
ATISH
OLANKI,
1 IOMP (MISC.)[34/2026 22.05.2026 IM/S SHIVALAY ENTERPRISES V/S[KANIKA SINGH|6954847544 IKANIKASINGH @KSRCJ14.05.2026
ICOMM. IGOVT. OF NCT OF DELHI [HAMBERS.COM
1 IOMP (MISC.)[35/2026 22.05.2026 IM/S TRAINGLE SYSCOMIRASHMI 9818539397, o11{rasmmimalhotra@gmaift1.05.2026
ICOMM. ISERVICES THROUGH ITSMALHOTRA,  |14784256 l.com,
IPROPRIETOR MR. JAIN KANWALSSHAILINDER lawofficeofrashmimalh
IV/S CENTRAL ELECTRONICS|SAINI AND| otra@gmail.com
1 IMISC. (DJ). 882/2026 23.05.2026 IM/S AROT GALLERY V/S M/S[KAUSHAL 0810196274 ladv.kaushalagrawal@g [20.05.2026
IKAPIL SEASON SHOP Imail.com
1 IOMP COMM. 95/2026 23.05.2026 IGLT INFRASTRUCTURE LTD. V/SINAKUL 0873485820 nakul.gandhi@nglawch [10.04.2026
[PUJA SHARMA IGANDHI lambers.com
1 ICS (COMM.) 1382/2026 23.05.2026 IMANOJ KUMAR V/S SYCNOSISSAURABH 0559467333 loknyaya@gmail.com [20.05.2026
IPVT. LTD. [UPADHYAY
1 ICS (COMM.) 1383/2026 23.05.2026 IMANOJ KUMAR Vv/S MSISAURABH 0559467333 loknyaya@gmail.com [20.05.2026
WAISHANSHU PVT. LTD. JUPADHYAY
1 ICS (COMM.) 1380/2026 23.05.2026 IPARLE PRODUCTS PVT. LTD. ANDISUDARSHAN 9810132015 legal @unitedworld.co.i [20.05.2026
ANR. V/S NISHANT VASWANIKUMAR In
JAND ORS. [BANSAL lunitedip@unitedworld.
lco.in
1 ICS (COMM.) 1381/2026 23.05.2026 IGUFIC BIOSCIENCES LTD. V/SABHISHEK 0871161549 nail@lawofficeofabhish [19.05.2026
ISAHAJANAND LIFE SCIENCESCHANDRA ekchandramishra.com
IPVT. LTD. IMISHRA
1 ICS (COMM.) 151/2026 23.05.2026 IM/S BRANDS AND BRANCHESANSH SINGHP999068681 ICHAMBERS@ANSHSI [19.05.2026
[FRANCHISING V/S M/S SAIAR[LUTHRA INGHLUHRA.COM
[HOSPITALITY LLP AND ORS.
1 IMISC. (DJ). 891/2026 26.05.2026 IM/S BLINK FIX PRIVATE LIMITEDANAND 0899617989 lanand.jha@asjlegal.in  [20.05.2026
IV/S M/S VVSIN TECH PRIVATESHANKAR JHA
ILIMITED
1 OMP (MISC.)[36/2026 26.05.2026 IM/S LIVFAST BATTERIES|DIWAKAR 0817722035 IDIWAKAR@EMPHSIS [23.05.2026
ICOMM. IPRIVATE LIMITED V/S SHREESINGH ILAW.COM
IDURGA ENTERPRISES AND ANR.
1 ICS (COMM.) 1385/2026 26.05.2026 ICANARA BANK V/S MR. DURGAJKUNAL 0811575138 IKKUNALSHHARMALA23.05.2026
IPRASAD MISHRA AND ANR. ISHARMA W@GMAIL.COM
1 OMP (I) COMM. [155/2026 26.05.2026 IGUPTA SHUTTERING HOUSE V/SIGURSAT 0811105891 gursat@gsvlegal.com [22.05.2026
IM/S SWP INFRA ISINGH/
PRANAM JAIN
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IM/S THE ORIENTAL INSURANCE|
ICOMPANY LTD

ICOMMUNICATIONS PVT LTD VsUpadhayay(P),

IEXCOMM- 94/2026 29.05.2026 KASPER ENGINEER VS§S Kl9971089133/9899 [SURENDERSINGH.AD [25.05.2026
IAWARD BY ARB ISUPERWAVE COMMUNICATIONJASSOCIATES K45060 V@GMAIL.COM
ICOMM JAND INFRASOLUTION PVT LTD
1 (OMP COMM. 102/2026 20.05.2026 [ELEVAR DIGITEJRIDDHI 0650722789 rs@trschambers.in 25.05.2026
INFRASTRUCTURE PVT LTD VSSANCHETI
[RAJENDAR SINGH TANWAR
1 IOMP(MISC) 138/2026 20.05.2026 ICANON INDIA PRIVATE LIMITEDJANSHUL 0971160562 TEAMCANON@LUTH [23.05.2026
ICOMM. IVS SUMIT DIGITAL PRINTS ISEHGAL [RA.COM
1 (OMP COMM. 100/2026 20.05.2026 UAS ENTERPRISES VSIBHARAT TYAGIj9911770721 IADVOCATEBHARATT [23.05.2026
IMONEYWISE FINANCIAL IYAGI@GMAIL.COM
ISERVICES
1 ICS (COMM.) 1388/2026 29.05.2026 [EASTERN HEALTHCARE VS M/SSHIVANSH 8896273708 ISHIVANSH@RRASSO [16.05.2026
LV BIOPLASMA[SRIVASTAVA ICIATES.NET.IN
IMMUNOLOGICALS RESEARCH
IPVT LTD
1 IOMP(COMM) 104/2026 30.05.2026 IOMJAY EV LIMITED V/S AERISSHREYANS 9479517024 kchambersofshreyansjai [26.05.2026
ICOMMUNICATION INDIA PVTJAIN In@gmail.com
ILTD.
1 [EX. COMM.{95/2026 30.05.2026 IM/S ODIN SYSTEM V/S M/SAKANSHA 0654883990, ahuja.akanksha.6@gmaf26.05.2026
IAWARD BY| [URVASHI POWER IAHUJA  ANDI8595458955 fil.com
IARBITRATION IANURAG
ICOMM.- IVASHISHTHA
1 [EX. COMM.98/2026 30.05.2026 JAXIS BANK V/S ANKIT KUMAR IMAYANK 0873347330 Imayank_mahajano5@y[26.05.2026
IAWARD BY] IMAHAJAN lahoo.com
IARBITRATION
ICOMM.-
21 ISH. SANJAYNEW DELHI]25 IOMP (COMM) [76/2026 02-05-2026 [ENERGY EFFICIENCY SERVICESASHISH 0811585062, saindarshi.saniav@gma[27.04.2026
[KHANAGWAL IDISTRICT ILIMITED Vs Kamal KumarfKUMAR 01145085815 fil.com
[IDISTRICT JUDGE| [Proprietor Aastha Electricals ISHARMA(P),
(COMMERCIAL
ICOURT) 25 ICS (COMM) 315/2026 04-05-2026 JANT Media Pvt Ltd Vs SA News Sidhant +01 9964037586 [SKUh4AR@UNUMLA [28.04.2026
[Kumar(P), W.IN
25 OMP (MISC)[28/2026 04-05-2026 IM/s Guruji Enterprises Vs GoldfairfRahat 90899057063 25.04.2026
(COMM) [Industries Ltd [Bansal(P), ladvrahatbansal @gmail.
icom
25 ICS (COMM) 319/2026 05-05-2026 IBIKANER BHUJIA UDYOG SANGH]|Shailen 0818558690 30.04.2026
Vs M/S KISHLAY FOODS PVT LTD[Bhatia(P), ladvocate.shailenbhatia
JAND ANR B9@gmail.com
25 ICS (COMM) 320/2026 05-05-2026 IBIKANER BHUJIA UDYOG SANGH]Shailen 0818558690 ladvocate.shailenbhatia [30.04.2026
Vs PARAS SHARMA AND ORS [Bhatia(P), B9@gmail.com
25 ICS (COMM) 322/2026 07-05-2026 IM/S HIMALAYAAshish Inot provided Inot provided 27.04.2026
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25 ICS (COMM) 1326/2026 08-05-2026 IBANK OF BARODA Vs NITISHVinay 0811134771, 01.05.2026

ISHARMA Kumar(P), 17082275426 [Kumarvinay.65@gmail.
com

25 ICS (COMM) 1327/2026 08-05-2026 IM/S RJ TRADE WINGS PRIVATEfarun 0810348346 04.05.2026
ILIMITED Vs M/S R J TAPHOUSEmahajan(P), JArunmahajanadv@gma
IPRIVATE LIMITED fil.com

25 ICS (COMM) 325/2026 08-05-2026 Vydus Wellness Products Ltd VSRAHUL 0811808373 litigation @gnataraj 07.05.2026
ISHAN VOHRA AND ORS BHUJBAL(P), L.com

25 IOMP (COMM) 78/2026 08-05-2026 JUNION OF INDIA Vs M s AlliedSandeep 0811338691 06.05.2026
IConstruction Company IChandna(P), chandnasandeep@hot

Imail.com,

25 ICS (COMM) 1328/2026 11-05-2026 ISTATE BANK OF INDIA Vs JONIVARUN 0818365119 Inot provided l04.05.2026
[LEGAL HEIR OF MS SUDESHICHANDIOK(P),
(SINCE DECEASED)

25 ICS (COMM) 1329/2026 11-05-2026 IGOLDMEDAL ELECTRICALS PVT|Shravan 1204511311 lunitedmark@unitedand{o5.05.2026
ILTD Vs ALANKAR MARKETINGBansal(P), lunited.com
JAND ANR

25 ICS (COMM) 330/2026 11-05-2026 ICANARA BANK Vs OMORENDROKUMAR 0718909886, ladv.vishwjeet@gmail.cof06.05.2026
ISINGH (SOLE PROPRIETOR ORVISHWJEET(P)[8882642450 m
IM/S ODS ELECTRONICS) ,

25 IOMP (COMM) 79/2026 12-05-2026 IFIITJEE LTD Vs PRITHVIRAJMukesh 0810910312 Inot provided 07.05.2026
SWAMY IGoyal(P),

25 ICS (COMM) 1337/2026 13-05-2026 Valvoline Cummins Private Limited|Sahil wlawlegal@gmail.com [04.05.2026
Vs SH SHRIJITH RAMESH SHETTY|Sharma(P), +919811072845,99
IPROPRIETOR OF M/S SHIVAM 09117818
ICORPORATIONS

25 ICS (COMM) 1343/2026 14-05-2026 [Daga Trading Company PrivateSANJAY 0818336108 saniavk.advocate @gmaif08.05.2026
[Limited Vs ROHIT KUMAR ANDKUMAR(P), [.com
IORS

25 OMP (MISC)l29/2026 14-05-2026 IM/s Axalta Coating Systems IndiaDHRITIMAN [9810222509 08.05.2026

(COMM) [Pvt Ltd Vs M/s Rajalakshmi Cars HATTACHAR [Piyush.sharma@unityle

ILtd IYYA(P), gal.com

25 ICS (COMM) 1344/2026 14-05-2026 IMASK MODELS AND CREATORS|NIRVIKAR 8799786887 10.05.2026
[THROUGH NIKHIL CHAUDHARY[VERMA(P), Vermanirvi@gmail.com
PROPRIETOR) Vs IDBI BANK

25 ICS (COMM) 345/2026 14-05-2026 IMD ALAM ALI Vs DELHI METRO[MANOJ not provided not provided 04.05.2026
[RAIL CORPORATION AND ANR KUMAR(P),

25 ExCOMM - Award[88/2026 14-05-2026 ISANJEEVANI AYURVEDAVishwendra 0871704611 08.05.2026

by Arb Comm IMEDICAL SUPERINTENDENT VsVerma(P), erma.vishwendra@yah|

ITHE DIRECTOR GENERAL oo.co.in
IDIRECTORATE GENERAL OH
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25 IOMP (I) (COMM) [140/2026 14-05-2026 IM/S UNIFIQUE HOSPITALITY|Shivam Bajaj(P),]0999660747 info@lexagelaw.com  [08.05.2026
IGLOBAL PVT LTD Vs M/S
JADVANCE INDIA PROJECTS LTD

25 IOMP (COMM) 85/2026 15-05-2026 IMYPREFERRED [Saket Inot provided Inot provided 08.05.2026
TRANSFORMATION ANDIAgarwal(P),
[HOSPITALITY PVT LTD Vs M/S
ISATIN NEO DIMENSIONS PVT LTD|

25 ICS (COMM) 1348/2026 15-05-2026 ISTATE BANK OF INDIA VsKM Monika(P), 0069091827 Imonika.thekmc@gmail.[12.05.2026
INARENDER SINGH com

25 IOMP (I) (COMM) [141/2026 15-05-2026 [HOWDEN AIR AND GAS INDIAAnkur Inot provided 14.05.2026
IPRIVATE LIMITED Vs BEIJING{Sangal(P), lwamika.trehan@khaita
ISPC ENVIRONMENT PROTECTION]| Inco.com
ITECH CO LTD AND ANR

25 Misc DJ 843/2026 15-05-2026 TCNS CLOTHING CO LTD VSRAVINDER 9899252020 lawoffices155@gmail.co[06.05.2026
ISUNIL KUMAR AND ANOTHER IAGGARWAL(P), m

25 IOMP (I) (COMM) [142/2026 16-05-2026 IM/S CLIX CAPIITAL SERVICESRavi  Shankar 9718182038 08.05.2026
[PVT LTD Vs R K SUNIL BABU Garg(P), 0654121121 Associatesrsgargi@gma

fil.com

25 ICS (COMM) 1355/2026 16-05-2026 [Hippostores Technology Pvt Ltd Vs[Harish Malik(P),838855710 rnalik.harisho1@gmail. [12.05.2026
[Mangla Amit Builders Pvt Ltd com

25 ICS (COMM) 354/2026 16-05-2026 IM/S DURGA SHAKTIRAJNI 8588856062,8700 06.05.2026
ICONSTRUCTION PVT LTD VSYADAV(P), 926126 [Synergylegal8o@gmail.
IDELHI METRO RAIL com
ICORPORATION LTD AND ANR

25 ICS (COMM) 1353/2026 16-05-2026 IM/S DURGA SHAKT NI 8588856062,8700 [Synergylegal8o@gmail.[06.05.2026
ICONSTRUCTION PVT LTD VSYADAV(P), 026126 com
IDELHI METRO RAI
ICORPORATION

25 ExCOMM - Awardjg1/2026 18-05-2026 IM/S CASCADE THROUGH PROPPRASHANT 0811833026 & l07.05.2026

by Arb Comm JANIL PATHAK Vs M/S ELECTROKUMAR(P), 0266101353 h.kaushik2009@gmail.

WORLD THROUGH PROP| com
IPARVESH SHARMA

25 ICS (COMM) 361/2026 18-05-2026 DR ER RAJAINDERR JAINA VsRita Devi(P), [0810378327 13.05.2026
JAMIT RAAJ RAJPUT [Ritakumar89 @gmail.co

m

25 ICS (COMM) 1360/2026 18-05-2026 I[HANS RAJ SAUNIRAM GARG ANDVARUN 0818365119 IOFFICE.CHANDIOK@ [12.05.2026
IORS Vs ASCENT CERAMICA PVTICHANDIOK(P), IGMAIL.COM
ILYTD

25 OMP (I) (COMM) [146/2026 19-05-2026 IL AND T FINANCE LIMITED VsArvind 0818140844 arvind.jadon@arvindan [12.05.2026
IPINKY CREATION AND ORS Yadon(P), idarvind.com

25 IOMP (I) (COMM) [145/2026 19-05-2026 L. AND T FINANCE LIMITED VsgArvind 0818140844 arvind jadon@arvindan 12.05.2026
JASHISH BHATIA AND ORS Yadon(P), idarvind.com
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25 OMP (COMM) 93/2026 20-05-2026 ICORE ENERGY SYSTEMS LIMITEDANKEETA 0930191883 lankeetacodanda@gmailfi4.05.2026
Vs GAIL (INDIA) LIMITED ODANDA(P), .com

25 ICS (COMM) 370/2026 20-05-2026 ISTATE BANK OF INDIA Vs SABRIMohit Tiwari(P),j90310232373 ladvjkmishra@outlook.c[15.05.2026
ISANKAR K m

25 ICS (COMM) 371/2026 20-05-2026 IMADHAV ~COTEX PVT LTD[Neeraj 9810061735, v4legalaid@gmail.com [14.05.2026
(THROUGH ITS AR SH VIKAS[Kumar(P), 9818396474
KUMAR JAIN) Vs UPMANY
SHARMA (PROPRIETOR OF B

25 ExCOMM - Awardlg2/2026 21-05-2026 IMRS SUNITA JAIN AND ANR VsE(ujeet 011-43541402 Inot provided 13.05.2026

by Arb Comm IMANTU KUMAR umar(P),

25 ICS (COMM) 376/2026 21-05-2026 IM/S SKY BARGE FREIGHTABHAY 8860533829 svfassociates@gmail.co [17.05.2026
IPRIVATE LIMITED Vs M/S LIZMAIGUPTA(P), m
[LOGISTICS PRIVATE LIMITED|
JAND ORS

25 IOMP (I) (COMM) [148/2026 21-05-2026 IM/S CLIX CAPITAL SERVICES PVT|Ravi  Shankar 9718182038 fassociatesgargi@gmail. [18.05.2026
ILTD Vs SRIKANTA UPADHYAY Garg(P), 0654121121 com

25 ICS (COMM) 378/2026 22-05-2026 ICOMPUTER JUNCTION PVT LTDAjay Kumarng811104015 lakchopra_adv@yahoo.i [28.04.2026
Vs 31 PARALLEL IT AND BPOChopra(P), In
ISOLUTIONS PVT LTD

25 ICS (COMM) 1377/2026 22-05-2026 IM/S AK INSULATION WORKS VsRohan 9717123818 rohan@relaw.in 18.05.2026
IM/S UNIVERSAL MEP PROJECTSChawla(P),
IAND ENGINEERING SERVICES]
ILIMITED AND ORS

25 IOMP (COMM) 96/2026 23-05-2026 ISHRI RAJAGANAPATHT TRADING|SACHIN(P), 8630330142 Inot provided 20.05.2026
Vs NATTONAL SKILY
IDEVELOPMENT CORPORATTON

25 OMP (T) (COMM) [1/2026 25-05-2026 IAJIT SINGH Vs SMALL FARMERS|Navneet R(P), 0870259362 21.05.2026
JAGRI-BUSINESS CONSORTIUM| [navneet@navneetr.in
SFAC)

25 ICS (COMM) 384/2026 25-05-2026 IM/S K2 FURNISHINGS THROUGHABHINAV(P), [not provided Inot provided 15.05.2026
TS PROP ANKIT KUMAR|
ISEHRAWAT Vs BESPOKE]
INTERIORS LLP

25 OMP (I) (COMM) [153/2026 25-05-2026 [FOCUS MEDIA INC Vs THEPraful Jindal(P),j9810440804 ivek.kapoor@live.com.|09.05.2026
ISTATESMAN LIMITED

25 OMP (I) (COMM) [154/2026 25-05-2026 AXIS FINANCE LIMITED VsAshish kumart+91 9971149676, 20.05.2026
[HIMANSHU SHARMA AND ORS  ingh(P), +91 8447714021  jaksingh@anslegal.inadi

tya, @anslegal.in

25 IOMP (COMM) 101/2026 29-05-2026 IM/S DEVYANI INTERNATIONAIjAditya Ganju(P),j0871030125 Inot provided 21.05.2026
ILTD Vs M/S SANVIK ENGINEERS
[INDIA PVT LTD
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25 ICS (COMM) 1389/2026 29-05-2026 IANCIENT GRAIN HOSPITALITY|Aviral 0721731372 team@aklawoffices.in [18.05.2026
ILLP Vs AMAN TALREJA AND ORS [Kapoor(P),
25 ICS (COMM) 387/2026 29-05-2026 ILOTUS INTERNATIONALSHIVAM 0654545855 legal@shivamsharma.inf24.05.2026
IFREIGHT EXPRESS PVT LTD VsiSHARMA(P), fo
ISHRASTHI JAIN
25 ICS (COMM) 1390/2026 29-05-2026 IMS SUNITA KAKKARNipun Gupta(P),[0899995100 legal.nkpartners@gmailf18.05.2026
IPROPRIETOR OF M/S CORE L.com
[ENTERPRISES Vs M/S B9
IBEVERAGES LIMITED AND ORS
25 Execution (Comm) [68/2026 04-05-2026 [Ms Masterblend Industries pvt LtdAKRAM 0910683839 akramkhan@akramkha [27.04.2026
Vs M/s Novasatum Foods Pvt Ltd ~ [KHAN(P), noffice.com
25 OMP (MISC)l27/2026 04-05-2026 IM/S GURU ENTERPRISES VgNaresh 03 12838384 28.04.2026
(COMM) IPARALYMPIC COMMITTEE OFKumar(P),
INDIA AND ORS [Youradvocatenaresh@g
Imail.com
25 [Execution (Comm) [74/2026 14-05-2026 ITCI EXPRESS LIMITED Vs M/sSuman Jyoti9968636993 05.05.2026
JArihant Printers aitan(P), 9718077923 [Suman@sumankhaitan
co.in
25 Misc DJ 864/2026 19-05-2026 INDIAN OVERSEAS BANK Vs S KHITENDRA 0990118668 hitenderarath@gmail.c [12.05.2026
[[ndustries INATH om
IRATH(P),
25 Misc DJ 865/2026 19-05-2026 INDIAN OVERSEAS BANK Vs S KHITENDRA 9990118668 14.05.2026
[[ndustries INATH
[RATH(P), hitenderarath@gmail.c
m
25 OMP (MISC)30/2026 19-05-2026 [Sunrise Embedded Solutions Pvt LtdAnupam 0891629964 lanupamadvsc@gmail. [09.05.2026
(COMM) Vs M/S DESIGN GRAPHICS IDwivedi(P), com
25 [Execution (Comm) [77/2026 20-05-2026 ISTATE BANK OF INDIA Vs AVEDShiv Tyagi(P), [9811059032 Inot provided 14.05.2026
[HUSSAIN PROPRIETOR M/}
IVENERABLE
25 Execution (Comm) [78/2026 22-05-2026 H T MEDIA LTD Vs GULAMAbhinay 0818999686 lanurag@legalknights.in [14.05.2026
IMUSTAFA ENTERPRISES PVT LTD |Gupta(P),
25 OMP (MISC)j37/2026 29-05-2026 IPALLAVI MOGHE AND ANR VsRajnish Kumang9s3541934 abhinav@ailawchamberf23.05.2026
(COMM) IFIITTJEE LTD Uha(P), s.co.in
25 ExCOMM - Awardlg7/2026 30-05-2026 IM/S HP SPINNING MILLS PVT LTD|Sameer 0810528802 office@nandwani.co.in [18.05.2026
by Arb Comm Vs UNITED INDIA INSURANCENandwani(P),
ICOMPANY LIMITED
25 IOMP (MISC)40/2026 30-05-2026 IGAYATRI DEVI Vs GMTD BSNL IMUKESH 0810367698 25.05.2026
(COMM) KUMAR(P), Imukeshkjaj@gmail.com|
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DUBEY(P),

25 OMP (I) (COMM) [158/2026 30-05-2026 ANU MANGLANI PROPRIETOR|SUSHIL 0811108123 tekadvo@gmail.com  [27.05.2026
IMEENA BAZAAR Vs RUBI BAJPAI [KUMAR
EKRIWAL(P),
25 ICS (COMM) 397/2026 30-05-2026 IM/S SERVESHWAR FOOD|Shailen 0818558690 ladvocateshailenbhatia8 [27.05.2026
IPRODUCT PVT LTD Vs KAMLESH|Bhatia(P), lo@gmail.com
IDEVI
25 ICS (COMM) 1396/2026 30-05-2026 IM/S SERVESHWAR FOOD{Shailen 0818558690 ladvocateshailenbhatia8 [27.05.2026
IPRODUCT PVT LTD Vs SHYAM|Bhatia(P), lo@gmail.com
ISUNDER SARAF
25 IOMP (MISC)l29/2026 14-05-2026 IM/s Axalta Coating Systems IndiaDHRITIMAN 9810222509 [E-mail: 08.05.2026
(COMM) [Pvt Ltd Vs M/s Rajalakshmi Cars HATTACHAR piyush.sharma@unityle
ILtd A(P), lgal.com
22 IMS. DEEPALINEW DELHI20 SUIT FORICS (COMM)/314/2026 02-05-2026 INDIAN BANK VS VIPIN KUMARSUBODH 0811375940 ladvsubodhkumarsingh [18-04-2026
ISHARMA, DISTRICITDISTRICT RECOVERY ISHARMA AND ORS UMAR (@gmail.com
JUDGE ISINGH(P),
(COMMERCIAL
ICOURT)-03
20 SUIT FORICS (COMM)/317/2026 04-05-2026 IMANOHAR ENTERPRISES VS DEVENDRA INOT AVAILABLE [NOT AVAILABLE 27-04-2026
RECOVERY IYASH TEKWANI IMEHTA(P),
20 SUIT FORICS (COMM)/318/2026 04-05-2026 ICANARA BANK VS SUPRIYA[PRATAP 0990366723 prana25000@gmail.co [28-04-2026
RECOVERY IMISHRA ICHANDRA Im
[RANA(P),
20 SUIT FORICS (COMM)/316/2026 04-05-2026 IMS SOM FRAGRANCES PVT LTDISHAILEN 0818558690 ladvocate.shailenbhatia [28-04-2026
[TRADEMARKS VS M/S DIFFERENT STROKESBHATIA(P), Bo@gmail.com
ICOLLECTIONS PRIVATE LIMITED
20 [EXECUTION [Execution (Comm)/71/2026 [04-05-2026 IREVEX INDUSTRIES PVT. LTD. VS BHARAT 9013534938 bharat.gupta@outlook.if29-04-2026
PETITION ISUSHILA DEVI IGUPTA n
20 SUIT FOR|CS (COMM)/321/2026 05-05-2026 IVIKRAM SINGH VS VISHAL SONI |AMARENDRA [8802637088 iGlobalvisionlawoffice@ [17-07-2025
RECOVERY IKUMAR gmail.com
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SECTION 9 OHOMP (I) (COMM)/139/2026 [06-05-2026 ISURYADEV FOOD ANDI|LALIT 0319708208 edezin.fabric@gmail.co [28-04-2026
IARBITRATION & BEVERAGES PVT LTD VS IRCTCIKUMAR(P), Im
ICONCILIATION ILTD
IACT

20 SUIT FORICS (COMM)/323/2026 07-05-2026 KAIZZEN PR SERVICES PVT LTDSUNNY 0871462522 INOT AVAILABLE 15-04-2026
RECOVERY VS GOOD 2 GO GLOBAL LLP ISHARMA(P),

20 SUIT FORICS (COMM)/331/2026 11-05-2026 INUTECH CONTRACTS PVT LTD VSASHWANI 0212824112 k.ashwani2@yahoo.co [18-04-2026
RECOVERY [KOTAK MAHINDRA BANK [KUMAR(P), m

20 SUIT FOR|CS (COMM)/332/2026 11-05-2026 BANK OF BARODA VS DALIPANSHUMAN [NOT AVAILABLE [NOT AVAILABLE 20-04-2026
RECOVERY ISINGH ISRIVASTAVA(P

20 SUIT FORICS (COMM)/333/2026 11-05-2026 TIMES INTERNET LIMITED VSRAJEEV 0312248337 aggarwalrajeev7o@gma(05-05-2026
RECOVERY [EPOWERX LEARNINGAGARWAL(P), fil.com

[TECHNOLOGIES PVT LTD

20 OBJECTION U/SOMP (COMM)/80/2026 12-05-2026 IDDA VS A S BUILDERS THROUGHANISH 9818266660 ladvdhingra@gmail.com{06-05-2026
34 OH JAJIT KUMAR IDHINGRA(P),
IARBITRATION &
ICONCILIATION
IACT

20 SUIT FORICS (COMM)/336/2026 12-05-2026 IGAURAV SINGH BHANDARI VSYOGENDER  [9810155940 ladvyogendrao1@gmail. [07-05-2026
RECOVERY IBHARAT HOTELS LTD THROUGH|KUMAR(P), com

[ESTATE MANAGER

20 SUIT FORICS (COMM)/335/2026 12-05-2026 IDEEPALI MITTAL VS VIVEKJITENDER 0810494638 juris_consult@rediffmajo7-05-2026
RECOVERY IVIMAL VARIA ICHAUDHARY(P| fil.com

20 OBJECTION U/SOMP (COMM)/81/2026 13-05-2026 [UNION OF INDIA VS NITYA NAND|PRASHANTA 9818076828 parsantv@yahoo.com [07-05-2026
34 OH JAND SONS CONTRACTORS PVTIVARMA(P),
IARBITRATION & ILTD
ICONCILIATION




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

SUIT FORICS (COMM)/340/2026 13-05-2026 IAMAZING RESEARCH[I[SHAAN 0555777622 ladvocateishaansharma [07-05-2026
RECOVERY [LABORATORIES LIMITED VS RSHARMA(P), (@gmail.com
IGOUTHAM CHAND
20 SUIT FORICS (COMM)/346/2026 14-05-2026 IMEERA SAGAR VS NKGMANNAT 0599248485 Imannatkahaisingh@gm [27-04-2026
RECOVERY INFRASTRUCTURE LIMITED OHLI(P), lail.com
20 OBJECTION U/SOMP (COMM)/84/2026 14-05-2026 ISPLENDOR BUILDWELL PVT LTDISARTHAK 8860189345 sarthakgupta.advocate [01-05-2026
134 OH| VS VIJAY MAHESHWARI IGUPTA(P), (@gmail.com
IARBITRATION &
ICONCILIATION
IACT
20 OBJECTION  U/S|OMP (COMM)/83/2026 14-05-2026 ICENTRAL MEDICAL SERVICESAAKANKSHA [9818131566 pakankshakaul154@gm |04-05-2026
34 OH ISOCIETY VS REXSON PRODUCTSKAUL(P), lail.com
IARBITRATION & INDIA
ICONCILIATION
IACT
20 EXECUTION [EXCOMM - Award by Arbji4-05-2026 SKK  AYURVEDA VS  THEVISHWENDRA [9871704611 verma.vishwendra@yah|o8-05-2026
PETITION IComm/89/2026 IDIRECTOR GENERAL|VERMA(P), 0.co.in
IDIRECTORATE GENERAL OH
[HEALTH SERVICES (GOVT OF NCT]
IOF DELHI)
20 EXECUTION [Execution (Comm)/75/2026 [14-05-2026 IDISHA ASSOCIATES VS NKGANKUR 9654359090 INOT AVAILABLE l08-05-2026
PETITION [INFRASTRUCTURE LIMITED ICHAWLA(P),
20 SUIT FORICS (COMM)/347/2026 14-05-2026 IMOOL CHAND VS GOVERNMENT|SANA INOT AVAILABLE [NOT AVAILABLE l08-05-2026
RECOVERY [E MARKET (GEM) IYUSUF(P),
20 SUIT FORICS (COMM)/352/2026 15-05-2026 ISTEMROBO TECHNOLOGIES PVTIASHISH 18800442383 ladvocateashisho2@gm [08-05-2026
RECOVERY ILTD VS M/S REESPPANDEY(P), lail.com
IDISTRIBUTORS / REES52
20 SUIT FORICS (COMM)/349/2026 15-05-2026 ISTEMROBO TECHONOLOGIESASHISH 8800442383 ladvocateashisho2@gm [11-05-2026
RECOVERY IPVT LTD VS ARDUINO SR L IPANDEY(P), ail.com
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SUIT FORICS (COMM)/351/2026 15-05-2026 ISTATE BANK OF INDIA VSKM 0456087885 INOT AVAILABLE 11-05-2026
RECOVERY ISUDHIR TOMAR IMONIKA(P),
20 SUIT FORICS (COMM)/350/2026 15-05-2026 ISTATE BANK OF INDIA VSKM 0456087885 INOT AVAILABLE 12-05-2026
RECOVERY IKHUSHBOO AND ANR IMONIKA(P),
20 EXECUTION [EXCOMM - Award by Arbji5-05-2026 IRONAK ASSOCIATES VSRRAHAT 0899057063 ladvrahatbansal@gmail. f12-05-2026
PETITION IComm/90/2026 IGOLDFAIR INDUSTRIES LTD ANDBANSAL(P), com
JANR
20 SECTION 9 OFOMP (I) (COMM)/143/2026 [16-05-2026 ICLIX CAPITAL SERVICES PVT LTD[RAVI 9899522038 ravishankargargs5@gm|07-05-2026
JARBITRATION & VS PLUTUS HOSPITAL ISHANKAR lail.com
ICONCILIATION IGARG(P),
IACT
20 OBJECTION  U/SIOMP (COMM)/89/2026 16-05-2026 IRCTC AND ANR VS P SIVAIMTIYAZ(P), [NOT AVAILABLE [NOT AVAILABLE 12-05-2026
34 OH IPRASAD
IARBITRATION &
ICONCILIATION
IACT
20 OBJECTION  U/SOMP (COMM)/88/2026 16-05-2026 IM/S KRISHI VIKAS EXPORTS VSDEV PRAKASH|9599666946 [devpachaurizi@gmail.cj09-05-2026
34 OH ISMALL FARMERS AGRI BUSINESS[PACHAURI(P), om
IARBITRATION & ICONSORTIUM
ICONCILIATION
IACT
20 SUIT FORICS (COMM)/357/2026 16-05-2026 ICANARA BANK VS RAJ KUMAR  |ARUN 9811024490 arunduggal @yahoo.in  [08-05-2026
RECOVERY IDUGGAL(P),
20 SUIT FOR|CS (COMM)/356/2026 16-05-2026 IM/S TEJ RAM DHARAM PAULSHAILEN 0818558690 ladvocate.shailenbhatia [09-05-2026
[TRADEMARKS THROUGH ITS PARTNER IBHATIA(P), Bo@gmail.com
INEERAJ KUMAR SINGLA VS
ICHINMAY M SHANBHOG
20 SUIT FORICS (COMM)/362/2026 18-05-2026 ICANARA BANK VS YASHVI UPPER [KAMAL 9810475712 kamal_smita_1997@ya [13-05-2026
RECOVERY IMEHTA(P), hoo.co.in
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IARBITRATION &
ICONCILIATION
IACT

IFINANCE LTD. VS. SATYVEER|
ISINGH & ORS.

ISHARMA

SUIT FORICS (COMM)/363/2026 18-05-2026 RSPL HEALTH PVT LTD VSSHRAVAN 0810017859 skbansalipr@gmail.comfi3-05-2026
RECOVERY IMACGRATH HEALTHCARE ANDBANSAL(P),
ANR

20 SECTION 9 OFOMP (I) (COMM)/144/2026 [18-05-2026 ISMAS AUTO LEASING INDIARITWIK INOT AVAILABLE [NOT AVAILABLE 13-05-2026
IARBITRATION & IPRIVATE LIMITED VS T CHOWK|TYAGI(P),
ICONCILIATION ILABS PRIVATE LIMITED
IACT

20 SUIT FORICS (COMM)/367/2026 19-05-2026 AAM EXIM PVT LTD VS M/SHARSHVARDH 9899169207 ladv.harshsoam@gmail. [09-05-2026
RECOVERY IDEEPAK ANAND HUF AN SINGH] com

ISOAM(P),

20 SUIT FORICS (COMM)/373/2026 20-05-2026 JUNION BANK OF INDIA VS. VIKASJALKA MISHRA 9015842892 INOT AVAILABLE 11-05-2026
RECOVERY IYADAV

20 SUIT FOR|CS (COMM)/375/2026 20-05-2026 IDHARMENDRA KUMARIKARTIK 0868414528 ladvocatekartikdabas@g|30-04-2026
RECOVERY IBHARDWAJ Vs NKG|DABAS(P), Imail.com

INFRASTRUCTURE LTD AND ORS

20 SECTION 9 OHROMP (I) (COMM)/147/2026 [20-05-2026 IONNTIME SOLUTIONS VSANSH INOT AVAILABLE [NOT AVAILABLE 16-05-2026
IARBITRATION & ISATVINDER SINGH JAKHAR ISACHDEVA(P),
ICONCILIATION
IACT

20 SUIT FORICS (COMM)/374/2026 20-05-2026 ISTATE BANK OF INDIA VS AMITIKM 0456087885 INOT AVAILABLE 15-05-2026
RECOVERY [KUMAR IMONIKA(P),

20 PETITION U/S 29AlIOMP (MISC.)]21-05-2026 ICLIX CAPITAL SERVICES PVTJRAVI 0899522038 ravishankargargs5@gmfi4-05-2026
IOF ARBITRATION|(COMM.)/33/2026 LTD. VS. RATANMANI SAHOOSHANKAR hil.com
& CONCILIATION| JAND ANR. IGARG(P),
IACT

20 SECTION 9 OHROMP (I) (COMM)/150/2026 [22-05-2026 [TATA CAPITAL HOUSINGSHIMPY INOT AVAILABLE [NOT AVAILABLE 19-05-2026
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EXECUTION [EXCOMM - Award by Arbj22-05-2026 VENITH ELECTROTECH PVT LTDMANOJ 0868726388 Imanoj132488@gmail.c [16-05-2026
PETITION IComm/93/2026 VS SHISHIR JAIPURIA KUMAR m
IBHAGAT(P),
20 IAPPLICATION U/SMisc DJ/885/2026 23-05-2026 ICLIX CAPITAL SERVICES PVT LTD|RAVI 0899522038 ravishankargargs5@gmf19-05-2026
151 CPC VS MEDOXLIFESCIENCES ISHANKAR lail.com
IGARG(P),
20 OBJECTION U/SOMP (COMM)/97/2026 23-05-2026 IRAJEEV VIJ VS KAMAL SARAFHUMRAZ BIR9968625931 lhumraznijjar@gmail.co [18-05-2026
34 OF JAND ORS ISINGH(P), m
IARBITRATION &
ICONCILIATION
IACT
20 [EXECUTION [Execution (Comm)/79/2026 [23-05-2026 ISPACE4 BUSINESS SOLUTION PVIITANUSHKA  [NOT AVAILABLE [NOT AVAILABLE 10-05-2026
PETITION ILTD VS DISTRICT ELECTIONJKOHLI(P),
IOFFICER (NEW DELHI) AND ORS
20 PETITION U/S 270MP (E) (COMM.)/11/2026 [23-05-2026 IFAMILY HEALTH CARE HOSPITAISIDDHARTH [9839211111 siddhartharora@live.co [19-05-2026
IOF ARBITRATION| [PVT. LTD. VS. ANSHUL JAIN JARORA Im
& CONCILIATION|
IACT
20 SECTION 9 OHKROMP (I) (COMM)/152/2026 [23-05-2026 IAXIS FINANCE LTD VS SANJAYASHISH 0312402821 INOT AVAILABLE 19-05-2026
IARBITRATION & ISHUKLA KUMAR
ICONCILIATION ISINGH(P),
IACT
20 IOBJECTION  U/SOMP (COMM)/99/2026 25-05-2026 [UNION OF INDIA VS M/S SHREEJAGJIT 0811501433 JAGJITKHARBANDA [30-04-2026
34 OH JASSOCIATES ISINGH(P), (@YAHOO.CO.IN
IARBITRATION &
ICONCILIATION
IACT
20 OBJECTION U/SOMP (COMM)/98/2026 25-05-2026 RAVI KUMAR VS TOYOTASONU 0871147124 sonukumars8@rediffm [19-05-2026
134 OH IFINANCIAL SERVICES INDIA LTD [KUMARI(P), lail.com
IARBITRATION &
ICONCILIATION
IACT
20 EXECUTION [Execution (Comm)/80/2026 [25-05-2026 ISTATE BANK OF INDIA VS KANTISALEHA INOT AVAILABLE [NOT AVAILABLE 17-05-2026
PETITION IRAM I[HAIDAR(P),
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PETITION U/SIOMP (T) (COMM)/2/2026 [25-05-2026 IM/S GODWIN AGRO PRODUCTSINAVNEET R(P),|9717123666 navneetlaw33z@gmail.c [25-05-2026
14/15 OH VS SMALL FARMERS AGRI m
IARBITRATION & IBUSINESS CONSORTIUM (SFAC)
ICONCILIATION
IACT
20 SECTION 9 OHOMP (I) (COMM)/156/2026 [26-05-2026 IGUPTA SHUTTERING HOUSE VSGURSAT 0811105891 INOT AVAILABLE 15-05-2026
IARBITRATION & [IPOOJA ENTERPRISES ISINGH
ICONCILIATION IVACHHER(P),
IACT
20 IAPPLICATION U/SMisc DJ/893/2026 26-05-2026 [UNION OF INDIA VS SWAGATMAJAVINASH 0871441764 lavinashtrivedi.legal@g [21-05-2026
151 CPC I[ENTERPRISES IKUMAR Imail.com
[TRIVEDI(P),
20 [EXECUTION [Execution (Comm)/81/2026 [26-05-2026 IREVEX PLASTICISERS PVT. LTD.,BHARAT 0013534938 bharat.gupta@outlook.if13-05-2026
PETITION IVS. HDM FASHIONS IGUPTA In
20 SUIT FORICS (COMM)/386/2026 26-05-2026 IRAGHUNATHJI FUELS OPC PVIPRAMOD 90958662828 INOT AVAILABLE 20-05-2026
RECOVERY ILTD VS SJSC BIOMAINING PVT|YADAV(P),
ILTD
20 ISUIT FOR|CS (COMM)/393/2026 29-05-2026 ISANJAY PARMAR VS RAJANSUBODH 9971817545 subodhjha.adv@gmail.cfi4-05-2026
RECOVERY IPILLAI KUMAR om
UHA(P),
20 SUIT FORICS (COMM)/391/2026 29-05-2026 ICENTRAL BANK OF INDIA VSRAJ PALB860904146 rajpalsingh88582@gmal20-05-2026
RECOVERY UYOTI ISINGH fil.com
RAWAT(P),
20 SUIT FORICS (COMM)/394/2026 29-05-2026 ICENTRAL BANK OF INDIA VSRAJ PALI8860904146 rajpalsingh88582@gmal20-05-2026
RECOVERY JANSH JAGGIA ISINGH fil.com
RAWAT(P),
20 PETITION U/S 29AIOMP (MISC)29-05-2026 ICANON INDIA PVT LTD VS AMITISAURABH 9873753702 saurav.khudania@gmai [1-05-2026
IOF ARBITRATION|[(COMM)/39/2026 ICOLOR PRINTS IKUMAR(P), l.com
& CONCILIATION|
IACT
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SECTION 9 OHROMP (I) (COMM)/157/2026 [29-05-2026 ADS CIVIL AND INTERIORSRAJEEV 9911792701 rajeevadv.shrivastava@ [22-05-2026
IARBITRATION & IPRIVATE LIMITED VS RUVIKISHRIVASTAVA( lgmail.com
ICONCILIATION IBUILDTECH PRIVATE LIMITED [P),
IACT
20 SUIT FORICS (COMM)/395/2026 29-05-2026 IPOONAM JK CHOPRA  VSNITIN 0891188839 Imittal782004@yahoo.c [19-05-2026
RECOVERY IPRATEEK NARANG IMITTAL(P), o.in
20 OBJECTION U/SOMP (COMM)/103/2026 29-05-2026 JUNION OF INDIA VS GIRISH BABUJARVIND 0810531258 INOT AVAILABLE 25-05-2026
134 OH| IGUPTA AND CO ISARASWAT(P),
IARBITRATION &
ICONCILIATION
IACT
20 SUIT FORICS (COMM)/392/2026 20-05-2026 INTERNATIONAL LAWKARAN INOT AVAILABLE [NOT AVAILABLE I25-05-2026
RECOVERY IAFFILIATES VS HEROMEBAHMANI(P),
ICOSMETICS BV AND ANR
20 EXECUTION [EXCOMM - Award by Arbj30-05-2026 JAXIS BANK LTD VS SHILPA IMAYANK 0873347330 Imayank_mahajanos@y[23-05-2026
PETITION IComm/96/2026 IMAHAJAN(P), lahoo.com
23 ISH. NARESH|SOUTH 12, New CourtlArbitration &OMP (I) (COMM)/1697/2026 [02/05/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf01.05.2026
IKUMAR Block-I IConciliation Act Vs SANDEEP KUMAR JANGRA(P), Imail.com
IMALHOTRA,
IDISTRICT
WUDGE(COMMERCI 12, New CourtfExecution Petition [ExXCOMM - Award by Arblo2/05/2026 SHRI SANJAY SHARMA Vs GTIMADAN  LAIJ9810693008 Imadanlal.ml@gmail.co [01.05.2026
AL COURT) Block-I IComm/60/2026 INFRASTRUCTURE LIMITED ISHARMA(P), Im
12, New CourtCommercial CivillCS (COMM)/249/2026 05/05/2026 IGlobal Medilife System Vs AkhileshRAJIV 0310906078 ladv.hansrajchauhan706{04.05.2026
Block-I Suit [Pandey [BAJAJ(P), (@gmail.com
12, New CourtCommercial CivillCS (COMM)/255/2026 08/05/2026 [Deepak MV Vs PSM Ventures andANSHUMAN(P)[9911373783 linfo@markshield.in 07.05.2026
Block-I Suit Ors ,
12, New CourtlExecution Petition [EXCOMM - Award by Arbjo8/05/2026 IPARIKSHIT CHITS PVT LTD VsSonu Vivek(P), [8377002210 ladvocate_hk@yahoo.co[07.05.2026
Block-I IComm/62/2026 ISUDHIR THAKUR Lin
12, New Court[Execution Petition [Execution (Comm)/79/2026 [11/05/2026 ISANJAY RELAN Vs COSMICRitik Malik(P), [9910639360 lexnyayaoffice@gmail.c [09.05.2026
Block-I IKITCHEN PVT LTD om
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12, IArbitration &OMP (I) (COMM)/1739/2026 [11/05/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate@gf09.05.2026
Block-I IConciliation Act Vs DEEPAK CONSTRUCTIONJANGRA(P), Imail.com

ICOMPANY 88822
12, New CourtCommercial CivilCS (COMM)/258/2026 11/05/2026 ICentral Bank of India Vs YogitajAnand vijoy(P), 9873413937 ladvrenuanand @gmail.c[09.05.2026
Block-I Suit [Kashyap Proprietor of Makeover m

[Beauty Salon and Fashion|

lAccessories
12, New CourtiCommercial CivilCS (COMM)/257/2026 11/05/2026 IMRS NAMITA SINGH Vs MRMilind Garg(P), 90560846436 finfo.prakashlegaladvise [09.05.2026
Block-I Suit INIKHIL GUPTA r@gmail.com
12, New CourtlExecution Petition [Execution (Comm)/81/2026 [12/05/2026 IDP World Rail Logistics Pvt Ltd VsiGautam 0340028113 sakshi@msslawchambe [11.05.2026
Block-I Orrionstars Inframart Pvt Ltd [Swarup(P), Irs.in
12, New Court[Execution Petition [EXCOMM - Award by Arbf15/05/2026 IGARGI CONSTRUCTIONMegha 0818345685 lamittrivediadvocate73 [14.05.2026
Block-I IComm/68/2026 ICORPORATION Vs GOVERNMENT|Gupta(P), (@gmail.com

JIOF NCT OF DELHI
12, New CourtCommercial CivillCS (COMM)/268/2026 15/05/2026 [Ram Kumar Vs Satpal Yadav ISakshi Arora(P),[7530950090 larorasakshioo8 @gmail.fi4.05.2026
Block-I Suit com
12, New CourtlArbitration &OMP (I) (COMM)/1759/2026 [15/05/2026 [PIRAMAL FINANCE LTD Vs ANANJAY 7030378800 lasaplegalandadvocates [14.05.2026
Block-I IConciliation Act ISUJEESH NANNAMBRA ISINGH(P), (@gmail.com
12, New CourtCommercial CivillCS (COMM)/275/2026 18/05/2026 IMANASH LIFESTYLE PRIVATEINAGESHWAR 0818823289 info@deyandkumhar.coft6.05.2026
Block-I Suit ILIMITED Vs PURPLLEHUTIKUMHAR(P), Im

ICONSULTAANTS LLP
12, New CourtlArbitration &IOMP (I) (COMM)/1764/2026 18/05/2026 IYES BANK LIMITED Vs SAKSHIANANJAY 7030378800 lasaplegalandadvocates [16.05.2026
Block-I IConciliation Act ISAKSHI ISINGH(P), (@gmail.com
12, New CourtiCommercial CivillCS (COMM)/274/2026 18/05/2026 IM/S SMALL FARMERS|Anmol 0871717254 lanmolpanwaroffice@g [16.05.2026
Block-I Suit JAGRIBUSINESS CONSORTIUM VsPanwar(P), Imail.com

IM S RAKSHA GINNING PRESSING]

ICOMPANY
12, New CourtlExecution Petition [M-Ex/8/2026 18/05/2026 IMS HONEY YARN Vs GDHIMANSHU [9910037222 lhimanshubuttan@gmai [16.05.2026
Block-I IMANGLAM EXIM PVT LTD IBUTTAN(P), l.com
12, New CourtlExecution Petition [EXCOMM - Award by Arbj18/05/2026 IHDB FINANCIAL SERVICESIDINESH 8376049807 lamaranth_rbc@yahoo.c16.05.2026
Block-I IComm/69/2026 ILIMITED Vs LAXMAN  SOJAIN(P), om

IDALBIRSINGH
12, New CourtArbitration &OMP (I) (COMM)/1789/2026 [20/05/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 [delhi.jangraadvocate@gf19.05.2026
Block-I IConciliation Act IVIPIN KUMAR UANGRA(P), Imail.com
12, New CourtlArbitration &OMP (I) (COMM)/1788/2026 [20/05/2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 delhi.jangraadvocate@gf19.05.2026
Block-I IConciliation Act JADIL NIZAMI SABRI JANGRA(P), Imail.com
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12, IArbitration &OMP (I) (COMM)/1791/2026 [21/05/2026 IPIRAMAL FINANCE LIMITED Vs|Prashant 0999691983 psrlawfirm2020@gmailf20.05.2026
Block-I IConciliation Act IMITHLESH DEVI Kumar(P), .com
12, New CourtlArbitration &OMP (I) (COMM)/1790/2026 [21/05/2026 IPIRAMAL FINANCE LIMITED VgPrashant 9999691983 psrlawfirm2020@gmailf20.05.2026
Block-I IConciliation Act JANOOP SINGH SIHAG [Kumar(P), .com
12, New Court[Execution Petition [Execution (Comm)/86/2026 [22/05/2026 [Deepak Yadav Vs Cospaces Optech|Darshan 0899233360 [darshansejwal@yahoo.i[21.05.2026
Block-I [Private Limited [Sejwal(P), In
12, New CourtCommercial CivillCS (COMM)/286/2026 22/05/2026 [HETTICH INDIA PVT LTD Vs M/SRUPAM 0910721966 rka.advocates@gmail.c [21.05.2026
Block-I Suit IKESHAV ENTERPRISES IKUMARI(P), jom
12, New CourtCommercial CivillCS (COMM)/285/2026 22/05/2026 [UNION BANK OF INDIA Vs LALIT|Sunil 954000991 ladvlalitkumar5700@g [21.05.2026
Block-I Suit [KUMAR RAINA IChoudhary(P), Imail.com
12, New CourtlArbitration &OMP (I) (COMM)/1805/2026 [25/05/2026 JAXIS BANK LTD Vs RAJINDER |ADV 0871040589 indolexlaw@gmail.com [23.05.2026
Block-I IConciliation Act ISINGH IDHEERAJ(P),
12, New CourtArbitration &OMP (I) (COMM)/1806/2026[25/05/2026 JAXIS BANK LTD Vs CHOTI DEVI [ADV 0871040589 indolexlaw@gmail.com [23.05.2026
Block-I IConciliation Act IDHEERAJ(P),
12, New CourtlArbitration &OMP (I) (COMM)/1807/2026 [25/05/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate @gf23.05.2026
Block-I IConciliation Act Vs JAVAHAR SINGH UANGRA(P), Imail.com
12, New CourtlArbitration &OMP (I) (COMM)/1808/2026[25/05/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf23.05.2026
Block-I IConciliation Act Vs DHARMENDRA KUMAR JANGRA(P), Imail.com
12, New CourtlArbitration &OMP (I) (COMM)/1804/2026[25/05/2026 AXIS BANK LTD Vs SATNAM |ADV 0871040589 indolexlaw@gmail.com [23.05.2026
Block-I IConciliation Act [KAUR IDHEERAJ(P),
12, New Courtl/Arbitration &OMP (I) (COMM)/1803/2026[25/05/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf23.05.2026
Block-I IConciliation Act Vs DEEPAK CONSTRUTIONPANGRA(P), Imail.com

ICOMPANY 78275
12, New CourtlArbitration &OMP (I) (COMM)/1802/2026[25/05/2026 JORIX CORPORATION INDIARRAJESH 0958726491 [delhi.jangraadvocate@gf23.05.2026
Block-I IConciliation Act [LIMITED Vs GURVIR SINGH NAGI JANGRA(P), Imail.com
12, New CourtCommercial CivillCS (COMM)/293/2026 25/05/2026 Kanvar Corporation Vs Verba Foods{Alok Pandey(P), 0958495050 ffice@avantamlegal.co [23.05.2026
Block-I Suit land Beverages Pvt 1td Im
12, New CourtCommercial CivilCS (COMM)/292/2026 25/05/2026 [Small Farmers Agri BusinessJATIN 0899818888 jatinjulkao7@outlook.c [23.05.2026
Block-I Suit IConsortium Vs MS GREENTECHYULKA(P), lom

JAGRO INDUSTRIES
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12, Commercial  CivillCS (COMM)/305/2026 26/05/2026 ISUNIL CHOUDHARY Vs MUNISHmanoj  kumarg211324585 Imanoj28gahlaut@gmailf25.05.2026
Block-I Suit ITYAGI lgahlaut(P), .com
12, New Court[Execution Petition [Misc DJ/324/2026 30/05/2026 [UCO BANK Vs Dilawar Singh/PRIYA 0811400314 ladvarunsharma2009@ [29.05.2026
Block-I [Sangwan ISHARMA(P), gmail.com
24 IMS. ANURADHASOUTH 6, New  CourtCommercial ICS (COMM) 244/2026 02.05.2026 ISTATE BANK OF INDIA VSSSHIV KUMARY811059032 shivktyagi@gmail.com [28.04.2026
ISHUKLA Block-I IKUNWAR PAL TYAGI
BHARDWAJ,
IDISTRICT
WUDGE(COMMERCI 6, New CourtCommercial IOMP (I) (COMM) 1704/2026 |02.05.2026 IDFC BANK LTD VS GAURAV[SANJEEV 9717028845 litigation@srcslegal.co [28.04.2026
AL COURT) Block-I IKUMAR IPATHAK m
6, New  CourtCommercial IOMP (1) (COMM) 1705/2026 [02.05.2026 IDFC BANK LTD VS SACHINSANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-I IGAJRAJ IPATHAK m
6, New  CourtCommercial IOMP (1) (COMM) 1706/2026 [02.05.2026 IDFC BANK LTD VS NAND LALSANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-I IDHAWAN IPATHAK m
6, New  CourtiCommercial IOMP (I) (COMM) 1707/2026 |02.05.2026 IDFC BANK LTD VS ANKUSH JAIN [SANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-I IPATHAK Im
6, New CourtCommercial IOMP (I) (COMM) 1708/2026 |02.05.2026 [IDFC BANK LTD VS KAMALSANJEEV 9717028845 litigation@srcslegal.co [28.04.2026
Block-I [BAGGA IPATHAK Im
6, New CourtiCommercial [EX. (COMM) 75/2026 04.05.2026 IANKUR TRADE LINKS VSBS RANA 0811539761 rana.digvijayt@gmail.c [21.04.2026
Block-I IPERVESH & ORS om
6, New CourtiCommercial IOMP (I) (COMM) 1717/2026 [04.05.2026 IYES BANK LTD VS BABLI BABLI  JANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-I ISINGH (@gmail.com
6, New  CourtiCommercial IOMP (I) (COMM) 1718/2026 |04.05.2026 AXIS BANK LTD VS GAURAVAVINASH 1145596482 avinash.adv@gmail.co [14.02.2026
Block-I IDIVEDI IKUMAR m
6, New  CourtCommercial ICS (COMM) 245/2026 04.05.2026 ICANARA BANK VS M/SINTHARIKA RAI (9811884579 ladv.niharikarai1109@g [30.04.2026
Block-I IKHANDELWAL TRADERS & ORS Imail.com
6, New  CourtCommercial IOMP (I) (COMM) 1723/2026 |05.05.2026 IM/S PIRMAL FINANCE CAPITALJRAJESH 0958726491 jangraadvocate@gmail. [30.04.2026
Block-I IVS MANOJ SUNDER JANGRA com
6, New  CourtCommercial ICS (COMM) 251/2026 06.05.2026 IGARG TRADING COMPANY VSROHAN 7827076060 legalrohan66@gmail.co [29.04.2026
Block-I IMUSCLEGRID INDUSTRIES PVTISANDAL Im
ILTD
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6, ICommercial IOMP (COMM) 14/2026 06.05.2026 IGTL INFRASTRUCTURE LTD VSINAKUL 0873485820 nakul.gandhi@nglawch [05.05.2026
Block-I ISANJAY SHARMA IGANDHI lambers.com
6, New  CourtCommercial IOMP (I) (COMM) 1740/2026 [11.05.2026 IYES BANK LTD VS SAVITA SURASANJEEV 0717028845 litigation@sreslegal.co [05.05.2026
Block-I INAIK IPATHAK m
6, New  CourtCommercial IOMP (I) (COMM) 1741/2026 [11.05.2026 IYES BANK LTD VS ZEESHANISANJEEV 9717028845 litigation@srcslegal.co [05.05.2026
Block-I IKHAN IPATHAK m
6, New  CourtCommercial IOMP (I) (COMM) 1742/2026 [11.05.2026 YES BANK LTD VS WASEEM|SANJEEV 0717028845 litigation@sreslegal.co [05.05.2026
Block-I JAKRAM SAIFT IPATHAK m
6, New CourtCommercial [EX. COMM AWARD BY ARB|12.05.2026 AXIS BANK LTD VS UTKARSHMAYANK 0873347330 Imayank_mahajano5@y[06.05.2026
Block-I ICOMM 65/2026 ISHARMA IMAHAJAN(P), lahoo.com
6, New  CourtCommercial ICS (COMM) 260/2026 12.05.2026 [KAPOOR SONS & CO VS STATESS GOEL 0810100554 s.goel6@yahoo.com 05.05.2026
Block-I IBANK OF INDIA & ORS
6, New  CourtCommercial ICS (COMM) 263/2026 13.05.2026 ICENTRAL BANK OF INDIA VS M/SISUNIL KUMAR{7599775566 cplslegal@gmail.com  [02.05.2026
Block-I JARTV ENTERPRISES & ORS IPANDEY
6, New CourtCommercial [EX COMM AWARD BY ARB|13.05.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [30.04.2026
Block-I ICOMM 66/2026 ISHREEDEV SINGH SOLANKI JANGRA com
6, New CourtiCommercial IOMP (I) (COMM) 1749/2026 [13.05.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [09.05.2026
Block-I IMADAN KUMARA THAKUR JANGRA com
6, New CourtiCommercial IOMP (I) (COMM) 1750/2026 [13.05.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. |09.05.2026
Block-I LALJEE RAM MEENA JANGRA com
6, New  CourtiCommercial [EX COMM 82/2026 13.05.2026 ASHWANI KUMAR VS NINTHMANISH 0211732975 adv.jatinkumar@gmail. [27.04.2026
Block-I IDIMENSION RESORTS UMAR com
6, New  CourtCommercial ICS (COMM) 269/2026 15.05.2026 IDEVKI DEVI FOUNDATION VS MD|VINOD KUMAR 9999976632 IVINOD411@GMAIL.CO|07.05.2026
Block-I IFIROZ KHAN & ANR IM
6, New  CourtCommercial ICS (COMM) 270/2026 15.05.2026 JAWFIS SPACE SOLUTIONS LTD VSAMBER 0810066903 JAamber@qamaruddin.i [11.05.2026
Block-I ICOLLEGEDUNIA WEB PRIVAEQAMARUDDIN In

ILTD
6, New  CourtCommercial ICS (COMM) 271/2026 15.05.2026 [ROYAL ENGINEERINGK.B UPADHYAY|9810655095 ladvocatiajudex@gmail. [12.05.2026
Block-I ICONSULTANCY PVT LTD V§ com

[ROYAL SHIELD TECHNOLOGIES]

INDIA PVT LTD
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6, ICommercial IOMP (I) (COMM) 1761/2026 [16.05.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-I IVISHAL SHARMA ISINGH (@gmail.com
6, New  CourtCommercial IOMP (I) (COMM) 1762/2026 (16.05.2026 IPIRAMAL FINANCE LTD VS MOHDANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-I ISHARIF ISINGH (@gmail.com
6, New  CourtCommercial IOMP (I) (COMM) 1782/2026 [20.05.2026 YES BANK LTD VS AMANANANJAY 7455023130 lasaplegalandadvocates [15.05.2026
Block-I WOGINDER SINGH ISINGH (@gmail.com
6, New  CourtCommercial IOMP (1) (COMM) 1783/2026 [20.05.2026 IYES BANK LTD VS ANURAGANANJAY 7455023130 lasaplegalandadvocates [15.05.2026
Block-I ICHAUDHARY ISINGH (@gmail.com
6, New  CourtCommercial IOMP (1) (COMM) 1784/2026 [20.05.2026 IYES BANK LTD VS AFROJ KHAN |ANANJAY 7455023130 lasaplegalandadvocates [15.05.2026
Block-I ISINGH (@gmail.com
6, New  CourtCommercial IOMP (1) (COMM) 1785/2026 [20.05.2026 IYES BANK LTD VS ASHISHANANJAY 7455023130 lasaplegalandadvocates [15.05.2026
Block-I IDALBIR SINGH ISINGH (@gmail.com
6, New  CourtCommercial ICS (COMM) 281/2026 20.05.2026 IPANKAJ GROVER VS M/S BLUEANKUR 0871777769 locean.laws@gmail.com [18.05.2026
Block-I ISAPPHIRE HEALTHCARE PVT LTDJAGGARWAL
6, New CourtCommercial IOMP (I) (COMM) 1792/2026 [21.05.2026 IM/S VEER AUTOLINKS VS EICHERUTKARSH 7007162922 ladvutkarshbhatt@gmaill20.05.2026
Block-I IMOTORS & ORS BHATT .com
6, New CourtiCommercial IOMP (I) (COMM) 1793/2026 [22.05.2026 IM/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [19.05.2026
Block-I IDUNGER SINGH JANGRA com
6, New CourtiCommercial IOMP (I) (COMM) 1794/2026 [22.05.2026 IM/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [19.05.2026
Block-I ISEEMA KALSHAN JANGRA com
6, New  CourtiCommercial IOMP (I) (COMM) 1795/2026 [22.05.2026 IM/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. 19.05.2026
Block-I JABHISHEK ARORA JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1796/2026 [22.05.2026 IM/S PIRAMAL FINANCE LTD VSPRASHANT 9999691983 psrlawfirm2020@gmailf19.05.2026
Block-I IANAMIKA SATYAPRAKASHIKUMAR L.com

IPANDEY
6, New  CourtCommercial [EX (COMM) 87/2026 22.05.2026 [UNION BABK OF INDIA VS BAILUJITENDER 0810197621 jitendergargadv@gmail.12.05.2026
Block-I IGOPAL IGARG com
6, New  CourtiCommercial [EX COMM AWARD BY ARB[]23.05.2026 IAXIS BANK LTD VS DHARMVEERMAYANK 0873347330 Imayank_mahajano5@y|14.05.2026
Block-I ICOMM 70/2026 ISINGH IMAHAJAN(P), lahoo.com
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6, ICommercial [EX COMM AWARD BY ARB[]23.05.2026 AXIS BANK LTD VS SARITAIMAYANK 0873347330 Imayank_mahajanos@y12.05.2026
Block-I ICOMM 71/2026 TUTEJA IMAHAJAN(P), lahoo.com
6, New  CourtCommercial ICS (COMM)291/026 23.05.2026 ICANARA BANK VS RENUKAANIMESH 8585909400 legal.gabaanimesh@gm [12.05.2026
Block-I ISINGH KUMAR GABA lail.com
6, New  CourtCommercial IOMP (COMM) 16/2026 25.05.2026 ISMALL FARMERS AGRI BUSINESSVED PRAKASH|9350170768 edgauradv@gmail.com(19.05.2026
Block-I ICONSORTIUM Vs CANVASIGAUR

INTEGRATED COLD CHAIN|

ISERVICES
6, New  CourtCommercial ICS (COMM) 296/2025 25.05.2026 JASHANK GUPTA VS MANISHSHUBHAM 9953139325 shubhamguptaadvocate [21.05.2026
Block-I IGAUR IGUPTA (@gmail.com
6, New  CourtCommercial ICS (COMM) 297/2026 25.05.2026 V. K ENTERPRISES VS KAKAARUN KUMARP650500827 ladvarunassija@gmail.c [20.05.2026
Block-I IBAZAR PVT LTD JASSIJA om
6, New  CourtCommercial ICS (COMM) 298/2026 25.05.2026 [UNION BANK OF INDIA VSLALIT KUMAR 9540009991 ladvlalitkumar5700@g [21.05.2026
Block-I RAKESH KUMAR, PROP GOPAL Imail.com

ISHAH SWEETS & FAST FOOD
6, New  CourtCommercial ICS (COMM) 303/2026 26.05.2026 JALETHIA INFOTEL PVT LTD VSRAJAN 9990666940 rajanmalhotraandassocif20.05.2026
Block-I IMANISH PATLE IMALHOTRA late@gmail.com
6, New CourtCommercial ICS (COMM) 304/2026 26.05.2026 [UNION BANK OF INDIA VS M/SYJITENDER 0810197621 jitendergargadv@gmail.[22.05.2026
Block-I INAITIK ENTERPRISES IGARG com
6, New CourtiCommercial OMP (MISC) (COMM)[26.05.2026 INOUS BRAND SOLUTIONS PVTRAVINDRA 0310804503 ravi5882@gmail.com [21.05.2026
Block-I 8/2026 ILTD VS RAHEJA DEVELOPERSNATH

ILTD IPRATEEK
6, New CourtiCommercial IOMP (I) (COMM) 1815/2026 [26.05.2026 JAXIS BANK LTD VS KAJAL RAI ISUNITA SINGH |9210585331 indolexlaw@gmail.com [22.05.2026
Block-I
6, New  CourtiCommercial IOMP (I) (COMM) 1816/2026 [26.05.2026 AXIS BANK LTD VS ARVIND|SUNITA SINGH |9210585331 indolexlaw@gmail.com [22.05.2026
Block-I IKUMAR
6, New  CourtCommercial IOMP (I) (COMM) 1817/2026 [26.05.2026 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 Pangraadvocate@gmail.[22.05.2026
Block-I ISADDAM HUSSAIN JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1818/2026 [26.05.2026 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 Pangraadvocate@gmail.[22.05.2026
Block-I ITASMINA KHATUN JANGRA com
6, New  CourtiCommercial IOMP (I) (COMM) 1819/2026 [26.05.2026 [IFL HOME FINANCE LTD VSINIRAJKUMAR 9811306559 INIRAJKUMAR1976 @G [25.05.2026
Block-I ITRUHOME FINANCE LTD IMAIL.COM
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17, ICommercial IOMP (I) (COMM.)/1719/2026/|04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I Vs S R INFRA UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial lOMP (Dj04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I (COMM.)/1720/2026 Vs RANDHIR KUMAR UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial JIOMP (I) (COMM.)/1721/2026(04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I Vs NARAYAN SINGH UJANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (1) (COMM.)/1722/2026/04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I Vs BALBIR UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial ICS (COMM)/247/2026 05-05-2026 [Punjab National Bank Vs BrahamRAM NIWAS &9560026079 ladv.ramlegal @gmail.co [30/04/2026
Block-I Singh JASSOCIATES Im
17, New CourtCommercial ICS (COMM)/248/2026 05-05-2026 HETTICH INDIA PVT ITD VsRUPAM 9910721966 rka.advocates@gmail.c [21/04/2026
Block-I FINEMAKE TECHNOLOGIES PVIKUMARI om

ILTD

17, New CourtCommercial ICS (COMM)/252/2026 05-05-2026 INEERAJ CHAUDHARY Vs THANDIJYOTI 8447451189 iyotitamber@gmail.com{o4/05/2026
Block-I RAM MEENA
17, New CourtCommercial OMP (Dj05-05-2026 [DFC FIRST BANK LTD Vs POOJAISANJEEV 9717028845 litigation@srcslegal.co [28/04/2026
Block-I (COMM.)/1724/2026 IRAM JATAN IPATHAK Im
17, New CourtCommercial IOMP (I) (COMM.)/1725/2026/|05-05-2026 [IDFC FIRST BANK LTD Vs PAWAN|SANJEEV 0717028845 litigation@srcslegal.co [28/04/2026
Block-I ISRIVASTAVA IPATHAK Im
17, New CourtCommercial OMP (Djo5-05-2026 [DFC FIRST BANK LTD Vs MOHIT [SANJEEV 0717028845 litigation@srcslegal.co [28/04/2026
Block-I (COMM.)/1726/2026 ILUTHRA IPATHAK m
17, New CourtiCommercial IOMP (I) (COMM.)/1727/2026/|05-05-2026 [IDFC FIRST BANK LTD Vs BALBIRSANJEEV 0717028845 litigation@srcslegal.co [28/04/2026
Block-I ISINGH IPATHAK m
17, New CourtCommercial Misc DJ/273/2026 06-05-2026 [Borderfree Cuisines LLP Vs AzimuthlUDIT MEHRA [9460161348 udit.tslo@gmaol.com [05/05/2026
Block-I [Business on Wheels Private Limited
17, New CourtCommercial IOMP (I) (COMM.)/1733/2026/07-05-2026 YES BANK LIMITED Vs SVPSANJEEV 9717028845 litigation@sreslegal.co [05/05/2026
Block-I INDUSTRIES LIMITED IPATHAK Im
17, New CourtiCommercial OMP (Djo7-05-2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.co [28/04/2026
Block-I (COMM.)/1730/2026 [HARJEET SINGH IPATHAK Im
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17, ICommercial IOMP (I) (COMM.)/1731/2026/07-05-2026 [IDFC FIRST BANK LTD Vs NEERAJISANJEEV 0717028845 litigation@sreslegal.co [28/04/2026
Block-I IRAMESH KUMAR IPATHAK Im
17, New CourtCommercial IOMP (I) (COMM.)/1732/2026/07-05-2026 IDFC FIRST BANK LTD Vs NAVEEN|SANJEEV 0717028845 litigation@srcslegal.co [28/04/2026
Block-I IKUMAR IPATHAK m
17, New CourtCommercial ICS (COMM)/254/2026 07-05-2026 IM/S A K ENTERPRISES Vs M/SR.V. SINGH 9212734209 rvsingh1968 @gmail.co |05/05/2026
Block-I [HANUMAN BRICKS FIELD AND| m

JANR
17, New CourtCommercial lOMP (Dj08-05-2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119, lashish@agcpartners.co. [05/05/2026
Block-I (COMM.)/1738/2026 ISHESHMANI RAJENDRA IKUMAR 0811517810 fin

IGUPTA(P)

17, New CourtCommercial [Ex.COMM - Award by Arb.08-05-2026 JAir Works India Engineering PrivateABHAY 0625713325 communications@abinifo5/05/2026
Block-I IComm./63/2026 [Limited Vs Affordable InfrastructureACHITRAVANS tolegal.in

land Housing Projects Pvt Ltd HI
17, New CourtiCommercial Misc DJ/280/2026 08-05-2026 IVIRENDER KUMAR Vs SHANTIP.Pankaj 0810024127 pankaj24127@yahoo.co [07/05/2026
Block-I IDEVELOPERS m
17, New CourtCommercial IOMP (I08-05-2026 [FFCO KISAN FINANCE LTD VS/ASHISH 0999183119, lashish@agcpartners.co. [05/05/2026
Block-I (COMM.)/1738/2026 ISHESHMANI RAJENDRA [KUMAR 0811517810 fin

IGUPTA(P)

17, New CourtCommercial ICS (COMM)/261/2026 12-05-2026 Agrim Wholesale Pvt ltd Vs Titan|SAHIL 7417519996 sns.legalassociates@gm [28/04/2026
Block-I [[nfracon LLP JAGARWAL lail.com
17, New CourtCommercial OMP (D12-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 lo7/05/2026
Block-I (COMM.)/1744/2026 Vs DEEPAK  CONSTRUCTIONPANGRA(P) jangraadvocate@gmail.

ICOMPANY 86867 lcom
17, New CourtCommercial IOMP (I) (COMM.)/1751/2026[13-05-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 l09/05/2026
Block-I JANIL, KUMAR UANGRA(P) jangraadvocate@gmail.

com

17, New CourtiCommercial Misc DJ/289/2026 13-05-2026 IBHHANU BHASKAR Vs ARUN RAJINAVEEN 0560940007 [Kbhadana4s@gmail.co [11/05/2026
Block-I ICHAUDHARY IBADANA m
17, New CourtCommercial OMP MISC.15-05-2026 IMS GAYTRI INTERNATIONAL VsMUKESH 0810346487 Imukeshkjaj@gmail.comfi3/05/2026
Block-I (COMM.)/7/2026 IM/S BSNL (HISAR) UMAR
17, New CourtCommercial IOMP (Dj15-05-2026 IPIRAMAL FINANCE LTD VsAnanjay Singh [7455023130 lasaplegalandadvocates [14/05/2026
Block-I (COMM.)/1760/2026 ABDUL Qayyum (@gmail.com
17, New CourtCommercial ICS (COMM)/272/2026 15-05-2026 Small Farmers Agri Businessjatin Julka 0899818888 jatinjulkao7@outlook.c [11/05/2026
Block-I IConsortium Vs MS om

IMAHALINGESHWAR
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17, ICommercial [Execution (Comm.)/84/2026 [18-05-2026 JOUTLOOK PUBLISHING INDIA 0873109672 mail@curaelegal.com [15/05/2026
Block-I IPVT LTD Vs R R Solution Through|

lits Proprietor Mukul Vashisht
17, New CourtCommercial ICS (COMM)/279/2026 19-05-2026 Veerji Restaurant Private Limited Vs|Nihit Nagpal  [9818202368 litigation@ssrana.com [15/05/2026
Block-I [Heer Ji Malai Chaap Wale
17, New CourtCommercial ICS (COMM)/280/2026 19-05-2026 [Hariom Metals Pvt Ltd Vs VRIMrityunjay 0286598207 ladmin@lawgicalassocia [13/05/2026
Block-I [Logistics Ltd [Saraswat tes.com
17, New CourtCommercial IOMP (1) (COMM.)/1767/2026[19-05-2026 IYES BANK LIMITED Vs MANOJ|Ananjay Singh [7455023130 lasaplegalandadvocates [16/05/2026
Block-I ICHAND (@gmail.com
17, New CourtCommercial lOMP (Dj19-05-2026 IYES BANK LIMITED Vs ANIL JAIN |Ananjay Singh [7455023130 lasaplegalandadvocates [15/05/2026
Block-I (COMM.)/1768/2026 (@gmail.com
17, New CourtCommercial lOMP (Dj19-05-2026 IYES BANK LIMITED VslAnanjay Singh 7455023130 lasaplegalandadvocates [15/05/2026
Block-I (COMM.)/1769/2026 TEJESHWARI KAPOOR (@gmail.com
17, New CourtCommercial [Execution (Comm.)/85/2026 [21-05-2026 IM/S AMRITA TRAVELS Vs CENTREJAnil Dagar 0811570337 lanildagaradv@gmail.co [16/05/2026
Block-I [FOR DEVELOPMENT OH m

TELEMATICS
17, New CourtCommercial ICS (COMM)/284/2026 21-05-2026 [Union Bank of India Vs Aman KumarfJitendra Garg 9810197621 jitendergargadv@gmail.16/05/2026
Block-I com
17, New CourtCommercial IOMP (COMM.)/15/2026 22-05-2026 IMS METRICS APPLICATIONS VSSHAHILRAO (999902581 sahllrao45S@gmaH.co [18/05/2026
Block-I ISNAP ON TOOLS PRIVATE]

ILIMITED
17, New CourtCommercial ICS (COMM)/289/2026 22-05-2026 IPACE CREATION Vs ANAYAJAMARENDRA 9599801188 globalvisionlawoffice@ [16/05/2026
Block-I [POLYCOATERS [KUMAR DUBEY] gmail.com
17, New CourtiCommercial ICS (COMM)/290/2026 22-05-2026 IPUNJAB NATIONAL BANK VsM K Arora 0910337392 Imkarorai1@yahoo.com [16/05/2026
Block-I IYOGESH CHAND
17, New CourtCommercial OMP (Dj22-05-2026 [IDFC FIRST BANK LTD Vs GAURAVISANJEEV 0717028845 litigation@srceslegal.co [21/05/2026
Block-I (COMM.)/1800/2026 IKUMAR IPATHAK Im
17, New CourtCommercial ICS (COMM)/299/2026 25-05-2026 YOTECH INFOCOM PRIVATEJUDAY KUMAR [8882303942 advudaykumar@gmail. [21/05/2026
Block-I ILIMITED Vs ISLATE| com

ITECHNOLOGIES PRIVATE]

ILIMITED
17, New CourtiCommercial ICS (COMM)/300/2026 25-05-2026 [Hemant Wadhwa Vs Deepa Rajpal [NARENDER  [9818983888 Inkadvocate2003@gmai [21/05/2026
Block-I KUMAR l.com
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17, New ICommercial ICS (COMM)/301/2026 25-05-2026 [Union Bank of India Vs DhairyayITENDRA 9810197621 jitendergargadv@gmail.18/05/2026
Block-I [Pratap Singh IGARG com
17, New CourtCommercial JOMP (I) (COMM.)/1821/2026{26-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 22/05/2026
Block-I Vs JAGTAR SINGH UANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (D|30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/05/2026
Block-I (COMM.)/1830/2026 Vs DEEPAK  CONSTRUCTIONJANGRA(P) jangraadvocate@gmail.
ICOMPANY 78276 com
17, New CourtCommercial IOMP (1) (COMM.)/1831/2026[30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/05/2026
Block-I Vs ASHIF MUSTAKH UANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (D30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/05/2026
Block-I (COMM.)/1832/2026 Vs NIRMAL SINGH UANGRA(P) jangraadvocate@gmail.
com
17, New CourtiCommercial OMP (I)30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/05/2026
Block-I (COMM.)/1833/2026 Vs RAKSHIT UANGRA(P) jangraadvocate@gmail.
com
26 ISH. SUDESH[SOUTH 29, New CourtCommercial IOMP (I) (COMM)/1699/2026|02/05/2026 YES BANK LTD Vs MAHESHANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
[KUMAR, DISTRICT] Block-1T ICHAND ISINGH(P), (@gmail.com
WJUDGE(COMMERCI
JAL COURT)
29, New CourtCommercial IOMP (I) (COMM)/1702/2026 |02/05/2026 YES BANK LTD Vs MOHDANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-IT ISHAHNAWAZ ISINGH(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1700/2026/02/05/2026 IYES BANK LTD Vs SURENDRAANANJAY 17455023130 lasaplegalandadvocates [28.04.2026
Block-II ISINGH ISINGH(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1703/2026 |02/05/2026 IYES BANK LTD Vs SURENDRAANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-II ISINGH ISINGH(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1701/2026 |02/05/2026 IYES BANK LTD Vs USHA DEVI IANANJAY 7455023130 lasaplegalandadvocates [28.04.2026
Block-IT ISINGH(P), (@gmail.com
29, New CourtCommercial ICS (COMM)/243/2026 02/05/2026 ISHANTI PRASAD Vs M/S BEINGAYYUB AHMED[9212661342, layyubahmad @gmail.co [30.04.2026
Block-II IBARTER INDIA PVT LTD AND ORS] 0811661342 m
29, New CourtCommercial [EXCOMM - Award by Arbjo7/05/2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR{9990659331 kmpspartner@gmail.co [05.05.2026
Block-II IComm/61/2026 IGURDEEP SINGH ISINHA(P), Im
29, New CourtiCommercial IOMP (I) (COMM)/1734/2026 |07/05/2026 YES BANK LTD Vs SURESH|SANJEEV 0717028845 litigation@sreslegal.co [05.05.2026
Block-II ISHYAM LAL IPATHAK(P), Im
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29, New ICommercial [EXCOMM - Award by Arbjo8/05/2026 IM/S PARIKSHIT CHITS PVT LTDH. K. Tolani 8377002210 ladvocate_hk@yahoo.co[06.05.2026
Block-1T IComm/64/2026 Vs SUDHIR THAKUR AND ORS Lin
29, New CourtCommercial [Execution (Comm)/78/2026 [08/05/2026 IM/S DARSHANA AGRO Vs M/SANIS 0971412326, Imohd.anishg62@gmail.[07.05.2026
Block-IT ISUN SPOT CAFE PVT LTD ANDMOHAMMAD [7011889400 com

IORS
29, New CourtCommercial ICS (COMM)/259/2026 11/05/2026 [EMU LINES PRIVATE LIMITED VslUday Kumar(P), 8882303942, ladvudaykumar@gmail. [07.05.2026
Block-IT ISREERAMULU YALLABAND]] 0810868162 com

(PROP OF R R ENTERPRISES)
29, New CourtCommercial IOMP (I) (COMM)/1743/2026 [12/05/2026 IYES BANK LTD Vs YADAV GOODSISANJEEV 9717028845 litigation@srcslegal.co [11.05.2026
Block-1T ICARRIER IPATHAK(P), m
29, New CourtCommercial ICS (COMM)/262/2026 13/05/2026 ISMALL FARMERS AGRI BUSINESSJATIN 0899818888, jatinjulkaoy@outlook.c [11.05.2026
Block-II ICONSORTIUM Vs M/S SINGLAJULKA(P), 0997332040 om

IGAUR AND OIL MILL AND ORS
29, New CourtCommercial [Execution (Comm)/83/2026 [13/05/2026 [FFCO-MC CROP SCIENCE PVTShubham 0407223688 shubhamsaigal @pinnacft1.05.2026
Block-IT ILTD Vs SREE SURYA AGRO[Saigal(P), lelaw.in

ICHEMICALS
29, New CourtCommercial ICS (COMM)/266/2026 14/05/2026 IMOHIT JINDAL Vs MAMTA DEVI [Manoj Kumarg555769993, ladvmanojjha@gmail.co [12.05.2026
Block-IT Uha(P), 0350807852 Im
29, New CourtCommercial ICS (COMM)/265/2026 14/05/2026 ILOYALTY SOLUTIONS ANDfSiddharth 8080989023 ladvsiddharthacharya@ [13.05.2026
Block-IT IRESEARCH PVT LTD VsPraveen Acharya gmail.com

IEXPEDIENT HEALTHCARE

IMARKETING PVT LTD|
29, New CourtiCommercial IOMP (I) (COMM)/1755/2026 [15/05/2026 IPIRAMAL FINANCE LIMITED Vs ANANJAY 17455023130 lasaplegalandadvocates [14.05.2026
Block-II [Rishi Gupta ISINGH(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1754/2026 [15/05/2026 IPIRAMAL FINANCE LIMITED Vs ANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-II IShiril Kumar ISINGH(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1753/2026 [15/05/2026 IPIRAMAL FINANCE LIMITED Vs ANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-II IKASIM ISINGH(P), (@gmail.com
29, New CourtCommercial IOMP (I) (COMM)/1756/2026 [15/05/2026 IPIRAMAL CAPITAL AND HOUSINGANANJAY 7455023130 lasaplegalandadvocates [14.05.2026
Block-IT [FINANCE LIMITED Vs Pravinsinh|SINGH(P), (@gmail.com

IGhanshyamsinh Vaghela
29, New CourtCommercial [EXCOMM - Award by Arbfi5/05/2026 AXIS BANK LTD Vs ABHISHEKMAYANK 0873347330 Imayank_mahajano5@y|14.05.2026
Block-II IComm/67/2026 IPANDEY IMAHAJAN(P), lahoo.com
29, New CourtiCommercial ICS (COMM)/276/2026 18/05/2026 [PUNJAB NATIONAL BANK Vs OM|Indra Narain(P),j0311824970 associatenarayan29@g [15.05.2026
Block-II IPRAKASH (PROP OF M/S ALLIED Imail.com

IMETALS AND CABLES)
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29, New ICommercial IOMP (I) (COMM)/1770/2026 [19/05/2026 JAXIS BANK LTD Vs RAVI SHARMA [Shobha 9711903733 srshobhagupta@gmail.cfi8.05.2026
Block-II IGupta(P), m
29, New CourtCommercial IOMP (I) (COMM)/1787/2026 [20/05/2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [18.05.2026
Block-IT IPVT LTD Vs NARINDER KUMAR JANGRA(P), com
29, New CourtCommercial ICS (COMM)/282/2026 20/05/2026 [UNION BANK OF INDIA Vglitendra 0810197621 jitendergargadv@gmail [18.05.2026
Block-II IYADAVENDRA RAI AND ANR Garg(P), com
29, New CourtCommercial IOMP (I) (COMM)/1781/2026 [20/05/2026 IM/S FINGROW CAPITAL PVT LTDJITENDRA 0911354578 jkschauhan@rediffmail.|18.05.2026
Block-IT Vs M/S ASHOK INDUSTRIES ANDKUMAR com

IORS ISINGH(P),
29, New CourtCommercial IOMP (1) (COMM)/1786/2026 [20/05/2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [19.05.2026
Block-II Vs VIMLESH KUMAR GUPTA UANGRA(P), com
29, New CourtiCommercial IJARBTN/557/2026 20/05/2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 09058726491 jangraadvocate@gamil. [19.05.2026
Block-IT Vs SHEETAL JOSHI UANGRA(P), com
29, New CourtCommercial ICS (COMM)/287/2026 22/05/2026 IM/S NARAIN INFRATECH Vspaugust kumarngs582682915, raiaugust8 @gmail.com [21.05.2026
Block-11 IVIKAS BANSAL (SOLE PROP ORrai(P), 18146458551

IM/S VIKAS BANSAL)
29, New CourtCommercial IOMP (I) (COMM)/1812/2026 [25/05/2026 JAXIS BANK LTD Vs DALEEP [Sunita Singh(P),[9871040589, indolexlaw@gmail.com [22.05.2026
Block-II ISINGH 0210585331
29, New CourtiCommercial IOMP (I) (COMM)/1813/2026 [25/05/2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [22.05.2026
Block-II IPVT LTD Vs VIMAL KUMAR JANGRA(P), com
29, New CourtiCommercial IOMP (I) (COMM)/1811/2026 [25/05/2026 JAXIS BANK LTD Vs SHAHID [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [22.05.2026
Block-II 0210585331
29, New CourtiCommercial ICS (COMM)/295/2026 25/05/2026 IMOOL CHAND Vs ALL INDIADeepak Kumar [9898600506 [deepakkumaro506 @gmf22.05.2026
Block-IT INSTITUTE OF MEDICAL lail.com

ISCIENCES AND ANR
29, New CourtCommercial IOMP (I) (COMM)/1814/2026 [26/05/2026 [IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srceslegal.co [24.05.2026
Block-1T ISHWETA MALHOTRA IPATHAK(P), m
29, New CourtCommercial ICS (COMM)/302/2026 26/05/2026 ISUNIL CHOUDHARY Vs POONAM [manoj  kumarg211324585, Imanoj28gahlaut@gmailf24.05.2026
Block-II lgahlaut(P), 0717266278 .com
29, New CourtiCommercial ICS (COMM)/306/2026 29/05/2026 ISTATE BANK OF INDIA Vs IDRISH|Shiv kumarjo811059032, shivktyagii@gmail.com [25.05.2026
Block-II (DECEASED) THROUGH LRs [Tyagi(P), 0643242952
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27 ISH. LOKESHISOUTH ko, New ICommercial [Execution (Comm)/74/2026 |02-05-2026 Kapoor Sons And Co Vs DelhjSurinder Goel (9810100554 s.goel6@yahoo.com 30-04-2026

[IKUMAR SHARMA,|| Block-1T lacademy academy medical of science

IDISTRICT

WUDGE(COMMERCI

IAL COURT)
Mo, New CourtiCommercial IOMP (I) (COMM)/1698/2026/02-05-2026 KOLABA COFFEE ROASTERS Vs|Gaurav Puri(P), 0833947824 glsawoffices@gmail.co [29-04-2026
Block-II ISUNITA TREHAN Im
kho, New CourtCommercial IOMP (I) (COMM)/1709/2026 |04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 9958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs RAMCHANDRA SINGHPANGRA(P), com

IRAJPUROHIT

ko, New CourtiCommercial JOMP (I) (COMM)/1710/2026 [04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs ASHOK KUMAR UANGRA(P), com
ko, New CourtCommercial IOMP (I) (COMM)/1711/2026 |04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs HARIOM UANGRA(P), com
ko, New CourtiCommercial IOMP (1) (COMM)/1712/2026 |04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-IT Vs PRATAP SINGH UANGRA(P), com
ko, New CourtiCommercial JOMP (I) (COMM)/1713/2026 [04-05-2026 IYES BANK LIMITED Vs PREMJANANJAY 0455023130 lasaplegalandadvocate@[29-04-2026
Block-II IBABU SHARMA ISINGH(P), lgmail.com
kho, New CourtCommercial IOMP (I) (COMM)/1714/2026 |04-05-2026 IYES BANK LIMITED Vs USHA DEVIANANJAY 0455023130 lasaplegalandadvocate@[29-04-2026
Block-IT ISINGH(P), gmail.com
Mo, New CourtiCommercial JIOMP (I) (COMM)/1715/2026 [04-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs RAVINDER RAJBIR SINGH JANGRA(P), com
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ko, New ICommercial IOMP (I) (COMM)/1716/2026 |04-05-2026 JAXIS BANK LTD Vs RIZWANA IShobha 0811192158 srshobhagupta@gmail.cjo2-05-2026
Block-II IGupta(P), m
Mo, New CourtiCommercial ICS (COMM)/246/2026 05-05-2026 IHETTICH INDIA PVT LTD Vs MSRUPAM 9910721966 rkaadvocates@gmail.co [30-04-2026
Block-11 [RAWWOOD [KUMARI(P), m
kho, New CourtCommercial ICS (COMM)/250/2026 06-05-2026 [POOJA ELECTRIC CO Vs DILIP|Vikas Khera(P), [7834897828 info@lexlos.com l02-05-2026
Block-IT IKUMAR TRADING AS SANGAM]

[ELECTRICALS
ko, New CourtCommercial ICS (COMM)/253/2026 07-05-2026 IBRIJ KALRA Vs TARUNAAKASH 8800996289 info@aspartnersco.in  [30-04-2026
Block-1T JAGGARWAL KHATTAR(P),
ko, New CourtCommercial [Execution (Comm)/76/2026 [07-05-2026 [Union Bank of India Vs. Karan PJitendra 0810197621 jitendragargadv@gmail [28-04-2026
Block-II Garg(P), lcom
ko, New CourtiCommercial IOMP (1) (COMM)/1735/2026 |07-05-2026 IYES BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.co [05-05-2026
Block-IT IYOGENDRA KUMAR IPATHAK(P), m
ko, New CourtCommercial IOMP (I) (COMM)/1736/2026 |07-05-2026 IYES BANK LIMITED Vs VIVEKSANJEEV 9717028845 litigation@srcslegal.co [05-05-2026
Block-1T IVIVEK PATHAK(P), Im
kho, New CourtCommercial IOMP (I) (COMM)/1737/2026 |07-05-2026 IYES BANK LIMITED Vs SEEMA OM|SANJEEV 0717028845 litigation@srceslegal.co [05-05-2026
Block-11 IPRAKASH IPATHAK(P), m
ko, New CourtCommercial ICS (COMM)/256/2026 08-05-2026 ISTATE BANK OF INDIA VsRajeev Sagar(P),[0810021896 sagarandsagar@gmail.c[02-05-2026
Block-IT IAMARJEET m
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ko, New ICommercial ICS (COMM)/264/2026 13-05-2026 G M MODULAR PVT LTD VgShravan 0650682928 lunitedmark @unitedandfi1-05-2026
Block-II IPARBAT SINGH Bansal(P), lunited.com
Mo, New CourtiCommercial IOMP (I) (COMM)/1745/2026 [13-05-2026 JAXIS BANK LTD Vs MOHD SUAIB javinash 1141513189 lavinash/adv@gmail.co [30-01-2026
Block-II kumar(P), Im
kho, New CourtCommercial IOMP (I) (COMM)/1746/2026 [13-05-2026 JAXIS BANK LTD Vs AAKASHjavinash 1141513189 lavinash/adv@gmail.co [30-01-2026
Block-IT IKUMAR kumar(P), Im
Mo, New CourtiCommercial JIOMP (I) (COMM)/1747/2026 [13-05-2026 JAXIS BANK LTD Vs EKATA SINGH [avinash 1141513189 lavinash/adv@gmail.co [30-01-2026
Block-II kumar(P), Im
ko, New CourtCommercial IOMP (I) (COMM)/1748/2026 [13-05-2026 AXIS BANK LTD Vs GAURAVjavinash 1141513189 lavinash/adv@gmail.co [30-01-2026
Block-II IKUMAR GUPTA kumar(P), Im
ko, New CourtiCommercial ICS (COMM)/267/2026 14-05-2026 [EMU LINES PVT LTD Vs KMTUday Kumar(P),[882303942 ladvudaykumar@gmail. [08-05-2026
Block-II INTERNATIONAL LOGISTIC AND| com

IORS
ko, New CourtCommercial IOMP (I) (COMM)/1752/2026 [14-05-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-1T IMANISH KUMAR UANGRA(P), com
kho, New CourtCommercial IOMP (1) (COMM)/1757/2026 [15-05-2026 IPIRAMAL FINANCE LTD Vs ANANJAY 7455023130 lasaplegalandadvocate@ [14-05-2026
Block-IT [Rajeshbhai Jadavbhai Kalathiya ISINGH(P), gmail.com
Mo, New CourtiCommercial IOMP (I) (COMM)/1758/2026 [15-05-2026 [PIRAMAL FINANCE LTD VsANANJAY 7455023130 lasaplegalandadvocate@ [14-05-2026
Block-1I [Khushwant Bhonge ISINGH(P), lgmail.com
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ko, New ICommercial ICS (COMM)/273/2026 16-05-2026 ZYDUS WELLNESS PRODUCTS VsRAHUL 0811808313 litigation@gmail.com [15-05-2026
Block-1T 1 VEDA BIOTECH PVT LTD BHUJBAL(P),
Mo, New CourtiCommercial ICS (COMM)/277/2026 19-05-2026 [Small Farmers Agri BusinessJATIN 0899818888 jatinjulkao7@outlook.c [12-05-2026
Block-II IConsortium Vs MS SHREE AARTIJULKA(P), lom
[ENTERPRISE

kho, New CourtCommercial IOMP (I) (COMM)/1771/2026 [19-05-2026 JAxis Bank Ltd Vs NARESH MATTA |ASHISH 9999183119 ashish@agcpartners.co. [19-02-2026
Block-IT IKUMAR fin

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1772/2026 [19-05-2026 Axis Bank Ltd Vs AMARPREETASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-1T IKAUR KUMAR fin

IGUPTA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1773/2026 [19-05-2026 lAxis Bank Ltd Vs POOJA GARG IASHISH 90999183119 lashish@agcpartners.co. 19-02-2026
Block-1T KUMAR fin

IGUPTA(P),
ko, New CourtiCommercial IOMP (1) (COMM)/1774/2026 [19-05-2026 JAxis Bank Ltd Vs MOHD SUHAIL |ASHISH 0999183119 lashish@agcpartners.co. [19-02-2026
Block-IT IKUMAR lin

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1775/2026 [19-05-2026 Axis Bank Ltd Vs MANINDERASHISH 0999183119 lashish@agcpartners.co. [19-02-2026
Block-1T ISINGH SETHI KUMAR fin

IGUPTA(P),
kho, New CourtCommercial IOMP (I) (COMM)/1776/2026 [19-05-2026 lAxis Bank Ltd Vs PUNEET DEVGAN |ASHISH 0999183119 lashish@agcpartners.co. [19-02-2026
Block-II IKUMAR fin

IGUPTA(P),
Mo, New CourtiCommercial IContempt Petition/7/2026  [20-05-2026 JAINEMO PVT LTD Vs UNLOCKED|Digvijay 0810945207 Imayankw.adv@gmail.c [19-05-2026
Block-IT ICODING [Singh(P), m
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ko, New ICommercial IOMP (I) (COMM)/1777/2026 [20-05-2026 IYES BANK LIMITED Vs PARESHANANJAY 7455023130 lasaplegalandadvocate@ [16-05-2026
Block-II IKUMAR SAHU ISINGH(P), lgmail.com

Mo, New CourtiCommercial IOMP (I) (COMM)/1778/2026 [20-05-2026 IYES BANK LIMITED Vs SONUANANJAY 7455023130 lasaplegalandadvocate@ [16-05-2026
Block-II [PAWAR ISINGH(P), gmail.com

kho, New CourtCommercial IOMP (I) (COMM)/1779/2026 [20-05-2026 IYES BANK LIMITED Vs AMITANANJAY 7455023130 asaplegalandadvocate@ [16-05-2026
Block-II IKUMAR DUDI ISINGH(P), gmail.com

ko, New CourtiCommercial JOMP (I) (COMM)/1780/2026 [20-05-2026 IYES BANK LIMITED Vs SUMITANANJAY 7455023130 asaplegalandadvocate@ [16-05-2026
Block-II IKUMAR ISINGH(P), lgmail.com

ko, New CourtCommercial ICS (COMM)/283/2026 21-05-2026 [HETIICH INDIA PVT LTD Vs M/SRUPAM 0910721986 rka.advocates@gmail.c [12-05-2026
Block-1T ISIDDHI VINAYAK SALESKUMARI(P), om

THROUGH MUKESH KUMAR
IAGARWAL

ko, New CourtiCommercial ICS (COMM)/288/2026 22-05-2026 [Union Bank of India Vs Shahin PJitendra 0810197621 jitendragargadv@gmail [18-05-2026
Block-II Garg(P), lcom

ko, New CourtiCommercial JOMP (I) (COMM)/1797/2026 [22-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-1T Vs SANDEEP KUMAR UANGRA(P), com

kho, New CourtCommercial IOMP (I) (COMM)/1798/2026 [22-05-2026 IPIRAMAL FINANCE LIMITED VSsRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-II IKARANBIR SINGH DHILLON JANGRA(P), com

Mo, New CourtiCommercial IOMP (I) (COMM)/1799/2026 [22-05-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726911 jangraadvocate@gmail. [24-04-2026
Block-IT ICHANDRA SHEKHAR SHARMA JANGRA(P), com
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ko, New ICommercial IM-Ex/9/2026 23-05-2026 Intec Capital Ltd Vs R N GuptaPRANAV 0871169411 legal.poojachaudhary@ [22-05-2026
Block-II [Technical Educational Society |GOYAL(P), lgmail.com

[Through Devender Gupta
Mo, New CourtiCommercial IOMP (I) (COMM)/1801/2026 [23-05-2026 JAXTS BANK LTD Vs SUNIL KUMAR JADV 9870040589 indolexlaw@gmail.com [04-02-2026
Block-11 IDHEERAJ(P),
kho, New CourtCommercial ICS (COMM)/294/2026 25-05-2026 [UNION BANK OF INDIA Vs LALIT|Lalit Kumar 9540009991 advlalitkumar5700@g [21-05-2026
Block-IT IKUMAR RAINA Imail.com
ko, New CourtiCommercial [EXCOMM - Award by Arbj25-05-2026 [HDB FINANCIAL SERVICESDINESH 8376049807 amarnathrbc@yahoo.cof16-05-2026
Block-IT IComm/72/2026 ILIMITED Vs NAVEEN SOPAIN(P), Im

IRAJVIRTANWAR
ko, New CourtCommercial IOMP (I) (COMM)/1809/2026[25-05-2026 IPIRAMAL FINANCE LTD VsPrashant 0999691983 psrlawfirm2020@gmailf20-05-2026
Block-II IDAYABEN HITESHBHAIKumar(P), .com

IKAKADIYA
ko, New CourtiCommercial JIOMP (I) (COMM)/1810/2026 [25-05-2026 IPIRAMAL FINANCE LTD Vslirashant 0999691983 psrlawfirm2020@gmailf20-05-2026
Block-II IYUNUSBHAI OSMANBHAI BELIM [Kumar(P), .com
ko, New CourtiCommercial [Execution (Comm)/88/2026 [26-05-2026 BALA DEVI Vs MUNICIPAL}Vikas 0810566116 ladvocatevikassharma@ [21-05-2026
Block-II ICORPORATION OF DELHISharma(P), lgmail.com

ITHROUGH ITS COMMISSIONER
kho, New CourtCommercial ICS (COMM)/307/2026 29-05-2026 IBAADSHAH BHAI LTD  VsPPradeep Rana [9811141234 ladvranapradeep@gmail[26-05-2026
Block-II INETRIKA CONSULTING INDIA L.com

ILTD
Mo, New CourtiCommercial Misc DJ/322/2026 29-05-2026 [UMLESH SHARMA Vs  MSAyush Gupta(P),/0818402326 layush@guptaleal.in lp5-05-2026
Block-IT ICHONGPI MISAO
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ko, New ICommercial Misc DJ/325/2026 30-05-2026 ISUNDRAM FINANCE P LTD VSRISHI KANT|9990020923 INot given 130-01-2026
Block-II [Rohit D and Anr ITRIPATHI(P),
Mo, New CourtiCommercial IOMP (I) (COMM)/1822/2026[30-05-2026 JAXIS BANK LTD Vs SEEMA GUPTA |ADV 9870040589 indolexlaw@gmail.com [04-02-2026
Block-11 IDHEERAJ(P),
kho, New CourtCommercial JOMP (I) (COMM)/1823/2026 [30-05-2026 JAXIS BANK LTD Vs ASMINA JADV 9870040589 indolexlaw@gmail.com [04-02-2026
Block-1I IDHEERAJ(P),
ko, New CourtiCommercial JOMP (I) (COMM)/1824/2026[30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [23-05-2026
Block-1T Vs SATFUL ISLAM UANGRA(P), com
ko, New CourtCommercial IOMP (I) (COMM)/1825/2026 [30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [23-05-2026
Block-1T Vs RUPAK KUMAR UANGRA(P), com
ko, New CourtiCommercial IOMP (1) (COMM)/1826/2026[30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [23-05-2026
Block-II Vs RAHUL NAHAR SINGH UANGRA(P), com
ko, New CourtiCommercial IOMP (I) (COMM)/1827/2026 [30-05-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726911 jangraadvocate@gmail. [23-05-2026
Block-II Vs MANJU UJANGRA(P), lcom
kho, New CourtCommercial IOMP (I) (COMM)/1828/2026[30-05-2026 JAXTS BANK LTD Vs BADSHAH IADV 0870040589 indolexlaw@gmail.com [22-05-2026
Block-11 IDHEERAJ(P),
Mo, New CourtiCommercial IOMP (I) (COMM)/1829/2026[30-05-2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.co [25-05-2026
Block-IT ISAURABH GUPTA IPATHAK(P), m

28 IMS RAVINDERSSOUTH- 18 BLOCK 1 180MP MISCJ6/2026 04-05-2026 IS S GRAPHICS VS HALDIRAMADV 8826528051 IPRATYUSH.ARORA@ [27-04-2026

IBEDI, DISTRICTIEAST IBLOCK 1 (COMM.) IBHUJIAWALA INC IPRATYUSH APJURIS.IN
WUDGE(COMMERCI JARORA
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ICS (COMM) 1353/2026 04-05-2026 IM/S UBS PUBLISHERSADV BHAWNA 8800883110 IAPEXLEGALPARTNER}]26-02-2026
IDISTRIBUTOR PVT LTD M/S S@GMAIL.COM
JAWAHAR BOOK CENTRE DELHI
ICS (COMM) 1354/2026 04-05-2026 [TRUSTLINE SECURITIES LTD VSADV HEMANTY818182925 IHEMANTMANJANI@ [24-04-2026
IMS ONEXTEL MEDIA PVT LTD IMANJANI & IGMAIL.COM
[UDAY
IMATHUR
ICS (COMM) 1362/2026 05-05-2026 [UNION BANK OF INDIA VS VINAYJADV LALITI9540009991 ADVLALITKUMAR570 [01-05-2026
IKHURANA KUMAR lo@GMAIL.COM
EX. COMM}71/2026 06-05-2026 TATA CAPITAL LIMITED VSARV 0971680687 ISUPPORT@ARVLAWC [28-03-2026
IAWARD BY ARB| IDHYAN SINGH ICHAMBERS OH [HAMBERS.CO.IN
ICOMM LAW
[EX. COMM[72/2026 06-05-2026 [KOTAK MAHINDRA PRIME LTDADV KAUSHAIJ7009793548 [Rishabh.eq.tditeleg_al [29-04-2026
IAWARD BY ARB| VS KAPIL S AND ANR IKUMAR (@gmail.com
ICOMM
[EXECUTION 140/2026 06-05-2026 IMS BIOROLES AUTOMATIONADV 0650695090 theprimelawyer@gmail.j06-05-2026
(COMM) ISYSTEM PVT LTD VS MS SHREEABHISHEK com
IBALAJI VISIONS ISUMAN
ICS(COMM) 372/2026 06-05-2026 [HEMANT WALIA, SOLEADV GAURAV|9953240238 IGAURAV.VIG@AVSLE [25-04-2026
IPROPRIETOR M/S ACE SQUAREVIG IGAL.IN
REALTY VS M/S OUTLOOK
[PUBLISHING INDIA
[EXECUTION 142/2026 07-05-2026 [IKHUSHBOO KUMARI VS AJAYJADV SANKET|8447715266 sanket1983@gmail.com[06-05-2026
(COMM) ISINGH IGUPTA
EXECUTION 143/2026 07-05-2026 IMS INLAND WORLD LOGISTICS PINONE INONE INONE (transferjo7-05-2026
(COMM) ILTD VS MS RATNAGIRI ADITYA lapplicaion)
ICERAMICS PVT LTD AND ORS
EX. COMM[75/2026 15-05-2026 INTEC CAPITAL LIMITED vs A VADV PRANAV|9654854905 ILEGAL.PRANAVGOEL [07-05-2026
IAWARD BY ARB| INDUSTRIES AND ORS IGOEL (@GMAIL.COM
ICOMM
OMP(I)(COMM) [101/2026 15-05-2026 IMOHIT VIG VS ASHIMARAADV  ASHISH[p810077771 pashishadvocate@gmailfi4-05-2026
[HOSING PVT. LTD JAGGARWAL L.com
ICS(COMM) 1396/2026 15-05-2026 [UNION BANK OF INDIA VS MSADV AKHIIf9811085046 IGUPTA26A@YAHOO.C[08-05-2026
ISAIM TOURS AND TRAVELS IGUPTA 0.IN
ICS(COMM) 1397/2026 15-05-2026 IM/s GOEL ROAD CARRIERS[Kohli & sobtij9910040471 kohlisobti@gmail.com [11-05-2026
IPRIVATE  LIMITED VS  MSpadvocates
ISUPERTECH INDIA PRIVATE]
ILIMITED
IOMP 8/2026 18-05-2026 ICAPTAIN SUDHANSHUJARSI  MALIK9871921015 lavsimalik@virayalegal.cj16-05-2026
IMISC(COMM) IDHARDWAJ VS AIR INDIAJAND ABINAV| om
ILIMITED ISHARMA
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ISOUTH EAST]

IDISTRICT,

[Proprietor Sh Amit Garg

EX.COMM- 78/2026 18-05-2026 AXIS BANK LTD VS ASISHADV MAYANK0873347330 Imayank_mahajanos@y15-05-2026

IAWARD BY] IVISHWANATH IMAHAJAN lahoo.com

IARB.COMM

ICS (COMM) l409/2026 18-05-2026 IMS FAIR DEAL CHEMICALJAdv Vikramjg958319099 ikramkumaro4@gmailf15-05-2026
ICORPORATION VS JINDAL AUTO[Kumar .com
INDUSTRIES

[EX.COMM- 84/2026 20-05-2026 [UNION OF INDIA VS M/SADV RAJESHj9999865757 rajeshkumarrexwal@g [14-05-2026

IAWARD BY] JOCTAVIUS TEA AND INDUSTRIESKUMAR Imail.com

IARB.COMM ILTD REXWAL

ICS(COMM) 416/2026 20-05-2026 IGOPAL SINGH Vs ETAIADV ~ VISHAIJ9873282248 lexlegalizer@gmail.com [18-05-2026
[ENGINEERING PVT LTD IPATEL

ICS (COMM) k17/2026 20-05-2026 SB PROTECH PVT LTD VSADV K CJOSHI 9810202014 IMCLLAWOFFICES@G [18-05-2026
IDHARMESH ENTERPRISES IMAIL.COM

I[EXECUTION 157/2026 22-05-2026 IMUKAND SWARUP VS SUJAYAdv Harish[y838855710 Imalik.harisho1@gmail. [19-05-2026

(COMM) IGUPTA IMalik lcom

ICS (COMM) k25/2026 22-05-2026 ISHYAM GINNING MILLS VS SHRIADV  HARISHj9717656389 IADVHARSHTRIKHA@ [18-05-2026
ISHIV BHAGWAN TRIKHA IGMAIL.COM

IMISC DJ 666/2026 [22-05-2026 IMS SYNERGIC TRAILER ANDADV SHIVAM|8295196148 lavocateshivamsharma1118-05-2026
IAUTO SOLUTIONS PRIVATE[SHARMA (@gmail.com
ILIMITED VS MS C B CLOBAL
ISCIENTIFIC GROUP AND ANR

ICS (COMM) k31/2026 25-05-2026 IGURUKUL PUBLICATIONS PVTADV RAMNISH|9891696900 IRKA.LAWOFFICES@G [12-05-2026
LTD VS KRISHNA  PUBLICKHANNA & IMAIL.COM
ISCHOOL AND ANR JASSOCIATES

ICS (COMM) 435/2026 26-05-2026 IM/s PARIJAT INDUSTRIESADV  MANISH[9818638678 IMANISHMACGREGOR|13-05-2026
(INDIA) LTD Vs KAROONAMACGREGOR 1@GMAIL.COM
INANDAN

EXECUTION 161/2026 29-05-2026 SAMEER WHIG Vs SHAGOONADV JUGAL8171444449 WWLAWOFFICER@G [26-05-2026

(COMM) JAGGARWAL WADHWA IMAIL.COM

EXECUTION 162/2026 29-05-2026 IM/S RISHABH ENTERPRISES VsINONE INONE INONE (transfert--

(COMM) IM/S ESSON FURNISHING PVT] lapplicaion)
ILTD

ICS (COMM) l443/2026 29-05-2026 INOBLE CO OPERATIVE BANK LTDADV ~ GOVINDj9971987624 IGVLAWHOUSE@GMA [21-05-2026
Vs NAVITA MITTAL AND ANR. IBHARDWARJ [L.COM

29 ISH. LALIT KUMAR [SOUTH- 14 ICS 18.05.2026 JAKG PLASTICS PVT LTD Vs M/SARPIT JAIN(P), 9990198569 IVISHWAJEET.ADVo03@17.05.2026
ILD. DJ COMM-o02, [EAST (COMM)/407/2026] IGARG TRADING CO Through its
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EXECUTION 02.05.2026 IGNV METAL INDUSTRIES PVTANANT IN/A IN/A 01.05.2026
(COMM)/137/2026 ILTD Vs SAR Polycap RAO(P),
ICS 08.05.2026 Bank of Maharashtra Vs Shivram[PRASHANT 0891399593 IADVOCATEPRASHANT|07.05.2026
(COMM)/383/202 iGawale KUMAR
6
CS 08.05.2026 [Bank of Maharashtra Vs RajendraPRASHANT 9891399593 JADVOCATEPRASHANT|07.05.2026
(COMM)/384/202 [Kumar Meena KUMAR
6
ExCOMM . Award| 22.05.2026 JALLEGIS SEREVICES INDIA PVTAditya Sarin(P), [N/A IN/A 21.05.2026
by Arbl ILTD Vs OLIVE
IComm/87/2026 TELECOMMUNICATION PVT LTD
ICS 04.05.2026 IPERFETTI VAN MELLE INDIA PVTJAmit Kumar(P), 9911686165 IAMITSINGH@SINGLAY03.05.2026
(COMM)/356/2026 ILTD Vs M/S BHARAT OIL AND|

IWASTE MANAGEMENT LTD AND

IORS
ICS 05.05.2026 [EXCEL PACK PVT LTD Vs CHIRRA[Rishabh 70422181838 IMAIL@RISHABHKABA04.05.2026
(COMM)/363/2026] [POLYMERS AND ORS [Kapur(P),
ICS 05.05.2026 [Union Bank of India Vs Suraj Kumar [ALKA 0711343590 IADVOCATESHYAMJHA04.05.2026
(COMM)/365/2026 IMISHRA(P),
ICS 06.05.2026 ISTATE BANK OF INDIA Vs AZAD|RANI 0643680913 IRBBHARDWAJASSOCI|05.05.2026
(COMM)/373/2026, ISINGH RATHORE IBHARDWAJ(P),
ICS 07.05.2026 JACQUAVIVA INDIA PVT LTD VsShivam 0212103344 ISHIVAMBATRA@GMAJ06.05.2026
(COMM)/379/2026| IKUMBHALGARH YATRI NIWAS[Batra(P),

IPVT LTD
ICS 15.05.2026 RDPL DIGITAL VALUE ADDEDRACHIT 0810654154 IRACHITDEVGUN @GM]J14.05.2026
(COMM)/395/2026 ISERVICES PRIVATE LIMITED VsDEVGUN(P),

[KIRTI SALES AND SERVICES
ICS 15.05.2026 IM/S STERLING INFOWAYS P LTDManeesh 0911315304 IASCENTLAWFIRM @Gl14.05.2026
(COMM)/394/202 Vs M/S NECHRA MARKETING PVT|Gumber(P),
6 ILTD
ICS 18.05.2026 IDREAMZ CONFERENCEManish [7290911000 OFFICE@KLYTOSLEG417.05.2026
(COMM)/408/202 IMANAGEMENT PRIVATE LIMITED[Khurana(P),
6 Vs VIRGINIA TECH INDIA]

IRESEARCH AND EDUCATION]
EXECUTION 16.05.2026 Pammu And Kashmir Bank VSANURAG IN/A IN/A 15.05.2026
(COMM)/150/2026 [Yasmeen Riyaz And Ors ISHARMA(P),
IOMP (D) 12.05.2026 ISANASUNU HOSPITALITY[SANJANA 0810259420 JABBOTSANJAY @GMAIj11.05.2026
(COMM)/100/2026] IPRIVATE LIMITED Vs DELHIMISHRA(P),

IMETRO RAIL CORPORATION|

ILIMITED
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Misc DJ/637/2026 15.05.2026 [M/s Convergia Digital Education P IN/A IN/A 14.05.2026
ILtd Vs Hans International SchoolKUMAR(P),
land Ors
ExCOMM . Award| 20.05.2026 IM/s Sunehari Bagh Builders Pvt LtdAvinash KumarN/A IN/A 19.05.2026
by Arb] Vs Delhi Tourism AndTrivedi(P),
IComm/83/2026 [Transportation Development]
ICorporation Ltd
ICS 21.05.2026 [Sanjeev Arora Prop of Raj Timber[KAILASH 0810675135 IKAILASHADV @GMAII1{20.05.2026
(COMM)/423/2026 [Traders Vs Ankit Jhingan Prop of KajlCHANDRA(P),
Kreation
OMP MIS( 18.05.2026 IHERITAGE CONSERVATORSISANJAY 0810959432 IMAIL2SANJAYBANSAI}17.05.2026
(COMM)/9/2026 THROUGH PROPRIETOR  MRI|BANSAL(P),
IGURPREET SINGH Vs ESPIRE]
IRESORTS PRIVATE LIMITED
ICS 21.05.2026 IREGENCY CYCLES PVT LTD Vs S TjSaurav 9891535314 JADVOCATE.SAURAV@{20.05.2026
(COMM)/422/202 [ENTERPRISES [Kumar(P),
6
OMP (D) 29.05.2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), N/A [RITARORA91@GMAIL.[28.05.2026
(COMM)/114/2026 IPVT LTD Vs PRIYANKA VERMA
[ExXCOMM . Award| 23.05.2026 INDUSIND BANK LTD Vs RAHUINAGENDER IN/A IN/A [22.05.2026
by Arh| KUMAR ISINGH(P),
IComm/89/2026
Misc DJ/648/2026 19.05.2026 ISTATE BANK OF INDIA VSRANI IN/A IN/A 18.05.2026
IDHARMENDRA SINGH IBHARDWAJ(P),
EXECUTION 20.05.2026 IM L SAINI ELECTRIC LTD COjVikash IN/A IN/A 19.05.2026
(COMM)/153/2026 THROUGH ITS PROPRIETOR Vs Skumar(P),
[K  ELECTRICAL THROUGH IT§]
IPROPRIETOR
ICS 26.05.2026 IMANOJ KUMAR BHARTIYA VS[LOVEKESH 0891947575 ILAVEKESH27@GMAIL]25.05.2026
(COMM)/434/202 IAKBAR KHAN IAGGARWAL(P),
6
IARB Al 23.05.2026 JANGKHOLEN HAOKIP Vs EQSJAshu Rani(P), 0953645078 IVERRALEGAL@GMAII[22.05.2026
(COMM)/2/2026 JANALYTICS PVT LTD
ICS 30.05.2026 [Elegance Services Pvt Ltd and Anr V§JANSHUMAN(P) 9911373783 INFO@MARKSHIELD.}29.05.2026
(COMM)/446/202 IMoka Brands Private Limited and}
6 JAnr
ICS 29.05.2026 IMINAL DESAI (COUNTER CLAIM)N/A IN/A IN/A 28.05.2026
(COMM)/450/202 Vs KAWALJEET SINGH
6
ICS 11.05.2026 IM/S AMBASY CONTRACTORS PVT|Urmila(P), 0810070449 IADVZUBAIR@GMAIL.(10.05.2026
(COMM)/386/202 ILTD Vs BPTP Parkland Pride
6 [Limited
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IPUSHGAR SINGH

Rajput(P),

EXECUTION 30.05.2026 IM/S KBC COMPUTECH PVT LTD|IGAURAV IN/A IN/A 29.05.2026
(COMM)/163/2026 Vs KUSUMA BABULAL JAIN HARNAL(P),
30 ISH. VRINDA[SOUTH- 20 ICommercial Suit  |CS (COMM)/357/2026 04-05-2026 ISTATE BANK OF INDIA Vs OMPALJRANI 9643680013, rbhardwaiassociate@g [30.04.2026
IKUMARI [EAST ISINGH BHARDWAJ(P),[8010410831 Imail.com
ICS (COMM)/358/2026 04-05-2026 [HEMA CONNOISSEURISIDHANT 0871092913, kaveri@kapurlaw.com; [30.04.2026
ICOLLECTIONS (P) LTD Vs NEWKAPUR(P), 8109586292 [Sivan @kapurlaw.com;
ISHOP CSTORE NETWORK PVT]
ILTD
ICS (COMM)/364/2026 05-05-2026 ISTATE BANK OF INDIA VSRANI 0643680913, rbhardwaiassociate@g [04.05.2026
ISAPTARSI ROY IBHARDWAJ(P),|8010410831 Imail.com
ICS (COMM)/367/2026 06-05-2026 ISOURABH GUPTA ADVOCATE VSABHAY RAJ9811581939 abhay@samayalaw.in  [04.05.2026
IGO DIGIT GENERAL INSURANCEVERMA(P),
ILIMITED
ICS (COMM)/368/2026 06-05-2026 BHUSHAN DEALMARK PRIVATEHIMANSHU [8750618722 sswaniassociates@gmai[05.05.2026
ILIMITED Vs MR UDAY RAJ SOLEGARG(P), l.com
IPROPRIETOR AND OWNER OH
IM/S UDAY RAJ CONSTRUCTIONS
[EXECUTION 14-05-2026 INDOSPIRIT DISTRIBUTION LTDANAND 0899617989 lanand.jha@asjlegal.in [13.05.2026
(COMM)/147/2026 Vs KATYAL ENTERPRISESSHANKAR
IPRIVATE LIMITED DHA(P),
ICS (COMM)/399/2026 15-05-2026 IM/S SAVEX TECHNOLOGIES PVTAmit 9810589859 AMIT506WW @GMAIL[13.05.2026
ILTD Vs M/S ELEGANT BUSINESSISharma(P), .COM
ISOLUTIONS PVT LTD
ICS (COMM)/398/2026 15-05-2026 [RAGHAV KANOJIA Vs MS HEENAIRANA RANJIT|9810162881 ranaranjitsingh@gmail. 13.05.2026
IPARVEEN ISINGH(P), com
[EXECUTION 15-05-2026 IM L SAINI ELECTRIC COMPANY VsVikash 0868378693 reemakhorana@rediffmfi3.05.2026
(COMM)/148/2026 ISTAR INFRATECH PVT LTD kumar(P), lail.com
ICS (COMM)/412/2026 18-05-2026 INOBLE CO-OPERATIVE BANK LTD|IGOVIND 8800677696 gvlawhouse@gmail.comfi4.05.2026
Vs SH KC MITTAL (DECEASED) IBHARDWAJ(P),
ICS (COMM)/410/2026 18-05-2026 IM/S FAIR DEAL CHEMICAINITESH 99583 19099 ikramkumaro4@yaho [15.05.2026
ICORPORATION Vs R-UAV INDIAKUMAR(P), o.co.in
IPVT LTD
IOMP (I) (COMM)/104/2026 [21-05-2026 M/S CARS24 FINANCIALRRIT ARORA(P), [7838737001 ritaroragi@gmail.com [19.05.2026
ISERVICES PRIVATE LIMITED V5
INISHANDEEP SINGH
ICS (COMM)/420/2026 21-05-2026 IM/S PAHWA ENTERPRISES VsgHimanshu 0811191401 groverandassociateslaw [19.05.2026

firm@gmail.com
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I[EXECUTION 21-05-2026 IBIRENDRA RAWAT PROPRIETOR|Charan Jeet 9540197757 attorneyscjs@gmail.co [20.05.2026
(COMM)/156/2026 UYOTI ENTERPRISES Vs JAISWALSingh(P), Im
IGARMENTS THR PROPRIETOR]
JAMAN JAISWAL
IOMP (COMM)/32/2026 22-05-2026 [ILM INSTITUTE FOR HIGHERSrishty Kaul(P), 9717713067 IVIERAT@CSKPARTNE[20.05.2026
[EDUCATION Vs M/S OUTLINE IRS.IN
IDESIGN N INTERIORS INDIA PVT]
ILTD
IEXECUTION 26-05-2026 IMURUGAN MOHANRAJ VslAditya Jain(P), [8383953944, Pain.adityaraj@yahoo.c [23.05.2026
(COMM)/159/2026 ISIDDHARTH CHHABRA 6398892829 om
ICS (COMM)/462/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTD|IGOVIND 8800677696 gvlawhouse@gmail.com|26.05.2026
Vs M/S SHIVKALA DEVELOPERSBHARDWAJ(P),
IPVT LTD
ICS (COMM)/461/2026 30-05-2026 IM/S SINGINEE DANCEAKHIL 0896406887 ladvocateakhilgana@gm [28.05.2026
[FOUNDATION Vs M/S|IGANGA(P), lail.com
INNOVATIVE PROJECT]
IMANAGEMENT SERVICES PVT]
ICS (COMM)/460/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTDIGOVIND 8800677696 gvlawhouse@gmail.comf26.05.2026
Vs M/S SRS INFRATECH PVT LTD [BHARDWAJ(P),
ICS (COMM)/459/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTD|GOVIND 8800677696 gvlawhouse@gmail.comf26.05.2026
Vs M/S SHIVKALA MOTION[BHARDWAJ(P),
IPICTURES
[ExXCOMM - Award by Arbj3o-05-2026 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR©Y899617989 anand.jha@asjlegal.in [27.03.2026
IComm/91/2026 ISUVINDER S AND ORS ISINHA(P),
ICS (COMM)/463/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTD|GOVIND 8800677696 gvlawhouse@gmail.comf26.05.2026
Vs M/S SIDHSTUTI HOTELSBHARDWAJ(P),
[RESORTS PVT LTD
[EXCOMM - Award by Arbj30-05-2026 IAXIS BANK LIMITED VsIMAYANK 9899617989 anand.jha@asjlegal.in [27.03.2026
IComm/92/2026 IMUKTEEYAR ALI IMAHAJAN(P),
31 IDR. RAKESH|SOUTH- ICOMMERCIAL ICS (COMM)/359/2026 02-05-2026 ISHRI NISHANT SURIMs. Po0jajg871558892 lpujakavisaxena@gmail. [26.04.2026
[KUMAR, DISTRICIEAST SUIT IPROPRIETOR OF M/S BASANT|Shrisvastava(P), com
WUDGE(COMMERCI [ENTERPRISES Vs SHRI BHAVESH]
AL COURT) IKUMAR ARORA AND ANR
ICOMMERCIAL ICS (COMM)/360/2026 04-05-2026 IMr Jasmaal Sandhu Vs HarminderjRishi Klo891920235 rishikawasthi@yahoo.c [30.04.2026
SUIT [Singh Chadha [Awasthi(P), o.in
ICOMMERCIAL ICS (COMM)/366/2026 05-05-2026 IBEC CONDUITS PVT LTD Vs M/SISAAKAAR 0811600007 saakaar@saakaarsarda [02.05.2026
SUIT ICK CONSTRUCTIONS INDIAISARDANA(P), Ina.com
IPRIVATE LIMITED
EXECUTION [EXECUTION 06-05-2026 ISTATE BANK OF INDIA Vs SH|Apurwa(P), 0810343732 ksingh1123 @rediffmail. [04.05.2026
PETITION (COMM)/139/2026 IPREM DASS lcom
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ILTD

REXWAL(P),

EXECUTION I[EXECUTION 06-05-2026 JASLEEN KAUR AND ANR Vs BAJUJHAR 0711968186 jujharsinghadvocate@g [05.05.2026
PETITION (COMM)/141/2026 ILOGICS PVT LTD AND ANR ISINGH(P), Imail.com
ICOMMERCIAL ICS (COMM)/378/2026 07-05-2026 [Harish Chand Sharma and Anr VsSatish 0810404147 sanjaychhabrai@gmail. [06.05.2026
SUIT [Vandana Malhotra Proprietor M/s |Choudhary(P), lcom

[Siyaram Enterprise
ICOMMERCIAL ICS (COMM)/382/2026 08-05-2026 IM/S OKHLA ENTERPRENUERSKARAN 0582802087 lakgoelubel @gmail.com [05.05.2026
SUIT JASSOCIATION REGD THROUGHJARORA(P),

TS SECRETARY Vs MR SUNIY|

ICHAUDHARY
ICOMMERCIAL ICS (COMM)/391/2026 13-05-2026 JUCO BANK Vs Ms SAFIYABINAY KUMARY868113796 IBKMDELHI@GMAIL.C}12.05.2026
SUIT ISIDDIQUI IMISHRA(P), oM
ICOMMERCIAL ICS (COMM)/390/2026 13-05-2026 IM/s E3 PANEL INDUSTRIES VsNancy Jain(P), [7827867679 [E3SLEGAL@GMAIL.CO [28.04.2026
SUIT IM/s ATHRV PLYWOODS PRIVATE| IM

ILIMITED (Through its Directors)
I[EXECUTION [EXECUTION 13-05-2026 ISAHIL GARG Vs M/S VOCATIONALANKIT 0718591657 Imanbhar.mittal @gravit [11.05.2026
PETITION (COMM)/145/2026 [EDUCATION SOCIETY AND ANR  |GUPTA(P), hslegal.co.in
IARBITRATION IOMP (COMM)/28/2026 13-05-2026 OMAXE LIMITED Vs AANCHALAdv Wazid|8826677580 lanairoo89@gmail.com [16.05.2026
IAND WAIN AND ANR Hasan(P),
ICONCIALIATION
IACT
ICOMMERCIAL ICS (COMM)/402/2026 14-05-2026 IM/s United Glass Company Vs ShriRohan 0811867909 rohanr@rslegal.in 09.05.2026
SUIT [Brahm Shakti Prince BeveragesRohatgi(P),

[Private Limited
IMISC. Misc DJ/645/2026 15-05-2026 IM/S VIKASH PIPES INDUSTRIESSSonu Vivek(P), [9891146454 Imohdbabaradv@gmail. [13.05.2026
IAPPLICATION Vs ANAND JYOTI INDUSTRIES com
IMISC. Misc DJ/644/2026 15-05-2026 IM/S GURU KIRPA  HOMESonu Vivek(P), (0891146454 Imohdbabaradv@gmail. [13.05.2026
IAPPLICATION APPLIANCE Vs ANAND JYOT] com

INDUSTRIES
ICOMMERCIAL ICS (COMM)/403/2026 15-05-2026 IMOHD TANVEER KHAN Vs M/sS.K.  Chaursiag312131464 sanjaychaursia.13@gmali1.05.2026
SUIT IPROMEP QOTRAC PVT LTD AND|(P), fil.com

IORS
ICOMMERCIAL ICS (COMM)/404/2026 16-05-2026 IM/S BHAGWATI EMBROIDERY|Payal Oberoi(P),9811510274 ladvocatepayaloberio@g(06.05.2026
SUIT [HOUSE Vs MAGNOLIA| Imail.com

IMARTINIQUE CLOTHING]

IPRIVATE LIMITED
IARBITRATION IOMP (I) (COMM)/102/2026 [19-05-2026 ICARS24 FINANCIAL SERVICES[Rahul 997t89t788 [INFO@AUALEGAL.CO [08.05.2026
IAND IPVT LTD Vs RABI CHAURASIA IChauhan(P), M
ICONCIALIATION
IACT
[EXECUTION [EXCOMM - Award by Arb20-05-2026 IUNION OF INDIA Vs M/SRRAJESH 9999865757 rajeshkumarrexwal@g [13.05.2026
PETITION IComm/85/2026 JOCTAVIUS TEA AND INDUSTRIESKUMAR Imail.com
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ICOMMERCIAL ICS (COMM)/478/2026 21-05-2026 IM/S MR WHITE HOSPITALI 8178710036 Irsf.gulshangautam@gm f18.05.2026
SUIT ISERVICES (THROUGH ITSKumar(P), lail.com

IPROPRIETOR) SH RAMNEET]

ISINGH Vs M/S YASHAIL HOTEL
ICOMMERCIAL ICS (COMM)/421/2026 21-05-2026 IM/S RAINBOW DIGITALfSameer 0810134864 sameerdewan123@rediffo8.05.2026
SUIT ISERVICES PVT LTD Vs SHRIDewan(P), fmail.com

JASHOK KUMAR GUPTA AND ORS
IARBITRATION IOMP MISC (COMM)/11/2026[22-05-2026 IM/S MOONDROP CHEMINEERSJaspreet 0899641617 ffice@jsbassociates.in [20.05.2026
IAND [PRIVATE LIMITED Vs M/S CO-Singh(P),
ICONCIALIATION JOPERATIVE COMPANY LIMITED
IACT
ICOMMERCIAL ICS (COMM)/426/2026 22-05-2026 IM/S  ADVANCED SPORTS [MANAV 0811554435 kumar@kandkassociat[12.05.2026
SUIT TECHNOLOGIES LLP Vs SHKUMAR DIVYA| les.in

ISAURAV MISHRA KUMAR
IARBITRATION IOMP (I) (COMM)/106/2026 [23-05-2026 IMr Pranay Bahl and Ors Vs MrAnantika 0870563366 lananttika@saraiadvoca [22.05.2026
IAND Pawahar Sehgal and Ors Singh(P), lcy.com
ICONCIALIATION
IACT
ICOMMERCIAL ICS (COMM)/441/2026 26-05-2026 IBANK OF BARODA Vs MS PSSumeet 0953154353 sumeetanand.adv@gmal23.05.2026
SUIT IMEDIA ENTERPRISES lAnand(P), il.com
ICOMMERCIAL ICS (COMM)/442/2026 26-05-2026 IMANMACHINE CAR CARE PVTShweta 8368180177 shweta.tiwari@manmac22.05.2026
SUIT ILTD Vs MR MOHD MAHABOOB(Tiwari(P), hinecarcare.com

IPASHA PROP M/S BABA|

[ELECTRICAL AND CIVIL WORKS
IARBITRATION IOMP (I) (COMM)/109/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), [7838737001 ritarorag1@gmail.com [19.05.2026
IAND IPRIVATE LIMITED Vs MOHD
ICONCIALIATION IVASEEM
IACT
IARBITRATION IOMP (I) (COMM)/110/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), [7838737001 ritaroragi@gmail.com [17.05.2026
IAND IPRIVATE LIMITED Vs KARANJIT]
ICONCIALIATION ISINGH
IACT
IARBITRATION IOMP (I) (COMM)/111/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), [7838737001 ritarorag1@gmail.com [19.05.2026
IAND IPRIVATE LIMITED Vs Ayyub Khan
ICONCIALIATION
IACT
ICOMMERCIAL ICS (COMM)/444/2026 29-05-2026 IM/S UNILINE ENERGY SYSTEM|SANCHIT 90999605495 IADVSANCHITGOYAL [25.05.2026
SUIT [IPVT LTD Vs SMT SIMRAN IGOYAL(P), (@GMAIL.COM
ICOMMERCIAL ICS (COMM)/458/2026 30-05-2026 [Manmachine Car Care Pvt Ltd VsShweta 8368180177 shweta.tiwari@manmacj26.05.2026
SUIT [Rohan Sadana and Anr PartnersTiwari(P), hinecarcare.com

[Rohche Automative LLP V
ICOMMERCIAL ICS (COMM)/457/2026 30-05-2026 IMOHIT SHARMA Vs JYOTIrajendra 0312046733 adavrazen@gmail.com [27.05.2026
SUIT INIRANJAN SRIVASTAV adav(P),
ICOMMERCIAL ICS (COMM)/449/2026 30-05-2026 [PALLADIUM SAFETY SOLUTIONS|Vineer 9871343259 IVINEETMUDGAL@G [22.05.2026
SUIT IPVT LTD Vs M/S JK EXIM PVT LTDMudgal(P), IMAIL.COM

(Through Directors)
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IComm/70/2026

IMD MASOOD ALAM

Kumar(P),

Imail.com

ICOMMERCIAL ICS (COMM)/448/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTD|GOVIND 0971987624 IGVLAWHOUSE@GMA [26.05.2026

SUIT Vs M/S VH ENGINEERS (ThroughlBHARDWAJ(P), [L.COM
its Proprietor Mr Abhilash Chandral
Garg)

ICOMMERCIAL ICS (COMM)/447/2026 30-05-2026 INOBLE CO OPERATIVE BANK LTD|GOVIND 0971987624 IGVLAWHOUSE@GMA [26.05.2026

SUIT Vs M/S ANM INFRA PROJECTSBHARDWAJ(P), [L.COM
IPVT LTD

32 IMS. NEELAM SINGH [SOUTH- 22 ICommercial Suit  |CS (COMM)/352/2026 02-05-2026 IMS HUKAM CHAND GUPTAAshish 9811215280 lupdhyaylawchambers@ [22-04-2026
[EAST [FABRICS PRIVATE LIMITED Vs MS|Upadhayay(P), gmail.com

IMAHAVEER APPARELS

ICommercial Suit  |[CS (COMM)/355/2026 04-05-2026 ICanara Bank Vs Mamta Sinha [FAHAD 0219701292 fahadmu1988@gmail.c [01-05-2026

[KHAN(P), om

ICommercial Suit  |[CS (COMM)/369/2026 06-05-2026 [UNION BANK OF INDIA Vs JanaklALKA 0312872882 ladvocateshyamjha@gm [02-05-2026
[Singh IMISHRA(P), lail.com

ICommercial Suit  |[CS (COMM)/380/2026 08-05-2026 BENTLEY SYSTEMS INDIA PVIPUNEET 0315892731 lemail@anandandanandfo5-05-2026
ILTD Vs RAKUL REMANAN ANDAHUJA(P), L.com
IORS

ICommercial Suit  |[CS (COMM)/388/2026 13-05-2026 ICBIK INDIA PRIVATE LIMITED Vs[Umesh 0911633057 globaljudexlawfirm@g [05-05-2026
[FLAKTGROUP INDIA PRIVATEBurnwal(P), Imail.com
ILIMITED

ICommercial Suit  |CS (COMM)/389/2026 13-05-2026 [Bhawani Printers and PublishersJARYAN 9953757826 aryankaliab@gmail.co [12-05-2026
ICounterclaimant Vs Reena Sardana [KALIA(P), Im

ICommercial Suit  |CS (COMM)/392/2026 14-05-2026 ITRIO TREE TECHNOLOGIES PVT|Sonu Vivek(P), 9718877012 lansarizainab610 @gmailfo7-05-2026
ILTD Vs NOVENTIQ SERVICES] .com
INDIA PVT LTD

ICommercial Suit  |ICS (COMM)/401/2026 16-05-2026 IBTB MARKETING PRIVATERaghav Sethi(P),j90650644055 ladvraghavseth@gmail.co5-05-2026
ILIMITED Vs CHIRM]]| om
RESTAURANT

ICommercial Suit  |ICS (COMM)/413/2026 19-05-2026 [Karina Fincap Ltd Vs MalvindenANUJ 0999238801 lanujaroraadv@gmail.cofi3-05-2026
Singh JARORA(P), m

ICommercial Suit  |[CS (COMM)/419/2026 21-05-2026 KNIGHT WATCH SECURITYJANKUR 0871777769 ocean.laws@gmail.com [18-05-2026
IPRIVATE LIMITED Vs GREENAGGARWAL(P),
[EMOBILITY PRIAVATE LIMITED

[Execution Petition [EXCOMM - Award by Arb05-05-2026 [EQUITAS SMALL FINANCE BANKlAakash 0599341240 - 27-04-2026

IComm/69/2026 ILTD Vs M/S RINKU TAMPOO[Tyagi(P),

ISERVICE

[Execution Petition [EXCOMM - Award by Arb06-05-2026 IKOTAK MAHINDRA PRIME LTD VslKushal 7009793548 rishabh.eruditelegal @g | 28-04-2026
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[Execution Petition [EXCOMM - Award by Arbj21-05-2026 ISIDHARTH SAWHNEY Vs FRENCHUEETENDER 9810050748 lguptajeetender@gmail. [17-05-2026
IComm/86/2026 IBAKERY PRIVATE LIMITED AND|GUPTA(P), com
IORS
Execution Petition [ExXCOMM - Award by Arbj23-05-2026 INDUSIND BANK LTD Vs LALUNAGENDER [9990706205 ladvpankaj.associates@gf16-05-2026
IComm/88/2026 IKUMAR ISINGH(P), Imail.com
[Execution Petition [EXECUTION 04-05-2026 ISTATE BANK OF INDIA Vs DUBEYApurwa(P), 0810343732 ksingh1123@rediffm!!jo1-05-2026
(COMM)/138/2026 I[ENTERPRISE fil.com
[Execution Petition [EXECUTION 11-05-2026 IM/S KBC COMPUTECH PRIVATEGAURAV 9873377366 IGAURAVHARNAL@H [06-05-2026
(COMM)/144/2026 ILIMITED Vs MANTU MANDAL [HARNAL(P), IOTMAIL.COM
[Execution Petition [EXECUTION 21-05-2026 IM/s H DOHIL CONSTRUCTION COJRajesh 0811010461 info@manchanda.com [19-05-2026
(COMM)/155/2026 IPVT LTD Vs M/s TRUCARD INFOManchanda(P),
ISOLUTIONS PVT LTD
|Arbitraton Petition [OMP (COMM)/27/2026 05-05-2026 JAVTAR SINGH AND ORS Vs KOTAK]Jritu gupta(P), 9811740125 virtuous.people@gmail. [30-04-2026
IMAHINDRA PRIME LTD AND ORS com
|Arbitraton Petition [OMP (COMM)/29/2026 15-05-2026 INDIAN OIL CORPORATIONAMIT 0830079467 [delhi@mcolegals.co.in [13-05-2026
ILIMITED Vs WOODFUN IMEHARIA(P),
|Arbitraton Petition [OMP (COMM)/30/2026 15-05-2026 INEXTECH CONTROL Vs STEELjMohit 09011633626 helegumwisdom @gmailfi3-05-2026
JAUTHORITY OF INDIA AND ORS  [Kaushik(P), .com
|Arbitraton Petition [OMP (COMM)/34/2026 26-05-2026 IRAJESH KUMAR Vs AMARDEEPGurmit  Singhlo810209575 legalask@gmail.com  [22-05-2026
ISINGH [Hans(P),
Review Petition [RP/6/2026 07-05-2026 IM/S VCONNECT SYSTEM AND|NITESH 9350549030 kuz3ii9ogmail.com  [04-05-2026
ISERVICES Vs M/S BRAINZTORMIKUMAR(P),
TECHNICAL EXCELLENCE AND|
IORS
Review Petition IRP/8/2026 25-05-2026 [Ms ahluwalia Contracts india Itd Vs[Biswajit 0810230079 sunilmund @gmail.com [23-05-2026
IM/s Eventure Softsol ContractsPatra(P),
[Private Limited
33 IMS. NEERASOUTH- Commercial Suit (Commercial Suit  [CS (COMM)/414/2026 19.05.2026 ISHEETAL DAWAR , PROPRIETOR SHRESHTH 9871206484 shreshth.law@gmail.co [15.05.2026
IBHARIHOKE, [EAST IP L DAWAR FABRICS VS. FASHIONPJAIN m
IDISTRICT JAVANT GARDE DESIGNS PRIVATE]
JUDGE(COMMERCI ILIMITED
AL COURT) ICS (COMM)/361/2026 05.05.2026 ISHREE BALAJI ENTERPRISES VSNEELKANTH [9911498167 neelkanth54 @gmail.co [26.04.2026
INUTECH CONTRACTS PRIVATE[KUMAR Im
ILIMITED AND ORS.
ICS(COMM.)/374/2026 06.05.2026 IBANK OF MAHARASHTRA VS. M/SPRASHANT 0891399593, ladvocateprashant2009 [23.04.2026
IDATEX ELECTRONICS PVT. LTD. [KUMAR 0818930672 (@gmail.com
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IOMP MISC. (COMM.) 7/2026[13.05.2026 IM/S MCM WORLDWIDE PRIVATESIDDHARTH 9990855623 Inlslawservices@gmail.c [11.05.2026
[ILIMITED VS. M/S CONSTRUCTION|SHANKAR m
INDUSTRY DEVELOPMENT]
ICOUNCIL
ICS (COMM)/415/2026 19.05.2026 IMRS. VANDANA TYAGI VS.NISHA DHAKA 9811867500, legalconsultants369@g [12.02.2026
IMANOJ GUPTA AND OTHERS 8172033412 Imail.com
CS (COMM)/424/2026 21.05.2026 VR GREEN PRIVATE LIMITED  |[SURENDER 9582194481 finolegal.fbd @gmail.co [19.05.2026
VS.[SINGH Im
R. K.
JASSOCIATES & HOTELIERS]
ICS(COMM.)/ 433/2026 25.05.2026 ISTATE BANK OF INDIA VS|DHARMENDRAR800784740 INA 21.05.2026
IAZHARUDDIN AND ANR. ISINGH
ICS (COMM.)/432/2026 25.05.2026 IM/S TANYA ENTERPRISES VS|SHRI 0205494215 bhagwanshri65s@gmail. [21.05.2026
IM/S GANNON DUNKERLEY & COBHAGWAN com
[LIMITED
IOMP(I)(COMM.)/112/2026  [26.05.2026 ICARS 24 FINANCIAL SERVICESANURAG 7838737001 ritaroragi1@gmail.com [18.05.2026
[PVT. LTD. VS. MOHD. AMIR JARORA
ICS (COMM)/438/2026 26.05.2026 IT.V. TODAY NETWORK LIMITEDINIRMAL 0311131978 office.nirmalmishra@g [22.05.2026
IVS. M.R. SECURITECH THROUGHMISHRA Imail.com
TS PROPRIETOR
ICS (COMM)/439/2026 26.05.2026 IM/S ARTESA LIVING PVT. LTD. VSMUKESH 07111694968 shekhawatilegal @yahoof20.05.2026
IM/S GIGANTIC HUGEKUMAR Lin
IRESTAURANTS LLP AND ORS.
ICS (COMM.)/440/2026 26.05.2026 IM/S ARTESA LIVING PVT. LTD. VSMUKESH 07111694968 shekhawatilegal @yahoof20.05.2026
IM/S SPRING HOUSE COWORKINGIKUMAR Lin
IPVT. LTD.
ICS (COMM)/455/2026 30.05.2026 IBANK OF INDIA VS. MITHUN IAMRENDRA 9910717081 advamrendra22@gmail [23.05.2026
INATH SHUKLA L.com
ICS(COMM.)/456/2026 30.05.2026 IVIJAY RAUT VS. SANGAM TIWARI [RAJENDRA 0312046733, adavrazen@gmail.com [27.05.2026
IYADAV 8595228794
IEXECUTION 30.05.2026 YOKOHAMA INDIA  PRIVATEGautam Kumar 99990899799 support@legalknights.i [20-05-2026
(COMM.)/164/2026 ILIMITED n
Vs SN TYRES
26.05.2026 ISANDEEP SAXENA Vs GAURAV[Rohtash Kumar (9811207995 rohkani47@gmail.com [22-05-2026
IBAWA
26.05.2026 IPRADEEP GANDOTRA Vs NatureMADHURESH [9868547959 IN.MADHURESH@GM [22-05-2026
JAnd Nurture Healthcare Pvt Ltd ICHAUDHARY AIL.COM



http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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18.05.2026 JAXIS BANK LTD Vs AZRA ALI [Mayank 0873347330 Imayank 14-05-2026
Mahajan Imahajanos@yahoo.co
Im
18.05.2026 JAXIS BANK LTD Vs SHAHINAMayank 0873347330 Imayank 14-05-2026
IPARWEEN Mahajan Imahajanos@yahoo.co
Im
12.05.2026 BENNETT COLEMAN COMPANY[KARANJOT 0717413994 ladmin @ksmchambers.c[08-05-2026
LTD Vs MODE ADVERTISINGSINGH jom
IPRIVATE LIMITED IMAINEE
34 ISH. TARUNSOUTH- 30 ICS(comm) 1375/2026 06.05.2026 [PASHUPATI ROAD CARRIER Vs [DHEERENDRA [9711925013 advdheerndera@gmail.428.04.2026
SAHRAWAT, [EAST ISAVBRI INTERNATIONAL PVT[SINGH
DISTRICT ILTD
WUDGE(COMMERCI
AL COURT) ICS(comm) 376/2026 06.05.2026 ISTATE BANK OF INDIA VsRANI 9643680913 rbhardwajassociate@g [30.04.2026
INAGENDRA CHAND DAS IBHARDWAJ Imail.com
ICS(comm) 1377/2026 06.05.2026 ICANARA BANK Vs ABHISHEKIDEEPANJAL [8390227354 [dcepanjalch@gmail.co [30.04.2026
IKUMAR ICHOUDHARY m
ICS(comm) 1385/2026 08.05.2026 IMS HUKAM CHAND GUPTAASHISH 0811215280 lupadhayaylawchambersfi4.04.2026
[FABRICS PRIVATE LIMITED Vs
IABHISHEK @ ABHISHEK SONI
Misc (DJ) 617/2026 08.05.2026 IMEENU SHARMA Vs NINE CAFFE|SK 0625986255 alliancelegalnewdelhi@g24.04.2026
lo HOSPITALITY SERVICE PVT LTD [SHRIVASTAV
RP I7/2026 12.05.2026 IBANK OF BARODA Vs POOJARAJNISH 0810872353 rajnish-122@yahoo.comf09.05.2026
IYADAV
ICS(comm) 1387/2026 12.05.2026 IDSS IMAGETECH PRIVATE[PALLAVI 8709623440 [Pallavi.pakhi@gmail.co [24.04.2026
ILIMITED Vs HARITHA KETHE m
IM-EXECUTION  |35/2026 13.05.2026 IFLAKTGROUP INDIA PVT LTD Vs[PRAVEEN 810620827 ladvocatemahajan27@g [12.01.2026
(COMM.) IPRECISION AIR Imail.com
EXECUTION 74/2026 13.05.2026 KOTAK MAHINDRA PRIME LTD [AKSHAY 0310817303 codelegalconsultants@gf27.03.2026
(COMM.) Vs AKSHAY GUPTA Imail.com
Misc (DJ) 626/2026 13.05.2026 lAzmarq Technovation pvt ltd Vs OngYOGENDER 9119725897 506658 @gmail.com  02.05.2026
60 Labs Tech Solutions,LLP
ICS(comm) 1303/2026 15.05.2026 J[UCO BANK Vs MANISHA KUMARI [B K Mishra 0868113796 bkmdelhi@gmail.com [07.05.2026



http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:advdheerndera@gmail.com
mailto:upadhayaylawchambers@gmail.com
mailto:alliancelegalnewdelhi@gmail.com
mailto:rajnish-122@yahoo.com
mailto:ys06658@gmail.com
mailto:bkmdelhi@gmail.com
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EXECUTION 76/2026 16.05.2026 AXIS BANK LTD. Vs RMA 0873347330 Imayank mahajanO5@y}18.03.2026
(COMM.) [ENGINEERING PRIVATE LIMITED)
JAND ORS.
EXECUTION 151/2026 16.05.2026 IM/S VYOM GANGA ENGINEERSA KPANDEY [9312382075 pandeylegal @gmail.como5.05.2026
(COMM.) JAND CONSULTANTS PVT. LTD. Vg
IM/S REDECON (INDIA) PVT. LTD,|
JAND ORS
EXECUTION 152/2026 16.05.2026 [UMAKANT Vs M/S OM FIRE[NAVNEET 0568546432 Inavneetsharmaadvocate{03.05.2026
(COMM.) ICOMPANY PVT. LTD
IOMP(comm) 131/2026 20.05.2026 [FITJEE LTD Vs MOHINDER PAIJMUKESH Mjo810910312 officeofrglawzgmail.co [06.05.2026
[KAMBOJ IGOEL Im
IOMP(I)(comm) 103/2026 20.05.2026 IDPAP Architects Vs HOUSING AND[Nishant 7838952060 Inishitfdnagrawal.in 16.05.2026
JURBAN DEVELOPMENT]Agarwal
ICORPORATION LTD
IOMP(I)(comm) 105/2026 22.05.2026 JAMIRSONS SCAFFOLDING PVTIGURSAT 0811105891 gursat@gsvlegal.com [04.02.2026
ILTD Vs KARAAYAISINGH
ICONSTRUCTION
ICS(comm) k27/2026 22.05.2026 [Kalpvraksh ~ Technology = PrivateRIKHIL 8820019997 rikhilkumaroog@gmail§17.05.2026
[Limited Vs S R Computech Private]
[Limited
ICS(comm) 428/2026 22.05.2026 JARM INFOSERVE INDIA PVT LTD|SANJAY 0873479585 ssclawfirm@gmail.com [15.05.2026
Vs ARVIND KUMAR
EXECUTION 158/2026 23.05.2026 IM/S AKG STEEL INDUSTRIES VsV K GOEL 0810597417 vkgoel512@gmail.com [05.05.2026
(COMM.) IM/S PANKAJ BAGDA
IOMP(comm) 133/2026 26.05.2026 ISUNIL PURI Vs NUVAMA WEALTH|UDIT 0910585069 ludit11grover@gmail.con21.05.2026
JAND INVESTMENT LIMITED
IMISC(DJ) 678/2026 26.05.2026 JASTA RESEARCH PARTNERS LLP[Sharjeel Ahmad [8800130385 legal @indialawpartnersfo1.05.2026
Vs OPTIMAL STRATEGIX GROUP|
INC
EXECUTION 184/2026 30.05.2026 IM/S INDOSPIRIT DISTRIBUTIONRAHUL 8010887898 legal@indospirit.com [13.05.2026
(COMM.) ILTD Vs M/S THE BREW STORE
ICS(comm) k51/2026 30.05.2026 KBC COMPUTECH PRIVATE(GAURAV 0873377366 gauravharnal@hotmail.§21.05.2026
ILIMITED Vs REKHA [HARNAL
ICS(comm) 452/2026 30.05.2026 Vydus Wellness Products Ltd VSRAHUL IN/A IN/A 27.05.2026
IGujrat Growmed Marketing IndiaBHUJBAL
[Private Ltd



mailto:mayank_mahajanO5@yahoo.com
mailto:pandeylegal@gmail.com
mailto:navneetsharmaadvocate@gmail.com
mailto:gursat@gsvlegal.com
mailto:rikhilkumar009@gmailc.om
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(COMM)/406/202
6

ICS(comm) 64/2026 30.05.2026 ISUSHMA BHALLA Vs CAFE CREWMs Anju Handa Y4620606 Imail@handaandcompan28.05.2026
[BREW
35 IMS VEENA RANI,/SOUTH- 39 Blockli Ex.COMM - Award[Ex.COMM - Award by Arb.05-05-2026 [EQUITAS SMALL FINANCE BANK[RISHABH RAJj9958737266 Rishab@rrjassociate.co [27.04.2026
IDISTRICT [EAST by ArbJComm./68/2026 ILTD Vs RINKU TAMPOO SERVICESJAIN m
UUDGE(COMMERCI IComm./68/2026
AL COURT)
ICS ICS (COMM)/370/2026 06-05-2026 Bank of Maharashtra Vs ManojPRASHANT 9891399593 [Advocateprashant2009 [23.04.2026
(COMM)/370/2026] [Kumar [IKUMAR (@gmail.com
ICS ICS (COMM)/371/2026 06-05-2026 [Bank of Maharashtra Vs NareshPRASHANT 0891399593 JAdvocateprashant2009 [23.04.2026
(COMM)/371/2026 [Kumar IKUMAR (@gmail.com
ICS ICS (COMM)/381/2026 08-05-2026 IM/S PERFMON CONSULTING PVT/GANDHARV 9555890689 gandharvkumar@live.c j07.05.2026
(COMM)/381/2026 ILTD. Vs M/S SMARTWORKSKUMAR JHA m
ICOWORKING SPACES PVT. LTD.
[Ex.COMM - Award[Ex.COMM - Award by Arb.11-05-2026 IMs Root Project EngineeringARNAB PAL  [8130886324 larnabpal.adv@gmail.co [05.05.2026
by Arb{Comm./73/2026 IConsultancy Pvt Ltd Vs Ms Simplex Im
IComm./73/2026 [[nfrastructure Ltd
ICS ICS (COMM)/400/2026 15-05-2026 IM/S BALANI INFOTECH PVT. LTD.JPARVEZ 0818044644 parvezbadv@gmail.com13.05.2026
(COMM)/400/202 Vs BANGALORE UNIVERSITY IBASHISTA
6
ICS ICS (COMM)/405/2026 16-05-2026 JAGDISH PRASAD SHARMA VSARUN KUMARP899538156 ARUNVRM1985@GMA06.05.2026
(COMM)/405/202 IM/s ECO WEAR PRIVATE LIMITEDVERMA [L.COM
6 through its director Manish kalra
ICS ICS (COMM)/406/2026 16-05-2026 Zydus Wellness Products Ltd IGURUSWAMY [9811808373 ILITIGATION@GNATR [15.05.2026
INATRAJ AJ.COM



mailto:mail@handaandcompany.in
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Ex.COMM - AwardEx.COMM - Award by Arb.18-05-2026 ICULTFIT HEALTHCARE PRIVATEVIBHOR 0717488878 lalchambers.gurugram@12.05.2026
by Arb{Comm./77/2026 ILIMITED Vs HARMEET SINGHAGARWAL lgmail.com
IComm./77/2026 IAHLUWALIA
Ex.COMM - Award[Ex.COMM - Award by Arb.18-05-2026 |Axis Bank Ltd Vs AKBAR IMAYANK 0873347330 Imayank 14.05.2026
by Arb{Comm./79/2026 IMAHAJAN | mahajanos@yahoo.co
IComm./79/2026 Im
ICS ICS (COMM)/411/2026 18-05-2026 IRAJVEER CHEMICALS VsRAUNAK 0711186772 ladvocateraunaki52@g [16.05.2026
(COMM)/411/2026 [RONDELLA LAUNDROMA ATUN Imail.com

IPRIVATE LTD
[Ex.COMM - Award[Ex.COMM - Award by Arb.19-05-2026 IM/S  OUTLINE DESIGN NABHISHEK 0899382755 arshukla.law@gmail.co [08.05.2026
by Arb{Comm./82/2026 INTERIORS INDIA PVT. LTD. VSRITABH Im
IComm./82/2026 IILM INSTITUTE FOR HIGHERSSHUKLA

IEDUCATION AND ORS
EXECUTION [EXECUTION 20-05-2026 [State Bank of India Vs Sushma IDHARMENDRA|8800784740 shubhi1673@gmail.comfi5.05.2026
(COMM.)/154/202 (COMM.)/154/2026 ISINGH
6
ICS ICS (COMM)/429/2026 22-05-2026 ICANARA BANK Vs KATTARKUMAR 9718909886,8882 jadv. 19.05.2026
(COMM)/429/202 IFASHION STUDIO (PARTNERSHIPVISHWJEET  [642450 vishwjeet@gmail.com
6 [FIRM THROUGH ITS PARTNER)
ICS ICS (COMM)/430/2026 23-05-2026 State Bank of India Vs Partha PratimDHARMENDRA|8800784740 shubhi1673@gmail.comf21.05.2026
(COMM)/430/202 IChakraborty ISINGH
6
OMP (DIOMP (I) (COMM.)/107/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA 7838737001 ritarorag1@gmail.com [22.05.2026
(COMM.)/107/202 PVT. LTD. Vs KAMAL MUDULI
6
IOMP (DIOMP (I) (COMM.)/108/2026 [26-05-2026 ICARS 24 FINANCIAL SERVICESRIT ARORA 7838737001 ritaroragi@gmail.com [19.05.2026
(COMM.)/108/202 IPVT. LTD. Vs DIPESH TANWAR
6




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (DIOMP (I) (COMM.)/113/2026 [26-05-2026 ICARS24 FINANCIAL SERVICESRIT ARORA 7838737001 ritaroragi@gmail.com [18.05.2026
(COMM.)/113/202 IPRIAVTE LIMITED Vs MOHD ARIF
6
ICS ICS (COMM)/436/2026 26-05-2026 IBHUSHAN DEALMARK PRIVATESHAKEEL 8750618722 sswan 05.05.2026
(COMM)/436/202 ILIMITED Vs JS CONSTRUCTION |[SARWAR WANI liassociates@gmail.com
6
ICS ICS (COMM)/437/2026 26-05-2026 IM/S S V COLLECTION Vs SANJAY[RAJESH 031119926 rajeshparewao2@gmail [22.05.2026
(COMM)/437/2026 [KULSHRESHTHA AND ANR IKUMAR L.com
[Ex.COMM - Award[Ex.COMM - Award by Arb.30-05-2026 |Axis Bank Ltd Vs RAKESH IMAYANK 9873347330 Imayank 08.05.2026
by ArbJComm./90/2026 IMAHAJAN | mahajanos@yahoo.co
IComm./90/2026 Im
CS ICS (COMM)/445/2026 30-05-2026 [Ms IBA Crafts Pvt Ltd Vs M/s RapidMUKESHWAR 9889888773 leminentjurists@gamil.c21.05.2026
(COMM)/445/2026] [Finance and Anr INATH DUBEY m
ICS ICS (COMM)/453/2026 30-05-2026 IMS SG CONSTRUCTION  VSRENUKA 9958307722/ advranasumit@smail.cof25.05.2026
(COMM)/453/2026 [ENGINEERING PROJECTS (INDIA)ARORA 9999590009 Im
ILIMITED (EPIL)
ICS ICS (COMM)/454/2026 30-05-2026 IMANMACHINE AUTOMOTIVESHWETA 8368180177 [Shweta.tiwari@manma [26.05.2026
(COMM)/454/2026] [PVT.LTD. Vs ADITYATTWARI chinecarcare.com
IENTERPRISES
36 ISH. DEVENDERJEAST 209 ICS COMM 74 1471/2026 05-05-2026 IBANK OF MAHARASHTRA VSSH BIJAYj9015893668 ladvbmg2016@gmail.co [05.05.26
IKUMAR, DISTRICT] IVISHNU KUMAR PATHAK IMOHAN m
JUDGE IGOSWAMI
(COMMERCIAL
ICOURT) 209 ICS COMM 74 1473/2026 05-05-2026 BANK OF MAHARASHTRA VSSH BIJAYj9015893668 ladvbmg2016@gmail.co [05.05.26
IDEEPAK KUMAR IMOHAN m
IGOSWAMI
209 ICS COMM 74 1474/2026 05-05-2026 [BANK OF MAHARASHTRA VSSH BIJAY|9015893668 ladvbmg2016@gmail.co [05.05.26
JOMBIR IMOHAN m
IGOSWAMI
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ADVOCATE EMAIL ID DATE OF E-
FILING

(COMMERCIAL

209 ICS COMM 74 1539/2026 11-05-2026 IBANSAL SALES CORP PVT. LTD.,SH ABHISHEKI9811114489 girishadvocate@yahoo. [11.05.26
VS SHANKAR PLYWOOD HOUSE |JAGGARWAL lco.in
209 ICS COMM 74 1542/2026 12-05-2026 [TULIP SHIPPING SERVICES VSSH TARUN|9999960284 ladvtarun1983@gmail.c 11.05.26
JANUJ KHURANA IAGGARWAL m
209 ICS COMM 74 1647/2026 15-05-2026 IVINGATOR VS PRADNYA[SH PRANAVj9891026402 pranavlegal@gmail.comf15.05.26
ICONNECT BUSINESS KANTI
209 ICS COMM 74 1661/2026 16-05-2026 IBALAR MARKETING PVT. LTD. VS[SH SHRESHTH|9871206484 shreshth@lawkins.in ~ [16.05.26
ISAMSUBRAMANI JAIN
209 ICS COMM 74 1663/2026 16-05-2026 ATUL KR ROHTAGI VS GRANITESSH PIYUSH|9958012518 counsel.piyush@gmail. [16.05.26
[HILL PROPERTIES PVT. LTD. ISINGH com
209 ICS COMM 74 1669/2026 16-05-2026 IPINWHEEL TRAVEL ANDI|SH 8588891346 ladvkpjayaram@gmail.c [16.05.26
[EXPERIENCE PVT. LTD. VSK.P.JAYARAM jom
IVENETIAN VACATION
209 ICS COMM 74 1696/2026 19-05-2026 ISH RISHABH JAIN VS MUKESH|SH 0953801581 ladvbmsingho@gmail.coft9.05.26
ICHANDRA IBALMUKUND m
ISINGH
209 ICS COMM 74 1709/2026 20-05-2026 JADITYA AGGARWAL VS NYSAASSH ABHISHEKQ718062292 thesuitslawfirm@gmail.[20.05.26
RETAIL VENTURE PVT. LTD. IGUPTA com
209 ICS COMM 74 1744/2026 22-05-2026 IMARQUEE ONE EVENTS LLP VS|SH VIPULB587919896 filing.cjllp@gmail.com [22.05.26
I[ECO GREENS BUILDTECH P. LTD. KUMAR
209 ICS COMM 74 1772/2026 25-05-2026 IPUNJAB NATIONAL BANK VS 11 AISH ALOKI8745891899 lalokmaniaqg6@gmail.co [23.05.26
[TRADERS ICHANDRA m
IMAINA
209 ICS COMM 74 1781/2026 26-05-2026 SHARDA GUPTA VS NYSAASH ABHISHEK9718062292 thesuitslawfirm@gmail.[25.05.26
RETAIL VENTURE OVT. LTD. IGUPTA com
209 ICS COMM 74 1812/2026 29-05-2026 IMOHAMMAD ASLAM VS THESH IMRAN|9958944158 lawadvisor.imrankhani [29.05.26
INEW INDIA ASSURANCE CO. LTD. [KHAN lo9o@gmail.com
209 ICS COMM 74 1841/2026 30-05-2026 ADITYA AGGARWAL VSISH ABHISHEK}9718062292 thesuitslawfirm @gmail.[30.05.26
IMAYASHEEL RETAIL INDIA LTD. |GUPTA com
37 IMS. RUBY ALKA[EAST 101 ICS COMM 74 1472/2026 06-05-2026 IBANK OF MAHARASHTRA VSSH BIJAY]9015893668 ladvbmg2016@gmail.co [05.05.26
IGUPTA, DISTRICT] IPAWAN KUMAR IMOHAN Im
WUDGE IGOSWAMI
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IPEALTECH PVT. LTD.

ISINGH

ICS COMM 74 1484/2026 06-05-2026 IPUNJAB AND SIND BANK VSSH GIRISH[9811135305 legal.gva@gmail.com [05.05.26
ISHARDA BHATIA IVERMA
101 ICS COMM 74 1495/2026 07-05-2026 ITIRUPATI SALES CORP VS PAPERISH NIRBHAY|9971140827 Inirbhaysinha196@gmai [06.05.26
IPRODUCT KR SINHA l.com
101 IOMP MISC COMM [1514/2026 07-05-2026 ISANYAM CHANDNA VS AHUJASSH 90871211544 srandpartnersllp@gmai(07.05.26
JAND ANAND BUILDWELL P LTD. [SATYENDRA l.com
KUMAR
101 IOMP MISC COMM [1515/2026 07-05-2026 IDEEPA CHANDNA VS AHUJA AND|SH 0871211544 srandpartnersllp@gmai(07.05.26
JANAND BUILDWELL P LTD. ISATYENDRA l.com
KUMAR
101 IOMP MISC COMM [1516/2026 07-05-2026 [HARISH CHANDNA AND SONSSH 0871211544 srandpartnersllp@gmaif07.05.26
[HUF VS AHUJA AND ANAND|SATYENDRA l.com
IBUILDWELL P LTD. KUMAR
101 ICS COMM 74 1519/2026 11-05-2026 IMOTHER DAIRY FRUIT AND|SH FIR0Z8588819983 firoz_khanadv@rediffm{o7.05.26
IVEGETABLE PVT. LTD. VS UNITED[KHAN lail.com
INDIA INSURANCE COMPANY]
ILTD.
101 ICS COMM 74 1532/2026 11-05-2026 [ELAT BIOMEDICALS PVT. LTD.JSH S.Kj0810176628 ladvocatekkdskparihar [08.05.26
THRU DIRECTOR PHILIP[PARIHAR (@gmail.com
IVARGHESE VS ARA HEALTHCARE]
[PVT. LTD.
101 ICS COMM 74 1535/2026 11-05-2026 IPRANAV MEDIATECH SOLUTIONS|SH SHRESHTHj9871206484 shreshth@lawkins.in  [08.05.26
INDIA PVT. LTD. VS SHEKHARJAIN
ISUNDER GUNDIL
101 ICS COMM 74 1545/2026 11-05-2026 IDANVIR SINGH VS KINDLESH VIRENDRAQ911580330 11.05.26
INFRAHEIGHTS PVT. LTD. KR. MAHATO
101 IOMP COMM 73 1578/2026 15-05-2026 SHIR DURGA  SCAFFOLDING|SH GURSATjp811105891 gursat@gsvlegal.com [13.05.26
INOIDA PVT. LTD. VS SHRI BALAJISINGH
INFRADEVELOPERS PVT. LTD. IVACHHER
101 ICS COMM 74 1626/2026 14-05-2026 IVISTA FURNISHING LTD. V|SH YUGANSHU810801939 contact@syslaw.in 13.05.26
[ELEGANT DECOR ISHARMA
101 ICS COMM 74 1634/2026 14-05-2026 IBANK OF BARODA VS SANJAYMS 8447833470 ladvocate.134@gmail.co [14.05.26
ISHARMA IGEETANJALI m
ISHARMA
101 ICS COMM 74 1694/2026 19-05-2026 IBANK OF BARODA VS HARIOM|SH UMESH[9910568669 ladvocateumesh2005@gf19.05.26
IDWIVEDI JOSHI Imail.com
101 ICS COMM 74 1695/2026 20-05-2026 IBTC TRADERS PVT. LTD. VS OASIS|SH JASPREET|9899641617 jaspreet.law@gmail.co [19.05.26

m
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ICS COMM 74 1702/2026 20-05-2026 IMAHAVIR PAPERS TRADING PVT.|SH ANII}9810438858 19.05.26
ILTD. VS TRIPLE 999 RETAIL PVT|[KUMAR
ILTD. IPANDEY
101 IARB A COMM 79 [1707/2026 20-05-2026 IBLUESTAR LTD VS ADITYA BIRLASH UMANGP999178173 ffice@umangtyagi.com[20.05.26
ICAPITAL LTD. ITYAGI
101 ICS COMM 74 1785/2026 25-05-2026 TENERON LTD VS DC AGENCIES[SH RISHABHj9999456920 rishabhbnsl@gmail.co [25.05.26
IPVT LTD. BANSAL m
101 ICS COMM 74 1786/2026 26-05-2026 IGE ENTERPRISES THRU RAMAN|SH UTKARSH|8010904858 utkarshkmrg3z@gmail.c [25.05.26
IKUMAR SHARMA VS SHIVKUMAR jom
TELECOM
101 ICS COMM 74 1803/2026 29-05-2026 ISHIVLOK ENTERPRISES VS JAYA|SH 0818593185 pncsharda64@gmail.co [26.05.26
[EXPORT IPRABHUNATH m
RAM
ICHAUDHARY
101 ICS COMM 74 1807/2026 29-05-2026 SHAHNAZ PARVEJ BHAGA VSSH PRAMOD871724396 chauhanpramod833@g [26.05.26
ISUDHIR KUMAR AGGARWAL ISINGH Imail.com
101 ICS COMM 74 1826/2026 30-05-2026 ISTATE BANK OF INDIA VSMS  SHALINI9899408618 shaliniupadhyay.advocal29.05.26
[PULKIT KAMBOJ [UPDHYAY te@gmail.com
101 ICS COMM 74 1832/2026 06-06-2026 ICHEMSYNTH  SYNERGIES VSISH R.C.TIWARI 9868118015 rctiwariadv@gmail.comf30.05.26
IBRAOD LIFE CARE SCIENCES PVT,|
ILTD.
38 ISH. GORAKH NATHNORTH 201, New BuildingC.S. (COMM) 139/2026 07-05-2026 IKOTAK MAHINDRA BANKIMAHIP DATTA0911481624, Imahipdatta@gmail.com{01-05-2026
IPANDEY, DISTRICTEAST KKD ILIMITED Vs DEEPAK KUMAR IPARASHAR  [8233119499
JUDGE
(COMMERCIAL)-01
---do-- IC.S. (COMM) 40/2026 11-05-2026 ISTATE BANK OF INDIA Vs AKBAR [KAMAL 0868249232 kamal77mehta@gmail.cjo7-05-2026
IMEHTA om
---do-- IC.S. (COMM) 41/2026 11-05-2026 [BIMAL KUMAR DAFTARY Vs M V|[PANKAJ 9871807789, lawyerpankaj.com@ga [11-05-2026
IMATKETING AND SALES PVT LTD [KUMAR 0582774498 Imail.com
ISRIVASTAVA
---do-- IC.S. (COMM) 2/2026 15-05-2026 IBSES YAMUNA POWER LIMITEDARUN 9899900140 arunadvocate2010@gm [14-05-2026
Vs MAHIPAL SINGH ISHARMA lail.com
---do-- IC.S. (COMM) 43/2026 15-05-2026 IBSES YAMUNA POWER LIMITEDARUN 9899900140 arunadvocate2010@gm [14-05-2026
Vs CHATAR SINGH ISHARMA lail.com
---do-- IC.S. (COMM) 4/2026 18-05-2026 ISH BHANU SINGH PROP Vs MRASHUTOSH 9555552354 aalegalservices4774@g [18-05-2026
JASVIR SINGH, PROP JABHISHEK Imail.com
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IC.S. (COMM) k5/2026 19-05-2026 VINEET KUMAR AGGARWALABHAY 7011702973 abhaymohan@gmail.co [18-05-2026
PROP OF MS MAHA LAXMIMOHAN Im
IMETALS Vs DACC INTERNATION|SHARMA
[PRIVET LIMITED THROUGH ITS
---do-- C.S. (COMM) 16/2026 19-05-2026 VINEET KUMAR AGGARWALABHAY 7011702973 labhaymohan@gmail.co [18-05-2026
IPROP OF MS MAHA LAXMIMOHAN m
IMETALS Vs ABDUL SAMI ISHARMA
---do-- IC.S. (COMM) k7/2026 20-05-2026 IPS GRAPHICS INDIA PRIVATEAMIT KUMARP953198936 advamitsinghbunty@g [19-05-2026
ILIMITED Vs MR SHANKER DAYALSINGH Imail.com
[TTWARI
---do---- C.S. (COMM) 48/2026 23-05-2026 BANK OF BARODA Vs PURAN[UMESH JOSHI 9910568669 ladvumeshjoshi@gmail. [22-05-2026
ISINGH CHAUHAN lcom
---do---- C.S. (COMM) l19/2026 23-05-2026 BANK OF BARODA Vs ANJALIUMESH JOSHI 9910568669 ladvumeshjoshi@gmail. [22-05-2026
ICHAUHAN com
---do---- IC.S. (COMM) 50/2026 25-05-2026 JABHIMANYU JOSHI Vs VDYOGESH 9810057219 tverma2508@gmail.co [21-05-2026
JAUTOWHEELS IVERMA m
---do---- IC.S. (COMM) 51/2026 29-05-2026 ISTATE BANK OF INDIA Vs AMAL KISUCHITA 8896932838 lagnihotrisuchita@gmailf28-05-2026
IK IDIXIT .com
---do---- C.S. (COMM) 52/2026 29-05-2026 ISTATE BANK OF INDIA Vs PIYUSH|SUCHITA 8896932838 lagnihotrisuchita@gmaill28-05-2026
JAMDAR IDIXIT .com
---do---- IC.S. (COMM) 53/2026 29-05-2026 ISTATE BANK OF INDIA Vs PRODIP[SUCHITA 8896932838 agnihotrisuchita@gmailf28-05-2026
IGOSWAMI IDIXIT .com
---do---- IC.S. (COMM) 54/2026 29-05-2026 ISTATE BANK OF INDIA Vs ANILSSUCHITA 8896932838 agnihotrisuchita@gmaill28-05-2026
IKUMAR IDIXIT .com
---do---- EX.(COMM) 25/2026 06-05-2026 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR}9990659331 kmpspartner@gmail.co [02-05-2026
IAWARD ISAMREEN M ISINHA m
---do---- EX.(COMM) 26/2026 06-05-2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR|9990659331 kmpspartner@gmail.co [01-05-2026
IAWARD ISUMAN J ISINHA m
---do---- EX.(COMM) [27/2026 11-05-2026 HDB FINANCIAL SERVICESRAHUL 0013493108 rbhardwajo338@gmail. p2-05-2026
IAWARD ILIMITED Vs MOHD MUSTAKEEM [BHARDWAJ lcom
---do---- EX.(COMM) 28/2026 11-05-2026 [KIRTI TEXTILES PRIVATEGOURAV 9711998149 gouravguptalawyer@g [21-04-2026
IAWARD ILIMITED Vs AVG CREATION IGUPTA Imail.com
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EX.(COMM) 29/2026 11-05-2026 [EQUITAS SMALL FINANCE BANKROHIT KUMAR |9315739702 rohitkumar9842@gmai [11-03-2026
IAWARD ILIMITED Vs KOMESH KUMAR l.com
---do---- EX.(COMM) 130/2026 11-05-2026 ITATA CAPITAL LIMITED Vs AMITS. P. RANA 0953455007 sprana2013.sr@gmail.c [05-03-2026
IAWARD IKUMAR m
---do---- EX.(COMM) 31/2026 11-05-2026 JAXIS BANK LTD Vs SHABANA [RAHUL 9971891788 info@avalegal.com 21-01-2026
IAWARD IPARVIN ICHAUHAN
---do---- EX.(COMM) 132/2026 15-05-2026 IMONEYWISE FINANCIAMEHVISH 9319212148 khanmehvish2189@gm [12-05-2026
IAWARD ISERVICES PVT LTD Vs ESS KAY[KHAN lail.com
[ENTERPRISES
---do---- [EX.(COMM) 33/2026 19-05-2026 JAXTS BANK LTD Vs KAMAL KANT [MAYANK 0873347330 Imayank.mahajanos@g [14-05-2026
IAWARD IMAHAJAN Imail.com
---do---- [EX.(COMM) 134/2026 19-05-2026 JAXIS BANK LTD Vs KALE IMAYANK 0873347330 mayank.mahajanos5@g [14-05-2026
IAWARD IMAHAJAN Imail.com
---do---- [EX.(COMM) 135/2026 19-05-2026 JAXIS BANK LTD Vs AARTI IMAYANK 0873347330 Imayank.mahajanos@g [14-05-2026
IAWARD IMAHAJAN Imail.com
---do---- [EX.(COMM) 136/2026 19-05-2026 JAXTS BANK LTD Vs ANJALI IMAYANK 0873347330 Imayank.mahajanos@g [13-05-2026
IAWARD IMAHAJAN Imail.com
---do---- EX. (COMM) 0/2026 02-05-2026 ZUBAIR ALAM Vs MS AL ALIMOHD. TARIQ 9811038156 ladvocatetariqtyagi@gm [30-04-2026
INDUSTRIES PVT LTD lail.com
---do---- EX. (COMM) k1/2026 12-05-2026 INAR BAHADUR ROKA Vs GIRISH|SHAILENDER 9871881699 shailenderpratapsingha [12-05-2026
IPANT IPRATAP SINGH| [dv@gmail.com
---do---- EX. (COMM) k2/2026 13-05-2026 IMEENU JAIN Vs SACHIN KUMAR [HARDIK 17850984398 ladvocatehardikaggarwa [13-05-2026
JAGGARWAL l@gmail.com
---do---- IMISC DJ 15/2026 02-05-2026 IRK  ENTERPRISES Vs SAMIAMIT MISHRA [8527900653 lamitmishraadvocatemslf3o-04-2026
[ENTERPRISES lawfirm @gmail.com
---do---- IMISC DJ 216/2026 02-05-2026 ISAMI  ENTERPRISES Vs RKAMIT MISHRA [8527900653 lamitmishraadvocatemsl{30-04-2026
IENTERPRISES lawfirm @gmail.com
---do---- IMISC DJ 225/2026 04-05-2026 IRUVIENT PRIVATE LIMITED VS ALOK SHARMA9953433853 aloksharma@live.in l02-05-2026
IMOCKBOARD EDUTECH PVT LTD
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[BANSAL

IMISC DJ 235/2026 11-05-2026 IM/S JSB SATYAM Vs MSRAVIRANJAN [8447990925 ladvraviranjan.official @ [01-05-2026
ISUDHARAKARA INFRATECH PVT] lgmail.com
ILTD AND ORS
---do---- IMISC DJ 239/2026 13-05-2026 ISYNDICATE BANK NOW CANARA|SUBHASH 8882753043 subhashadv76 @gmail.c [12-05-2026
IBANK Vs SHADAB AHMED ICHANDRA m
LOCHAKIA
---do---- IMISC DJ 247/2026 21-05-2026 IM/S BINDAL SMELTING PVT .LTDAMIT TIWARI [9268469577 AMIT_106@YAHOO.C [15-05-2026
Vs ELECTRONK POWER| 0.IN
IBATTERIES THROUGH ITS|
IPROPRIETOR SAHIB KAUR
---do---- IMISC DJ 257/2026 29-05-2026 IMS FREEMANS MEASURESISUNIL PANDEY[7011889751 eplslawfirm@gmail.co [22-05-2026
IPVTLTD Vs BANK OF INDIA Im
~--do---- IOMP (COMM) 1/2026 05-05-2026 IM/S DELTA COMPUTER Vs TATAPRAMOD - - 29-04-2026
ICAPITAL [TRIPATHI
---do---- IOMP (COMM) /2026 23-05-2026 VUBAIDA KHATOON Vs M/SFEROZ KHAN [9810162561 3 19-05-2026
RELIANCE JIO0 INFOCOMM]
ILIMITED
39 ISH. PRITAM SINGH,SHAHDARA 301, New CourtCS (COMMERCIALj0o4-05-2026 IMISC DJ/478/2026 [Metal Monger Vs Mr Manu Bansal |ASHU SUKLA (9582628330 arlegal266 @gmail.com [28.04.2026
[IDISTRICT Building
(COMMERCIAL
ICOURT)
301, New CourtCS (COMMERCIALjo5-05-2026 CS (COMM)/242/2026 [STATE BANK OF INDIA Vs Ratan|SUCHITADIXIT|[8896932838 JAGNIHOTRISUCHITA [27.04.2026
Building [Soni proprietor of Krish Garments (@GMAIL.COM
301, New CourtCS (COMMERCIALjo6-05-2026 [Execution IPRAVEEN KUMAR Vs ANANDSUDHIR 0311041979 ladvsudhirbaghel@gmai [05.05.2026
Building (Comm.)/90/2026 ISHARMA IGUPTA l.com
301, New CourtiCS (COMMERCIALj06-05-2026 [Execution ILEVI STRAUSS AND CO Vs KKKISHRAVAN 6201970125 lunitedmark@unitedandfi8.04.2026
Building (Comm.)/91/2026 IGARMENTS AND ORS KUMAR lunited.com
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301, New CS 06-05-2026 [Execution [Bank of Baroda Vs HARSH KUMAR [GEETANJALIS [8447833470 ladvocate.134@gmail.co [16.04.2026
Building (COMMERCIAL) (Comm.)/92/2026 HARMA Im
301, New CourtCS/COMMERCIAL |06-05-2026 [Execution ISh Ram Raj Tiwari Proprietor of MsKUMAR 0810137773 IADVOCATESUSHOMH13.04.2026
Building (Comm.)/93/2026 JAnmol Enterprises Vs Delhi UrbanSUSHOBHAN AM@GMAIL.COM

[Shelter Improvement Board DUSIB

[Through its Chief Executive Officer
301, New CourtCS (COMMERCIALj06-05-2026 CS (COMM)/246/2026 [Punjab National Bank Vs Satya UYOTI 7000041067 DYOTLGAUTAM20108 [02.05.2026
Building IGAUTAM IYAI100.CO
301, New CourtCS l07-05-2026 CS (COMM)/250/2026 [MS PAHWA FUR FABRICS PVTINIKHIL 8882628406 ladvnikhilg7@grnail.co [30.04.2026
Building (COMMERCIAL) ILTD THROUGH ITS DIRECTORTUNEJA m

RAMESH KUMAR PAHWA Vg

IRELIANCE INFRATEL PVT LTD
301, New CourtCS l07-05-2026 CS (COMM)/251/2026 [SAVI POLYMERS LLP Vs RAJAKSHAYGUPTAl7701991780 |akshaygptl4@gmail.co [04.05.2026
Building (COMMERCIAL) IKUMAR AGARWAL m
301, New CourtCS l08-05-2026 IMISC DJ/503/2026 ISHANKER DENIM Vs SHREE JAIANKIT 0911704639 adv.ankit87@yahoo.co [25.04.2026
Building (COMMERCIAL) IGURU TEXTILE AGENCIES JAGGARWAL m
301, New CourtCS 11-05-2026 CS (COMM)/254/2026 [M/S BHARAT CONSTRUCTION Vs[KARTIKAY 7088552214 ladvuroojch@gmail.com [07.05.2026
Building (COMMERCIAL) I[EVARASCON-PAWAN KUMARMUDGAL

PJOINT VENTURE
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301, New ICS 11-05-2026 CS (COMM)/255/2026 |GAURAV BANSAL Vs VINEETAIPANKAJSINGH 9891475320 [PankujsmghaLadvocate[05.05.2026
Building (COMMERCIAL) UIAIN A 1l:gmajl.com
301, New CourtCS 12-05-2026 CS (COMM)/259/2026 [BHUMIKA WADHWA Vs GARVITIGOPASHREE [7303051514 IGPASHREERAMAN@ [12.05.2026
Building (COMMERCIAL) KUMAR AND ANR RAMAN IGMAIL.COM
301, New Court/CS 13-05-2026 CS (COMM)/260/2026 [B L AGRO INDUSTRIES LIMITED[RAJESH 0312400662 thecaltrade@gmail.com [30.04.2026
Building (COMMERCIAL) Vs MAA SARASWATISHARMA,

[ENTERPRISES
301, New CourtCS 16-05-2026 CS (COMM)/268/2026 [TAMILAND MERCANTILE BANKSACHIN 0289100001 [Sachinmiglani.clc@gmalo8.05.2026
Building (COMMERCIAL) ILTD Vs RIDHAANMIGLANI fil.com

[REFRIGERATION
301, New CourtCS 18-05-2026 CS (COMM)/269/2026 [KINSHUK JAIN Vs ASK BARICS IV.K.GOEL&UJJ 9818651449 jaiuijwal27l@gmail.coMj04.05.2026
Building (COMMERCIAL) WALJAIN)
301, New CourtCS 19-05-2026 OMP (COMM)/12/2026 [M/S MADHUR COMPUTECH PVIHEMANT 081108506 vakilhra@hotmail.com [11.05.2026
Building (COMMERCIAL) LTD Vs M/S AFFORDABLEGUPTA

[EXPORTS PVT LTD
301, New Court/CS 19-05-2026 Ex. - Award DbyAxis Bank Ltd Vs ZEENATMMAYANK 0873347330 [Mayank 14.04.2026
Building (COMMERCIAL) |Arb./38/2026 IKHATOON IMAHAJAN Imahajanos@yahoo.co

m
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301, New ICS 19-05-2026 [Execution ISTATE BANK OF INDIA VSARUNU 0045375818 [UPADHYAYARUN137 [30.04.2026
Building (COMMERCIAL) (Comm.)/101/2026 [Ravinder Kumar Sahu IPADHYAY (@GMAIL.COM
301, New CourtCS 19-05-2026 CS (COMM)/274/2026 JASHOK KUMAR MOHATTA VSANIL KUMARP410441434 ANILKUMAR 11.05.2026
Building (COMMERCIAL) [RAVINDRA KUMAR SHARMA ISINGH SINGH@GMAIL.COM
301, New CourtCS 21-05-2026 CS (COMM)/277/2026 [NIKHIL JAIN Vs TANWARKAMAL GARG [9560570576 Mailkamalgarg@gmail. [19.05.2026
Building (COMMERCIAL) ICREATION com
301, New CourtCS [22-05-2026 CS (COMM)/280/2026 [SACHIN JAIN Vs DHERAJ KUMAR PIGYASARATHI|8936076812 rathiiiyvasal2Yremail.c [07.05.2026
Building (COMMERCIAL) om
301, New CourtCS [22-05-2026 CS (COMM)/281/2026 [M/S Brainwave MedicallChakitan 0129999918 ICHAKITANPAPTA@G [18.05.2026
Building (COMMERCIAL) [Technologies Pvt Ltd Vs VivelVikram Shekher IMAIL.COM

Sciences Through Sole ProprietorjPapta & Chirag

[Director Mr Santosh Mehrotra
301, New CourtCS [25-05-2026 [Ex. - Award  DbyAXIS BANK LTD Vs PUNIT KUMARMAYANK 0873347330 Imayank_mahajanOS@ [06.05.2026
Building (COMMERCIAL) |Arb./42/2026 ISINGH IMAHAJAN ly;ifif)o.com
301, New CourtCS 25-05-2026 [Execution INEC WIRE AND CABLE PVT LTD|PAWAN 0873347330 IPAWANKUMAR@GMA}]24.05.2026
Building (COMMERCIAL) (Comm.)/105/2026 Vs SHASHANK RAI IKUMAR [L.COM
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301, New ICS I25-05-2026 CS (COMM)/289/2026 [Nisha Walia Vs Ayan Sharma 8882532301 IKARTIKLAW @GMAIL. [19.05.2026
Building (COMMERCIAL) ISANSAL IcCOM
301, New CourtCS I25-05-2026 IMISC DJ/604/2026 INICE WEDDING CARDS PVT LTDIANUJ GUPTA 9999936866 laga.j ustice@gmail.com [20.05.2026
Building (COMMERCIAL) Vs 3 FATE TECHNOLOGIES PVT]
ILTD
301, New CourtCS 26-05-2026 [Execution shree bankey behari fabrics ltd VSRAKESH 9717565756 rakesh. nautival22005.2026
Building (COMMERCIAL) (Comm.)/108/2026 IASHU SHARMA PROP KESHAVNAUTIYAL 1 @gmail.com
[ENTERPRISES
301, New CourtCS 26-05-2026 [Execution shree bankey behari fabric pvt Itd Vs ESH 9717565756 rakesh. nautival2}20.05.2026
Building (COMMERCIAL) (Comm.)/109/2026 [HITESH MAKKAR PROP H H|NAUTIYAL 1@gmail.com
ICREATION
40 IMS. KIRAN BANSAL,/SHAHDARA ROOM NO 208 ICOMMERCIAL l04-05-2026 [Execution (Comm.)/86/4Seema khandelwal [Sachin Kumar 9911839770 syadev80o3@gmail.com [03-05-2026
IDISTRICT JUDGE, Vs Pramod Kumar Singh
(COMMERCIAL
ICOURT)
IROOM NO 208 ICOMMERCIAL l04-05-2026 [Execution (Comm.)/87/4LAXMI NARAIN JAnkur Gupta 9810751758 advarun@gmail.com  [29-04-2026
Vs MAYASHEEL RETAIL INDIA|
ILTD
IROOM NO 208 ICOMMERCIAL l06-05-2026 [Ex. - Award by Arb./34/4KOTAK MAHINDRA PRIME LTD  |Amit Kumarg990659331 kmpspartner@gmail.co [01-05-2026
Vs SUNIL KUMAR Sinha Im
[ROOM NO 208 ICOMMERCIAL l08-05-2026 [Ex. - Award by Arb./37/9HDB FINANCIAL SERVICES[Rahul Bhardwaj [8376049807 lamarnathrbec@yahoo.coo6-05-2026
ILIMITED m
Vs RAJINDRA TOUR AND|
ITRAVELS PRIVATE LIMITED
IROOM NO 208 ICOMMERCIAL 08-05-2026 [Execution (Comm.)/97/3suneet finman pvt Itd |Ateeque Ahmed 9911016872 atiquealig1562@rediffm| 07-05-2026
Vs SAHEED AHMAD lail.com
IROOM NO 208 ICOMMERCIAL 08-05-2026 CS (COMM)/252/2026 [Bank of India V. P. Tiwari 9990182901 ptiwariadvocate @gmaij06-05-2026
Vs Ram Bhool Singh l.com
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ROOM NO 208 |COMMERCIAL 12-05-2026 ICS (COMM)/258/2026 [MS unifier supply chain solution JAnkur Sharma [7838388684 lankur l07-05-2026
s MS RESPONSE CARGO AND sharma2869@yahoo.co

ILOGISTICS m

ROOM NO 208 |COMMERCIAL 14-05-2026 [Execution (Comm.)/98/4MS QSS ENTERPRISES PVT LTD  [Vishnu Kantlo871949697 lpandeyvishnukant.pandfi1-05-2026
Vs MS VSNS INDUSTRIES [Pandey ley@gmail.com

ROOM NO 208 |COMMERCIAL 14-05-2026 CS (COMM)/263/2026 [Dheeraj Goel [Priyesh 8910306338 lawchambersfgl@gmail.[13-05-2026
Vs Sunny Jaiswal Srivastava com

ROOM NO 208  [COMMERCIAL 14-05-2026 CS (COMM)/264/2026 [VAISHALI GUPTA [Lalit Narayanj9350086610 ladvinsinghg@gmail.co [13-05-2026
Vs SACHIN SETHI Singh Im

ROOM NO 208  |COMMERCIAL 18-05-2026 [Execution (Comm.)/100/BANK OF BARODA [RAJESH 9810872353 Not Mention 16/05/2026
Vs RAHUL UPADHYAY IKUMAR

BANYAL

ROOM NO 208 |COMMERCIAL 18-05-2026 CS (COMM)/270/2026 [STATE BANK OF INDIA [KAMAL 0868249232 kamal77mehta@gmail,cft6-05-2026
Vs SURAJ PANDEY IMEHTA jom

ROOM NO 208  [COMMERCIAL 18-05-2026 CS (COMM)/272/2026 [Bank of Baroda [Umesh Joshi 9910568669 ladvocateumesh2005@g[16-05-2026
Vs Rajesh Kumar Imail.com

IROOM NO 208 ICOMMERCIAL [22-05-2026 CS (COMM)/282/2026 |GAURAV ARORA |Abhiraj Jain 8750394811 labhiraj.jain@gmail.comft8-05-2026
Vs RANVEER SINGH

[ROOM NO 208  [COMMERCIAL [22-05-2026 CS (COMM)/283/2026 [M/s Suresh Apparels [Bharat Gupta 9268300000 bharat.guptarkca@gmail22-05-2026
Vs MANISH GUPTA l.com

IROOM NO 208 ICOMMERCIAL I22-05-2026 CS (COMM)/284/2026 [B L AGRO INDUSTRIES LIMITED [Rajesh Sharma [9312400662 thecaltrade@gmail.com [ 19-05-2026
Vs SAPAR PE FOOD (P) LTD

[ROOM NO 208  [COMMERCIAL 23-05-2026 CS (COMM)/286/2026 [Harey Krishna Cables Pvt LtdVarun Dewan 9899799332 sharma26abhishek26@ [22-05-2026
[Through its Authorised| gmail.com
[Representative ~ Vishnu  Kumar
[Sharma

ROOM NO 208 |COMMERCIAL 23-05-2026 IMISC DJ/603/2026 VARDHMAN CLOTH STORE PVTSunny Jain 9266715001 INot Mention 23-05-2026
ILTD
Vs TOPSHOP IMPEX

ROOM NO 208 |COMMERCIAL 23-05-2026 CS (COMM)/287/2026 [Bank of Baroda Uoshi Associates 9910568669 ladvumeshjoshi@gmailc|22-05-2026
Vs Vinay Kumar om.

IROOM NO 208 |COMMERCIAL 23-05-2026 [Ex. - Award by Arb./41/2jAxis Bank Ltd [Mayank 0873347330 Imayank_mahajano5@y[19-05-2026
Vs SHARANYA RAJ [Mahajan lahoo.com
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[EX(COMM) 04.05.2026 IPRIYA SINGH VS SUMITABHISHEK KUMAR 8802636284 ladvabhishekkum{30.04.2026
88/2026 [KAUSHIK
ICS(COMM) 04.05.2026 IPUNJAB NATIONAL BANKUYOTI GAUTAM 7000041067 jyoti_gautam20104.05.2026
241/2026 VS AMIT SOLANKI
IARB AWARD{05.05.2026 IMOHIT KUMAR BHATI VSHARSHIT BHARDWAJ 9599438202 ladvharshitbhardji0.01.2026
05/2026 IMAHESH GUPTA ANR
CS(COMM) 06.05.2026 ISHRI BABA  ELECTRICNARENDRA 0354172365 Inarendra.cyosys(06.05.2026
247/2026 ICORPORATION VS GREEN|

IYARDS INTERIORS AND

IDEVELOPERS PVT LTD
[EX ARB AWARD|06.05.2026 IKOTAK MAHINDRA PRIMESAGAR MISHRA 7053284188 sagarmishra249(¢29.04.2026
35/2026 ILTD VS RAJENDER KUM
[EX(COMM) 06.05.2026 IM/S STANDARD TRADERSGULSHAN SHARMA [8451245698 gulshansharmaago6.05.2026
89/2026 VS M/S REEKOMED|

IHEALTH CARE AND

ISURGICAL PRODUCTS
[EX(COMM) 06.05.2026 JARTHANT JAIN VSMOHIT KHANNA 8800268148 ladvmohitkhanna22.04.2026
94/2026 ISAKKERA SRIDHAR GOUD
[EX(COMM) 06.05.2026 IGM MODULAR PVT LTD VSRAHUL KUMAR 8475124567 lunitedmark@unio4.05.2026
95/2026 IPARBAT SINGH
[EX(COMM) 07.05.2026 IBAJRANG LAL GUPTA VSRAHUL NEGI 0650293523 rahulnegiadv@g104.05.2026
96/2026 IM/S JP AVIATION|

ISERVICES PVT LTD
ICS(COMM) 11.05.2026 IFOXTECH MECH|SATISH KUMAR 0811053833 officesatishkadv(04.05.2026
253/2026 [ENGINEERS PVT LTD VS J C|

JAUTOMATION LLP
ICS(COMM) 12.05.2026 RAJESH TAYAL VSVIJAY KUMAR GOEL 8368965219 vijaykumargoel @27.03.2026
257/2026 ISUDHANNYA GHOSH g

JANR.
CS(COMM) 12.05.2026 RAJESH DURGEY WEARSMUNISH CHOOKER 98733440929 munishchhoker1j08.05.2026
256/2026 VS MISHU ENTERPRISES
CS(COMM) 15.05.2026 ISURESH JAIN VS ANILPADAM K KHANNA 0818539988 lpadamkumarkhai12.05.2026
265/2026 IDHINGRA
IMISC DJ 567/2026[16.05.2026 JAFFCON ENTERPRISES VSM K GUPTA 0312284789 ladvmkgupta@gnj16.05.2026

IM/S MAHAVIR ELECTRIC



mailto:advabhishekkumar34@gmail.com
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ISURAJ KUMAR SHAW

IMadan(P),

ICS(COMM)271/20 18.05.2026 SH. AMARJEET KUMARDHEERAJ JAIN 0560925506 shubhamsaraiwaj17.05.2026
26 SHARMA VS SH. SUNIL

IKUMAR
ICS(COMM) 20.05.2026 HITKARY PHARMACYRISHI RAJ SHARMA [9650140864 rarylegal @gmailj18.05.2026
275/2026 INDIA PVT LTD & ANR VS§

ISSG PHARMA PVT LTD &

IANR
CS(COMM) 20.05.2026 IBARBARIKA TEX FAB VSANIL KUMAR SINGH [9810288424 lanilsinghand corf14.05.2026
276/2026 IMANSI & ANR
IMISC DJ[20.05.2026 ISRINDER SINGH VS M/SADITYA DEV SHARMA [9818069233 ladityadevsharm419.05.2026
500/2026 IAUTONE MARKETING &

IORS.
ICS(COMM)278/20 [21.05.2026 JITENDER KUMAR  VSPRIYESH SRIVASTAVA |9942231515 lawchambersfgl@14.05.2026
26 IVIKAS ADLAKHA
[EX(COMM) 23.05.2026 BANK OF BARODA VSRAJNISH KR BANYAL 9810872353 rajnish-122@yah}23.05.2026
104/2026 [MRAN
IMISC DJi25.05.2026 ISTATE BANK OF INDIA VSARUN UPADHYAY 0045375818 lupadhyayarun13{22.05.2026
605/2026 ISANJAY SRIVASTAV
IMISC DJj25.05.2026 IS.K. ENGINEERING WORKSKAMLESH BATEJA 9911917966 kamleshadv@gni22.05.2026
607/2026 VS M//S NIPUN]|

IAPPLIANCES
[EX(COMM) 26.05.2026 IM/S GALAXY NON WOVENARCHIT SINGHAL 0509043045 legal @sigmalegal23.05.2026
107/2026 VS MOHD FAEEM
ICS(COMM) 26.05.2026 JANKIT JINDAL VSAKSHAY AGGARWAL 9871352356 lagg.akshay2605¢25.05.2026
291/2026 [IDHARMENDRA SINGH
ICS(COMM) 26.05.2026 ISTATE BANK OF INDIA VSARUN UPADHYAY 0045375818 ladvarunupadhay}26.05.2026
292/2026 IM/S RUPAM SALES

ICORPORATION
CS(COMM) 130.05.2026 ISANJAY AGGARWAL VSKUMAR VIKRAM 0810073178 ladv_kvikramos5@18.05.2026
293/2026 [IPOOJA KESHARWANI

42 ISH. PAWAN KUMARISHAHDARA (C. No. 304 ICOMMERCIAL ICS (COMM)/240/2026 02-05-2026 [PASCO MOTORS LLP Vs ASHOKSonu Vivek(P), 9311352666 drassociates.alawfirrn@[28-04-2026
IMATTO DJ (COMM- IKUMAR TAILOR AND ANR lmail.com
04)
ICOMMERCIAL IMISC DJ/485/2026 04-05-2026 IVEE PEE FABRICS PVT LTD VsKunal 8178766086 ladmin @kmalawoffice.c [09-05-2026

om
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[Sharma Vs M/s Nextus Ventures Pvt|
[Ltd.

ICOMMERCIAL IMISC DJ/484/2026 04-05-2026 VEE PEE FABRIC PRIVATE[Kunal 8178766086 ladmin @kmalawoffice.c [14-05-2026
ILIMITED Vs TEXMARTMadan(P), m
ICREATIONS PVT LTD AND ORS

ICOMMERCIAL ICS (COMM)/243/2026 05-05-2026 [PUNJAB NATIONAL BANK VsJyoti Gautam [7000041067 UYOTI_GAUTAM2010 [04-05-2026
JAAKASH SOLANKI (@YAHOO.COM

ICOMMERCIAL ICS (COMM)/244/2026 05-05-2026 ISUSHEEL KUMAR SARIN VgAmit Sikri 9810211670 ladvocates.asa@gmail.c [2-5-2026
IMOHIT JAIN PROPRIETOR] jom
IVARDHMAN TOYS AND PLASTIC

ICOMMERCIAL ICS (COMM)/245/2026 05-05-2026 ISMT. NIRMALA DEVI AND AN. VsfSanjeev Kumar8377834348 sanjeevsarwal1975@gm [02-05-2026
IMR. BIMAL PRASAD JAIN ANDSarwal lail.com
IORS

ICOMMERCIAL [Ex. - Award by Arb./36/2026 [06-05-2026 [Kotak Mahindra Bank Limited VS|ARUN SETHI [9810834369 promptlawsolutions@g [28-04-2026
[Himanshu Choudhary Imail.com

ICOMMERCIAL ICS (COMM)/248/2026 06-05-2026 IM/S  MADHUBAN Vs  M/SSunil Gupta 8860313311 ladvsg@yahoo.com l04-05-2026
IKARRICURRY AND ANOTHER

ICOMMERCIAL ICS (COMM)/249/2026 06-05-2026 RAJ KAMAL AGGARWAL VsKUSHAGRA 0711443294 goellawoffices@gmail.c [05-05-2026
ISIMRANJEET SINGH GROVER IGOEL jom

ICOMMERCIAL ICS (COMM)/261/2026 13-05-2026 ISATO ARGOX INDIA PVT. LTD./Amit Kumang871291420 jurisprudenceo11@gma |08-05-2026
ITHROUGH ITS AR Vs A3SSingh fil.com
ISOLUTIONS AND ORS.

ICOMMERCIAL ICS (COMM)/262/2026 13-05-2026 IM/S NITCHEM POLYMERS LLP. V§PRATYARK 0667797450 lgdecor2017@gmail.comfi2-05-2026
IM/S GDECOR INDUSTRIES INDIAVATSA
IPVT LTD

ICOMMERCIAL ICS (COMM)/266/2026 15-05-2026 ASHOK KUMAR MOHATTA VSNEELAM 17303296156 Ineelam.malik8512@gm f11-05-2026
IRAM LALIT IMALIK lail.com

ICOMMERCIAL ICS (COMM)/267/2026 15-05-2026 ASHOK KUMAR MOHATTA VSNEELAM 17303296156 Ineelam.malik8512@gm f11-05-2026
ISANTOSH KUMAR JHA IMALIK lail.com

ICOMMERCIAL IMISC DJ/569/2026 16-05-2026 [Ekta Promoters Pvt Ltd Vs SaharaSATISH 0213120025 3 12-05-2026
[[ndia ISHARMA

ICOMMERCIAL [Execution (Comm.)/99/2026 [16-05-2026 lakeel ahmad Vs mohit jaiswal PRAVEEN 9910235151 IPRAVEEN198280@GM[16-05-2026

IYADAV JATL.COM
ICOMMERCIAL ICS (COMM)/273/2026 18-05-2026 IMs. Gauri Sharma Ms. Gauri NitinALOK SHARMA[9811983001 I378ww378@gmail.com [14-05-2026
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[TRUST Vs SACHIN KHURANA

IGupta(P),

ladvocates@rvrlegal.co
Im

ICOMMERCIAL [Ex. - Award by Arb./39/2026 [19-05-2026 IAXIS BANK LTD. Vs MEENAKSHIMAYANK 0873347330 Imayank_mahajanos@yf14-04-2026
ISHARMA IMAHAJAN lahoo.com
ICOMMERCIAL [Execution 20-05-2026 ISH. EJAJUL SHAIKH PROP M/SASHISH 7827826962 ASHISHLEGAL22@G [16-05-2026
(Comm.)/102/2026 IPACIFIC PRODUCTS AND| IMAIL.COM
ISOLUTION Vs M/S GARUDA
ICONSTRUCTION AND|
ICOMMERCIAL ICS (COMM) 279/2026 21-05-2026 BANK OF INDIA VS M/S VIJAY|Sanjlv Kumar [7042995369 ISANJIV0416 @GMAIL. [17-05-2026
[KUMAR JAIN AND  SONS] ICOM
[THROUGH ITS
[PROPRIETOR/PARTNER SHR]|
ICOMMERCIAL [Execution 21-05-2026 JOP AND SONS TRADERS PVT. LTD Jatin Aggarwal 9953283177 jka.legal@gmail.com [06-04-2026
(Comm.)/103/2026 Vs SH. RAJAGOPAL
JAYACHANDRAN, SOLE]|
IPROPRIETOR OFF. M/S R.V|
ICOMMERCIAL [Ex. - Award by Arb./40/2026 [21-05-2026 [EQUITAS SMALL FINANCE BANKROHIT KUMAR [9315739702 rohitkumarg842@Gmaifi0-04-2026
ILIMITED Vs M/S SAPHAIRA| l.Com
[TRANSPORT PVT LTD.
ICOMMERCIAL ICS (COMM)/288/2026 23-05-2026 ISTATE BANK OF INDIA VSSALINI 0899408618 ISHALINIUPADHYAY.A[20-05-2026
ISOSANTI MINZ JUPADHYAY IDVOCATE@GMAIL.CO
IM
ICOMMERCIAL ICS (COMM)/285/2026 23-05-2026 IMOHAMMAD SAGIR MALIK Vs SH.HIMAL 0810456889 ILEGUMLAWFIRM @G [19-05-2026
IAZHAR BASHIR JAKHTAR IMAIL.COM
ICOMMERCIAL ICS (COMM)/290/2026 25-05-2026 [Punjab National Bank Vs KhushalJyoti Gautam [7000041067 UYOTI_GAUTAM2010 [21-05-2026
Sikri and Ors (@YAHOO.COM
ICOMMERCIAL [Execution 25-05-2026 IM/s Arihant Enterprises Vs MrJATUL KUMARP810040036 IATULHIGHCOURT200[23-05-2026
(Comm.)/106/2026 [Rahul Aggarwal JAIN lo@YAHOO.COM
43 ISH. DEVENDERNORTH- luo6 (Civil ICS (COMM)/328/2026 02-05-2026 [State Bank of India Vs CHANCHALjRavindra 8076466594 ladvmarayan@gmail.co [09-09-2026
[KUMAR JANGALAWEST IDEVI [Narayan Im
IDISTRICT  JUDGE,) Singh(P),
ICOMMERCIAL
ICOURT ICS (COMM)/327/2026 02-05-2026 State Bank of India Vs SAYRA Ravindra 8076466594 ladvmarayan@gmail.co [09-09-2026
[Narayan m
[Singh(P),
ICS (COMM)/326/2026 02-05-2026 IVIDIT GOYAL Vs RAJESH BATHIJA[Hitesh 9811141234 ladv.ranapradeep@gmaif20-08-2026
[Kumar(P), l.com
ICS (COMM)/332/2026 05-05-2026 IMS ASHOK DYESTUFF PVT LTD Vs(Chirag 8587876969 JAdvkhurana.chirag@g [10-09-2026
IMR DINESH KUMAR PROPRIETOR|Khurana(P), Imail.com
JOF MS DK LAMINATION
ICS (COMM)/333/2026 05-05-2026 IFIVE FRIENDS ENTERTAINMENT|Vaibhav 17082592275 18-09-2026
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ICS (COMM)/331/2026 05-05-2026 ZYDUS WELLNESS PRODUCTS|Samarth 0509518268 sukrit@ksandk.com 10-08-2026
ILIMITED Vs SURINDER KUMAR[Kapoor(P),
JINDAL
ICS (COMM)/337/2026 07-05-2026 DECENT SECURITIES PVT LTD VsfRahul Rai(P), [0654471828 l06-08-2026
IMehul Kirti Kumar Mehta ladvocates@rvrlegal.co
Im
ICS (COMM)/338/2026 07-05-2026 BALAJI  INTERNATIONAL  VsAnkit Sibbal(P), 0818133353 krtrktel@gmail.com  [05-06-2026
[Sunrise Light House
ICS (COMM)/339/2026 07-05-2026 [UNION BANK OF INDIA Vs M/sRAJ 9650776104 krtrkt2l@gmail.com  [10-06-2026
[shan Pharma Through its ProprietorfKUMAR(P),
IMrs Pooja Rani
ICS (COMM)/340/2026 07-05-2026 [UNION BANK OF INDIA Vs M/sRAJ 0650776104 krtrkt2l @gmail.com 10-06-2026
ICOOL AIR Through its ProprietofKUMAR(P),
IMrs SALMA
ICS (COMM)/341/2026 07-05-2026 [UNION BANK OF INDIA Vs M/SRAJ 0650776104 krtrkt2l @gmail.com 10-06-2026
ISHUBHAM ENTERPRISES Throughl[KUMAR(P),
its Proprietor Sh MANMOHAN]|
KUMAR
ICS (COMM)/343/2026 07-05-2026 INishant Ghode Vs Sajiwan Kumar  [Palash 7808837921, 2-07-2026
[Pandey(P), ladvocatepalashpandey
(@gmail.com
ICS (COMM)/336/2026 07-05-2026 [UNION BANK OF INDIA Vs M/SRAJ 0650776104 krtrkt2l @gmail.com 10-06-2026
ISHRI RAM MURTI ENTERPRISESKUMAR(P),
[Through its Proprietor Ms REKHA
ICS (COMM)/342/2026 07-05-2026 INishant Ghode Vs Sajiwan Kumar  [Palash 7898837921, l02-07-2026
Pandey(P), ladvocatepalashpandey
(@gmail.com
ICS (COMM)/351/2026 08-05-2026 IM/S UPERCON MARKETING PVT[T. R. 0811365932 10-06-2026
ILTD Vs M/S ADVANCEGUPTA(P), ladvocates@rvrlegal.co
IVENTILATION PVT LTD m
ICS (COMM)/350/2026 08-05-2026 IM/S SURBHI CONBUILD PVT LTD[T. R. 9811365932 10-06-2026
Vs M/S ADVANCE VENTILATION|GUPTA(P), ladvocates@rvrlegal.co
IPVT LTD m
ICS (COMM)/346/2026 08-05-2026 Pankaj Gupta Vs Ashraf Ansari andMUSKAN 8287770481 : 6-06-2026
lanr IAGGARWAL(P), varunadvocate727@gm
lail.com
ICS (COMM)/345/2026 08-05-2026 INDIA 1PO M/S BMARKTINARINDER 0654222789 Inpsingh2901 06-06-2026
[TECAMAT PVT LTD Vs M/S RRKM|PAL SINGH(P), 79@gmail.com
ICONSULTANT PVT LTD|
ITHROUGH ITS DIRECTORS
ICS (COMM)/347/2026 08-05-2026 JAnkur Paper Traders Vs XPertfAnkit 0868444402 ladvankitsharmal@gmaijo6-06-2026
[Printers [Sharma(P), l.com
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ICS (COMM)/349/2026 08-05-2026 IM/S BALAJI INTERNATIONAL VslAnkit Sibbal(P), 0818133353 ladvankitsharmal@gmailo5-06-2026
IM/S SUNRISE LIGHTING LOUNGE l.com
ICS (COMM)/348/2026 08-05-2026 IM/S HI-TECH PIPES LTD Vs M/S[Purvesh 9871495838 13-08-2026
IPD METAL CRAFT PVT LTD AND|Buttan(P), estarunverma@gmail.c
IORS om
ICS (COMM)/353/2026 11-05-2026 [HARJINDER SINGH Vs SANJAY[SATISH 7042 198312 : 20-08-2026
IKULPATI IPRAKASH(P), info@centurylawfirm.in
ICS (COMM)/355/2026 13-05-2026 VAPMEET LUXURY HOLIDAYSRAJESH 0871495838 10-06-2026
IPRIVATE LIMITED Vs ANKITJANGRA(P), estarunverma@gmail.c
KHANNA m
ICS (COMM)/358/2026 14-05-2026 IKERA FINE INDIA PVT LTD AND[Dhruv 1590700 jabhay@AMSShardul.c [03-07-2026
JIORS Vs UNIVERSAL BEAUTY AND|Grover(P), om
IORS
ICS (COMM)/360/2026 15-05-2026 ISTATE BANK OF INDIA Vs SKITARANNUM [8010812345 ladvocatepankai2018@o0{07-09-2026
INurislam JAHAN(P), Imail.com
ICS (COMM)/359/2026 15-05-2026 JUNION BANK OF INDIA Vs M/sRAJ 0650776104 krtrkt2l@gmail.com  [29-09-2026
IDEVIKA ENTERPRISES ThroughlKUMAR(P),
lits Proprietor Mrs MALA
ICS (COMM)/367/2026 18-05-2026 IMOGLI LABS (INDIA) PVT LTD VsTarun 0871495838 06-06-2026
IGREEN MAT PVT LTD Verma(P), cstarunverma@gmail.c
om
ICS (COMM)/365/2026 18-05-2026 IGARNERTECH INNOVATION PVT|Pratishtha 9953652710 06-06-2026
ILTD Vs SAMRIDHI HIGHWAY|Verhwani(P), ladvniteshmehra@gmail
ISOLUTIONS PVT LTD AND ORS] L.com
JAND ORS
ICS (COMM)/366/2026 18-05-2026 IM/s Credco Sourcing Private Limitedisudesh ~ kumarng8110-52237 sudeshgoyal@hotmail.c[06-06-2026
Vs M/s Shakmbhri Polymers lgoyal(P), om
ICS (COMM)/368/2026 18-05-2026 IM/S Credco Sourcing Privatesudesh kumarng8110-52237 sudeshgoyal@hotmail.c[06-06-2026
[Limited Vs M/S K K Polycolor Asiajgoyal(P), om
[Limited
ICS (COMM)/375/2026 19-05-2026 Bonami Software Pvt Ltd Vs KBSRajesh Kumarj9818270463 raJeshkumarhooda3zo@[04-06-2026
[Technologies Pvt Ltd AND ORS [Hooda(P), lgmai.com
ICS (COMM)/373/2026 19-05-2026 INDIAN BANK Vs NIKHIL JAIN IASHRAF 7827272828 ladvankitdagar@hotmailjo4-06-2026
KHAN(P), .com
ICS (COMM)/374/2026 19-05-2026 IM/S HAL OFFSHORE LTD Vs M/SIMUKESH 9971990798 l04-06-2026

THE NEW INDIA ASSURANCE CO
ILTD

IAGGARWAL(P),
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JADVERTISING AND INTERIORS

Pandit(P),

ICS (COMM)/381/2026 20-05-2026 BANK OF BARODA Vs Vinay KumarjGeetanjali 8588821631 ladvocate.134@gmail.co [16-09-2026
Gupta ISharma(P), Im

ICS (COMM)/382/2026 20-05-2026 BANK OF BARODA Vs Kundan|Geetanjali 8588821631 ladvocate.134@gmail.co [16-09-2026
[Kumar Rai [Sharma(P), Im

ICS (COMM)/383/2026 20-05-2026 ISIDDHARTH GUPTA Vs MILANJPRANAV 0131988405 advpranavdewivedi@g [15-09-2026
ITANNA [DWIVEDI(P), Imail.com

ICS (COMM)/390/2026 22-05-2026 [Pawan Kumar Jain Vs Ishwar Singh |JADITYA 011045555 lakaditiyakala@gmail.co[o1-08-2026

KALA(P), m

ICS (COMM)/394/2026 25-05-2026 [Union Bank of India Vs Sunita RaniSANTOSH 0718196946 ladvomprakashsingh@g [08-06-2026
land Anr KUMAR(P), Imail,com

ICS (COMM)/395/2026 25-05-2026 [Piyush Bindal Proprietor of Ms NehalSarthak 8527817330, prannayajaiin@gmail.c [09-06-2026
[Paper Traders Vs Gaurav Bansalverma(P), om
[Partner of Ms Blue Orchard Inc

ICS (COMM)/398/2026 26-05-2026 IBANK OF BARODA Vs SHANKARGeetanjali 8588821631 ladvocate.134@gmail.co [16-09-2026
IKUMAR ISharma(P), Im

ICS (COMM)/400/2026 29-05-2026 JArun Saini Vs Bajaj Finance Limited [Dharmender 9971796299 idharmender.dharmend [07-08-2026

Bhan(P), ra@gmail.com

ICS (COMM)/401/2026 29-05-2026 INARESH KUMAR Vs RAVINDERVIVEKANAND [9312370952 vivekjha1975@gmail.co [02-07-2026
IKUMAR UHA(P), Im

ICS (COMM)/402/2026 29-05-2026 IPUNJAB NATIONAL BANK Vs Raml|Ajay Sharma(P), 9891399593 IAJAYSHARMA2635@G}30-09-2026
Pee Singh Prop of Indrani Agencies IMAIL.COM

ICS (COMM)/403/2026 30-05-2026 JASWANT SINGH Vs ACKOVINAY 0810209025 l03-07-2026
IGENERAL INSURANCE COMPANY[KUMAR(P), soniandasso706@gmail
ILIMITED .com

ICS (COMM)/404/2026 30-05-2026 INITIN SINGH Vs LAKSHAY[Bharat Bhushanl8447004930 himanshu87@gmail.co [30-09-2026
ISHARMA Pain(P), Im

ICS (COMM)/406/2026 30-05-2026 IVivek Emobility Pvt Ltd Vs NationallAmit Kumang87189784 savlawassociate@gmail.[01-07-2026
Insurance Co Ltd IMaihan(P), lcom

ICS (COMM)/405/2026 30-05-2026 JANGEL ENTERPRISE Vs LOTUSRahul Kumarg313117332 ladvrk.paliwal@gmail.cof13-08-2026

m
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44 SH.VINOD YADAV /NORTH- 205 ICS (COMM)/329/2026 02-05-2026 IMs KM TRADERS Vs M/s R SDEVENDER(P), 9716169844 ladvtarundabas@gmail.d25.04.2026
IDISTRICT JUDGE[WEST ISPRING INDUSTRY m
(COMMERCIAL
ICOURT)
ICS (COMM)/330/2026 04-05-2026 ICANARA BANK Vs SHREE BALAJIDEEPANJAL [8390227354 [deepanjlch@gmail.com [25.04.2026
IMAKERS N TRADERS ICHOUDHARY(
P),
ICS (COMM)/334/2026 05-05-2026 BANK OF MAHARASHTRA VsSHAILESH 0891285888 ladvshaileshkumar 27.04.2026
ISUKHRAM MAURYA KUMAR(P),
ICS (COMM)/335/2026 05-05-2026 [State Bank of India Vs Babul Singh  [Siddharth(P), [NA INA 28.04.2026
ICS (COMM)/344/2026 07-05-2026 IGODSONS TAPES PRIVATE[ANUJ KUMAR[7973981758 ladvvasudhaaery @28.04.2026
ILIMITED Vs SAGAR ENTERPRISES [SHARMA(P), outlook.com
ICS (COMM)/352/2026 08-05-2026 ITHE SOUTH INDIAN BANK LTD VsjArun Kuman8586863313 arunkumarshuklaT@g [29.04.2026
IRAKESH KUMAR SACHDEVA [Shukla(P), Imail.com
ICS (COMM)/354/2026 12-05-2026 ISHRABONI DHARA Vs M/S MY[Navneet 0868546432 Inavneetsharmaadvocatefo2.05.2026
[RIGACIO WORLD PRIVATE[Sharma(P), (@gmail.com
ILIMITED
ICS (COMM)/356/2026 13-05-2026 ISALUJA MEDICOSE PVT LTD VSSATISH 9560012821 INA 02.05.2026
JAARNA HEALTH CARE ISANSI(P),
ICS (COMM)/357/2026 13-05-2026 AMS POLYMERS LIMITED Vs[Bhaskar 9560012821 INA 02.05.2026
IHINDUSTAN FLEX LIMITED Vali(P),
ICS (COMM)/361/2026 15-05-2026 ICHINTAN JAIN Vs ANTRIKSHHIMANSHU 9013888822 lhimanshupal22@gmail.[05.05.2026
IREALTECH PVT LTD [PAL(P), com
ICS (COMM)/362/2026 15-05-2026 ISSPLC PVT LTD Vs M/S SVIRAHUL 9711142200 rahulbansal@gamil.co [05.05.2026
[ELECTRONICS IBANSAL(P), m
ICS (COMM)/363/2026 15-05-2026 [State Bank of India Vs Hawaibam|Siddharth(P), [9650776104 siddharth104@gmail.co[06.06.2026
[Surchandra Singh Im
ICS (COMM)/364/2026 15-05-2026 IMS ASHOK DYESTUFF PVT LTD Vs|Chirag 9999306881 c.khurana@gmail.com [07.06.2026
JANKIT [Khurana(P),
ICS (COMM)/369/2026 18-05-2026 IWATERMAN JINDAL INDIA PVTARCHIT 9582551234 larchitsinghal@gmail.co [02.05.2026
ILTD THROUGH ITS AR MR|SINGHAL(P), Im
ISORABH GUPTA Vs PARMOD
IGUPTA PROPRIETOR OF MS§
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ICS (COMM)/370/2026 18-05-2026 [UNION BANK OF INDIA Vs M/sRAJ 0205437671 ladvrajkumarq4@gmail.c [28.04.2026
KASHIF ENTERPRISES Through itsKUMAR(P), m
[Proprietor Mr MOHD KASHIF
ICS (COMM)/371/2026 18-05-2026 KPT PIPING SYSTEM PVT LTD VsJITU(P), INA INA 04.05.2026
IAGARWAL INFRAWORKS LLP|
JAND ORS
ICS (COMM)/376/2026 19-05-2026 Barter Beam Pvt Ltd Vs New GuptafShiv Kapoor(P), 0871704611 INA 11.05.2026
[Packers
ICS (COMM)/377/2026 19-05-2026 IState Bank of India Vs SHAMBHUJRavindra 0868523230 ladvrnarayan @gmail 12.05.2026
ISABRAN [Narayan
[Singh(P),
ICS (COMM)/378/2026 19-05-2026 [State Bank of India Vs SAGAR [Ravindra 0868523230 advrnarayan@gmail ~ [08.05.2026
[Narayan
[Singh(P),
ICS (COMM)/379/2026 19-05-2026 [State Bank of India Vs SHUBHAM]|Ravindra 0868523230 ladvrnarayan@gmail 4.05.2026
IKUMAR [Narayan
[Singh(P),
ICS (COMM)/380/2026 19-05-2026 [State Bank of India Vs KARISHMA|Ravindra 0868523230 ladvrnarayan@gmail 12.05.2026
ISHRAMA [Narayan
[Singh(P),
ICS (COMM)/385/2026 21-05-2026 INDIAN BANK Vs NOOR HASANASHRAF 0555777622 lcom 15.05.2026
IPROP OF SHAIN SUPPLIER KHAN(P),
ICS (COMM)/386/2026 21-05-2026 [HYGOSAP PHARMA PVT LTD VgPranav 0953290847 pranavsapra.adv@wgm [11.05.2026
IKRISHAN SHARMA [Sapra(P), lail.com
ICS (COMM)/387/2026 21-05-2026 [HYGOSAP PHARMA PVT LTD VgPranav 9953290847 pranavsapra.adv@wgm [02.05.2026
IGUMMA PRASAD [Sapra(P), lail.com
ICS (COMM)/388/2026 21-05-2026 IGURDIP SINGH ARNEJA VSNITIN 9711142200 ladvnitinmittal@gmail.c [18.05.2026
IVIDYARTHI UNIFPRMS INDIA PVIIMITTAL(P), jom
ILTD
ICS (COMM)/389/2026 21-05-2026 JASHA° RAM AND SONS VsNaman 0811209030 ladvnamanaggarwal@g [11.05.2026
IDURGVINAYAK INDUSTRIES |Aggarwal(P), Imail.com
ICS (COMM)/391/2026 22-05-2026 JUNION BANK OF INDIA Vs M/S PRAJ 0711232232 r. kumar@gmail.com [08.05.2026
IK COMMUNICATION KUMAR(P),
ICS (COMM)/392/2026 22-05-2026 ISUNIL JAIN Vs JRSShreya Singh(P),0650501903 singhshreya74@gmail.cf13.05.2026
INFRASTRUCTURE om
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IGUPTA

[PARASHAR(P),

ICS (COMM)/393/2026 23-05-2026 JAvni Bansal Vs Rachita Narang [Neeraj 0818310262 bbsharma@gmail.com [14.05.2026
IGupta(P),
ICS (COMM)/396/2026 25-05-2026 ILR BUILDERS PVT LTD Vs MSHumraz Binf8802200600 parnavdwivedi21@gmaif11.05.2026
IVODAFONE IDEA LTD Singh(P), l.com
ICS (COMM)/397/2026 25-05-2026 [UNION BANK OF INDIA VsRAJ 0711232232 r.kumar@gmail.com [18.05.2026
IDEEPAK BANSAL KUMAR(P),
ICS (COMM)/399/2026 26-05-2026 [HARYANA FIBRE INDUSTRIES Vslyatender 0899584189 ladvyatenderkhatri@gm [23.05.2026
ISHIV SHAKTI FIBRE INDUSTRIES [khatri(P), lail.com
45 ISH. JAGDISHNORTH 307 ICivil ICS (COMM.)/289/2026 02-05-2026 INARENDER SINGH Vs NEERAJRAHUL INOT MENTIONED ASINOT
[KUMAR, DISTRICT] IGOEL IMANGLA(P), SINGLE PAGE ISMENTIONED
WUDGE, IRECIEVED THROUGH|AS  SINGLE
ICOMMERCIAL IMAIL 'AGE IS
ICOURT CIEVED
HROUGH
AIL
IMISC DJ/707/2026 02-05-2026 Vipul mangla Vs ShradhafSUSHANT INOT MENTIONED ASINOT
IMaheshwari IDAHIYA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
IL
[Execution (Comm.)/92/2026 |04-05-2026 [Rekha Devi Vs Shri Vinod KumarlNAVEEN INOT MENTIONED AS[NOT
[Tyagi Since Deceased Through hisSHARMA(P), SINGLE PAGE ISMENTIONED
[LRs Smt Name Not Known RECIEVED THROUGHIAS SINGLE
IMAIL AGE IK
ECIEVED
HROUGH
L
ICS (COMM.)/294/2026 04-05-2026 [Raghav Kaushik Vs M/S ZURICHNAVEEN INOT MENTIONED AS[NOT
KOTAK GENERAL INSURANCE[SHARMA(P), SINGLE PAGE ISMENTIONED
ICOMPANY (INDIA) LIMITED RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/858/2026 |04-05-2026 [HDFC BANK LTD Vs ASHWANIANURAG

IRECIEVED THROUGH]J
IMAIL

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
S

SINGLE
AGE I8

IL
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IOMP (I) (COMM.)/859/2026 |04-05-2026 [HDFC BANK LTD Vs CODE INC IMANNAT INOT MENTIONED ASNOT
KOHLI(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
[Execution (Comm.)/93/2026 |05-05-2026 [Seema Gupta Vs M/S JagannathlRAJESH INOT MENTIONED ASNOT
[Polymers Limited JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
[Execution (Comm.)/94/2026 |05-05-2026 JUBIX BIOSCIENCE PRIVATE[RAJESH INOT MENTIONED ASNOT
ILIMITED Vs SAN  GLOBAIJANGRA(P), ISINGLE PAGE ISMENTIONED
[HOSPITALITY IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
[Execution (Comm.)/95/2026 [05-05-2026 ISATIN FINSERV LTD Vs RAMJANO [RAJESH INOT MENTIONED ASNOT
DANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JIOMP (I) (COMM.)/868/2026 |05-05-2026 JAXIS BANK ltd Vs MADAN GURJAR[RAJESH INOT MENTIONED ASNOT
UANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/871/2026 |05-05-2026 JAXIS BANK Itd Vs YADAV ROCKRAJESH INOT MENTIONED ASNOT
[LOGISTICS PRIVATE LIMITED JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/872/2026 |05-05-2026 JAXIS BANK ltd Vs ABUSAMA UVESANURAG INOT MENTIONED ASNOT
IKHAN IMISHRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/873/2026 |05-05-2026 [TOYOTA FINANCE SERVICE INDIAIMAYANK INOT MENTIONED ASINOT
ILTD Vs HARISH S IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE I8
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/875/2026 |05-05-2026 ITOYOTA FINANCE SERVICE INDIAIMAYANK INOT MENTIONED ASNOT
ILTD Vs HARSH GUPTA IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH[AS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/876/2026 [05-05-2026 ITOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs MAHIPAL SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS  SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/877/2026 [05-05-2026 TOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs NANDINI VERMA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/879/2026 |05-05-2026 [TOYOTA FINANCE SERVICE INDIAIMAYANK INOT MENTIONED ASINOT
ILTD Vs VIVEK SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/880/2026 |05-05-2026 [Kotak Mahindra Bank Ltd Vs SAPNAJANSHIKA(P), INOT MENTIONED ASINOT
JOIL CARRIER 7018 SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
JOMP (I) (COMM.)/882/2026 [05-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
IMOHIT MOHIT 3055 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

IOMP (I) (COMM.)/883/2026 |05-05-2026 Kotak Mahindra Bank Ltd Vs JASMAYANK INOT MENTIONED ASNOT
RAM 9105 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL PAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/885/2026 [05-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
[HAMID RANA 3090 IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/886/2026 [05-05-2026 [Kotak Mahindra Bank Ltd Vs JUST]MAYANK INOT MENTIONED ASNOT
IQUALITY CONCRETE 6010 IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/887/2026 [05-05-2026 SHRIRAM FINANCE LIMITED VSMAYANK INOT MENTIONED ASNOT
IGAURAV TOMAR IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
IL
[Execution (Comm.)/96/2026 [06-05-2026 BOBBY KUMAR Vs MS STARRAJESH INOT MENTIONED ASNOT
IMOUNT BEVERAGES PVTLTD  JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
L
CS (COMM.)/297/2026 06-05-2026 [KANHA DECALS PVT LID Vs SRAJESH INOT MENTIONED ASNOT
IPOLYCOAT PVT LTD And ORS UANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/888/2026 [06-05-2026 TOYOTA FINANCE SERVICE INDIAMAYANK INOT MENTIONED ASNOT
ILTD Vs ROSHAN VERMA IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
CIEVED
HROUGH

AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
IOMP (I) (COMM.)/889/2026 |06-05-2026 INissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs VIKASIMAHAJAN(P), SINGLE PAGE ISMENTIONED
INANDRAM 7901 IRECIEVED THROUGHJAS SINGLHE
IMAIL IS
IOMP (I) (COMM.)/890/2026 |06-05-2026 INissan Renault Financial ServicessMAYANK INOT MENTIONED AS|
India Private Limited Vs ALFIYAMAHAJAN(P), ISINGLE PAGE ISMENTIONED
ISAJID SHAHIKH5974 IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/891/2026 |06-05-2026 INissan Renault Financial ServicessMAYANK INOT MENTIONED AS[NOT
[[ndia Private Limited Vs LAKH AHAJAN(P), ISINGLE PAGE ISMENTIONED
IMAHAVEER 2007 IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (1) (COMM.)/892/2026 |06-05-2026 [TOYOTA FINANCE SERVICE INDIAINEERAJ(P), INOT MENTIONED ASNOT
LTD Vs DHEERAJ KUMAR| ISINGLE PAGE ISMENTIONED
JUPADHYAY RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/893/2026 [06-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
ITASUVER 6922 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JOMP (I) (COMM.)/894/2026 [06-05-2026 [Kotak Mahindra Bank Ltd VSAMIT INOT MENTIONED ASNOT
IMAHESH VISHWAS 7856 KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE|
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
JOMP (I) (COMM.)/895/2026 [06-05-2026 [Kotak Mahindra Bank Ltd Vs RAMUMAYANK INOT MENTIONED AS[NOT
ISINGH 9401 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

JOMP (I) (COMM.)/896/2026 [06-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IKULDEEP GIRI 2867 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/897/2026 |06-05-2026 INissan Renault Financial ServicessMAYANK INOT MENTIONED ASNOT
India Private Limited Vs YASMINMMAHAJAN(P), ISINGLE PAGE ISMENTIONED
JAYYUBBHAI SHAIKH 8082 IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/898/2026 |06-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED AS[NOT
INDERJEET SINGH 9892 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (COMM.)/18/2026 07-05-2026 [IPRISHA INFRASTRUCTUREMAYANK INOT MENTIONED ASNOT
IDEVELOPERS PRIVATE LIMITEDMMAHAJAN(P), ISINGLE PAGE ISMENTIONED
Vs HDB FINANCIAL SERVICES] RECIEVED THROUGHJAS SINGLE
ILIMITED IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/300/2026 07-05-2026 IMs Osho Trade Services LLP Vs SmtRAJESH INOT MENTIONED AS[NOT
[Sushma Garg JANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
ICS (COMM.)/301/2026 07-05-2026 ISANJAY GOEL Vs SONALI BADAL [MAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IMISC DJ/754/2026 07-05-2026 [Sanjeev Taneja Nikko VSRAJESH INOT MENTIONED ASNOT
[SHTAKHAR UANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/915/2026 |07-05-2026 Kotak Mahindra Bank Ltd Vs K D]MAYANK INOT MENTIONED ASNOT
I[ENTERPRISES 6767 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMATL
IOMP (I) (COMM.)/916/2026 |07-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
ISHAKUNTALA 8614 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/917/2026 |07-05-2026 [Kotak Mahindra Bank Ltd VSRAJESH INOT MENTIONED AS[NOT
ISAHZAD 9117 JANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIJAS SINGLHE
IMAIL 'AGE IS
ECIEVED
'HROUGH
AIL
IOMP () (COMM.)/918/2026 [07-05-2026 Kotak Mahindra Bank Ltd VYMAYANK INOT MENTIONED ASNOT
ILAKHAN SINGH 3560 IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/919/2026 |07-05-2026 IKOTAK MAHINDRA BANK LTD VsMAYANK INOT MENTIONED ASINOT
ISHWAR DEVI SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JOMP (I) (COMM.)/920/2026 [07-05-2026 [Nissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
[[ndia Private Limited VSIMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IVIPULCHANDRA RECIEVED THROUGHJAS SINGLE|
ISURESHCHANDRA SONI 6369 IMAIL 'AGE IS
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/941/2026 |07-05-2026 [TOYOTA FINANCE SERVICE INDIAIMAYANK INOT MENTIONED ASINOT
ILTD Vs PRAMOD JANKI PANDEY [MAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/944/2026 |07-05-2026 Kotak Mahindra Bank Ltd Vs SAGARIMAYANK INOT MENTIONED ASINOT
2705 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMATL
IOMP (I) (COMM.)/945/2026 |07-05-2026 ITOYOTA FINANCE SERVICE INDIAIMAYANK INOT MENTIONED ASINOT
ILTD Vs ABHISHEK S IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/948/2026 |07-05-2026 [Kotak Mahindra Bank Ltd VSMUKESH INOT MENTIONED AS[NOT
ISHEHZAD ALI 6680 UMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIJAS SINGLHE
IMAIL 'AGE IS
ECIEVED
'HROUGH
AIL
IOMP (I) (COMM.)/951/2026 [07-05-2026 Kotak Mahindra Bank Ltd Vs ARUNJACHIN INOT MENTIONED ASNOT
IKUMAR 8256 IMITTAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/952/2026 |07-05-2026 [TOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASINOT
ILTD Vs CHIRAG GOYAL IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
L
JOMP (I) (COMM.)/953/2026 [07-05-2026 [Kotak Mahindra Bank Ltd VSANURAG INOT MENTIONED ASNOT
JAKASH BAISLA 7388 IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE|
IMAIL 'AGE IS
ECIEVED
HROUGH
AIL
JOMP (I) (COMM.)/954/2026 [07-05-2026 [Kotak Mahindra Bank Ltd VSRAJESH INOT MENTIONED AS[NOT
IAKHLESH PASWAN 2400 JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

JOMP (I) (COMM.)/955/2026 [07-05-2026 Kotak Mahindra Bank Ltd Vs JAIRAJESH INOT MENTIONED ASNOT
IBHAGWAN 8615 UANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/956/2026 |07-05-2026 [Kotak Mahindra Bank Ltd VSRAJESH INOT MENTIONED ASNOT
IKUSAAM PAL 1431 JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/957/2026 |07-05-2026 [Kotak Mahindra Bank Ltd Vs MOHDjashok gupta(P), INOT MENTIONED ASNOT
IGULFAM 7320 ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
JOMP (I) (COMM.)/958/2026 [07-05-2026 Kotak Mahindra Bank Ltd VSADAITA INOT MENTIONED ASNOT
JUGENDRA SINGH 8860 [KUMAR SINGLE PAGE ISMENTIONED
[ROUT(P), RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/959/2026 [07-05-2026 [Kotak Mahindra Bank Ltd VSRAJESH INOT MENTIONED ASNOT
IMUKESH KUMAR 5660 JANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
[Execution (Comm.)/99/2026 |08-05-2026 ISTATE BANK OF INDIA Vs SERTO[MAYANK INOT MENTIONED AS[NOT
ICHUNGJAHAO KOM IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
[Execution 08-05-2026 ISANJEEV . MARWAH Vs SAVVY[Sunny Arora(P), INOT MENTIONED ASNOT
(Comm.)/100/2026 IGRAND HOTELS PVT TD SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS (COMM.)/304/2026 08-05-2026 Aay Bee Enterprises Vs M/s Eva AlufSunny Arora(P), INOT MENTIONED ASNOT
[Panel Ltd SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE I8
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/960/2026 |08-05-2026 ITOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASNOT
ILTD Vs ABHISEK SHARMA IMISHRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/961/2026 [08-05-2026 ITOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASNOT
ILTD Vs RAVEENA BALBIR KHAN [MISHRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/962/2026 [08-05-2026 [TOYOTA FINANCE SERVICE INDIANITIN INOT MENTIONED ASNOT
ILTD Vs YOGESH S IMEHTA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/963/2026 [08-05-2026 ISHRIRAM FINANCE LIMITED VsGAURAV INOT MENTIONED ASNOT
JANKUR BAJAJ IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/964/2026 [08-05-2026 ISHRIRAM FINANCE LIMITED VsgVikas INOT MENTIONED ASNOT
IVIKRAM KUMAR Bhardwaj(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/965/2026 [11-05-2026 ITOYOTA FINANCE SERVICE INDIA|Vishal INOT MENTIONED ASINOT
ILTD Vs AKRAM R Khattar(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/966/2026 [11-05-2026 Kotak Mahindra Bank Ltd VsVishal INOT MENTIONED ASNOT
INAVEEN KUMAR 9586 Khattar(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
[Ex.Comm - Award by12-05-2026 IM/S SUNDARAM FINANCE LTD.Vishal INOT MENTIONED ASNOT
JArb.Comm/58/2026 Vs PRATAP SINGH AND ORS. [Khattar(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
ICS (COMM.)/305/2026 12-05-2026 ANKUR MINOCHA Vs KRITIVishal INOT MENTIONED ASNOT
IMONGA Alias KRITI MALHOTRA  [Khattar(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/970/2026 [12-05-2026 ISHRIRAM FINANCE LTD. VsgVishal INOT MENTIONED ASNOT
ISAMEER DAHIYA [Khattar(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/971/2026 [12-05-2026 ISHRIRAM FINANCE LTD VS§MAYANK INOT MENTIONED ASNOT
ISAMEER DAHIYA IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/972/2026 [12-05-2026 SHRIRAM FINANCE LTD. VsMAYANK INOT MENTIONED AS[NOT
IYOGESH KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/973/2026 [12-05-2026 ISHRIRAM FINANCE LTD. VsMAYANK INOT MENTIONED ASINOT
IDEEPAK IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

JOMP (COMM.)/19/2026 13-05-2026 ISWAMI SHRADDHANANDMAYANK INOT MENTIONED ASNOT
ICOLLEGE Vs NARESH KUMARMAHAJAN(P), SINGLE PAGE ISMENTIONED
JAIN IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/310/2026 13-05-2026 ISONIA GOYAL Vs IFFCO TOKIOMAYANK INOT MENTIONED ASINOT
IGENERAL INSURANCE CO. LTD. [MAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
JOMP (I) (COMM.)/986/2026 [13-05-2026 TOYOTA FINANCIAL SERVICESJAmit Kumar INOT MENTIONED ASNOT
[INDIA LIMITED Vs SOHAIB MOHDMaihan(P), ISINGLE PAGE ISMENTIONED
IMUBEEN ANSARI IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/987/2026 [13-05-2026 ITOYOTA FINANCIAL SERVICESMYANK INOT MENTIONED ASNOT
INDIA LIMITED Vs SHUBHAM] HAJAN(P), ISINGLE PAGE ISMENTIONED
IGURJAR RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/988/2026 [13-05-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LIMITED Vs SOGARWAIMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IAKASH [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JOMP (I) (COMM.)/989/2026 [13-05-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
INDIA LIMITED Vs SWATANTRAMAHAJAN(P), SINGLE PAGE ISMENTIONED
IKUMAR RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/990/2026 [13-05-2026 TOYOTA FINANCIAL SERVICESIMAYANK INOT MENTIONED ASINOT
INDIA LIMITED Vs SANTOSHMAHAJAN(P), SINGLE PAGE ISMENTIONED
IDNYANESHWAR BHIKOLE IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM.)/991/2026 [13-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IDEEPAK KASHYAP IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/992/2026 [13-05-2026 [Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IBHAWAN PUNDIR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/993/2026 [13-05-2026 Kotak Mahindra Bank Ltd Vs DELHIMAYANK INOT MENTIONED ASNOT
[PLYWOOD AND TIMBER IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/994/2026 [13-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED AS[NOT
JVAMEEN HASAN IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/995/2026 [13-05-2026 [Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
VITENDER KUMAR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
[Execution (Comm.)/101/2026[14-05-2026 ISANJEEV TANEJA Alias NIKKO VSAMIT INOT MENTIONED ASNOT
[SRAR AHMED ANWAR AHMED [KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
[Execution 14-05-2026 ISANJEEV TANEJA Alias NIKKO VSAMIT INOT MENTIONED ASNOT
(Comm.)/102/2026 [TAHIR KUMAR(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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NUMBER

ICS (COMM.)/314/2026 14-05-2026 IM/S SHIVANSH ENTERPRISES VSAMIT INOT MENTIONED ASINOT
IM/S NEURON INDIA KUMAR(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/996/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs AMITIMAYANK INOT MENTIONED ASINOT
IKUMAR IAHUJA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/997/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs B SAmit Kumar(P), INOT MENTIONED AS[NOT
ICONSTRUCTION ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIJAS SINGLHE
IMAIL 'AGE IS
ECIEVED
'HROUGH
AIL
IOMP (I) (COMM.)/998/2026 [14-05-2026 Kotak Mahindra Bank Ltd Vs AJEETJAmit Kumar(P), INOT MENTIONED ASNOT
IKUMAR ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/999/2026 [14-05-2026 [Kotak Mahindra Bank Ltd VSHARDIK INOT MENTIONED ASNOT
[HASHMI KASIM ENTERPRISES IAGGARWAL(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
OMP (D14-05-2026 [Kotak Mahindra Bank Ltd Vs AMAR [SUSHIL INOT MENTIONED ASINOT
(COMM.)/1000/2026 ISAPRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE|
IMAIL 'AGE IS
ECIEVED
HROUGH
AIL
OMP (Dj14-05-2026 [Kotak Mahindra Bank Ltd Vs AAVNI[Harshit Jain(P), INOT MENTIONED ASNOT
(COMM.)/1003/2026 ICONSTRUCTION AND| ISINGLE PAGE ISMENTIONED
TRANSPORT IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
CIEVED
HROUGH
AIL
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lOMP (Dj14-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1005/2026 IBIJENDER KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
OMP (Dj14-05-2026 [Kotak Mahindra Bank Ltd Vs|Sanskar INOT MENTIONED ASNOT
(COMM.)/1007/2026 IDINESH KUMAR [Saraf(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (Dj14-05-2026 [Kotak Mahindra Bank Ltd VsBHANU INOT MENTIONED ASNOT
(COMM.)/1009/2026 ISUDAMA IMOHAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1011/2026[14-05-2026 JAXIS BANK ltd Vs NAIM KHAN Bharat INOT MENTIONED AS[NOT
Gupta(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/1014/2026(14-05-2026 JAXIS BANK Itd Vs RUPSEN|Bhaskar INOT MENTIONED ASNOT
ISHRIWASTAV Vali(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/1016/2026(14-05-2026 IKOTAK MAHINDRA BANK LTD VsBHANU INOT MENTIONED ASNOT
IRAVICHANDRAN C NATTAR IMOHAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
ICS (COMM.)/317/2026 15-05-2026 JAISHWARYA GROWERS PVT LTD|GIRISH INOT MENTIONED ASNOT
Vs P M TRADERS IVERMA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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ICS (COMM.)/321/2026 16-05-2026 [Bank Of Baroda Vs AJAY KUMAR  [GIRISH INOT MENTIONED ASINOT
IVERMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IMISC DJ/818/2026 16-05-2026 ISANJEEV TANEJA Alias NIKKO Vs|GIRISH INOT MENTIONED ASINOT
ISHTAKHAR IVERMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL 'AGE IS
CIEVED
HROUGH
AIL
[Ex.Comm - Award byj18-05-2026 lAxis Bank Ltd Vs CHONSHINGPHY|GIRISH INOT MENTIONED ASINOT
JArb.Comm/59/2026 IPHARUNG IVERMA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIJAS SINGLHE
IMAIL 'AGE IS
ECIEVED
'HROUGH
AIL
IMISC DJ/843/2026 18-05-2026 KUNWAR ANAND Vs VINOD|Shagun Shahij INOT MENTIONED ASINOT
ISUKHANTI IChugh(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
[Execution 19-05-2026 ATUL TANEJA Vs RAJINDERPANKAJ INOT MENTIONED ASINOT
(Comm.)/104/2026 ISINGH SACHDEVA IKUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
L
ICS (COMM.)/325/2026 19-05-2026 [Sushil Kumar Agro Private Limited AMIT INOT MENTIONED ASNOT
Vs DULAL KUNDU KUMAR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE|
IMAIL 'AGE IS
ECIEVED
HROUGH
AIL
IMISC DJ/850/2026 19-05-2026 IMumbai Fresh Foods LLP Vs SPICEAMIT INOT MENTIONED AS[NOT
IN GRILLED FOODS PVT LTD KUMAR(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
CIEVED
HROUGH
AIL
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[Execution (Comm.)/107/2026{20-05-2026 JASHOK KUMAR GUPTA VSAMIT INOT MENTIONED ASNOT
JASWINDER KAUR KUMAR(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
[Execution 20-05-2026 ATUL TANEJA Vs RAJINDERAMIT INOT MENTIONED ASNOT
(Comm.)/108/2026 ISINGH SACHDEVA [KUMAR(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
ICS (COMM.)/328/2026 20-05-2026 IGSI ENTERPRISES PRIVATE[MAYANK INOT MENTIONED ASNOT
ILIMITED Vs RAJBEER SINGHMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IMAAN IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
ICS (COMM.)/329/2026 20-05-2026 BANK OF BARODA Vs M/SRAJESH INOT MENTIONED ASNOT
SIDDHARTHA TRADERS ANDJANGRA(P), SINGLE PAGE ISMENTIONED
JANR. RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/330/2026 20-05-2026 BANK OF BARODA Vs M/S JASHANURAG INOT MENTIONED ASNOT
IENTERPRISES AND ANR. IMISHRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
ICS (COMM.)/331/2026 20-05-2026 IBANK OF BARODA Vs M/S ERIKAAANURAG INOT MENTIONED AS[NOT
IFLUID POWER AND ANR. IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
ICS (COMM.)/332/2026 20-05-2026 [BANK OF BARODA Vs M/S GARG[Pawan INOT MENTIONED ASNOT
[ENTERPRISES AND ANR. Kawrani(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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ICS (COMM.)/333/2026 20-05-2026 Innovision Vs DTWELVE SPACES  [Pooja Garg(P), INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL PAGE IS
RECIEVED
HROUGH
IMAIL
IMISC DJ/861/2026 21-05-2026 Satin Finserv Ltd Vs MOHD. ISAAMIT INOT MENTIONED ASNOT
IANR ANR. [KUMAR(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
Ex.Comm - Award byR2-05-2026 [Axis Bank Ltd Vs AMAN KUMAR __ |RAJESH INOT MENTIONED ASNOT
lArb.Comm/64/2026 UANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
OMP (D22-05-2026 PEEJAY FINANCE CO LID VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1032/2026 LALIT KUMAR UANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
IL
OMP (Dl22-05-2026 AXIS BANK LID Vs ASHISHRAJESH INOT MENTIONED ASNOT
(COMM.)/1033/2026 RAJPOOT UANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
L
loMP (Dl2-05-2026 [KOTAK MAHINDRA BANK LTD VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1034/2026 RAFEEK AHMED UANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
OMP (Dl22-05-2026 [KOTAK MAHINDRA BANK LTD VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1035/2026 SUDARSHAN UANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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OMP (D]22-05-2026 KOTAK MAHINDRA BANK LTD VsRAJESH INOT MENTIONED ASNOT
(COMM.)/1036/2026 [PADMALATA RAKESH PANDEY  JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/339/2026 23-05-2026 INITIN KWATRA Vs SANDEEPRAJESH INOT MENTIONED ASNOT
IBAGHLA Alias MONU JANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
OMP (Dj23-05-2026 TOYOTA FINANCE SERVICE INDIAIRAJESH INOT MENTIONED ASNOT
(COMM.)/1037/2026 ILTD Vs VITTHAL YADAV UANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS  SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
lOMP (D|23-05-2026 ISHRIRAM FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1038/2026 ISANDEEP MANN UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
OMP (23-05-2026 ISHRIRAM FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
(COMM.)/1039/2026 IPAWAN KUMAR DANGRA(P), SINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
[Ex.Comm - Award byj25-05-2026 [HDB FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
JArb.Comm/66/2026 [LIMITED Vs KUNA SO DUSASAN PJANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/340/2026 25-05-2026 Bank of Baroda Vs MAIRAJRAJESH INOT MENTIONED AS[NOT
[KAMALY JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
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ICS (COMM.)/341/2026 25-05-2026 Bank Of Baroda Vs ABHIJEET|DINESH INOT MENTIONED ASNOT
ISHARMA JAIN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/342/2026 25-05-2026 INEETU SHARMA Vs BUNDILshudhansu(P), INOT MENTIONED ASNOT
ITECHNOLOGIES PRIVATE] ISINGLE PAGE ISMENTIONED
ILIMITED IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IMISC DJ/882/2026 25-05-2026 INARESH AGGARWAL Vs BHALCOkhudhansu(P), INOT MENTIONED AS|NOT
INDUSTRIES PVT LTD ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1041/2026/25-05-2026 KOTAK MAHINDRA BANK LTD VsjAbhinay INOT MENTIONED ASNOT
IGOPAL AGRAWAL Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
OMP (D25-05-2026 ITOYOTA FINANCE SERVICE INDIAJKunal Malik(P), INOT MENTIONED ASNOT
(COMM.)/1042/2026 ILTD Vs ATIK AHMAD ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
lOMP (D25-05-2026 ITOYOTA FINANCE SERVICE INDIA[Kunal Malik(P), INOT MENTIONED ASNOT
(COMM.)/1043/2026 ILTD Vs BRAJESH SAHU SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
OMP (Dj25-05-2026 [TOYOTA FINANCE SERVICE INDIA[Kunal Malik(P), INOT MENTIONED ASNOT
(COMM.)/1044/2026 ILTD Vs DEEPIKA GUPTA SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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NUMBER
IOMP (IDf25-05-2026 [TOYOTA FINANCE SERVICE INDIAfYajur INOT MENTIONED ASNOT
(COMM.)/1045/2026 ILTD Vs DHARAMVEERIChhabra(P), SINGLE PAGE  ISMENTIONED
ICHAUDHARY IRECIEVED THROUGHIAS  SINGLE
IMAIL I8
IOMP (Df25-05-2026 [TOYOTA FINANCE SERVICE INDIANAVEEN INOT MENTIONED AS|
(COMM.)/1046/2026 ILTD Vs RAJESH KUMAR ISHARMA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
OMP (Df25-05-2026 [TOYOTA FINANCE SERVICE INDIAANURAG INOT MENTIONED ASINOT
(COMM.)/1050/2026 [LTD Vs SANTOSH KUMAR IMISHRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
OMP (Df25-05-2026 [TOYOTA FINANCE SERVICE INDIAJACHAL INOT MENTIONED ASNOT
(COMM.)/1054/2026 ILTD Vs HEMANT B [KESHAV SINGLE PAGE  ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHIAS  SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
IL
OMP (Df25-05-2026 [TOYOTA FINANCE SERVICE INDIAACHAL INOT MENTIONED ASNOT
(COMM.)/1055/2026 ILTD Vs LALIT IKESHAV SINGLE PAGE  ISMENTIONED
IRAJGOPAL(P), [RECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
L
OMP (D}25-05-2026 [TOYOTA FINANCE SERVICE INDIAIACHAL INOT MENTIONED ASNOT
(COMM.)/1056/2026 ILTD Vs RAJESH MEENA KESHAV SINGLE PAGE  ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
OMP (Df25-05-2026 [TOYOTA FINANCE SERVICE INDIAIRAJESH INOT MENTIONED ASNOT
(COMM.)/1057/2026 ILTD Vs RAKESH KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
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REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (IDf25-05-2026 [TOYOTA FINANCE SERVICE INDIAIRAJESH INOT MENTIONED ASNOT
(COMM.)/1058/2026 ILTD Vs SAPNA YADAV JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE I8
[RECIEVED
HROUGH
IMAIL
IOMP (Df25-05-2026 [TOYOTA FINANCE SERVICE INDIAIRAJESH INOT MENTIONED ASNOT
(COMM.)/1059/2026 ILTD Vs SHIVA YADAV JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
ICS (COMM.)/345/2026 26-05-2026 ISTATE BANK OF INDIA Vs AMITIRAJESH INOT MENTIONED ASINOT
[IKUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/346/2026 26-05-2026 ISTATE BANK OF INDIA VSRAJESH INOT MENTIONED ASNOT
IKAMTINMANG JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
IL
ICS (COMM.)/347/2026 26-05-2026 ISTATE BANK OF INDIA Vs JAIRAJESH INOT MENTIONED ASNOT
IPRAKASH THROUGH LR MSJANGRA(P), SINGLE PAGE  ISMENTIONED
IBINTU [RECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
L
ICS (COMM.)/348/2026 26-05-2026 ICS DIAGNOSTICS INDIA Vs M/SRAJESH INOT MENTIONED ASNOT
[EXPEDIENT HEALTHCAREJANGRA(P), SINGLE PAGE  ISMENTIONED
IMARKETING PVT LTD RECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM..)/349/2026 26-05-2026 ISTATE BANK OF INDIA Vs RAJU R [RAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
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ICS (COMM.)/350/2026 26-05-2026 ISTATE BANK OF INDIA Vs JAYANT]Vikas INOT MENTIONED ASNOT
IPAL [Sharma(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/351/2026 26-05-2026 ISTATE BANK OF INDIA Vs HARII%\(I?hant INOT MENTIONED ASINOT
IKISHAN ushik(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/1061/2026[26-05-2026 [TATA CAPITAL LTD Vs SHREEVishal INOT MENTIONED ASINOT
[HARI OM BUILDERS [Khattar(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
lOMP (Dj26-05-2026 ISHRIRAM FINANCE LIMITED VgVishal INOT MENTIONED ASNOT
(COMM.)/1062/2026 IVIKAS DAGAR [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/356/2026 29-05-2026 IM S AG INTERNATIONAL Vs MOTI|Vishal INOT MENTIONED ASNOT
ILAL MANISH KUMAR [Khattar(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IMISC DJ/900/2026 29-05-2026 IRAJESH KUMAR Vs STATE BANK|Vishal INOT MENTIONED AS[NOT
IOF INDIA Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1071/2026/29-05-2026 TOYOTA FINANCIAL SERVICES|Vishal INOT MENTIONED ASINOT
INDIA LTD Vs JITENDRA SINGH  [Khattar(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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NUMBER

lOMP (D]29-05-2026 [TOYOTA FINANCIAL SERVICES|Vishal INOT MENTIONED ASNOT
(COMM.)/1072/2026 [INDIA LTD Vs KALYAN SINGH Khattar(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
OMP (Dj29-05-2026 [TOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASINOT
(COMM.)/1073/2026 INDIA LTD Vs NITIN S [Khattar(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (Dj29-05-2026 TOYOTA FINANCIAL SERVICES|Vishal INOT MENTIONED ASINOT
(COMM.)/1074/2026 [INDIA LTD Vs CHANDRA D [Khattar(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
lOMP (Dj29-05-2026 [TOYOTA FINANCIAL SERVICESVishal INOT MENTIONED ASNOT
(COMM.)/1075/2026 INDIA LTD Vs DEEPAK R [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
OMP (D]29-05-2026 [TOYOTA FINANCIAL SERVICES|Vishal INOT MENTIONED ASNOT
(COMM.)/1076/2026 INDIA LTD Vs DIYA UDAI PAL [Khattar(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/1077/2026/29-05-2026 [TOYOTA FINANCIAL SERVICESVishal INOT MENTIONED AS[NOT
INDIA LTD Vs RAZIA SULTAN Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
OMP (Dj29-05-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASNOT
(COMM.)/1078/2026 INDIA LTD Vs MOHIT KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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[Misc Ex/11/2026 130-05-2026 JASHOK SARAF Vs kapil kumarMayank INOT MENTIONED ASNOT
lgupta [Singhal(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMATL
[Ex.Comm - Award by30-05-2026 ISUNDARAM FINANCE Vs RAMMAYANK INOT MENTIONED ASNOT
|Arb.Comm/67/2026 IKUMAR SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH[AS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IMISC DJ/905/2026 30-05-2026 [INDIAN BANK Vs S K TELECOM IMAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS  SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
IMISC DJ/906/2026 30-05-2026 [Ms Star Packaging Vs Ms AromaMAYANK INOT MENTIONED AS[NOT
[Spice Industries IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
OMP (Dj30-05-2026 [Kotak Mahindra Bank Ltd Vs JUBERIMAYANK INOT MENTIONED ASINOT
(COMM.)/1087/2026 IBUILDING MATERIAL 2831 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
OMP (D[30-05-2026 [Kotak Mahindra Bank Ltd Vs JUBERMAYANK INOT MENTIONED ASINOT
(COMM.)/1089/2026 IBUILDING MATERIAL 9130 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
JIOMP (I) (COMM.)/1091/2026{30-05-2026 [Kotak Mahindra Bank Ltd Vs SURAJMAYANK INOT MENTIONED AS[NOT

IMAHAJAN(P),

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHJAS  SINGLE
IMAIL 'AGE I§|
CIEVED
HROUGH

AIL
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lOMP (1)30-05-2026 Kotak Mahindra Prime Ltd Vs ASADINITIN INOT MENTIONED ASNOT
(COMM.)/1092/2026 IKHAN 0690 IMEHTA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
OMP (D|30-05-2026 [Kotak Mahindra Prime Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1095/2026 IPRAKHAR GUPTA 9486 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
IOMP (Dj30-05-2026 [Kotak Mahindra Prime Ltd VSMAYANK INOT MENTIONED ASNOT
(COMM.)/1096/2026 IDINESH SINGH 0401 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
lOMP (1)j30-05-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1097/2026 IMOHIT DRALL 8539 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
lOMP (I)30-05-2026 [Kotak Mahindra Prime Ltd Vs VIJAY]MAYANK INOT MENTIONED ASNOT
(COMM.)/1098/2026 IROHILLA 5556 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
lOMP (D|30-05-2026 [Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
(COMM.)/1099/2026 JARVIND KUMAR 3036 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
OMP (D|30-05-2026 [Kotak Mahindra Bank Ltd Vs SONUMAYANK INOT MENTIONED ASNOT
(COMM.)/1100/2026 8355 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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JIOMP (I) (COMM.)/1101/2026 [30-05-2026 Kotak Mahindra Bank Ltd Vs VIKAL/MAYANK INOT MENTIONED ASNOT
8646 IMAHAJAN(P SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/1102/2026/30-05-2026 [Kotak Mahindra Prime Ltd VSMAYANK INOT MENTIONED ASNOT
IBALVINDER SINGH 0251 IMAHAJAN(P ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1103/2026/30-05-2026 IRBL BANK LTD Vs ANKIT KUMARMAYANK INOT MENTIONED ASINOT
ISINGH IMAHAJAN(P ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1104/2026/30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs SANJAYJANGRA(P), ISINGLE PAGE ISMENTIONED
IRAMASHANKAR SHARMA RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/1105/2026{30-05-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs PATEL MOHPANGRA ISINGLE PAGE ISMENTIONED
ISOYAB A [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JOMP (I) (COMM.)/1106/2026{30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs ANIKETJANGRA SINGLE PAGE ISMENTIONED
ILAXMAN BHINGARDEVE RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1107/2026|30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LIMITED Vs PATELJJANGRA SINGLE PAGE ISMENTIONED
IHARISHCHANDRA D IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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lOMP (D|30-05-2026 [TOYOTA FINANCIAL SERVICES] INOT MENTIONED ASNOT
(COMM.)/1108/2026 INDIA LIMITED Vs ANIL BABANJANGRA SINGLE PAGE ISMENTIONED
ISONAWANE IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/1109/2026/30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LIMITED Vs BABBI SINGHUANGRA ISINGLE PAGE ISMENTIONED
IMAHENDRA SINGH DHUNNA IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1110/2026[30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LIMITED Vs THAKKARJANGRA ISINGLE PAGE ISMENTIONED
IMANOJKUMAR HASMUKHLAL IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1111/2026 [30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs AHIR RAOPJANGRA ISINGLE PAGE ISMENTIONED
IKAMLAKAR RAGHUNATH RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/1112/2026 [30-05-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs EVA JAYESHYANGRA ISINGLE PAGE ISMENTIONED
ISHAH [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JOMP (I) (COMM.)/1113/2026 [30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LIMITED Vs SANGITABENJANGRA SINGLE PAGE ISMENTIONED
VITENDRABHAI SOLANKI RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/1114/2026|30-05-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LIMITED Vs ALKA KHANNAJANGRA SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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46  |SH. SHAILENDERNORTH 303 o 05-05-2026 [AXIS BANK LTD Vs GAYATRI RAM |AMIT INOT MENTIONED AS
IMALIK, DISTRICT]| KUMAR(P), SINGLE  PAGE
UUDGE(COMMERCI RECIEVED THROUGH]
AL COURT) IMAIL
05-05-2026 [AXTS BANK LTD Vs GAYATRI RAM [AMIT INOT MENTIONED ASNOT
[KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
MAIL AGE 19
CIEVED
HROUGH
AIL
05-05-2026 INIDHAN POLYCHEM PVT LTD VSATUL INOT MENTIONED ASNOT
lAnil Yadav PARMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
MAIL AGE 19
ECIEVED
HROUGH
AIL
05-05-2026 ITOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
LTD Vs USHA GUPTA UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL AGE 19
ECIEVED
HROUGH
IL
05-05-2026 ITOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs TWINCE MEHTA UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL AGE 19
ECIEVED
HROUGH
L
05-05-2026 ITOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs PARDEEP SINGH UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL AGE 19
ECIEVED
HROUGH
AIL
05-05-2026 ITOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
LTD Vs PARAS RAM UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
MAIL AGE 19
CIEVED
HROUGH
AIL
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05-05-2026 TOYOTA FINANCE SERVICE INDIARRAJESH INOT MENTIONED ASINOT
ILTD Vs MOHD SUHAIL JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMATL
05-05-2026 [ShriRam Finance Limited Vs JAIANURAG INOT MENTIONED ASNOT
IKUMAR IMISHRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
05-05-2026 IHDFC BANK LTD Vs VIJAY[NAVEEN INOT MENTIONED ASINOT
IDHAMEEJA ISHARMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS SINGLE
IMAIL AGE IS
ECIEVED
'HROUGH
AIL
05-05-2026 Kotak Mahindra Bank Ltd Vs JUSTIMAYANK INOT MENTIONED ASINOT
IQUALITY CONCRETE 006 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
05-05-2026 [Kotak Mahindra Bank Ltd Vs MSMAYANK INOT MENTIONED ASNOT
IRITIKA MILK TANKER IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
05-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
IHARIMOHAN GUPTA 2419 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
05-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED AS[NOT
IDEEPAK KUMAR 6016 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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05-05-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASINOT
ISUMAN 7806 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
05-05-2026 IBANK OF BARODA Vs SEEMA AND|Deepa Gupta(P), INOT MENTIONED ASINOT
IORS ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL AGE IS
CIEVED
HROUGH
AIL
06-05-2026 [Kotak Mahindra Bank Ltd Vs SIDHIMAYANK INOT MENTIONED AS[NOT
TRADERS 7260 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIJAS SINGLHE
IMAIL 'AGE IS
ECIEVED
'HROUGH
AIL
06-05-2026 Kotak Mahindra Bank Ltd Vs RAM[MAYANK INOT MENTIONED ASINOT
KISHOR 8328 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
06-05-2026 [Kotak Mahindra Bank Ltd Vs VINODMAYANK INOT MENTIONED ASINOT
5349 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
06-05-2026 [Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
JANKUSH SINGH 4034 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE|
IMAIL 'AGE IS
ECIEVED
HROUGH
AIL
06-05-2026 [Kotak Mahindra Bank Ltd Vs CRAFTIMAYANK INOT MENTIONED ASINOT
JAUDIO 2910 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
CIEVED
HROUGH
AIL
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06-05-2026 [TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs DEEPAK KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
06-05-2026 TOYOTA FINANCE SERVICE INDIAIRAJESH INOT MENTIONED ASNOT
ILTD Vs GENSINGH MADANSINGHJANGRA(P), ISINGLE PAGE ISMENTIONED
[RAJPUT IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
06-05-2026 TOYOTA FINANCE SERVICE INDIAIRAJESH INOT MENTIONED ASNOT
ILTD Vs NARKESH M UANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
06-05-2026 I[TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
[LTD Vs NAVEEN KUMAR SINGH |[JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
06-05-2026 I[TOYOTA FINANCE SERVICE INDIARAJESH INOT MENTIONED ASNOT
ILTD Vs SANDEEP KUMAR UANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
06-05-2026 [TOYOTA FINANCE SERVICE INDIAIRAJESH INOT MENTIONED ASNOT
ILTD Vs SONU KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
a7 SH. RAJ KUMAR,/[SOUTH- 603 ICommercial Suit  |CS (COMM)/263/2026 02-05-2026 [State Bank of India Vs SONI SONI  |Ankit 0711450504 lankitahlawat@gmail.co [02.05.2026
[DISTRICT JUDGEWEST [Ahlawat(P), Im
(COMMERCIAL
ICOURT-01
603 ICommercial Suit  |CS (COMM)/264/2026 02-05-2026 [State Bank of India Vs Vikas KumarjAnkit 9711450504 lankitahlawat@gmail.co [02.05.2026
JAND ANR lAhlawat(P), Im
603 ICommercial Suit  |CS (COMM)/265/2026 02-05-2026 IMR RAHUL DEV (PROP OF GTBJAGRITI 7042312792 lawfirm@unsolvedlegal f02.05.2026
IPLASTOLOGY) Vs MR SACHINPAIN(P), com
IMUNJAL



http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#

S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

603 ICommercial Suit  |CS (COMM)/272/2026 04-05-2026 IContinental Carriers Private LimitedRajan 0811432766 surjit.singh @continentalo4.05.2026
Vs Dream Weaver Private Limited  [Miglani(P), lgroup.com
603 ICommercial Suit  |CS (COMM)/273/2026 04-05-2026 [PUMA SE Vs ASHOK KUMAR IGautam 9999093893 eludication.legal@outlo [02.05.2026
Bhasin(P), k.com
603 ICommercial Suit  |CS (COMM)/275/2026 04-05-2026 ISHRI DURGA SCAFFOLDING Vs[GURSAT 0811105891 gursat@gsvlegal.com [22.03.2026
ISHRADHASABURI ENGINEERSSINGH
PRIVATE LIMITED IVACHHER(P),
603 ICommercial Suit  |CS (COMM)/281/2026 05-05-2026 ICANARA BANK Vs SHIV KUMAR|CHITRA 0289449309 Imarsolution59289@gm [05.05.2026
PROP OF FIRM M/S MAXMALHOTRA(P), lail.com
ISOLUTION
603 ICommercial Suit  |[CS (COMM)/295/2026 08-05-2026 IM/S DURA BUILD CARE PVT LTDjSanjay 8130271774 b.banerjee@durabuiltcalo4.05.2026
Vs M/S HIL LIMITED [Shukla(P), re.com
603 ICommercial Suit  |CS (COMM)/296/2026 12-05-2026 [PUMA SE Vs ASHOK KUMAR IGautam 0999093893 eludication.legal@outlo [02.05.2026
[Bhasin(P), ok.com
603 ICommercial Suit  |[CS (COMM)/297/2026 12-05-2026 IVINOD TIWARI Vs PUSHPA RAI  [RUPESH 0891539006 sandmthz@gmail.com [11.05.2026
KUMAR
IMISHRA(P),
603 ICommercial Suit  |[CS (COMM)/300/2026 13-05-2026 JAARGUS GLOBAL LOGISTICS PVTISHIVAM 0654545855 legal @shivamsharma.infi1.05.2026
ILTD Vs APEX|SHARMA(P), Ifo
INTERCONTINENTAL PVT LTD
603 ICommercial Suit  |CS (COMM)/308/2026 18-05-2026 JUNION BANK OF INDIA Vs Rekha |ALKA 0711343590 ladvocateshyamjha@gm [11.05.2026
IMISHRA(P), lail.com
603 ICommercial Suit  [CS (COMM)/312/2026 19-05-2026 [Rajiv Solanki Vs Anu Miglani INand  Kishorejo818342898 laggarwalassociates.cp@f11.05.2026
lAggarwal(P), gmail.com
603 ICommercial Suit  |CS (COMM)/313/2026 19-05-2026 JASHA RANI GROVER Vs VISHWAS|Amit 0873224151 Imemberexecutive@gmalfi8.05.2029
IKUMAR IChauhan(P), fil.com
603 ICommercial Suit  |[CS (COMM)/314/2026 19-05-2026 BANK OF BARODA Vs NavitaDeepa Gupta(P),l9312292558 ladvocate.deepa.gupta@ [16.05.2029
[Aggarwal gmail.com
603 ICommercial Suit  |CS (COMM)/317/2026 19-05-2026 ISMSEA FREIGHT INDIA PRIVATE[SUDHANSHU [8700455338 litigation@hslawchamb [16.05.2026
ILIMITED Vs M/S Star EDI Services [SINGH(P), lers.com
603 ICommercial Suit  |CS (COMM)/324/2026 20-05-2026 [Punjab National Bank Vs Roshan Lal [PARAS 0810600656 parasaggarwaladv.gmailfi3.05.2026
IAGGARWAL(P), .com
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603 ICommercial Suit  |CS (COMM)/325/2026 20-05-2026 Rishab Kumar Sharma Alias RishabhiGAJENDRA 0818389203 gaursumitsoo@gmail.c [15.05.2026
Mishra Vs The Madhav Coop Urban[PAL SINGH(P), m
[Thrift and Credit Society Ltd

603 ICommercial Suit  |CS (COMM)/330/2026 21-05-2026 State Bank of India Vs Ram Dayal[Mohit Tiwari(P),}p301232373 ladvkmiahra@outlook.c [19.05.2026
Payani m

603 ICommercial Suit  |[CS (COMM)/336/2026 22-05-2026 IPUMA SE Vs VICKY PATEL IGautam 0999306881 11.gautambhasin@gmai[21.05.2026

Bhasin(P), l.com

603 ICommercial Suit  |[CS (COMM)/338/2026 23-05-2026 [Punjab National Bank Vs SAFIKURVED 9711900673 ladvocateprakashved@g [22.05.2026
IRAHMAN IPRAKASH(P), Imail.com

603 ICommercial Suit  |CS (COMM)/341/2026 25-05-2026 [PUMA SE Vs ANUJ GUPTA IGautam 0999306881 11.gautambhasin@gmai[21.05.2026

Bhasin(P), l.com

603 ICommercial Suit  [CS (COMM)/342/2026 25-05-2026 IDevender Singh Vs Des Raj SidanalNand  Kishoren818342898 laggarwalassociates.cp@23.05.2026
JAnd Anr |Aggarwal(P), gmail.com

603 ICommercial Suit  |[CS (COMM)/343/2026 25-05-2026 [State Bank of India Vs Sanjaykam|Mohit Tiwari(P),j0310232373 ladvkmiahra@outlook.c [21.05.2026
[Tikhak om

603 ICommercial Suit  |CS (COMM)/346/2026 26-05-2026 IMS YR ENTERPRISE Vs M SMAHESH(P), [0599478425 INOT AVAILABLE [23.05.2026
ILAKSHMI ENTERPRISE

603 ICommercial Suit  [CS (COMM)/347/2026 26-05-2026 IM/S Round The Clock SecurityNeeraj 8130467588 ladvocate.nkg1974@gmalfi4.05.2026
Service Vs M/S Alpha Corp[Kumar(P), fil.com
[Management Services Pvt Ltd

603 ICommercial Suit  |CS (COMM)/348/2026 26-05-2026 Payati Wires And Cables LLP VsSuraj Gupta(P), 9266641386 valiksurajgupta@gmail. [23.05.2026
JAmbey Ferrous Pvt Ltd and Ors com

603 ICommercial Suit  |ICS (COMM)/350/2026 29-05-2026 [UNDER ARMOUR INC Vs ANUJ|Gautam 0999306881 eludication.legal@outlo [26.05.2026
IGUPTA [Bhasin(P), ok.com

603 EXECUTION [Execution (Comm)/156/2026 |04-05-2026 DECATHLON  SPORTS  INDIAIMAYA 17092389836 fanasia@gmail.com 25.04.2026
IPRIVATE LIMITED Vs TIRUPATIRAMESH(P),
IBUILDINGS AND OFFICES]
IPRIVATE LIMITED

603 EXECUTION [Execution (Comm)/161/2026 |08-05-2026 JAXTIS BANK LTD Vs VIVEK KUMAR|VIMAL 17070440025 shivhamjha@firstassoci{07.05.2026
ISINGH [KHURANA(P), lates.in

603 EXECUTION [Execution (Comm)/169/2026 [16-05-2026 AXIS BANK LTD Vs RITEVIMAL 7970440025 shivhamjha@firstassoci[08.05.2026
IMARKETING SOLUTIONS KHURANA(P), lates.in
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603 EXECUTION Execution (Comm)/171/2026 [18-05-2026 ISARITA RANI Vs VINAY PYOTI 0999440419 ikasbhatia28o@gmail. [04.05.2026
ICHAUDHARY IVERMA(P), com
603 EXECUTION [Execution (Comm)/172/2026 [18-05-2026 AXIS BANK LTD Vs ASHUTOSHMAYANK 9873347330 Imayank_mahajanos@y|14.05.2026
KUMAR IMAHAJAN(P), lahoo.com
603 EXECUTION [Execution (Comm)/173/2026 [18-05-2026 JAXIS BANK LTD Vs KETAN IMAYANK 0873347330 Imayank_mahajano5@y|14.05.2026
IMAHAJAN(P), lahoo.com
603 EXECUTION [Execution (Comm)/174/2026 [18-05-2026 AXIS BANK LTD Vs SEEMAMAYANK 0873347330 Imayank_mahajano5@y|14.05.2026
[HUDDA IMAHAJAN(P), lahoo.com
603 EXECUTION [Execution (Comm)/181/2026 [23-05-2026 IM/S DAKSH ENTERPRISES Vs M/SAAKASH 8750052500 ladvocatejhanghu@gmaif22.05.2026
JADROITS ENGICON PVT LTD VANGHU(P), l.com
603 EXECUTION [Execution (Comm)/182/2026 [25-05-2026 ISTATE BANK OF INDIA VgMohit Tiwari(P),0301232373 ladvjkmishra@outlook.c[20.05.2026
[PRAMOD om
603 EXECUTION [Execution (Comm)/187/2026 [26-05-2026 JAXTS BANK LTD Vs MANOJ IVIMAL 17070440025 shivhamjha@firstassocif18.05.2026
KHURANA(P), lates.in
603 EXECUTION [Execution (Comm)/188/2026 [26-05-2026 THREE ACES GLOBAL LOGISTICS|STATE(P), INOT AVAILABLE [NOT AVAILABLE 25.05.2026
IPVT LTD Vs UMA SHANKAR]
IBHATT
603 EXECUTION IMEx/49/2026 30-05-2026 IM/s Tadashii Electronics Vs M/s[Naveen 0810040542 [naveensaxenas42@gmaf26.05.2026
[Protonics Medical Systems Pvt Ltd [Saxena(P), fil.com
603 IARBITRATION IOMP (COMM)/18/2026 05-05-2026 IKRISHI RASAYAN EXPORTS PVTISHIV 0810148367 legalvibes.lawfirm@gm [04.05.2026
[IUNDER SECTION| ILTD Vs M/S GOYAL AND GOELSHANKAR(P), lail.com
9 ISTAINLESS STEELS
603 IARBITRATION IOMP (COMM)/21/2026 29-05-2026 INHDC LIMITED Vs Vijay KumarKRISHNA 0891416768 kksinghadvg@gmail.co [22.05.2026
[UNDER SECTION| Pain KUMAR m
o ISINGH(P),
603 |Arbitration &OMP (I)(COMM)/1581/2026 [04-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation ~ Act) [INDIA LIMITED Vs BALWINDERBhardwaj(P), .com
1996--9 ISINGH
603 |Arbitration &OMP (I)(COMM)/1583/2026 [04-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act)| [INDIA LIMITED Vs CHEGVEWARA[Bhardwaj(P), .com
1996--9 IRAGHUVANSHI
603 |Arbitration &OMP (I)(COMM)/1584/2026 [04-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act)| [INDIA LIMITED Vs GURVINDER[Bhardwaj(P), .com
1996--9 ISINGH o512
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603 |Arbitration IOMP (I)(COMM)/1585/2026 |04-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act,) INDIA LIMITED Vs VIRENDRABhardwaj(P), .com
1996--9 IMAURYA 1023

603 |Arbitration &IOMP (I)(COMM)/1586/2026 [04-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs VIKRAM|Bhardwaj(P), .com
1996--9 ISINGH o100

603 |Arbitration &OMP (I)(COMM)/1588/2026 [04-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs MANISH DIXIT[Bhardwaj(P), .com
1996--9 8989

603 |Arbitration &OMP (I)(COMM)/1589/2026 [04-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [NDIA LIMITED Vs JAGTARBhardwaj(P), .com
1996--9 ISINGH 6717

603 |Arbitration &OMP (I)(COMM)/1605/2026 [05-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Manisha B

603 |Arbitration &OMP (I)(COMM)/1606/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 [associatesrsgarg2@gmafr4.04.2026
IConciliation  Act) JAND COMPANY LIMITED Vs SunilKUMAR(P), fil.com
1996--9 [Singh

603 |Arbitration &OMP (I)(COMM)/1607/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 [associatesrsgarg2@gmaf24.04.2026
IConciliation Act)| AND COMPANY LIMITED VsKUMAR(P), fil.com
1996--9 Bharat Transport

603 |Arbitration &OMP (I)(COMM)/1608/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENTISUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| IAND FINANCE COMPANY[KUMAR(P), fil.com
1996--9 [LIMITED Vs Shokat Ali

603 |Arbitration &OMP (I)(COMM)/1609/2026 [05-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 Ayaan Transport Services

603 |Arbitration &OMP (I)(COMM)/1610/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act) IAND FINANCE COMPANY|[KUMAR(P), fil.com
1996--9 ILIMITED Vs Shiv Gorakhnath|

[Traders

603 |Arbitration &OMP (I)(COMM)/1611/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act) JAND FINANCE COMPANY[KUMAR(P), fil.com
1996--9 [LIMITED Vs Arjun

603 |Arbitration &OMP (I)(COMM)/1616/2026 [06-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation ~ Act) INDIA LIMITED Vs KULDEEP J [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1617/2026 [06-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act)| [INDIA LIMITED Vs ABHISHEKBhardwaj(P), .com
1996--9 IPATI

603 |Arbitration &OMP (I)(COMM)/1618/2026 [06-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act)| INDIA LIMITED Vs SAHIL A [Bhardwaj(P), .com
1996--9
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603 |Arbitration IOMP (I)(COMM)/1619/2026 |06-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act)| [INDIA LIMITED Vs SUKHWINDER[Bhardwaj(P), L.com
1996--9 ISINGH

603 |Arbitration &IOMP (I)(COMM)/1620/2026 [06-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation  Act, [INDIA LIMITED Vs DEEPAK JYOTI [Bhardwaj(P), L.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1621/2026 [06-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs GEETABhardwaj(P), .com
1996--9 ISAXENA

603 |Arbitration &OMP (I)(COMM)/1622/2026 [06-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs AJAY KUMARJBhardwaj(P), .com
1996--9 ISHARMA

603 |Arbitration &OMP (I)(COMM)/1633/2026 [07-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 Deepak Taneja

603 |Arbitration &OMP (I)(COMM)/1634/2026 [07-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 [associatesrsgarg2@gmafr4.04.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 Ualaj Jain

603 |Arbitration &OMP (I)(COMM)/1635/2026 [07-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 [associatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 IMonu Surender

603 |Arbitration &IOMP (I)(COMM)/1636/2026 [07-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
[1996--9 [Manoj Kumar

603 |Arbitration &OMP (I)(COMM)/1637/2026 [07-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 IMohit Kumar Sharma

603 |Arbitration &OMP (I)(COMM)/1638/2026 [07-05-2026 IM/s cholamandalam investment andSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act, finance co ltd Vs Karam Chand KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1639/2026 [07-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 PJaskaran Singh Bedi

603 |Arbitration &OMP (I)(COMM)/1674/2026 [08-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation ~ Act) INDIA LIMITED Vs UMESH[Bhardwaj(P), .com
1996--9 INARAYAN JAISWAL 1256

603 |Arbitration &OMP (I)(COMM)/1675/2026 [08-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act)| [INDIA LIMITED Vs ANSOO YADAV|Bhardwaj(P), .com
1996--9 1219

603 |Arbitration &OMP (I)(COMM)/1676/2026 [08-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation  Act) [INDIA LIMITED Vs ANSHUL J 9192[Bhardwaj(P), L.com
1996--9
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603 |Arbitration IOMP (I)(COMM)/1677/2026 |08-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act,) INDIA LIMITED Vs CAR ZONEBhardwaj(P), .com
1996--9 6729

603 |Arbitration &OMP (I)(COMM)/1678/2026 [08-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs VIRENDER/Bhardwaj(P), .com
1996--9 KUMAR 7852

603 |Arbitration &OMP (I)(COMM)/1679/2026 [08-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs NITESH|[Bhardwaj(P), .com
1996--9 IDUBEY 1650

603 |Arbitration &IOMP (I)(COMM)/1680/2026 [08-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs AIROFLY[Bhardwaj(P), .com
1996--9 [TRAVELS PVT LTD

603 |Arbitration &OMP (I)(COMM)/1713/2026 [12-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmafr4.04.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Max Automobile Carriers

603 |Arbitration &OMP (I)(COMM)/1714/2026 [12-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 [associatesrsgarg2@gmafr4.04.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 Matibullah A

603 |Arbitration &OMP (I)(COMM)/1715/2026 [12-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 [associatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Priya S

603 |Arbitration &OMP (I)(COMM)/1716/2026 [12-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Sanjeev Kumar

603 |Arbitration &OMP (I)(COMM)/1717/2026 [12-05-2026 IM/S KOTAK MAHINDRA BANKISUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| ILTD Vs Sani Kumar KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1718/2026 [12-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Balaji Enterprises

603 |Arbitration &OMP (I)(COMM)/1719/2026 [12-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Vasim B

603 |Arbitration &OMP (I)(COMM)/1720/2026 [12-05-2026 IM/S KOTAK MAHINDRA BANKISUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| ILTD Vs Astra [KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1721/2026 [12-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| ILTD Vs Kapil Kumar KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1722/2026 [12-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 lassociatesrsgarg2@gmafr4.04.2026
IConciliation Act)| ILTD Vs Rajvir KUMAR(P), fil.com
1996--9
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603 |Arbitration IOMP (I)(COMM)/1723/2026 [12-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act,) INDIA LIMITED Vs GURPREETBhardwaj(P), .com
1996--9 ISINGH

603 |Arbitration &OMP (I)(COMM)/1756/2026 [13-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs MANJINDER/Bhardwaj(P), .com
1996--9 ISINGH

603 |Arbitration &OMP (I)(COMM)/1757/2026 [13-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs KHUSHALBhardwaj(P), .com
1996--9 INAEEM

603 |Arbitration &OMP (I)(COMM)/1758/2026 [13-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation Act) [INDIA LIMITED Vs GANPAT LALjBhardwaj(P), .com
1996--9 IMEWARA

603 |Arbitration &OMP (I)(COMM)/1759/2026 [13-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation  Act, [INDIA LIMITED Vs MOHAMMAD[Bhardwaj(P), .com
1996--9 IAEJAZ ANSARI

603 |Arbitration &OMP (I)(COMM)/1760/2026 [13-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi7.04.2026
IConciliation  Act) [INDIA LIMITED Vs LAKHAN T [Bhardwaj(P), .com
1996--9

603 |Arbitration &IOMP (I)(COMM)/1761/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs HariSUMIT 0858683230 [associatesrsgarg2@gmaf24.04.2026
IConciliation Act)| Vikash [KUMAR(P), fil.com
1996--9

603 |Arbitration &IOMP (I)(COMM)/1762/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs Vikram [SUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1763/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs Bobby [SUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1764/2026 [14-05-2026 [Kotak Mahindra Bank Ltd VsSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act) ISubhash Chand KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1765/2026 [14-05-2026 [KOTAK MAHINDRA BANK LTD VsSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act) [RAKESH KUMAR KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1766/2026 [14-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Braham Prakash

603 |Arbitration &OMP (I)(COMM)/1767/2026 [14-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 IDevendar Kumar

603 |Arbitration &OMP (I)(COMM)/1768/2026 [14-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmafr4.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Surender Singh
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603 |Arbitration IOMP (I)(COMM)/1769/2026 [14-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 Anju O

603 |Arbitration &OMP (I)(COMM)/1770/2026 [14-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmafr4.04.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 IPraveen Kumar

603 |Arbitration &OMP (I)(COMM)/1771/2026 [14-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act) [INDIA LIMITED Vs SHIVAM|Bhardwaj(P), .com
1996--9 IGAUTAM

603 |Arbitration &OMP (I)(COMM)/1772/2026 [14-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act) [INDIA LIMITED Vs VXA GLOBALjBhardwaj(P), .com
1996--9 LLP

603 |Arbitration &OMP (I)(COMM)/1773/2026 [14-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation  Act, INDIA LIMITED Vs RAJBhardwaj(P), .com
1996--9 ICONTRACTOR

603 |Arbitration &IOMP (I)(COMM)/1774/2026 [14-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation  Act) [INDIA LIMITED Vs SAHAB UDDIN|[Bhardwaj(P), .com
1996--9 BARBHUIYA

603 |Arbitration &IOMP (I)(COMM)/1775/2026 [14-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation ~ Act) [INDIA LIMITED Vs PRABHPREET|Bhardwaj(P), .com
1996--9 ISINGH

603 |Arbitration &OMP (I)(COMM)/1785/2026 [15-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act)| [INDIA LIMITED Vs MANGALBhardwaj(P), .com
1996--9 ISINGH

603 |Arbitration &OMP (I)(COMM)/1786/2026 [15-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act)| INDIA LIMITED Vs KAPILBhardwaj(P), .com
1996--9 ICHAUDHARY

603 |Arbitration &OMP (I)(COMM)/1787/2026 [15-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation  Act, INDIA LIMITED Vs KATYAYINIBhardwaj(P), .com
1996--9 IPAPERS MILLS PRIVATE LIMITED

603 |Arbitration &OMP (I)(COMM)/1788/2026 [15-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation  Act) INDIA LIMITED Vs ARYAN GUPTA [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1789/2026 [15-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation ~ Act) [INDIA LIMITED Vs GURPREETBhardwaj(P), .com
1996--9 ISINGH

603 |Arbitration &OMP (I)(COMM)/1790/2026 [15-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailp2.05.2026
IConciliation Act)| [INDIA LIMITED Vs RUCHI BAJPAI [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1791/2026 [15-05-2026 BMW INDIA FINANCIALjRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act)| ISERVICES PVT LTD Vs Kavita [Bhardwaj(P), .com
1996--9 Daiswal
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603 |Arbitration IOMP (I)(COMM)/1792/2026 [15-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act,) INDIA LIMITED Vs SUBHAN M Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1793/2026 [15-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act) [INDIA LIMITED Vs AJAY KUMAR|Bhardwaj(P), .com
1996--9 ISINGH

603 |Arbitration &OMP (I)(COMM)/1794/2026 [15-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp2.05.2026
IConciliation Act) [NDIA LIMITED Vs MANOJBhardwaj(P), .com
1996--9 IGOHAIN

603 |Arbitration &OMP (I)(COMM)/1812/2026 [16-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act) JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 IMdfurqan M

603 |Arbitration &OMP (I)(COMM)/1813/2026 [16-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Prem Yadav

603 |Arbitration &OMP (I)(COMM)/1814/2026 [16-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 [associatesrsgarg2@gmafr4.04.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Satyadev Singh

603 |Arbitration &OMP (I)(COMM)/1815/2026 [16-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 [associatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 JAshish Narula

603 |Arbitration &IOMP (I)(COMM)/1816/2026 [16-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 JAngus Business Services

603 |Arbitration &OMP (I)(COMM)/1817/2026 [16-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 Arvind Kumar

603 |Arbitration &OMP (I)(COMM)/1818/2026 [16-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmaf24.04.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Rajesh Kumar

603 |Arbitration &OMP (I)(COMM)/1840/2026 18-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[30.04.2026
IConciliation  Act) INDIA LIMITED Vs RAMESH[Bhardwaj(P), .com
1996--9 IKUMAR MAINI

603 |Arbitration &OMP (I)(COMM)/1841/2026 [18-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[30.04.2026
IConciliation ~ Act) [INDIA LIMITED Vs SANDHYA A  [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1842/2026 18-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail30.04.2026
IConciliation Act)| INDIA LIMITED Vs AJAY[Bhardwaj(P), .com
1996--9 ICONSTRUCTION COMPANY

603 |Arbitration &OMP (I)(COMM)/1843/2026 [18-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail30.04.2026
IConciliation Act)| INDIA LIMITED Vs SWATI P [Bhardwaj(P), .com
1996--9
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603 |Arbitration IOMP (I)(COMM)/1844/2026 [18-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail30.04.2026
IConciliation Act,) INDIA LIMITED Vs SANDEEP R Bhardwaj(P), .com
1996--9

603 |Arbitration &IOMP (I)(COMM)/1845/2026 [18-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail30.04.2026
IConciliation Act) [INDIA LIMITED Vs DEEPAKBhardwaj(P), .com
1996--9 IMARETHA

603 |Arbitration &OMP (I)(COMM)/1846/2026 {18-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail30.04.2026
IConciliation Act) [INDIA LIMITED Vs RAMESHWAR|Bhardwaj(P), .com
1996--9 D

603 |Arbitration &IOMP (I)(COMM)/1847/2026 [18-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail30.04.2026
IConciliation Act) [INDIA LIMITED Vs TANINGBhardwaj(P), .com
1996--9 DODUM

603 |Arbitration &OMP (I)(COMM)/1848/2026 [18-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail30.04.2026
IConciliation  Act, INDIA LIMITED Vs MANPREETBhardwaj(P), .com
1996--9 [KAUR SIDDANA

603 |Arbitration &IOMP (I)(COMM)/1849/2026 [18-05-2026 IM/s Cholamandalam InvestmentiSUMIT 0858683230 [associatesrsgarg2@gmal07.05.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Faizan Ansari

603 |Arbitration &OMP (I)(COMM)/1850/2026 [18-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 [associatesrsgarg2@gmaf07.05.2026
IConciliation Act)| ILTD Vs Rajpaul [KUMAR(P), fil.com
1996--9

603 |Arbitration &IOMP (I)(COMM)/1851/2026 [18-05-2026 IM/S KOTAK MAHINDRA BANKISUMIT 0858683230 associatesrsgarg2@gmal07.05.2026
IConciliation Act)| ILTD Vs Pawan KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1871/2026 [19-05-2026 IMs Kotak Mahindra Bank Limited Vs|SUMIT 0858683230 [associatesrsgarg2@gmal07.05.2026
IConciliation Act)| [Radhe Kumar Ray KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1873/2026 [19-05-2026 IM/s KOTAK MAHINDRA BANKSSUMIT 0858683230 [associatesrsgarg2@gmal07.05.2026
IConciliation  Act, ILTD Vs Ashok KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1874/2026 [19-05-2026 IMs Kotak Mahindra Bank Limited Vs|SUMIT 0858683230 [associatesrsgarg2@gmal07.05.2026
IConciliation  Act, Pasbant Rathor KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1875/2026 [19-05-2026 IM/s KOTAK MAHINDRA BANKSSUMIT 0858683230 [associatesrsgarg2@gmal07.05.2026
IConciliation Act)| ILTD Vs Ravinder Kumar [KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1876/2026 [19-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 [associatesrsgarg2@gmal07.05.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Fazil I

603 |Arbitration &OMP (I)(COMM)/1877/2026 [19-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 [associatesrsgarg2@gmal07.05.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Subhash B
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603 |Arbitration IOMP (I)(COMM)/1878/2026 [19-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 [associatesrsgarg2 @gmal0o7.05.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 lYadvender Singh

603 |Arbitration &OMP (I)(COMM)/1900/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation Act) [INDIA LIMITED Vs ANAND|Bhardwaj(P), .com
1996--9 KUMAR KASHYAP

603 |Arbitration &OMP (I)(COMM)/1901/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation Act) [INDIA LIMITED Vs JITESH BURI  [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1902/2026 [20-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation  Act, [INDIA LIMITED Vs RANJIT SINGH [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1903/2026 [20-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation  Act, INDIA LIMITED Vs ATIK AHMAD [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1904/2026 [20-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation  Act) INDIA LIMITED Vs YOGESH[Bhardwaj(P), .com
1996--9 KUMAR

603 |Arbitration &OMP (I)(COMM)/1905/2026 [20-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation ~ Act) INDIA  LIMITED Vs BABA|Bhardwaj(P), .com
1996--9 INDUSTRIES

603 |Arbitration &OMP (I)(COMM)/1906/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation Act)| [INDIA LIMITED Vs PRASHANT[Bhardwaj(P), .com
1996--9 IPRATAP SINGH

603 |Arbitration &OMP (I)(COMM)/1907/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail[28.04.2026
IConciliation Act)| [INDIA LIMITED Vs MOHD MAAZBhardwaj(P), .com
1996--9 SIDDIQUI

603 |Arbitration &OMP (I)(COMM)/1933/2026 [21-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmalfi8.05.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 JAmar Chand

603 |Arbitration &OMP (I)(COMM)/1934/2026 [21-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmafi8.05.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Lakshay Road Carrier

603 |Arbitration &OMP (I)(COMM)/1935/2026 [21-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmalfi8.05.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Pradeep O

603 |Arbitration &OMP (I)(COMM)/1936/2026 [21-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmalfi8.05.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Ram Govind

603 |Arbitration &OMP (I)(COMM)/1937/2026 [21-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmalfi8.05.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 IChandel Traders
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603 |Arbitration IOMP (I)(COMM)/1938/2026 [21-05-2026 IMs Suryoday Small Finance BankiSUMIT 0858683230 lassociatesrsgarg2@gmafi8.05.2026
IConciliation Act)| ILimited Vs Shree Ganesh Tour andKUMAR(P), fil.com
1996--9 [Travels

603 |Arbitration &OMP (I)(COMM)/1939/2026 [21-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 lassociatesrsgarg2@gmafi8.05.2026
IConciliation  Act, JAnd Finance Company Limited VSKUMAR(P), fil.com
1996--9 lOrangjaib S

603 |Arbitration &OMP (I)(COMM)/1968/2026 [22-05-2026 BMW INDIA FINANCIALJRahul 8376049807 ladvocateashok.1@gmailfi5.05.2026
IConciliation Act) ISERVICES PVT LTD Vs NICIABhardwaj(P), .com
1996--9 IFOOD AND DRINKS PRIVATE]

ILIMITED

603 |Arbitration &IOMP (I)(COMM)/1969/2026 [22-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi5.05.2026
IConciliation Act) INDIA LIMITED VsBhardwaj(P), .com
1996--9 RANJUNGBHADUR PARTAP|

ISINGH

603 |Arbitration &OMP (I)(COMM)/1970/2026 [22-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi5.05.2026
IConciliation  Act, INDIA LIMITED Vs KRISHAN[Bhardwaj(P), .com
1996--9 IGOPAL

603 |Arbitration &OMP (I)(COMM)/1971/2026 [22-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi5.05.2026
IConciliation  Act) INDIA LIMITED Vs PUNEETBhardwaj(P), .com
1996--9 IVASHISHT

603 |Arbitration &OMP (I)(COMM)/1972/2026 [22-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi5.05.2026
IConciliation ~ Act) [INDIA LIMITED Vs PRAKASH[Bhardwaj(P), .com
1996--9 IKANWAR

603 |Arbitration &IOMP (I)(COMM)/1973/2026 [22-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi5.05.2026
IConciliation Act)| [INDIA LIMITED Vs SURAJMAL R [Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1974/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfi5.05.2026
IConciliation Act)| INDIA LIMITED Vs SITA RAM Bhardwaj(P), .com
1996--9

603 |Arbitration &OMP (I)(COMM)/1999/2026 [25-05-2026 IM/S KOTAK MAHINDRA BANKSSUMIT 0858683230 lassociatesrsgarg2@gmalfi2.05.2026
IConciliation  Act, ILTD Vs Devender KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2000/2026 [25-05-2026 IMs Kotak Mahindra Bank Limited Vs|SUMIT 0858683230 lassociatesrsgarg2@gmalfi2.05.2026
IConciliation  Act) [Rihan Packers KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2001/2026 [25-05-2026 IMs Kotak Mahindra Bank Limited VSSUMIT 0858683230 [associatesrsgarg2@gmalfi2.05.2026
IConciliation Act)| IRam Lakhan Yadav [KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2002/2026 [25-05-2026 IMs Kotak Mahindra Bank Limited Vs|SUMIT 0858683230 [associatesrsgarg2@gmalfi2.05.2026
IConciliation Act)| IMohit Kumar KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2003/2026 [25-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 [associatesrsgarg2@gmalfi2.05.2026
IConciliation Act)| ILTD Vs Devendra Kumar KUMAR(P), fil.com
1996--9
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603 |Arbitration IOMP (I)(COMM)/2004/2026 [25-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 [associatesrsgarg2@gmalfi2.05.2026
IConciliation Act)| ILTD Vs Star Audio Systems KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2005/2026 [25-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 [associatesrsgarg2@gmalfi2.05.2026
IConciliation  Act, ILTD Vs Alpi Sharma KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2006/2026 [25-05-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
IConciliation Act) [INDIA LIMITED Vs VEDIC MONK|Bhardwaj(P), .com
1996--9 I[ECO TECH PVT LTD

603 |Arbitration &IOMP (I)(COMM)/2007/2026 [25-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail{08.05.2026
IConciliation Act) [INDIA LIMITED Vs ZAHEERBhardwaj(P), .com
1996--9 JABBAS

603 |Arbitration &OMP (I)(COMM)/2008/2026 [25-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
IConciliation  Act, INDIA LIMITED Vs MAHAVEERBhardwaj(P), .com
1996--9 IGUPTA

603 |Arbitration &IOMP (I)(COMM)/2009/2026 [25-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(08.05.2026
IConciliation  Act) INDIA LIMITED Vs ANINDITABhardwaj(P), .com
1996--9 IPATHAK

603 |Arbitration &IOMP (I)(COMM)/2010/2026 [25-05-2026 ITOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailfp8.05.2026
IConciliation ~ Act) INDIA LIMITED Vs ROHIT V [Bhardwaj(P), .com
1996--9

603 |Arbitration &IOMP (I)(COMM)/2011/2026 [26-05-2026 [DFC FIRST BANK LTD Vs RAVIMAYANK 0873347330 Imayank_mahajano5@y|15.05.2026
IConciliation Act)| IDHARM IMAHAJAN(P), lahoo.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2012/2026 [26-05-2026 TOYOTA FINANCIAL SERVICES|Vishal 0717182168 vandana.kapoor@patin [05.05.2026
IConciliation Act)| INDIA LIMITED Vs DUBLA NAVIN[Khattar(P), elawoffice.com
1996--9 IRAVINDRABHAI

603 |Arbitration &OMP (I)(COMM)/2013/2026 [26-05-2026 TOYOTA FINANCIAL SERVICES|Vishal 9717182168 vandana.kapoor@patin [05.05.2026
IConciliation  Act, INDIA LIMITED Vs RATHOD[Khattar(P), elawoffice.com
1996--9 ISANDIPKUMAR JAYANTIBHAI

603 |Arbitration &OMP (I)(COMM)/2014/2026 [26-05-2026 [Toyota Financial Services IndiaVishal 9717182168 andana.kapoor@patin [05.05.2026
IConciliation  Act) [Limited Vs AYESHA TOURS AND|Khattar(P), elawoffice.com
1996--9 [TRAVELS

603 |Arbitration &OMP (I)(COMM)/2015/2026 [26-05-2026 TOYOTA FINANCIAL SERVICESVishal 0717182168 andana.kapoor@patin [05.05.2026
IConciliation Act)| INDIA LIMITED Vs PRAKASH|Khattar(P), elawoffice.com
1996--9 IPREMNATH JAISWAL

603 |Arbitration &OMP (I)(COMM)/2016/2026 [26-05-2026 TOYOTA FINANCIAL SERVICES|Vishal 9717182168 andana.kapoor@patin [05.05.2026
IConciliation Act)| [INDIA LIMITED Vs PRATHAMESH|Khattar(P), elawoffice.com
1996--9 IAJIT GAYAKWAD

603 |Arbitration &OMP (I)(COMM)/2017/2026 [26-05-2026 TOYOTA FINANCIAL SERVICES|Vishal 0717182168 andana.kapoor@patin [05.05.2026
IConciliation Act)| INDIA LIMITED Vs SAGAR SUDAM|Khattar(P), elawoffice.com
1996--9 ISHINDE
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603 |Arbitration IOMP (I)(COMM)/2018/2026 [26-05-2026 [Toyota Financial Services IndiaVishal 0717182168 andana.kapoor@patin [05.05.2026
IConciliation ~ Act) [Limited Vs RAKESH PRAKASH|Khattar(P), elawoffice.com
1996--9 IPATIL

603 |Arbitration &OMP (I)(COMM)/2029/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 lassociatesrsgarg2@gmaf0.05.2026
IConciliation  Act, ILTD Vs Satpal KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2030/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 lassociatesrsgarg2@gmaf0.05.2026
IConciliation  Act, ILTD Vs Imaran KUMAR(P), fil.com
[1996--9

603 |Arbitration &OMP (I)(COMM)/2031/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 lassociatesrsgarg2@gmaf0.05.2026
IConciliation  Act, ILTD Vs Pradeep Kumar KUMAR(P), fil.com
[1996--9

603 |Arbitration &OMP (I)(COMM)/2032/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 lassociatesrsgarg2@gmaf0.05.2026
IConciliation Act) ILTD Vs Gurlal Singh KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2033/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 [associatesrsgarg2@gmaf0.05.2026
IConciliation  Act) ILTD Vs Dharm Raj KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2034/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANKSUMIT 0858683230 [associatesrsgarg2@gmaf20.05.2026
IConciliation Act)| ILTD Vs Partap Singh [KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2035/2026 [30-05-2026 IM/S KOTAK MAHINDRA BANKISUMIT 0858683230 lassociatesrsgarg2@gmaf20.05.2026
IConciliation Act)| ILTD Vs Dinesh KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/2036/2026 [30-05-2026 IBMW INDIA FINANCIALJRahul 8376049807 ladvocateashok.1@gmailf20.05.2026
IConciliation Act)| ISERVICES PVT LTD Vs SwapnilBhardwaj(P), .com
1996--9 Waman Kadu

603 |Arbitration &OMP (I)(COMM)/2037/2026 [30-05-2026 IBMW INDIA FINANCIALJRahul 8376049807 ladvocateashok.1@gmailf20.05.2026
IConciliation  Act, ISERVICES PVT LTD Vs NIFDBhardwaj(P), .com
1996--9 [[nstitute of Fashion Design Limited

603 |Arbitration &OMP (I)(COMM)/2038/2026 [30-05-2026 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmailf20.05.2026
IConciliation  Act) INDIA LIMITED Vs AMIT C [Bhardwaj(P), .com
1996--9

603 ICommercial Suit  |[CS (COMM)/274/2026 04-05-2026 [PUMA SE Vs ASHOK KUMAR IGautam 9999093893 eludication.legal@outlo [02.05.2026

[Bhasin(P), ok.com

603 |Arbitration &OMP (I)(COMM)/1975/2026 [22-05-2026 ICARRIL  SOLUTION  PRIVATEKUSHAGRA 9999468603 ladvocatevikassharmai [20.05.2026
IConciliation Act)| ILIMITED Vs ROHIT KALIA BANSAL(P), (@gmail.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1558/2026 [02-05-2026 IMAHINDRA AND MAHINDRAMAYANK 0873347330 Imayank_mahajano5@y18.04.2026
IConciliation Act)| [FINANCIAL SERVICES LIMITED VSMAHAJAN(P), lahoo.com
1996--9 ISHAMA PARVEEN
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603 |Arbitration IOMP (I)(COMM)/1560/2026 |02-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmafi8.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 INeha Awana

603 |Arbitration &OMP (I)(COMM)/1561/2026 [02-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 associatesrsgarg2@gmafi8.04.2026
IConciliation Act) IAND FINANCE COMPANY[KUMAR(P), fil.com
1996--9 [LIMITED Vs Manoj Kumar

IChoudhary

603 |Arbitration &OMP (I)(COMM)/1562/2026 [02-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 associatesrsgarg2@gmafi8.04.2026
IConciliation Act) ILTD Vs Rakesh KUMAR(P), fil.com
[1996--9

603 |Arbitration &OMP (I)(COMM)/1563/2026 [02-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 associatesrsgarg2@gmafi8.04.2026
IConciliation  Act, ILTD Vs Sukhdev Masih KUMAR(P), fil.com
[1996--9

603 |Arbitration &OMP (I)(COMM)/1564/2026 [02-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 associatesrsgarg2@gmafi8.04.2026
IConciliation  Act, ILTD Vs Subhash KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1565/2026 [02-05-2026 IM/S KOTAK MAHINDRA BANK|SUMIT 0858683230 associatesrsgarg2@gmafi8.04.2026
IConciliation  Act) ILTD Vs Vinod Kumar KUMAR(P), fil.com
1996--9

603 |Arbitration &OMP (I)(COMM)/1559/2026 [02-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 lassociatesrsgarg2@gmafi8.04.2026
IConciliation Act)| IAND FINANCE COMPANY[KUMAR(P), fil.com
1996--9 ILIMITED Vs Saddam Husain

603 |Arbitration &OMP (I)(COMM)/1606/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENTISUMIT 0858683230 lassociatesrsgarg2@gmafi8.04.2026
IConciliation Act)| JAND COMPANY LIMITED Vs SunilKUMAR(P), fil.com
1996--9 [Singh

603 |Arbitration &OMP (I)(COMM)/1607/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 associatesrsgarg2@gmafi8.04.2026
IConciliation Act)| JAND COMPANY LIMITED VsKUMAR(P), fil.com
1996--9 [Bharat Transport

603 |Arbitration &OMP (I)(COMM)/1608/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 lassociatesrsgarg2@gmafi8.04.2026
IConciliation Act) IAND FINANCE COMPANY|[KUMAR(P), fil.com
1996--9 ILIMITED Vs Shokat Ali

603 |Arbitration &OMP (I)(COMM)/1609/2026 [05-05-2026 IM/s Cholamandalam InvestmenSUMIT 0858683230 lassociatesrsgarg2@gmafi8.04.2026
IConciliation  Act) And Finance Company Limited VSKUMAR(P), fil.com
1996--9 JAyaan Transport Services

603 |Arbitration &OMP (I)(COMM)/1610/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENTISUMIT 0858683230 lassociatesrsgarg2@gmafi8.04.2026
IConciliation Act)| IAND FINANCE COMPANY[KUMAR(P), fil.com
1996--9 ILIMITED Vs Shiv Gorakhnath|

[Traders

603 |Arbitration &OMP (I)(COMM)/1611/2026 [05-05-2026 ICHOLAMANDALAM INVESTMENT|ISUMIT 0858683230 lassociatesrsgarg2@gmafi8.04.2026
IConciliation Act) IAND FINANCE COMPANY[KUMAR(P), fil.com
1996--9 [LIMITED Vs Arjun

603 |Arbitration &OMP (I)(COMM)/1605/2026 [05-05-2026 IM/s Cholamandalam InvestmentSUMIT 0858683230 associatesrsgarg2@gmafi8.04.2026
IConciliation Act)| And Finance Company Limited VSKUMAR(P), fil.com
1996--9 [Manisha B
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18 ISH. BALWANT RAISOUTH- 613 ICommercial IOMP (I)(COMM)/1557/2026 |02-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmaly6141
IBANSAL, DISTRICI|WEST Suit land Finance Co Ltd Vs Kayyum Ali |[SHANKAR fil.com
UDUGE, IGARG
ICOMMERCIAL
ICOURT-02 613 ICommercial ICS (COMM)/269/2026 02-05-2026 [DBI BANK LIMITED Vs RamaANKIT JAIN(P),l0643801028 ladvjainlawchambers@gl46141
Suit [[nteriors Imail.com
613 ICommercial ICS (COMM)/271/2026 04-05-2026 IPUMA SE Vs Ashok Kumar IGAUTAM 0999306881 eludicatoin.legal@outlo 46143
Suit BHASIN ok.com
613 ICommercial [EXCOMM - Award by Arb0o4-05-2026 [Sundaram Finance Ltd Vs PARMODMANISHA 8826750777 Imanishabaruahlegal@g l46142
Suit IComm/28/2026 [KUMAR RAI and ORS BARUAH(P), Imail.com
613 ICommercial ICS (COMM)/288/2026 05-05-2026 QUICKSHIP GLOBAL EXPRESSAdv Ashish(P), [8750998800 ladvocateashishg1@gmal46141
Suit IPVT LTD Vs TRACX LOGIS INDIA] fil.com
IPRIVATE LIMITED
613 ICommercial ICS (COMM)/284/2026 05-05-2026 PJaibalaji Worldwide Venture FinanceRAJIV 0310906078 IADV.HANSRAJCHAU {6142
Suit [Limited Vs Bhagwan Das IBAJAJ(P) /] [HAN706@GMAIL.CO
[HANSRAJ M
ICHAUHAN
613 ICommercial ICS (COMM)/283/2026 05-05-2026 ISTATE BANK OF INDIA Vs PRavindra 0868523230 ADVNARAYAN@GMAI}6137
Suit IKARTHICK [Narayan IL.COM
[Singh(P),
613 ICommercial ICS (COMM)/289/2026 05-05-2026 JQUICKSHIP GLOBAL EXPRESSJAdv Ashish(P), 8750998800 ladvocateashishg1@gmal16141
Suit PVT LTD Vs AMRIT SEAIR] fil.com
[EXPRESS PVT LTD
613 ICommercial ICS (COMM)/290/2026 05-05-2026 JQUICKSHIP GLOBAL EXPRESSJAdv Ashish(P), 8750998800 ladvocateashishgi@gmaly6141
Suit IPVT LTD Vs SHWET LOGISTICS fil.com
613 ICommercial IOMP (I)(COMM)/1615/2026 |05-05-2026 TOYOTA FINANCIAL SERVICES|Vishal l011-47018254 info@patinelawoffices.cl46144
Suit INDIA LIMITED Vs RAMCHANDRA[Khattar(P),/ jom
JAYALWAL IVandana Kapoor
613 ICommercial IOMP (I)(COMM)/1651/2026 |07-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46146
Suit [INDIA LIMITED Vs HARVINDERBhardwaj(P), .com
IKAUR 4179
613 ICommercial IOMP (I)(COMM)/1661/2026 |07-05-2026 TOYOTA FINANCIAL SERVICESVishal 11-47018254 info@patinelawoffices.cl46144
Suit INDIA LIMITED Vs MUJIBUDDIN[Khattar(P),/ om
[HAKIMUDDIN FAROOQUI IVandana Kapoor
613 ICommercial JOMP (I)(COMM)/1660/2026 [07-05-2026 [TOYOTA FINANCIAL SERVICESVishal l011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs MAHENDARA[Khattar(P),/ om
[BHAURAO LINGE IVandana Kapoor
613 ICommercial JOMP (I)(COMM)/1659/2026 [07-05-2026 [TOYOTA FINANCIAL SERVICESVishal l011-47018254 info@patinelawoffices.cl46144
Suit INDIA LIMITED Vs LAXMI[Khattar(P),/ om
IDINESH PAWAR IVandana Kapoor
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613 ICommercial IOMP (I)(COMM)/1658/2026 |07-05-2026 TOYOTA FINANCIAL SERVICES|Vishal l011-47018254 linfo@patinelawoffices.cl46144
Suit INDIA LIMITED Vs KIRAN[Khattar(P),/ m
ICHANDRAKANT MHARANUR IVandana Kapoor
613 ICommercial IOMP (I)(COMM)/1657/2026 |07-05-2026 [TOYOTA FINANCIAL SERVICESVishal l011-47018254 info@patinelawoffices.cl46144
Suit INDIA LIMITED Vs VAIBHAV[Khattar(P),/ m
ISAWANT IVandana Kapoor
613 ICommercial IOMP (I)(COMM)/1656/2026 |07-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46128
Suit [INDIA LIMITED Vs PAVAN KUMAR|Bhardwaj(P), .com
9777
613 ICommercial IOMP (1)(COMM)/1655/2026 |07-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46147
Suit [INDIA LIMITED Vs MUKESH SONI[Bhardwaj(P), .com
o920
613 ICommercial JOMP (I)(COMM)/1643/2026 [07-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs SANDEEPBhardwaj(P), .com
KUMAR 9524
613 ICommercial IOMP (I)(COMM)/1644/2026 |07-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46141
Suit INDIA LIMITED Vs AVNEESH[Bhardwaj(P), .com
KUMAR 2173
613 ICommercial IOMP (I)(COMM)/1645/2026 |07-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46141
Suit [INDIA LIMITED Vs SUPREMEBhardwaj(P), .com
ISOLUTIONES 8119
613 ICommercial IOMP (I)(COMM)/1646/2026 |07-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46141
Suit [INDIA LIMITED Vs ROHTASH[Bhardwaj(P), .com
IKUMAR 6543
613 ICommercial JOMP (I)(COMM)/1647/2026 (07-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46141
Suit [INDIA LIMITED Vs SEEMA S 0513 [Bhardwaj(P), L.com
613 ICommercial JOMP (I)(COMM)/1648/2026 [07-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailly6142
Suit INDIA LIMITED Vs PAVAN[Bhardwaj(P), .com
IPRAKASH 8226
613 ICommercial JOMP (I)(COMM)/1649/2026 [07-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46143
Suit INDIA LIMITED Vs SIRTAZJIT|Bhardwaj(P), .com
ISINGH 2847
613 ICommercial IOMP (I)(COMM)/1650/2026 |07-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmail|46146
Suit [INDIA LIMITED Vs TWINKLEBhardwaj(P), .com
IGUPTA 8433
613 ICommercial JIOMP (I)(COMM)/1654/2026 (07-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46147
Suit [INDIA LIMITED Vs YOGESH[Bhardwaj(P), .com
IRAMESH 3115
613 ICommercial IOMP (I)(COMM)/1653/2026 |07-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs SATYAM|[Bhardwaj(P), .com
ISINGH 9754
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613 ICommercial IOMP (I)(COMM)/1652/2026 |07-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46147
Suit INDIA LIMITED Vs DIPESH[Bhardwaj(P), L.com
IKUMAR SINGH 9202
613 ICommercial IOMP (I)(COMM)/1640/2026 |07-05-2026 BMW INDIA FINANCIALjRahul 0013493108 ladvocateashok.1@gmaill46140
Suit ISERVICES PVT LTD Vs KISHORJBhardwaj(P), L.com
DIJABHAI THROAT 7776
613 ICommercial JIOMP (I)(COMM)/1641/2026 [07-05-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46139
Suit [INDIA LIMITED Vs NISHA DEVIBhardwaj(P), L.com
7579
613 ICommercial IOMP (1)(COMM)/1642/2026 |07-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46141
Suit [NDIA LIMITED Vs PRAKASH|Bhardwaj(P), .com
IGUPTA 5834
613 ICommercial [EXCOMM - Award by Arbf11-05-2026 JAXIS BANK LTD Vs AJAY KUMAR|VIMAL 0953286200, 6148
Suit IComm/31/2026 ISAINT [KHURANA(P), /[7970440025 shivamjha@firstassocia
ISHIVAM tes.in
KUMAR JHA
613 ICommercial [EXCOMM - Award by Arbj11-05-2026 JAXTS BANK LTD Vs KALI RAM IVIMAL 0953286200, 6148
Suit IComm/32/2026 KHURANA(P), /[7970440025 shivamjha@firstassocia
ISHIVAM tes.in
KUMAR JHA
613 ICommercial [EXCOMM - Award by Arbj11-05-2026 JAXIS BANK LTD Vs Surender Singh [VIMAL 9953286200, 16148
Suit IComm/33/2026 KHURANA(P), /[7970440025 shivamjhe S0Ci
ISHIVAM
KUMAR JHA
613 ICommercial [ExXCOMM - Award by Arbj11-05-2026 JAXTS BANK LTD Vs MONU KUMAR [VIMAL 9953286200, 6148
Suit IComm/30/2026 KHURANA(P), /[7970440025 shivamjha@fi S0Ci
ISHIVAM tes.in
KUMAR JHA
613 ICommercial IOMP (I)(COMM)/1696/2026 [11-05-2026 RBL BANK LTD Vs MAYANKMAYANK 0873347330 Imayamk mahajanos5@ (46148
Suit IKUMAR 1050 IMAHAJAN yahoo.com
613 ICommercial IOMP (I)(COMM)/1697/2026 [11-05-2026 [IDFC FIRST BANK LTD VsMAYANK 0873347330 Imayamk mahajanos@ (46148
Suit IMUKESH KUMAR GAUTAM 4766 [MAHAJAN yahoo.com
613 ICommercial IOMP (I)(COMM)/1698/2026 [11-05-2026 IRBL BANK LTD Vs PRITI DEVI 8971]MAYANK 0873347330 Imayamk_mahajanos5@ (46148
Suit IMAHAJAN lyvahoo.com
613 ICommercial IOMP (I)(COMM)/1699/2026 [11-05-2026 [DFC FIRST BANK LTD Vs BTNMAYANK 0873347330 Imayamk_mahajanos5@ {46148
Suit ILOGISTICS 0655 IMAHAJAN lyvahoo.com
613 ICommercial IOMP (I)(COMM)/1705/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmal16148
Suit And Finance Company Limited VSSHANKAR fil.com
JAnil Ray ARG
613 ICommercial IOMP (I)(COMM)/1700/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg8@gmaly6148
Suit And Finance Company Limited VSSHANKAR fil.com
Khushal Dhanatri ARG
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613 ICommercial IOMP (I)(COMM)/1701/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmal46148
Suit And Finance Company Limited VS§SHANKAR fil.com
[Sumit Chand Yadav ARG
613 ICommercial IOMP (I)(COMM)/1704/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg8@gmal46148
Suit JAnd Finance Company Limited VsSHANKAR fil.com
[Rahaman Ali ARG
613 ICommercial IOMP (1)(COMM)/1706/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal46148
Suit JAnd Finance Company Limited Vs|SHANKAR fil.com
[Najar Mohammad ARG
613 ICommercial IOMP (1)(COMM)/1707/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8 @gmal46149
Suit And Finance Company Limited VsSHANKAR fil.com
IMontu Kumar ARG
613 ICommercial IOMP (I)(COMM)/1708/2026 [12-05-2026 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8 @gmal46149
Suit JAnd Finance Company Limited Vs|SHANKAR fil.com
Kayyum Ali IGARG
613 ICommercial IOMP (1)(COMM)/1709/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 hdvocateashok.1@gmailln6148
Suit INDIA LIMITED Vs HIMANSHU|[Bhardwaj(P), .com
IHAZARIKA 7074
613 ICommercial IOMP (I)(COMM)/1710/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail{46148
Suit [INDIA LIMITED Vs YASMEEN JBhardwaj(P), .com
0602
613 ICommercial IOMP (I)(COMM)/1711/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail{46148
Suit [INDIA LIMITED Vs NISHANTBhardwaj(P), .com
IBHARDWAJ 6856
613 ICommercial IOMP (I)(COMM)/1712/2026 [12-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail{46148
Suit [INDIA LIMITED Vs MAMTA G 8673 [Bhardwaj(P), L.com
613 ICommercial IOMP (I)(COMM)/1781/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs Sonu  [RAVI 0958683230 lassociatesrsgarg8@gmaly6153
Suit ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1780/2026 [14-05-2026 Kotak Mahindra Bank Ltd Vs Rajpal [RAVI 0958683230 lassociatesrsgarg8@gmaly6153
Suit ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1779/2026 [14-05-2026 Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8@gmaly6153
Suit IDevender ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1778/2026 [14-05-2026 Kotak Mahindra Bank Ltd Vs JaiRAVI 0958683230 lassociatesrsgarg8@gmaly6153
Suit [Singh ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1776/2026 [14-05-2026 IKotak Mahindra Bank Ltd Vs Dalvir [RAVI 9958683230 lassociatesrsgarg8@gmal6153
Suit ISHANKAR fil.com
IGARG
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613 ICommercial IOMP (I)(COMM)/1777/2026 [14-05-2026 [Kotak Mahindra Bank Ltd Vs AshokfRAVI 0958683230 lassociatesrsgarg8@gmaly6153
Suit [Kumar ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1784/2026 [14-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46151
Suit [INDIA LIMITED Vs LALTA SINGH [Bhardwaj(P), L.com
613 ICommercial IOMP (1)(COMM)/1783/2026 [14-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46151
Suit [INDIA LIMITED Vs ATUL KUMARJBhardwaj(P), L.com
4570
613 ICommercial IOMP (1)(COMM)/1782/2026 [14-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46151
Suit [INDIA LIMITED Vs SEEMA SINGH|Bhardwaj(P), .com
1824
613 ICommercial ICS (COMM)/303/2026 15-05-2026 IPUNJAB NATIONAL BANK VsRaghav 0711900673, IVSRADVISORS@GMAIl6153
Suit ISOHAN SINGH Sharma(P), 0811577425 IL.COM
613 ICommercial ICS (COMM)/302/2026 15-05-2026 IMS SHRI RAM TRADERS Vs MS R SINITISH 0868720400 nitish.kaushiko7@gmai 46155
Suit [BUILDERS and ORS [KUMAR RAI(P), l.com
613 ICommercial IOMP (I)(COMM)/1811/2026 [16-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8 @gmal46156
Suit [Suraj Kumar ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1809/2026 [16-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg8 @gmaly6156
Suit [Husain ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1808/2026 [16-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8 @gmaly6156
Suit [Satish Kumar ISHANKAR fil.com
IGARG
613 ICommercial [Execution (Comm)/168/2026 [16-05-2026 [TechCurators Private Limited VsVarun 9971195999 varun@legalcare.co.in 46156
Suit IM/S Otomeyt World LLP IChawla(P),
613 ICommercial IOMP (I)(COMM)/1810/2026 [16-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8@gma
Suit JAnil Kumar ISHANKAR fil.com
IGARG
613 ICommercial IOMP (COMM)/19/2026 19-05-2026 ROHITASH YADAV Vs KOTAKJAnkit Gauravjo811885554 lankit_legal@yahoo.com{46156
Suit IMAHINDRA BANK LTD kainth(P),
613 ICommercial ICS (COMM)/311/2026 19-05-2026 KARATE INDIA ORGANISATIONJANMOL 9953040048 lawemchambers@gmaill46158
Suit Vs KARATE INDIA ICHADHA(P), .com
613 ICommercial ICS (COMM)/315/2026 19-05-2026 [Sumer Singh Vs Rarh Electronics satya  Prakashly303578214 lastreaprofessionals@g 46158
Suit lYadav(P), Imail.com
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613 ICommercial ICS (COMM)/318/2026 19-05-2026 KAMAL Vs CHANDA Praveen 0810928188 praveensuriz3@gmail.c 46159
Suit ISuri(P), om
613 ICommercial ICS (COMM)/319/2026 19-05-2026 [Union Bank of India Vs Sakshi JALKA 9312872882 ladvocatedhananjay@ya 46158
Suit IMISHRA(P), lhoo.com
613 ICommercial [EXCOMM - Award by Arbf19-05-2026 JAxis Bank Ltd Vs JATIN KUMARMAYANK 9873347330 mayamk mahajanos@ y6155
Suit IComm/34/2026 IKALRA IMAHAJAN rahoo.com
613 ICommercial [EXCOMM - Award by Arbf19-05-2026 Axis Bank Ltd Vs SAURABHMAYANK 0873347330 Imayamk mahajanos@ 46156
Suit IComm/35/2026 ISEHGAL IMAHAJAN lvahoo.com
613 ICommercial [EXCOMM - Award by Arbf19-05-2026 Axis Bank Ltd Vs SANJEEV KUMAR [MAYANK 0873347330 Imayamk mahajanos@ 46156
Suit IComm/36/2026 IMAHAJAN yahoo.com
613 ICommercial IOMP (1)(COMM)/1862/2026 [19-05-2026 IYES BANK LIMITED Vs USHA DEVIANANJAY 7455023130 hsaplegalandadvocates 6157
Suit ISINGH(P), |@gmail.com
613 ICommercial IOMP (I)(COMM)/1872/2026 [19-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 hssociatesrsgarg8 @gmal 6147
Suit And Finance Company Limited VSSHANKAR fil.com
IMohd Sarif ARG
613 ICommercial IOMP (I)(COMM)/1879/2026 [19-05-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmal46158
Suit And Finance Company Limited VSSHANKAR fil.com
Pubair Ahmed IGARG
613 ICommercial IOMP (I)(COMM)/1880/2026 [19-05-2026 [Kotak Mahindra Bank Ltd VSsRAVI 0958683230 lassociatesrsgarg8 @gmal46158
Suit [Sitaram Transport Co ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1882/2026 [19-05-2026 IKotak Mahindra Bank Ltd Vs Afsar [RAVI 0958683230 lassociatesrsgarg8@gmal46158
Suit ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1883/2026 [19-05-2026 Kotak Mahindra Bank Ltd Vs Harpal [RAVI 0958683230 lassociatesrsgarg8@gmal46158
Suit ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1886/2026 [19-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46155
Suit INDIA LIMITED Vs ANAND[Bhardwaj(P), .com
ISHANKAR MANI TRIPATHI 3111
613 ICommercial IOMP (I)(COMM)/1888/2026 [19-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46155
Suit [INDIA LIMITED Vs DEEPAK RAJ[Bhardwaj(P), .com
IKUMAR 2546
613 ICommercial IOMP (I)(COMM)/1890/2026 [19-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46155
Suit INDIA LIMITED Vs HEMANGBhardwaj(P), .com
IGIRISCHANDRA TRIVEDI 8378
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613 ICommercial IOMP (I)(COMM)/1892/2026 [19-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46155
Suit [INDIA LIMITED Vs MOHD HANIHBhardwaj(P), .com
0761
613 ICommercial JIOMP (I)(COMM)/1893/2026 [19-05-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill46157
Suit [INDIA LIMITED Vs SAGARBhardwaj(P), L.com
ILAXKAR 4135
613 ICommercial IOMP (I)(COMM)/1895/2026 [19-05-2026 BMW INDIA FINANCIALJRahul 9013493108 ladvocateashok.1@gmaill46156
Suit ISERVICES PVT LTD Vs ANIL [Bhardwaj(P), .com
LALARAM 8404
613 ICommercial ICS (COMM)/328/2026 20-05-2026 IState Bank of India Vs Harendar[Mohit Tiwari(P),9301232373 ladvjkmishra@outlook.cl46160
Suit [Kumar om
613 ICommercial ICS (COMM)/327/2026 20-05-2026 ICanara Bank Vs BHUPINDERlumit 0873245548 virmanilawco@gmail.col46157
Suit ISHARMA PROPRIETOR OFvirmani(P), m
ISHARMA ELECTRONICS
613 ICommercial IOMP (I)(COMM)/1929/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46160
Suit INDIA LIMITED Vs HIMANSHU|[Bhardwaj(P), .com
KUMAR 1421
613 ICommercial IOMP (I)(COMM)/1930/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46160
Suit [INDIA LIMITED Vs RAJ SHARMA[Bhardwaj(P), .com
7164
613 ICommercial IOMP (I)(COMM)/1931/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46160
Suit [INDIA LIMITED Vs RAHUL SINGH|Bhardwaj(P), .com
IPARTHAR 7972
613 ICommercial IOMP (I)(COMM)/1932/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46160
Suit [INDIA LIMITED Vs YOGINDER V[Bhardwaj(P), .com
7979
613 ICommercial IOMP (I)(COMM)/1924/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46158
Suit INDIA LIMITED Vs SHIVAM[Bhardwaj(P), .com
IPANDEY 7956
613 ICommercial IOMP (I)(COMM)/1925/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46158
Suit INDIA LIMITED Vs ROCKY[Bhardwaj(P), .com
IKASANA 2010
613 ICommercial IOMP (I)(COMM)/1926/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 advocateashok.1@gmail46158
Suit [INDIA LIMITED Vs HIMANSHU|[Bhardwaj(P), .com
ISONI 4222
613 ICommercial IOMP (I)(COMM)/1927/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46158
Suit [INDIA LIMITED Vs DISTANCEBhardwaj(P), .com
[TRAVELS 2582
613 ICommercial JOMP (I)(COMM)/1928/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmaill46160
Suit [INDIA LIMITED Vs RAHUL SINGH|Bhardwaj(P), .com
1724
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613 ICommercial IOMP (I)(COMM)/1922/2026 [20-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmaf6160
Suit And Finance Company Limited VS§SHANKAR fil.com
[Saleem B IGARG
613 ICommercial IOMP (I)(COMM)/1923/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46158
Suit [INDIA LIMITED Vs GURJANTBhardwaj(P), L.com
ISINGH o105
613 ICommercial IOMP (1)(COMM)/1943/2026 [21-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8 @gmal46158
Suit IDinesh Kumar ISHANKAR fil.com
IGARG
613 ICommercial IOMP (1)(COMM)/1945/2026 [21-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8 @gmal46161
Suit [Rajbir ISHANKAR fil.com
IGARG
613 ICommercial IOMP (1)(COMM)/1946/2026 [21-05-2026 [Suryoday Small Finance BankRAVI 0958683230 lassociatesrsgarg8 @gmal46162
Suit [Limited Vs Shree Ganesh Tour andSHANKAR fil.com
[Travels IGARG
613 ICommercial IOMP (1)(COMM)/1947/2026 [21-05-2026 [Suryoday Small Finance BanklRAVI 09058683230 lassociatesrsgarg8@gmas6162
Suit [Limited Vs Shree Ganesh Tour andSHANKAR fil.com
[Travels IGARG
613 ICommercial IMISC DJ ADJ/480/2026 21-05-2026 RAM GOPAL MAHAJAN Vsgrajesh 0810109461 rajeshsharmaadvocate {46162
Suit JAnuroop Dahiya sharma(P), (@gmail.com
613 ICommercial ICS (COMM)/331/2026 21-05-2026 Spigen India Pvt Ltd Vs Guruji allGAUTAM 9999306881 eludicatoin.legal@outlo 46161
Suit Imobile repair BHASIN ok.com
613 ICommercial IOMP (I)(COMM)/1940/2026 [21-05-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 hssociatesrsgarg8 @gmal6161
Suit and Finance Co Ltd Vs SandeepSHANKAR fil.com
[Ranjot Singh ARG
613 ICommercial IOMP (I)(COMM)/1941/2026 [21-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 hssociatesrsgarg8 @gmaly6161
Suit [Raj Manti HANKAR fil.com
ARG
613 ICommercial IOMP (I)(COMM)/1942/2026 [21-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 hssociatesrsgarg8 @gmaly6161
Suit [Pushpender HANKAR fil.com
ARG
613 ICommercial IOMP (1)(COMM)/1944/2026 [21-05-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 0958683230 hssociatesrsgarg8@gmaln6161
Suit [Raghuveer HANKAR fil.com
ARG
613 ICommercial IOMP (I)(COMM)/1702/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 ssociatesrsgarg8@gmalt6148
Suit And Finance Company Limited VSSHANKAR fil.com
[Sachin Pal ARG
613 ICommercial IOMP (I)(COMM)/1703/2026 [12-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg8@gma46148
Suit And Finance Company Limited VSSHANKAR fil.com
[Bishnoi Road Carrier ARG
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613 ICommercial ICS (COMM)/335/2026 22-05-2026 [IPuma Se Vs T K Shah IGAUTAM 0999306881 eludicatoin.legal@outlo 46162
Suit BHASIN k.com
613 ICommercial ICS (COMM)/344/2026 25-05-2026 INARESH GOYAL Vs MS SHAURYAJANAND 7042421170 lanandlegal421@gmail.c46163
Suit IPRATAP INFRA CARE DUGGAL(P), lom
613 ICommercial IOMP (1)(COMM)/1998/2026 [25-05-2026 Kotak Mahindra Bank Ltd Vs Naresh[RAVI 0958683230 lassociatesrsgarg8 @gmal46163
Suit [Kumar ISHANKAR il.com
IGARG
613 ICommercial [Execution (Comm)/183/2026 [25-05-2026 ISUSHILA DEVI  GUPTA  VgAditya 9810667858 aditya@adyantlegal.co [46156
Suit IATTRACTIVE AUTOMOBILES [Trehan(P),/Ady m
lant
613 ICommercial ICS (COMM)/345/2026 25-05-2026 INATIONAL INSURANCE[RAMESH 7838671742 chiramelco@hotmail.co transferred
Suit ICOMPANY LTD AND ANR VsKUMAR m from Hon’ble
ICHETAK LOGISTICS LTD IDHC
613 ICommercial IOMP (I)(COMM)/2020/2026 [26-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit [INDIA LIMITED Vs SHIVAM M|Bhardwaj(P), .com
9929
613 ICommercial IOMP (I)(COMM)/2021/2026 [26-05-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit [INDIA LIMITED Vs NISHA NISHABhardwaj(P), .com
2208
613 ICommercial IOMP (I)(COMM)/2023/2026 [26-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit [INDIA LIMITED Vs NARENDER U[Bhardwaj(P), .com
9728
613 ICommercial IOMP (I)(COMM)/2025/2026 [26-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit [INDIA LIMITED Vs HIMANSHU|[Bhardwaj(P), .com
IBHASEEN 6472
613 ICommercial IOMP (I)(COMM)/2026/2026 [26-05-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit [INDIA LIMITED Vs WASSIM M|Bhardwaj(P), .com
3292
613 ICommercial IOMP (I)(COMM)/2027/2026 [26-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit INDIA LIMITED Vs SIMPI SHUKLA[Bhardwaj(P), .com
5980
613 ICommercial IOMP (I)(COMM)/2019/2026 [26-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit [INDIA LIMITED Vs ADIL R 5909  [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/2022/2026 [26-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46164
Suit [INDIA LIMITED Vs MEHAL SINGH|Bhardwaj(P), .com
4551
613 ICommercial JOMP (I)(COMM)/2024/2026 [26-05-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46165
Suit INDIA LIMITED Vs RAHULBhardwaj(P), .com
KUMAR 0420
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613 ICommercial IOMP (I)(COMM)/2028/2026 [29-05-2026 DALVIR SINGH Vs ASCLEPIUSPRAVEEN 90999029539 ladvpraveenarya@gmail 46164
Suit IWELLNESS PRIVATE LIMITED JARYA(P), com
613 ICommercial ICS (COMM)/351/2026 29-05-2026 ISWASTIK AUTOMOTIVES INDIAjsarandeep 8448840902 ladv.sarandep@gmail.col46168
Suit Vs BALAJI ENTERPRISE singh(P), m
613 ICommercial ICS (COMM)/352/2026 29-05-2026 [State bank of India Vs Surinder Paul [Mohit 0310232373 ladvjjkmishra@outlook. }46163
Suit [Tiwari(P),/ com
Jitender Kumar
IMishra
613 ICommercial IOMP (1)(COMM)/1922/2026 [20-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8 @gmal46160
Suit And Finance Company Limited VsSHANKAR fil.com
[Saleem B IGARG
613 ICommercial JOMP MISC (COMM)/2/2026 [30-05-2026 Uitender Kumar Vs Union of India  |AADISH 0810288405 bhaumik.sanjoy@gmail 46171
Suit JAIN(P) /] .com
ISANJOY
BHAUMIK
49 ISH. GAUTAMSSOUTH- 614 ICOMMERCIAL ICS (COMM)/266/2026 02-05-2026 ISTATE BANK OF INDIA VSMR. ANKIT711450504 ANKITAHLAWAT@G [29.04.2026
IMANAN, DISTRICTWEST SUIT ISHUBHAM DOGRA IAHLAWAT IMAIL.COM
WUDGE,
ICOMMERCIAL
ICOURT-03 614 ICOMMERCIAL ICS (COMM)/267/2026 02-05-2026 ISTATE BANK OF INDIA VSMR. ANKITjg711450504 ANKITAHLAWAT@G [29.04.2026
SUIT IHIMANSHU IAHLAWAT IMAIL.COM
614 ICOMMERCIAL ICS (COMM)/268/2026 02-05-2026 ISTATE BANK OF INDIA VS MDMR. ANKIT9711450504 ANKITAHLAWAT@G [29.04.2026
SUIT INAZIM SAIFI IAHLAWAT IMAIL.COM
614 EXECUTION [EX.COMM - AWARD BY|04-05-2026 IBHAGWAN SHARMA VS DELHIMR. RAJNIB820304179 IADVRAJNIVOHRA@G [02.05.2026
JARB. COMM./29/2026 IDEVELOPMENT AUTHORITY VOHRA IMAIL.COM
614 ICOMMERCIAL ICS (COMM)/270/2026 04-05-2026 IMOOL CHAND VS NETAJFIll\/IR. SAMEERI0818151568 IADVOCATESAMEERK [02.05.2026
SUIT ISUBHASH UNIVERSITY OFKHAN [HAN786@GMAIL.CO
ITECHNOLOGY IM
614 ICOMMERCIAL ICS (COMM)/278/2026 04-05-2026 ISTATE BANK OF INDIA VSMR. R.N.[0868523230 IADVRNARAYAN@GM [02.05.2026
SUIT IBIBHUTI BHUSAN BEHERA ISINGH AIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1566/2026 |04-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI[9911883603 IASSOCIATESRSGARG1(02.05.2026
ISANDEEP KUMAR PRITHVI ISHANKAR (@GMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1567/2026 |04-05-2026 KOTAK MAHINDRA BANK VS RAJMR. RAVIj9911883603 JASSOCIATESRSGARG1(02.05.2026
IKUMAR ISHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1568/202604-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIj9911883603 JASSOCIATESRSGARG1(02.05.2026
IAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
ISANDEEP SINGH
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614 IARBITRATION IOMP (I)(COMM.)/1569/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(02.05.2026
JAND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
ISUBHASH O

614 IARBITRATION JIOMP (I)(COMM.)/1570/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1/02.05.2026
IAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
JASRAF TRADERS

614 IARBITRATION  [OMP (I)(COMM.)/1571/2026 [04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIj9911883603 IASSOCIATESRSGARG102.05.2026
AND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IMUKESH MAHESHWARI

614 JARBITRATION IOMP (I)(COMM.)/1572/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIl9911883603 IASSOCIATESRSGARG1(02.05.2026
AND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IVINAY S

614 IARBITRATION IOMP (I)(COMM.)/1573/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCIATESRSGARG1(02.05.2026
JAND FINANCE COMPANY VS AJAB[SHANKAR (@GMAIL.COM
ISINGH CONSTRUCTION

614 JARBITRATION  |OMP (I)(COMM.)/1574/2026 [04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[02.05.2026
AND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
INITESH KUMAR SINGH

614 JARBITRATION IOMP (I)(COMM.)/1575/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026
AND FINANCE COMPANY VSISHANKAR (@GMAIL.COM
IBAJRANG SAINI

614 JARBITRATION JOMP (I)(COMM.)/1576/2026 [04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(02.05.2026
JAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IYASHPAL B

614 JARBITRATION IOMP (I)(COMM.)/1577/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIj9911883603 IASSOCIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VS[SHANKAR @GMAIL.COM
IBANBARI T

614 JARBITRATION JOMP (I)(COMM.)/1578/2026 [04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1[28.04.2026
AND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IMOHD TASLIM KHAN

614 IARBITRATION IOMP (I)(COMM.)/1579/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCIATESRSGARG1[28.04.2026
AND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
IRIJAVAN B

614 JARBITRATION IOMP (I)(COMM.)/1580/2026/04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VS ANILJSHANKAR (@GMAIL.COM
T

614 JARBITRATION JOMP (I)(COMM.)/1582/2026 [04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
ISUSHIL KUMAR

614 JARBITRATION JOMP (I)(COMM.)/1587/2026 [04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VS[SHANKAR @GMAIL.COM
ISARFARAZ K
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614 IARBITRATION IOMP (I)(COMM.)/1590/202604-05-2026 IM/S CHOLAMANDALAMMR. RAVI[9911883603 IASSOCIATESRSGARG1[28.04.2026
INVESTMENT AND FINANCESHANKAR (@GMAIL.COM
ICOMPANY LIMITED VS
ISHAHNAWAZ M
614 IARBITRATION JOMP (I)(COMM.)/1591/2026 [04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VS JAISHANKAR @GMAIL.COM
KISHAN SINGLA
614 IARBITRATION JOMP (I)(COMM.)/1592/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VS[SHANKAR @GMAIL.COM
IMURLIWALA TRADERS
614 IARBITRATION JOMP (I)(COMM.)/1593/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.04.2026
IAND FINANCE COMPANY VS[SHANKAR @GMAIL.COM
[IPINKI P
614 IARBITRATION JOMP (I)(COMM.)/1594/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCTIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VS RAJ[SHANKAR @GMAIL.COM
KUMAR
614 IARBITRATION IOMP (I)(COMM.)/1595/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCTIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
AJMER MANSOORI
614 JARBITRATION IOMP (I)(COMM.)/1596/2026 |04-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1[28.04.2026
JAND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
JAMOLIK TRADERS
614 ICOMMERCIAL ICS (COMM)/280/2026 05-05-2026 ANJU GUPTA VS GROW STARMR. PRATEEK9205650812 ICHAUDHARYANDCH [02.05.2026
SUIT INFRA ICHAUDHARY AUDHARY @HOTMAIL
.COM
614 ICOMMERCIAL ICS (COMM)/285/2026 05-05-2026 IBHARTI S DABAS VS NISHUMR. AAKASHj9015220306 IGODARAKASH212@G [02.05.2026
SUIT IKUMARI IGODRA IMAIL.COM
614 ICOMMERCIAL ICS (COMM)/286/2026 05-05-2026 JQUICKSHIP GLOBAL EXPRESS VSIMR.  ASHISH|8750998800 IADVOCATEASHISHO1 [02.05.2026
SUIT ICOCO EXPRESS IBANSAL (@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/287/2026 05-05-2026 INEXT LOGISTICS AND SUPPLYMR. ASHISH|8750998800 IADVOCATEASHISHO1 [02.05.2026
SUIT ICHAIN VS TRACX LOGIS INDIA IBANSAL (@GMAIL.COM
614 EXECUTION EXECUTION 06-05-2026 RAHUL GUPTA VS MANISHMR. NETRAPALJ9868643592 IADV.NPS80@GMAIL.Cl04.05.2026
(COMM.)/158/2026 ICHADHA ISINGH oM
614 ICOMMERCIAL ICS (COMM)/292/2026 07-05-2026 IBANK OF INDIA VS RAJ BIR IMS. DEEPA[g312292558 IADVOCATE.DEEPA.G [05.05.2026
SUIT IGUPTA [UPTA@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/293/2026 07-05-2026 IBANK OF INDIA VS RAJ KUMAR |[MS. DEEPA[g312292558 IADVOCATE.DEEPA.G [02.05.2026
SUIT IGUPTA [UPTA@GMAIL.COM
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614 ICOMMERCIAL ICS (COMM)/294/2026 07-05-2026 IGSI ENTERPRISES VS SAPMR. PRAGYA9910358225 OFFICE@VALI.CO.IN [28.04.2026
SUIT [ELECTROCONTRACTS JANAND
614 IARBITRATION IOMP MISC08-05-2026 IVICHITRA CONSTRUCTIONS VSMR.ARIHANT 9811799646 ARTHANT1992@HOT [02.05.2026
(COMM.)/1/2026 IGENERAL MANAGER TELECOM JAIN IMAIL.COM

IDISTRICT BSNL AMBALA

614 IJARBITRATION  [OMP (I)(COMM.)/1663/2026|08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUI[8376049807 IADVOCATEASHOK.1@J04.05.2026
ISURAJ VERMA BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1664/2026|08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@[30.04.2026
INARENDRA KUMAR GUSAR BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1665/2026 [08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@[30.04.2026
IVAGHELA BALBHADRASINH S BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1666/2026|08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 JADVOCATEASHOK.1@ [30.04.2026
IMOHIT KUMAR IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1667/2026 |08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 JADVOCATEASHOK.1@ [30.04.2026
IANJU PANDE IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1668/2026/|08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 JADVOCATEASHOK.1@ [30.04.2026
IRENU KHOSLA BHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1669/2026|08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
JITENDRA KUMAR BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1670/2026|08-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
INITISH KUMAR BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1671/2026 |08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IBHANU SHRIWASTAV IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1672/2026 |08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 JADVOCATEASHOK.1@ [30.04.2026
VMR TRAVELS IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1673/2026 |08-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
ISHIVKANT PUROHIT BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1681/2026 |08-05-2026 IRBL BANK LTD VS SHAIK ABDUMR. MAYANK9873347330 IMAYANK_MAHAJANO[30.04.2026
IMUSAVEER IMAHAJAN 5@GMAIL.COM
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614 ICOMMERCIAL ICS (COMM)/298/2026 12-05-2026 ISAG GLOBAL LOGISTICS VS . 099966087 IADVESUGANDH@GM [04.05.2026
SUIT BROTHERS CARGO HIRANJEEV JATL.COM
UGNADH

614 IARBITRATION IOMP (I)(COMM.)/1724/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICES VS|MR. RAHUL8376049807 JADVOCATEASHOK.1@ [28.04.2026
IAJAY SINGH BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1725/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.04.2026
IHERI TAPUM BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1726/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.04.2026
[HOLOKA K JIMOMI BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1727/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.04.2026
IYASHPAL K BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1728/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 JADVOCATEASHOK.1@ [28.04.2026
IVIKKI KUMAR IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1729/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 JADVOCATEASHOK.1@ [28.04.2026
IRAMESH CHAND SHARMA IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1730/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 JADVOCATEASHOK.1@ [28.04.2026
IVIRENDER SINGH BHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1731/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
ITUSHAR A BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1733/2026 [12-05-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IVAISHNAVI YOGESH PADWAL BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1734/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
JABUZER YUNUS BARGIR IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1735/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSDB/IR. RAHUL8376049807 JADVOCATEASHOK.1@ [30.04.2026
IDABHI PRAVINBH HARDWAJ IGMAIL.COM
JAYANTIBHAI

614 JARBITRATION IOMP (I)(COMM.)/1736/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IRAJSHRI DEEPAK JOSHI BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1737/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 ADVOCATEASHOK.1@ [30.04.2026
INIKHIL SOMNATH KHOBARE BHARDWAJ IGMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1738/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1@ [30.04.2026
IRAJENDRA SINGH TOMAR BHARDWAJ IGMAIL.COM
614 IARBITRATION  [OMP (I)(COMM.)/1739/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICES VSMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@ [30.04.2026
KASMA BAI BHARDWAJ IGMAIL.COM
614 IARBITRATION  [OMP (I)(COMM.)/1741/2026 [12-05-2026 ITOYOTA FINANCIAL SERVICES VSMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@ [30.04.2026
JADAV NAVALSINH KALUSINH [BHARDWAJ IGMAIL.COM
614 EXECUTION IOMP (I)(COMM.)/1742/2026 [12-05-2026 [TOYOTA FINANCIAL SERVICES VSMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@ [30.04.2026
IKISHOR KASHINATH KALE BHARDWAJ IGMAIL.COM
614 EXECUTION IEXECUTION 13-05-2026 JAXIS BANK LTD VS SANDEEP IMR.  SHIVAM[7970440025 SHIVAMJHA@FIRSTA [06.05.2026
(COMM.)/166/2026 KR JHA ISSOCIATES.IN
614 ICOMMERCIAL ICS (COMM)/301/2026 15-05-2026 ATUL PHANSALKAR VS NISHAMR. PARTH[8349644767 [PARASAGGARWALAD (06.05.2026
SUIT ISOBTI ISARATHI V@GMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1795/2026 [15-05-2026 [KOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
INEERAJ ISHANKAR (@GMAIL.COM
614 JARBITRATION JIOMP (I)(COMM.)/1796/2026 [15-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1(06.05.2026
ISONU ISHANKAR (@GMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1797/2026 [15-05-2026 [KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 JASSOCIATESRSGARG1(06.05.2026
IPAWAN KUMAR ISHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1798/2026 [15-05-2026 IKOTAK MAHUNDRA BANK LTD VSMR. RAVI[9911883603 JASSOCIATESRSGARG1[06.05.2026
ISANJAY PANDEY ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1799/2026 [15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 IASSOCIATESRSGARG1[06.05.2026
RAJESH ISHANKAR (@GMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1800/2026[15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 SSOCIATESRSGARG106.05.2026
IDEEPAK KUMAR ISHANKAR (@GMAIL.COM
614 JARBITRATION JOMP (I)(COMM.)/1801/2026 [15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 JASSOCIATESRSGARG1(06.05.2026
IRAVINDER RAMCHANDER ISHANKAR (@GMAIL.COM
614 JARBITRATION JOMP (I)(COMM.)/1802/202615-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 JASSOCIATESRSGARG1(06.05.2026
IGANGA RAM ISHANKAR (@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1803/2026[15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 IASSOCIATESRSGARG1(06.05.2026
JASHOK KUMAR ISHANKAR (@GMAIL.COM

614 IARBITRATION JIOMP (I)(COMM.)/1804/2026(15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 JASSOCIATESRSGARG1(06.05.2026
IRAM KISHAN ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1805/2026[15-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1/06.05.2026
IPARDEEP KUMAR ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1806/2026[15-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1/06.05.2026
IAJIT KUMAR ISHANKAR (@GMAIL.COM

614 ICOMMERCIAL ICS (COMM)/305/2026 16-05-2026 IBANK OF BARODA VS DEEPAKMS. DEEPAj9312292558 IADVOCATE.DEEPA.G [12.05.2026

SUIT INAYAK IGUPTA [UPTA@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/307/2026 16-05-2026 IPUNJAB NATIONAL BANK VSMR. PARAS[9810600656 [PARASAGGARWALAD [12.05.2026
SUIT IMEGHA GUPTA JAGGARWAL V@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1819/2026 [16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JAND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
IAYAAN TRANSPORT SERVICES

614 JARBITRATION IOMP (I)(COMM.)/1820/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JAND FINANCE COMPANY VS A DISHANKAR (@GMAIL.COM
IPHARMACY

614 JARBITRATION IOMP (I)(COMM.)/1823/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIj9911883603 JASSOCIATESRSGARG1{08.05.2026
IAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
ISUNIL KUMAR NISHAD

614 IARBITRATION IOMP (I)(COMM.)/1824/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IVIJAY KUMAR

614 IARBITRATION IOMP (I)(COMM.)/1825/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1{08.05.2026
JAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IBISHNOI ROAD CARRIER

614 JARBITRATION IOMP (I)(COMM.)/1826/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JAND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
JAONE LOGISTICS

614 JARBITRATION JIOMP (I)(COMM.)/1827/2026 [16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1{08.05.2026
JAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IHAMID KHAN

614 JARBITRATION JOMP (I)(COMM.)/1828/2026[16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 JASSOCIATESRSGARG1{08.05.2026
IMUKESH KUMAR ISHANKAR (@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1829/2026[16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 IASSOCIATESRSGARG1(08.05.2026
IMAHIPAL SINGH ISHANKAR (@GMAIL.COM

614 IARBITRATION JIOMP (I)(COMM.)/1830/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IBISHNOI ROAD CARRIER

614 IARBITRATION JOMP (I)(COMM.)/1831/2026 [16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1/08.05.2026
VAYANT ENTERPRISE ISHANKAR (@GMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1832/2026[16-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1/08.05.2026
IDHARAMENDER YADAV ISHANKAR (@GMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1833/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1(08.05.2026
IAND FINANCE COMPANY VSISHANKAR (@GMAIL.COM
ISUNIL KUMAR

614 IARBITRATION JOMP (I)(COMM.)/1834/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
ISUBODH B

614 JARBITRATION IOMP (I)(COMM.)/1835/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JAND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
IMONU S

614 JARBITRATION IOMP (I)(COMM.)/1836/2026[16-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
IBIJENDER SINGH

614 JARBITRATION IOMP (I)(COMM.)/1837/2026 [16-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVIj9911883603 JASSOCIATESRSGARG1{08.05.2026
ISUBHASH ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1838/2026[16-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
IMANJEET ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1839/2026[16-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 JASSOCIATESRSGARG1{08.05.2026
IALI RAJA ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1852/2026[18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JARVIND KUMAR ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1853/2026[18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 IASSOCIATESRSGARG1(08.05.2026
INAJAR MOHAMMAD ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1854/2026[18-05-2026 [KOTAK MAHINDRA BANK LTD VSMR. RAVIj9911883603 IASSOCIATESRSGARG1(08.05.2026
IPRAMOD KUMAR ISHANKAR (@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1855/2026 [18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI[9911883603 IASSOCIATESRSGARG1(08.05.2026
JAMIT KUMAR ISHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1856/2026 [18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 JASSOCIATESRSGARG1(08.05.2026
ISOHAN SINGH ISHANKAR (@GMAIL.COM
614 IARBITRATION JOMP (I)(COMM.)/1857/2026 [18-05-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGARG1/08.05.2026
IRAJEEV SHARMA ISHANKAR (@GMAIL.COM
614 JARBITRATION  [OMP (I)(COMM.)/1858/2026[18-05-2026 [KOTAK MAHINDRA BANK LTD VSMR. RAVIj9911883603 IASSOCIATESRSGARG1[08.05.2026
ISURENDER SINGH ISHANKAR (@GMAIL.COM
614 IARBITRATION JOMP (I)(COMM.)/1859/2026[18-05-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 JASSOCIATESRSGARG1(08.05.2026
UJITENDRA KUMAR ISHANKAR (@GMAIL.COM
614 IARBITRATION IOMP (COMM.)/20/2026 19-05-2026 IROYALE MERIDIAN INDIA VSMR. ASHISHj9999468603 ASHISHCHAUHAN @A [12.05.2026
JUNION OF INDIA ICHAUHAN [KASSOCIATES.ORG.IN
614 EXECUTION [EXECUTION 19-05-2026 JAXIS BANK LTD VS SHARDAMR. MAYANK9873347330 IMAYANK _MAHAJANO[12.05.2026
(COMM.)/175/2026 IKUMARI IMAHAJAN 5@GMAIL.COM
614 EXECUTION [EXECUTION 19-05-2026 JAXIS BANK LTD VS RAM BABU IMR. MAYANK9873347330 IMAYANK_MAHAJANO[12.05.2026
(COMM.)/176/2026 IMAHAJAN 5@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/316/2026 19-05-2026 IRAGHUNATHJI FUELS OPC VSMR. PRAMODI8802915569 IPRAMODYADAV60180(12.05.2026
SUIT INKG INFRASTRUCTURE [KUMAR YADAV @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1868/2026[19-05-2026 IYES BANK LIMITED VS PREM|MR. ANANJAY[/455023130 IASAPLEGALANDADV [12.05.2026
IBABU SHARMA ISINGH IOCATE@GMAIL.COM
614 EXECUTION [EXECUTION 20-05-2026 IBANK OF MAHARASTRA VS SAJID [MR. PRAVEEN|0891273738 IPKRAJPUT2012@GMA|12.05.2026
(COMM.)/177/2026 KUMAR IL.COM
IRAJPUT
614 ICOMMERCIAL ICS (COMM)/326/2026 20-05-2026 VIKHYAT GULATI VS VVM [MR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
SUIT TWENTY 1 HOSPITALITY OPC IBHARDWAJ IGMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1908/2026[20-05-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SUKHVINDER SINGH BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1909/2026[20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 ADVOCATEASHOK.1@ [12.05.2026
INDIA VS HARSH CHABBRA BHARDWAJ IGMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1914/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS BHARAT JULKA BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1915/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1@ [12.05.2026
INDIA VS DISTANCE TRAVELS BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1916/2026 [20-05-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS MAKSOOD A BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1917/2026 [20-05-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SAYARA BANO BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1918/2026 [20-05-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS NAMAN NAIK BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1919/2026 [20-05-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1@ [12.05.2026
INDIA VS BALRAM MEENA IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1920/2026[20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS ABHIJEET BHARTI IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1921/2026 [20-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS GURSHER SINGH BHARDWAJ IGMAIL.COM

614 ICOMMERCIAL ICS (COMM)/337/2026 22-05-2026 ILUMINATION INDIA INFRATECHMR. SANJEEV|9891490070 ISANJEEVADVOCATE [12.05.2026

SUIT VS SURYA CONSTRUCTION[KUMAR (@GMAIL.COM

ICOMPANY

614 IARBITRATION IOMP (I)(COMM.)/1958/2026[22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS MOHAMMAD SABIR BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1959/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS ARSAD F IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1960/2026[22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS JAGIR KAUR IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1961/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS ADITYA S BHARDWAJ IGMAIL.COM

614 JARBITRATION JOMP (I)(COMM.)/1962/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 ADVOCATEASHOK.1@ [12.05.2026
INDIA VS GAUTAM KAKKAR BHARDWAJ IGMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1963/2026[22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SUNEEL KUMAR BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1964/2026 [22-05-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1@ [12.05.2026
INDIA VS RAJAN KUMAR BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1965/2026 [22-05-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [12.05.2026
INDIA VS SAJJAD KHAN BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1966/2026[22-05-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@[08.05.2026
INDIA VS MUKESH KUMAR BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1967/2026 [22-05-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@[08.05.2026
INDIA VS GAURAV KUMAR BHARDWAJ IGMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1976/2026 [22-05-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1@ [08.05.2026
INDIA VS MOHIT GUPTA IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1977/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1@ [08.05.2026
INDIA VS SADDAM ALI IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1978/2026 [22-05-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1@ [08.05.2026
INDIA VS PREETI KHARE BHARDWAJ IGMAIL.COM

614 EXECUTION IOMP (I)(COMM.)/1979/2026 [23-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIj9911883603 IASSOCIATESRSGARG1[15.05.2026
JAND FINANCE COMPANY VS NK[SHANKAR (@GMAIL.COM
IROAD CARRIER

614 IARBITRATION IOMP (I)(COMM.)/1980/2026[23-05-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCIATESRSGARG1[15.05.2026
IAND FINANCE COMPANY VS[SHANKAR (@GMAIL.COM
ISACHIN PAL

614 IARBITRATION JOMP (I)(COMM.)/1981/2026 [23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 JASSOCIATESRSGARG1(15.05.2026
IBHOOP SINGH ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1982/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
IARSHDEEP SINGH ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1983/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVIj9911883603 JASSOCIATESRSGARG1(08.05.2026
IKIRAN SINGH ISHANKAR (@GMAIL.COM

614 JARBITRATION JOMP (I)(COMM.)/1984/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 JASSOCIATESRSGARG112.05.2026
IKRISHAN KUMAR ISHANKAR (@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1985/2026[23-05-2026 KOTAK MAHINDRA IMR. RAVI[9911883603 IASSOCIATESRSGARG1[12.05.2026
KULDEEP ISHANKAR (@GMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1986/2026[23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883603 JASSOCIATESRSGARG112.05.2026
RAKESH KUMAR ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1987/2026 [23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1[12.05.2026
IRFAN ISHANKAR (@GMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1988/2026[23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI9911883603 IASSOCIATESRSGARG1/08.05.2026
IKRAM AHMAD ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1989/2026[23-05-2026 [IKOTAK MAHINDRA BANK VSMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
JATAN SINGH ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (1)(COMM.)/1990/2026[23-05-2026 [KOTAK MAHINDRA BANK VSMR. RAVI[9911883603 JASSOCIATESRSGARG1(08.05.2026
ISHAHRUKH KHAN ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1991/2026 [23-05-2026 [KOTAK MAHINDRA BANK VSMR. RAVI[9911883603 JASSOCIATESRSGARG1[11.05.2026
[HEMRAJ ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1992/2026[23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI[9911883603 JASSOCIATESRSGARG1[11.05.2026
IRAJBALA ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1993/2026[23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVIj9911883603 IASSOCIATESRSGARG1[11.05.2026
ISURAJ KUMAR ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1994/2026[23-05-2026 IKOTAK MAHINDRA BANK VSMR. RAVI[9911883603 IASSOCIATESRSGARG1[11.05.2026
IGURU KRIPA PACKAGING ISHANKAR (@GMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1995/2026 [23-05-2026 [KOTAK MAHINDRA BANK VSMR. RAVI9911883603 JASSOCIATESRSGARG1[11.05.2026
[KESHARIYA ISHANKAR (@GMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1996/2026 [23-05-2026 KOTAK MAHINDRA BANK VSMR. RAVIj9911883603 IASSOCIATESRSGARG111.05.2026
ISHAUKAN ALI ISHANKAR (@GMAIL.COM

614 ICOMMERCIAL ICS (COMM)/340/2026 25-05-2026 [PUMA SE VS MONU KUMAR IMR. GAUTAMj9999306881 ILEGAL@OUTLOOK.C [19.05.2026

SUIT IBHASIN OM
614 EXECUTION [EXECUTION 26-05-2026 ISTATE BANK OF INDIA VS ASHOKMR. JITENDER310232373 ADVIKMISHRA@OUT [20.05.2026
(COMM.)/184/2026 IKUMAR KR MISHRA ILOOK.COM
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614 EXECUTION IEXECUTION 26-05-2026 ISTATE BANK OF INDIA VSMR. JITENDER9310232373 ADVJKMISHRA@OUT [23.05.2026
(COMM.)/185/2026 INIRMALA KR MISHRA [LOOK.COM
614 EXECUTION [EXECUTION 26-05-2026 ISTATE BANK OF INDIA VS BHARTIMR. JITENDERY310232373 ADVIKMISHRA@OUT [26.05.2026
(COMM.)/186/2026 KR MISHRA [LOOK.COM
614 ICOMMERCIAL ICS (COMM)/354/2026 30-05-2026 IPUMA SE VS ASHOK KUMAR IMR. GAUTAM|9999306881 ILEGAL@OUTLOOK.C [23.05.2026
SUIT IBHASIN OM
50 ISH. AJAY GULATI-I;SOUTH- 509 [Execution (Comm.) [157/2026 04-05-2026 IYUKTI KHATTAR Vs Rahul Ahuja  [P.S. RANA 0818215153 rana.legal.x41a@gmail. [23.04.2026
IDISTRICT JUDGEWEST com
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 276/2026 04-05-2026 ISTATE BANK OF INDIA Vs ANKIT|R.N. SINGH 0868523230 ladvrnarayan@gmail.co [27.04.2026
KUMAR Im
509 ICS (COMM) 277/2026 04-05-2026 ISTATE BANK OF INDIA Vs MOHANJ|R.N. SINGH 0868523230 ladvrnarayan@gmail.co [25.04.2026
ILAL m
509 ICS (COMM) 279/2026 04-05-2026 [Shiv Shakti Plaza Vs Sudesh Wati IY.K. DUBEY 0891589898 kdubey@gmail.com [29.04.2026
509 IOMP (D)(COMM.) [1597/2026 04-05-2026 Kotak Mahindra Bank Ltd Vs Shri JiRAVI 0958683230 associatesgarg2 @gmail.[28.04.2026
[Traders ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1598/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf27.04.2026
INDIA LIMITED Vs SANJEEVBHARDWAJ & .com
IBAGGA 3097 ICO.
509 OMP (I)(COMM.) [1599/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf27.04.2026
INDIA LIMITED Vs BHISHMBHARDWAJ & L.com
IMUNJAL 2131 ICO.
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509 OMP (I)(COMM.) [1600/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf27.04.2026
[INDIA LIMITED Vs TOSHIT GUPTABHARDWAJ & .com
7731 ICO.
509 OMP (I)(COMM.) [1601/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf27.04.2026
INDIA LIMITED Vs VIPIN KUMARBBHARDWAJ & .com
5893 ICO.
509 OMP (I)(COMM.) [1602/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf27.04.2026
INDIA LIMITED Vs RANBIR SINGHBHARDWAJ & L.com
8623 ICO.
509 IOMP (D(COMM.) [1603/2026 04-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf27.04.2026
INDIA LIMITED Vs JITENDERBHARDWAJ & .com
ISINGH 1270 ICO.
509 OMP (I)(COMM.) [1604/2026 04-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf27.04.2026
INDIA LIMITED Vs KRISHANBHARDWAJ & .com
IYADAV 6981 ICO.
500 ICS (COMM) 282/2026 05-05-2026 Junion bank of India Vs md Faisal Ali ROHTAS 0869750997 rkjajoria26 @gmail.com [30.04.2026
IKUMAR
JAJORIA
509 IMISC DJ ADJ k33/2026 05-05-2026 [Babloo Saini Vs Vital Home Care [KNikhlesh 0911363574 Inikhleshvashishth@gm [02.05.2026
Vashishth lail.com
509 OMP (D)(COMM.) [1612/2026 05-05-2026 TOYOTA FINANCIAL SERVICES[VANDANA 0717182168 andana.kapoor@patin [02.05.2026
INDIA LIMITED VSKAPOOR elawoffices.com
IDHARMENDRA RATHOD
509 OMP (I)(COMM.) [1613/2026 05-05-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED Vs MANKABHAIKAPOOR elawoffices.com
IKARSHANBHAI RABARI
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509 OMP (I)(COMM.) [1614/2026 05-05-2026 [TOYOTA FINANCIAL SERVICESVANDANA 0717182168 andana.kapoor@patin [02.05.2026
INDIA LIMITED Vs NARENDRAKAPOOR elawoffices.com
IGOPAL

509 [Execution (Comm.) [159/2026 06-05-2026 IMS Dura Build Care Pvt Ltd VS[SANJAY 9711067747 sanjayshukla84.adv@g [24.04.2026
PJagriti Kumari ISHUKLA Imail.com

509 [Execution (Comm.) 160/2026 06-05-2026 IM/S DURA BUILD CARE PVT LTD|SANJAY 9711067747 sanjayshukla84.adv@g [24.04.2026
Vs RAJU DEBNATH ISHUKLA Imail.com

509 ICS (COMM) 201/2026 06-05-2026 QUICKSHIP GLOBAL EXPRESSASHISH 8750998800 ladvocateashishg1@gmal30.04.2026
IPVT LTD Vs XPRESS LINKERSBANSAL fil.com
ICOURIER THROUGH ITS
IPROPRIETOR DAMAN JINDIA

509 OMP (I)(COMM.) [1623/2026 06-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf29.04.2026
INDIA LIMITED Vs PARVINDERBHARDWAJ & .com
ISINGH RATHEE 0971 ICO.

509 IOMP (D(COMM.) [1624/2026 06-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf29.04.2026
INDIA LIMITED Vs RAJESHBHARDWAJ L.com
IKUMAR KANDA 6925 ICO.

509 OMP (D(COMM.) [1625/2026 06-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailo1.05.2026
INDIA LIMITED Vs PARAMJITBHARDWAJ & .com
ISINGH 7229 ICO.

509 OMP (I)(COMM.) [1626/2026 06-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfp1.05.2026
INDIA LIMITED Vs DEVENDRABHARDWAJ & L.com
IKUMAR DAS 8184 ICO.

509 OMP (I)(COMM.) [1627/2026 06-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailo1.05.2026
INDIA LIMITED Vs ELECTRIC ONEBHARDWAJ & L.com
IMOBILITY PRIVATE LIMITEDICO.
5058
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509 OMP (D(COMM.) [1628/2026 06-05-2026 Kotak Mahindra Bank Ltd Vs AryanfRAVI 0958683230 lassociatesgarg2 @gmail.[01.05.2026
[Infraheight Private Limited ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1629/2026 06-05-2026 [Kotak Mahindra Bank Ltd Vs Rajvir |[RAVI 09058683230 lassociatesgarg2 @gmail.[16.04.2026
ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1630/2026 07-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailo5.05.2026
INDIA LIMITED Vs ANIL KUMARBHARDWAJ & L.com
1006 ICO.
509 IOMP (D(COMM.) [1631/2026 07-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfo5.05.2026
INDIA LIMITED Vs MUSTAKEEMBHARDWAJ & .com
KHAN 5166 ICO.
509 OMP (I)(COMM.) [1632/2026 07-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfo5.05.2026
INDIA LIMITED Vs MOHAMMADBHARDWAJ & .com
ICHAND 3632 ICO.
509 OMP (I)(COMM.) [1682/2026 08-05-2026 [Kotak Mahindra Bank Ltd Vs VijayRAVI 0958683230 lassociatesgarg2 @gmail.[06.05.2026
[Kumar ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (D(COMM.) [1683/2026 08-05-2026 [Kotak Mahindra Bank Ltd Vs RatiRAVI 0958683230 lassociatesgarg2 @gmail.[05.05.2026
[Ram ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (D(COMM.) [1684/2026 08-05-2026 TOYOTA FINANCIAL SERVICES[VANDANA 0717182168 andana.kapoor@patin [16.04.2026
INDIA LIMITED Vs MOSIN KHAN [KAPOOR elawoffices.com
509 IOMP (D(COMM.) |1685/2026 08-05-2026 TOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED VsKAPOOR elawoffices.com
IPAWANKUMAR DRAMCHAND)|
ISHARMA
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509 OMP (I)(COMM.) [1686/2026 08-05-2026 [TOYOTA FINANCIAL SERVICESVANDANA 0717182168 andana.kapoor@patin [02.05.2026
INDIA LIMITED Vs NIKHIL LKAPOOR elawoffices.com
ISHAH

509 OMP (I)(COMM.) [1687/2026 08-05-2026 TOYOTA FINANCIAL SERVICES[VANDANA 0717182168 andana.kapoor@patin [02.05.2026
INDIA LIMITED Vs PEAR POOR elawoffices.com
[TOURIST

509 OMP (I)(COMM.) [1688/2026 08-05-2026 TOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [02.05.2026
INDIA LIMITED VsKAPOOR elawoffices.com
IDHARMENDRA U

509 OMP (I)(COMM.) [1689/2026 08-05-2026 [TOYOTA FINANCIAL SERVICESVANDANA 0717182168 andana.kapoor@patin [02.05.2026
INDIA LIMITED Vs OMKARKAPOOR elawoffices.com
IBHAUSAHEB SHINDE

509 OMP (I)(COMM.) [1690/2026 08-05-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 andana.kapoor@patin [02.05.2026
INDIA LIMITED Vs MISQUITTAKKAPOOR lelawoffices.com
JALICE GILROY

509 OMP ()(COMM.) [1691/2026 08-05-2026 IRBL BANK LTD Vs SARVESHMAYANK 9873347330 Imayankmahajanos@ya [05.05.2026
ISINGH 6955 IMAHAJAN lhoo.com

509 OMP (I)(COMM.) [1692/2026 08-05-2026 IRBL BANK LTD Vs RAHUL 3808 [MAYANK 0873347330 Imayankmahajanos@ya [05.05.2026

IMAHAJAN hoo.com

509 [Execution (Comm.) [162/2026 11-05-2026 AXIS BANK LTD Vs SUSMITAMAYANK 0873347330 Imayankmahajanos@ya [06.05.2026
IGURUNG IMAHAJAN hoo.com

509 [Execution (Comm.) 163/2026 11-05-2026 AXIS BANK LTD Vs PHILIPIMAYANK 0873347330 Imayankmahajanos@ya [06.05.2026
WILLIAM IMAHAJAN hoo.com
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509 [Execution (Comm.) [164/2026 11-05-2026 AXIS BANK LTD Vs JAGDISH[SIIIVAM 17970440025 shivamjha 06.05.2026
IKUMAR KUMAR JHA (@firstassociates.in
509 OMP (I)(COMM.) [1693/2026 11-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf06.05.2026
INDIA LIMITED Vs RAKESH DASSBHARDWAJ & .com
6201 ICO.
509 OMP (I)(COMM.) [1694/2026 11-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail{06.05.2026
INDIA LIMITED Vs MOHANBHARDWAJ & L.com
IYADAV 4245 ICO.
509 IOMP (D(COMM.) [1695/2026 11-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf06.05.2026
INDIA LIMITED Vs VIRENDERBHARDWAJ & .com
ISINGH 2116 ICO.
509 [Execution (Comm.) [165/2026 12-05-2026 ISORAYA PAPER AND MARKETINGMIHIR GARG 9899143739 contact@thelawlens.co [09.05.2026
PVT LTD Vs ALGORITHM| Im
[PACKAGING TECHNOLOGY PVT]
ILTD
500 OMP (I)(COMM.) [1732/2026 12-05-2026 INirbhey Bhatia Vs Akshay Kumar  [SUHAIL 08 11532083 ssehgal @ssalaw.in 08.05.2026
ISEHGAL
509 IOMP (D(COMM.) [1740/2026 12-05-2026 [Kotak Mahindra Bank Ltd Vs Deepak[RAVI 0958683230 associatesgarg2 @gmail.[08.05.2026
kumar ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 [Execution (Comm.) [167/2026 13-05-2026 IMANISH KUMAR Vs M/S BIRDRAMESH 0868028932 11.05.2026
ICLOTHING AND ORS [KUMAR JAIN
509 IOMP (I)(COMM.) [1743/2026 13-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfp9.05.2026
INDIA LIMITED Vs ANIL TANWARBBHARDWAJ & L.com
315 ICO.
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509 OMP (I)(COMM.) [1744/2026 13-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail{p9.05.2026
INDIA LIMITED Vs RAMESHBHARDWAJ & .com
IBISHNOI 8890 ICO.
509 IOMP (I)(COMM.) [1745/2026 13-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfp9.05.2026
INDIA LIMITED Vs ARUNDEEPBHARDWAJ & .com
ISINGH 1660 ICO.
509 OMP (I)(COMM.) [1746/2026 13-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail{p9.05.2026
INDIA LIMITED Vs DISTANCEBHARDWAJ & L.com
I[TRAVELS 3736 ICO.
509 IOMP (D(COMM.) [1747/2026 13-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfp9.05.2026
INDIA LIMITED Vs SHAHANAZBHARDWAJ & .com
IBEGUM 7936 ICO.
509 OMP (I)(COMM.) [1748/2026 13-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[p9.05.2026
INDIA LIMITED Vs SUNIL R 0869 [BHARDWAJ & .com
ICO.
509 OMP (I)(COMM.) [1749/2026 13-05-2026 [Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesgarg2@gmail.[11.05.2026
[Mahender ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 IOMP (D(COMM.) [1750/2026 13-05-2026 [Kotak Mahindra Bank Ltd Vs Pawan[RAVI 0958683230 lassociatesgarg2 @gmail.[11.05.2026
Kumar ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP ()(COMM.) [1751/2026 13-05-2026 Kotak Mahindra Bank Ltd VsRAVI 09058683230 lassociatesgarg2@gmail.f11.05.2026
[Krishan Kumar ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 IOMP (D(COMM.) [1752/2026 13-05-2026 [Kotak Mahindra Bank Ltd Vs AnilRAVI 0958683230 lassociatesgarg2 @gmail.[11.05.2026
Malik ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
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509 OMP (I)(COMM.) [1753/2026 13-05-2026 KOTAK MAHINDRA BANK LTD VsRAVI 0958683230 lassociatesgarg2 @gmail.[11.05.2026
[Rakesh Jaibir ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1754/2026 13-05-2026 Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesgarg2 @gmail.[11.05.2026
[Sandeep Singh ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1755/2026 13-05-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9958683230 lassociatesgarg2@gmail.[11.05.2026
IMukesh Kumar ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 OMP (D(COMM.) [1807/2026 15-05-2026 [Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesgarg2@gmail.[16.04.2026
[Surender ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 [Execution (Comm.) [170/2026 16-05-2026 [Mukesh Kumar Gupta Vs MridulaPANKAJ SINGH|9718304696 11.05.2026
[Sangal
509 ICS (COMM) 1304/2026 16-05-2026 IM/S Vee Indoroad TRANSPORTANKIT GAUR [7827777830 advankitgaur@gmail.co [13.05.2026
IPRIVATE LIMITED Vs M/S NKG m
[INFRASTRUCTURE LIMITED
509 ICS (COMM) 1306/2026 16-05-2026 IPUNJAB NATIONAL BANK VsPARAS 0810600656 parasaggarwaladv@gm [13.05.2026
[Roshan Kumar Jha JAGGARWAL il.com
509 OMP (D)(COMM.) [1821/2026 16-05-2026 IMs Kotak Mahindra Bank Limited VSRAVI 0958683230 lassociatesgarg2 @gmail.f14.05.2026
[Ravindra Kumar ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (D)(COMM.) [1822/2026 16-05-2026 IMs Kotak Mahindra Bank Limited VSRAVI 0958683230 lassociatesgarg2 @gmail.[14.05.2026
[Komal ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
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509 ICS (COMM) 1309/2026 19-05-2026 IBANK OF BARODA Vs Rita Devi DEEPA GUPTA (9312292558 ladvocate.deepa.gupta@ [16.05.2026
lgmail.com
509 ICS (COMM) 1310/2026 19-05-2026 ITLG INDIA IMITED Vs PICCADILYAMIT TYAGI 9910082777 lamittyagi@aadhyalegal.[16.05.2026
IHOTELS PVT LTD com
509 ICS (COMM) 1320/2026 19-05-2026 IMS CG LOGISTICS PVT LTD VS SIAARVIND 9810308483 arvind.dhingra.advocat [18.05.2026
ISMARTLYNX AIRLINES IDHINGRA le@mail.com
509 ICS (COMM) 1321/2026 19-05-2026 ISANTOSH KUMAR SHAH VS MS|ISATENDER 0999032552 satendersinghgg2@gm [16.05.2026
[EPICURIAN FOODS PVT LTD. ICHAUDHARY & lail.com
IVIKASH
[KUMAR
509 ICS (COMM) 1322/2026 19-05-2026 ISURUCHI PURI VS KAPIL KUMAR [SUSHANT 0711112974 sushant_dahiya@hotm [12.05.2026
IDAHIYA ail.com
509 ICS (COMM) 323/2026 19-05-2026 JAARGUS GLOBAL LOGISTICS PVTISHIVAM 0654545855 legal @shivamsharma.infi1.05.2026
ILTD VS BERUSK EXPORTS LLP ISHARMA fo
509 IMISC DJ ADJ k72/2026 19-05-2026 IDBI BANK LTD. VS M/S KRISHNANISHI 0899154299 nishi.eap@gmail.com [16.05.2026
ISTEEL WORKS ICHAUDHARY
509 OMP (I)(COMM.) [1860/2026 19-05-2026 Kotak Mahindra Bank Ltd VsRAVI 09058683230 lassociatesgarg2@gmail.[16.05.2026
IMustkim ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1861/2026 19-05-2026 [Kotak Mahindra Bank Ltd Vs Sunder [RAVI 0958683230 lassociatesgarg2 @gmail.[16.05.2026
ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
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509 OMP (D(COMM.) [1863/2026 19-05-2026 Kotak Mahindra Bank Ltd Vs JaiRAVI 0958683230 lassociatesgarg2@gmail.[16.05.2026
[Parkash HANKAR com
ARG AND|
UMIT KUMAR
509 OMP (I)(COMM.) [1864/2026 19-05-2026 Kotak Mahindra Bank Ltd VSRAVI 09058683230 lassociatesgarg2 @gmail.[16.05.2026
[Rajender Singh HANKAR com
ARG AND|
UMIT KUMAR
509 OMP (I)(COMM.) [1865/2026 19-05-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[16.05.2026
And Finance Company Limited VSSHANKAR com
[Sajid Khan ARG AND|
UMIT KUMAR
509 IOMP (D(COMM.) [1866/2026 19-05-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2@gmail.[16.05.2026
And Finance Company Limited VS§SHANKAR com
[Maryam Sultan ARG AND|
UMIT KUMAR
509 OMP (I)(COMM.) [1867/2026 19-05-2026 [M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[16.05.2026
And Finance Company Limited VS§SHANKAR com
Wajid K IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1869/2026 19-05-2026 BMW INDIA FINANCIALJRAHUL 8376049807 ladvocateashok.1@gmailfi4.05.2026
ISERVICES PVT LTD Vs RADHABHARDWAJ L.com
IRAMAN ENTERPRISES 0904 ICO.
509 OMP (D(COMM.) [1870/2026 19-05-2026 [BMW INDIA FINANCIAJRAHUL 8376049807 ladvocateashok.1@gmailfi4.05.2026
ISERVICES PVT LTD Vs AMEENBHARDWAJ & L.com
IYUNUS DOSANI 7076 ico.
509 OMP (I)(COMM.) [1881/2026 19-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi3.05.2026
INDIA LIMITED Vs SULTANBHARDWAJ & L.com
IMALIK 2800 ICO.
509 OMP (I)(COMM.) [1884/2026 19-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi3.05.2026
INDIA LIMITED Vs SHIDHARTHBHARDWAJ & L.com
IPAL 4446 ICO.




S.NO COURT

DISTRICT COURT ROOM

509

CASE TYPE

IOMP (I)(COMM.)

CASE NUMBER

1885/2026

DATE
REGISTRATION

19-05-2026

OFPETITIONER NAME VS

RESPONDENT NAME
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8376049807
&
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ladvocateashok.1@gmail
.com

13.05.2026

509

IOMP (I)(COMM.)

1887/2026

19-05-2026

[TOYOTA FINANCIAL SERVICES

8oo8

RAHUL

INDIA LIMITED Vs GORA LAIBHARDWAJ

8376049807
&

ladvocateashok.1@gmailfi3.05.2026
.com

509

IOMP (I)(COMM.)

1889/2026

19-05-2026

[TOYOTA FINANCIAL SERVICES

3858

[RAHUL

[INDIA LIMITED Vs VIJAY YADAVBHARDWAJ

ICO.

8376049807
&

ladvocateashok.1@gmailfi3.05.2026
.com

509

IOMP (D(COMM.)

1891/2026

19-05-2026

TOYOTA FINANCIAL SERVICES

ITRAVELS 2581

RAHUL

[INDIA LIMITED Vs DISTANCEBHARDWAJ

ICO.

8376049807
&

ladvocateashok.1@gmailfi5.05.2026
.com

509

IOMP (D(COMM.)

1894/2026

19-05-2026

TOYOTA FINANCIAL SERVICES

[KUMAR CHATURVEDI 7412

IRAHUL

INDIA LIMITED Vs PRAVINBHARDWAJ

ICO.

18376049807
&

ladvocateashok.1@gmailfi3.05.2026
.com

509

IOMP (I)(COMM.)

1896/2026

19-05-2026

TOYOTA FINANCIAL SERVICES

IVARDHAN VIJAYVERGIA 8427

IRAHUL

[INDIA LIMITED Vs YASHBHARDWAJ

ICO.

8376049807
&

ladvocateashok.1@gmailfi3.05.2026
L.com

509

IOMP (I)(COMM.)

1897/2026

19-05-2026

TOYOTA FINANCIAL SERVICES

IKAUR 2561

IRAHUL

[INDIA LIMITED Vs SHARANJITIBHARDWAJ

ICO.

8376049807
&

ladvocateashok.1@gmailfi5.05.2026
.com

509

IOMP (I)(COMM.)

1898/2026

19-05-2026

[TOYOTA FINANCIAL SERVICES

ICHAUDHARY 8819

RAHUL

INDIA LIMITED Vs SHIVANKIBHARDWAJ

ICO.

8376049807
&

ladvocateashok.1@gmailfi3.05.2026
L.com

509

IOMP (I)(COMM.)

1899/2026

19-05-2026

TOYOTA FINANCIAL SERVICES
INDIA LIMITED Vs SACHIN L 8947

IRAHUL
BHARDWAJ
ICO.

8376049807
&

ladvocateashok.1@gmailfi3.05.2026
.com
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509 ICS (COMM) 1329/2026 20-05-2026 [State Bank of India Vs BRAJPAIJITENDER 0310232373 ladvjkmishra@outlook.c16.05.2026
JAHIRWAR KUMAR m
IMISHRA
509 OMP (I)(COMM.) [1910/2026 20-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf16.05.2026
INDIA LIMITED Vs DISTANCEBHARDWAJ & .com
[TRAVELS 2580 ICO.
509 OMP (I)(COMM.) [1911/2026 20-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf16.05.2026
INDIA LIMITED VSBHARDWAJ & L.com
IBHANUPRAKASH TIWARI 6731 ICO.
509 IOMP (D(COMM.) [1912/2026 20-05-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail18.05.2026
INDIA LIMITED Vs SUNIL B 5842 [BHARDWAJ & .com
ICO.
509 OMP (I)(COMM.) [1913/2026 20-05-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf18.05.2026
INDIA LIMITED Vs AMBIKABBHARDWAJ & .com
IPRASAD 6521 ICO.
509 [Execution (Comm.) [178/2026 21-05-2026 IMS SANRACHNA MULTIPURPOSE[RAHUL 0810109329 sharma_rahulzo1@yah [05.05.2026
ICONSULTANCY SERVICES PVTISHARMA joo.com
ILTD Vs NATIONAL HIGHWAYS]
IAUTHORITY OF INDIA
509 Execution (Comm.) [179/2026 21-05-2026 IM. R. TELECARE PVT LTD VSHARMESH 0871019871 ladvharmeshkr@gmail.cf19.05.2026
JANKUR TYAGI KUMAR m
509 [Execution (Comm.) 180/2026 21-05-2026 |Axis Bank Ltd Vs ASHISH MISHRA [MAYANK Imayank_mahajanos@y13.05.2026
IMAHAJAN lahoo.com
509 ICS (COMM) 332/2026 21-05-2026 IM/S E3 PANEL INDUSTRIES VSSANJAY 7827867679 e3legal@gmail.com 18.05.2026
IVIKAS BHASIN PROPRIETOR OHHARJANI
IM/S GURUJI INTERIORS
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ISINGH 4299

IMAHAJAN

lahoo.com

509 ICS (COMM) 1333/2026 21-05-2026 ICS GEORGIA INC Vs Darshnaben[KAPIL KHER [9891072729 anilkher@gmail.com  [14.05.2026
Vivek Kathpalia
509 OMP (I)(COMM.) [1948/2026 21-05-2026 Kotak Mahindra Bank Ltd VSRAVI 09058683230 lassociatesgarg2@gmail.[19.05.2026
[Rohtash Kumar ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1949/2026 21-05-2026 [Kotak Mahindra Bank Ltd Vs ButtaRAVI 9958683230 lassociatesgarg2@gmail.[19.05.2026
[Singh ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1950/2026 21-05-2026 [Kotak Mahindra Bank Ltd Vs Pappu [RAVI 0958683230 lassociatesgarg2@gmail.[19.05.2026
ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1951/2026 21-05-2026 IKotak Mahindra Bank Ltd Vs Sunil [RAVI 0958683230 lassociatesgarg2@gmail.f19.05.2026
ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1952/2026 21-05-2026 [Kotak Mahindra Bank Ltd VSsRAVI 0958683230 lassociatesgarg2 @gmail.[19.05.2026
INarender Kumar HANKAR com
ARG AND|
UMIT KUMAR
509 OMP (I)(COMM.) [1953/2026 21-05-2026 [Kotak Mahindra Bank Ltd Vs Hemraj[RAVI 0958683230 lassociatesgarg2@gmail.[19.05.2026
ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1954/2026 21-05-2026 Kotak Mahindra Bank Ltd VsRAVI 09058683230 lassociatesgarg2@gmail.f19.05.2026
[Ravinder ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 IOMP (I)(COMM.) [1955/2026 21-05-2026 [DFC FIRST BANK LTD Vs BANAKIMAYANK 0873347330 Imayank_mahajano5@y14.05.2026
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509 OMP (I)(COMM.) [1956/2026 21-05-2026 Kotak Mahindra Bank Ltd Vs Anil ~ [RAVI 0958683230 lassociatesgarg2@gmail.[19.05.2026
ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1957/2026 21-05-2026 Kotak Mahindra Bank Ltd VSRAVI 09058683230 lassociatesgarg2@gmail.[19.05.2026
Patinder Singh ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 ICS (COMM) 1334/2026 22-05-2026 IDYNAMIC AIR AND SEA CARGOISHIVAM 9654545855 legal@shivamsharma.inf20.05.2026
PVT LTD Vs RAMA VISION[SHARMA fo
ILIMITED
509 ICS (COMM) 339/2026 23.05.2026 ABHISHEK AGGARWAL PROP ORJAGRITI JAIN [8527506427 lawfirm@unsolvedlegal {21.05.2026
IMS ESSAY SPORTS Vs MRS com
ISHIKHA VIG PROP OF M/S
IBEYOND UNIFORMS
509 OMP (I)(COMM.) [1997/2026 23.05.2026 [Kotak Mahindra Bank Ltd VSsRAVI 0958683230 associatesgarg2 @gmail.[21.05.2026
Virender Singh ISHANKAR com
IGARG AND|
ISUMIT KUMAR
509 ICS (COMM) 1349/2026 26.05.2026 IPUNJAB NATIONAL BANK VSAAKASH 8750052500 23.05.2026
[BALKAR SINGH VHANGU
509 ICS (COMM) 353/2026 30.05.2026 IXXXXX VS YYYYY IGAUTAM 9999306881 eludication.legal@outlo [27.05.2026
BHASIN k.com
[TOTAL 2325
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